13.05.2012

CONTENTS

Fifteenth Series, Tenth Session, 2012/1934 (Saka)
Sunday, May 13, 2012/Vaisakha 23, 1934 (Saka)

SUBJECT PAGES
NATIONAL ANTHEM 2
ADDRESS BY THE SPEAKER 2-5
OBSERVATION BY THE SPEAKER 6

Allotment of time for political parties in the Special Sitting

DISCUSSION ON SIXTY YEARS JOURNEY OF 7-436

THE INDIAN PARLAIMENT
Shri Pranab Mukherjee 7-10
Shri L.K. Advani 11-13
Shrimati Sonia Gandhi 14-16
Shri Mulayam Singh Yadav 17-18
Shri Dara Singh Chauhan 19-21
Shri Sharad Yadav 22-24
Shri Sudip Bandyopadhyay 25
Shri Shailendra Kumar 26
Shri Arjun Ram Meghwal 27-32
Shri Lalubhai Babubhai Patel 33
Shri T.K.S. Elangovan 34-35
Dr. Kirit Premjibhai Solanki 36-37

Shri Tapas Paul 38



13.05.2012

Shri Basu Deb Acharia 39-42
Shri Shivkumar Udasi 43-44
Dr. Sanjay Jaiswal 45
Shri K.P. Dhanapalan 46-47
Shri Bhartruhari Mahtab 48-53
Shri Arjun Charan Sethi 54-55
Shri Anant Gangaram Geete 56-57
Shrimati Jyoti Dhurve 58
Shri Ganesh Singh 59-60
Shri Sharad Pawar 61-63
Shri Lalit Mohan Suklabaidya 64-67
Shri P.T. Thomas 68-71
Shri M. Thambidurai 72-76
Shri Nathubahi Gomanbhai Patel 77
Shri N. Peethambara Kurup 78-80
Shri Adhir Chowdhury 81-83
Shri Bhakta Charan Das 84
Shri R. Thamaraiselvan 85-87
Dr. Vinay Kumar Pandey 88
Shri Sanjay Singh Chauhan 89-90
Shri Harin Pathak 91
Shri Lalu Prasad 92-96
Shrimati Santosh Chowdhury 97
Shri C. Sivasami 98-99
Shri Paban Singh Ghatowar 100-103
Shri Sajjan Verma 104
Shri Nama Nageswara Rao 105-106

Shri Radha Mohan Singh 107-108



13.05.2012

Shri Mahendrasinh P. Chauhan 109-113
Shri Tarachand Bhagora 114

Shri S.S. Ramasubbu 115-117
Shri Gurudas Dasgupta 118-121
Dr. Ratna De 122-125
Shri Ramsinh Rathwa 126

Shri Madhusudan Yadav 127

Dr. Mirza Mehboob Beg 128

Shri D. Venugopal 129-132
Dr. Rattan Singh Ajnala 133-135
Shri S.D. Shariq 136-138
Shri Dinesh Chandra Yadav 142-143
Shri P.K. Biju 144-145
Shri Naranbhai Kachhadia 146

Shri Mohan Jena 147-150
Shri E. Ahamed 151-155
Shrimati Rama Devi 156

Shri H.D. Kumaraswamy 157-158
Shrimati Jayshreeben Patel 159-167
Shri Nripendra Nath Roy 168-170
Shri N. Cheluvaraya Swamy 171-172
Shrimati Sushila Saroj 173-174
Shri Jitendra Singh Bundela 175-176
Shri P. Viswanathan 177-178
Shri Prasanta Kumar Majumdar 179-181
Shri Asaduddin Owaisi 182-185
Shri Charles Dias 186-187
Shri Premdas 188

Shrimati Bijoya Chakravarty 189



13.05.2012

Shri Joseph Toppo 190
Shri Rajaih Siricilla 191-196
Shri Jose K. Mani 197-198
Shri O.S. Manian 199-201
Shri Nishikant Dubey 202-206
Shri Suresh Angadi 207
Shri Ramashankar Rajbhar 208-209
Shri Prem Das Rai 210-211
Shrimati Seema Upadhyay 212
Shri Bhudeo Chaudhary 213-217
Shrimati Kaisar Jahan 218
Shri A. Ganeshamurthi 219-222
Shrimati Darshana Jardosh 223
Shri Satpal Maharaj 224-226
Shrimati Poonam Veljibhai Jat 227
Shri Thol Thirumaavalavan 228-230
Shri P.C. Chacko 231-236
Shri P.L. Punia 237-240
Shri Harsh Vardhan 241-243
Shri Kamal Kishor ‘Commando’ 244
Shri P. Karunakaran 245-247
Shri R.K. Singh Patel 248-249
Shri K. Jayaprakash Hegde 250
Shri Arjun Roy 251-254
Dr. Shafiqur Rahman Barq 255
Shri Rajendra Agrawal 258-259
Shri Kapil Muni Karwaria 260
Shri Vishwa Mohan Kumar 261-264

Shri Bhisma Shankar alias Kushal Tiwari 265-269



13.05.2012

Shrimati Sumitra Mahajan 270-273
Shri Baidyanath Prasad Mahato 274

Shrimati Putul Kumari 275-277
Shri M.K Raghavan 278-281
Shri Inder Singh Namdhari 282-284
Shri Gorakhnath Pandey 285

Shri Shivarama Gouda 286-287
Shri Hukmadeo Narayan Yadav 288-289
Shri Hasan Khan 290-291
Shri Manikrao Hodlya Gavit 292

Shri C. Rajendran 293-294
Shri Suresh Kumar Shetkar 295-296
Shri A.T. Nana Patil 297-298
Shri P.C. Gaddigoudar 299

Shri Ram Singh Kaswan 300-301
Shri R. Dhruvanarayana 302-303
Dr. Shashi Tharoor 304-306
Shri Bhoopendra Singh 307

Shri Jaswant Singh 308-310
Shri Jagdambika Pal 311-315
Shri Virendra Kumar 316-318
Shri Sanjay Nirupam 319-320
Shri Jai Prakash Agarwal 321-322
Shri Tufani Saroj 323

Dr. Thokchom Meinya 324

Shri Pralhad Joshi 325-326
Dr. G. Vivekanand 327

Shri C.M. Chang 328-329

Sk. Saidul Haque 330-332



13.05.2012

Shri Kuldeep Bishnoi 333-335
Shri Om Prakash Yadav 336

Shri Dilipkumar Mansukhlal Gandhi 337

Shri Rewati Raman Singh 338-339
Shri Rakesh Sachan 340-341
Shri Govind Prasad Mishra 342

Shri Bibhu Prasad Tarai 343-345
Shri Dhananjay Singh 346-347
Shri Kaushalendra Kumar 348

Shri Mahesh Joshi 349-351
Dr. Rajan Sushant 352-354
Kumari Saroj Pandey 355-357
Shri Ponnam Prabhakar 358-364
Shri Sansuma Khunggur Bwismuthiary 365-367
Shri Ramesh Bias 368-369
Shri Vijay Inder Singla 370-372
Shri Anto Antony 373-377
Shri Bhausaheb Rajaram Wackchaure 378-380
Shri Prabodh Panda 381-382
Shrimati Botcha Jhansi Lakshmi 383

Shri Kamlesh Paswan 384-385
Shri Ghanshyam Anuragi 386

Shri Anurag Singh Thakur 387-389
Shri Mansukhbhai D. Vasava 390-391
Shrimati Kamla Devi Patle 392

Shri E.G. Sugavanam 393-394
Shri P. Lingam 395-397
Shri Dushyant Singh 398-399

Shri J.M. Aaron Rashid 400-404



13.05.2012

Shri Raja Ram Pal 405-406

Shri G.M. Siddeswara 407
Shri Devji M. Patel 408-409
Shri Ramen Deka 410-411
Shri Haribhau Jawale 412
Shri Ananth Kumar 413-414
Shri Madhu Goud Yaskhi 415-416
Shri Danve Raosaheb Patil 417
Shri Praveen Singh Aaron 418-422
Shri Gutha Sukhender Reddy 423
Shri Maheshwar Hazari 424
Shri Ratan Singh 425
Shri Sameer Bhujbal 426-427
Dr. Arvind Kumar Sharma 428-429
Shrimati Sushma Swaraj 430-433
Dr. Manmohan Singh 434-436
VALEDICTORY REFERENCE 437
RESOLUTION 438-439

NATIONAL SONG 439



13.05.2012

OFFICERS OF LOK SABHA

THE SPEAKER

Shrimati Meira Kumar

THE DEPUTY SPEAKER
Shri Karia Munda

PANEL OF CHAIRMEN
Shri Basu Deb Acharia
Shri P.C. Chacko
Shrimati Sumitra Mahajan
Shri Inder Singh Namdhari
Shri Francisco Cosme Sardinha
Shri Arjun Charan Sethi
Dr. Raghuvansh Prasad Singh
Dr. M. Thambidurai
Dr. Girija Vyas
Shri Satpal Mahara;j

SECRETARY GENERAL
Shri T.K. Viswanathan



13.05.2012

LOK SABHA DEBATES

LOK SABHA

Sunday, May 13, 2012/Vaisakha 23, 1934 (Saka)

The Lok Sabha met at Eleven of the Clock

[MADAM SPEAKER in the Chair]
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NATIONAL ANTHEM

( The National Anthem was played)

11.01 hrs
ADDRESS BY THE SPEAKER

A HESAT ¢ ATHIY SRV, Alh AT Dl TSl 40 Dbl ATl auNS B YA AR W
# 37T FIDT AR T B AT DI 918 <A gl 39 ST 7 AR 39 RN dob |
“ IR WS B 60 U B! AA 7 W BM Alell Tl TAR FWGI e H UH Y
STfIRFROTRT 37Ty &1 YHR™ HIA S & 2

i bl # WRA B Sl Bl 3 Al & N W gomell @
SRR €1 QERY Td U T, S v 3T & forg ufafe wad &wd € -
FS HETA B AWI-RICT FANW 8 IR AI-A1 FA1G Uisha1 § 1 981 I § 98-8 DR A1
oA ©, U SIS WA bl 3RAT & BN dAldha s D AR 3R IDH! Aherdl bl Pl
2| WS QU B ST B FIY TV DI T 2 R IS qAd BRI 3R A 2l Pl
Hared ggd W # U SEAT B IR ARl Dl THT BRI gl 1S aul Bl ATAT Ioi
® BRUT B 8s ol I & BN AlGad & Q-8R &l 89N ABLATE! 81 B I

# 3 <fder fataell & afa dt SToe orme s1gl dd BRel § i e, [,
FHIAT 3R AT TRAT & Ied 3R D W & oIy A/ Yolell &1 =1 & | awt
Y8 AT GHT FHT B Sf-de § @ I B 3R AN fAeel S 6y s A
DI FFT B AR DT T @ior B e 3§ Aheaelial Hema Hdl & 5l

13 Wg 1952 Pl WG Bl Ugell 40b D W1 BHN clcbeis TAIHY bl T FHAT ADR
ey farferst oR SraaRe ot URA & R giaer Bl I8 |aw Iqqd e oY 6 S e
Wﬁﬂﬂﬁﬁ?ﬁﬁﬂﬁﬁ,aéﬂaﬁﬂﬂﬁﬁwﬁﬁ%@mWWI—W,ﬁ—
T At A e - 9t B U die a1 AfeR el 99 @t dar |l § 6
I GHY Hifd BT VAT bl AT b W9 $B qaet T

g # 3ege a9 A1 U 6 Wad &1 HATed bR & oy IEl, uReRie, gRarfea,
Td el g FHI-IHY W SR ew vd 9 (oAl 1 faene wueR WX AeH 21 5 |
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950 A AMGAHT & URMIG Bt § a1 3R R R I8 afehan Fordl @l 19 9hR g9
49e @1 faefia ok geg frar & Mfdae w0 4, SEa! $ifd @t 9 geg o’ &R B
TS &l IRefH=aex dell # S9 qHA T T, I8 Wl 319 9¢ & I AT | FAD! ITAT ST
TEdE 2l 3 Gell Bl © 6 dac 9 Iw & TE S8l TaA U e H 7, afckd 9 9
ff Stet 7€ tRuam &1 9@ B, AR orWal 9 e dred g 99 & dri-ddred & fog
M ©d wfehaTd IR B A B9 oty |l fage qdadi sreweli, st LAl WadieR, S AU
gTS, 31 JoRM SEs, 30 A @, o Ravrst uidha, o 9.y, S o ShuA . arean,
Y HATER SN 3R A AHA TSl B T ANTEM BT i WIhR B ol

SEUTAARRT © fofg S 31+ gl g1 QU Y el 1 arer BRAT q1egR Bl §
3R waardrei @1 STetall IR R IARAT AoHidd ST & Ahadl & el gl W I8 I8
WG A1y 6 & Iy A@9e & fofg g T ? oiR SfEN g euied ¥t omeR W
BT R Rremell & aravie wefed AR fay waiaR 81 =nfsvl 1962, 1965, 1971 &
JE TAT HRATA FoY & T [T o Ol Yaholed [aTs iR U [UH Jall Bl o gaal
H w1, 98 BAR Al Bl ATHRUNYT uel 5l

9 Hared Al W & q9 A & U qHaHad AR girEie URa & fau aga &
ST 3R BT BT I1¢ Y & WS o el 0T & A AU Bl Al 2| THG Bl
AT B AT 21 S I A W 3400 wIRreiet fae a0 M § R g faarg; @@
s (e iR fafrms; |t (Frammon); I STeu™iRees IR, a1 & IR, Afgeraii
HT T a1 § drn Fged ok sifard qra Rren sifer anfe wifrar 21 vt e
3R dfeal o1 ¥ed I & fay uiw W@ @ e e a9w g § R ewgwEar &
o, dfa s ugf (STEE) SR AereA T et kT Arvr AR RS |fFrfod € dug
7 g9 ufave f3fwe, §fET dar e (FRee) s ok eddae fare Adas 4
HER &l BT B B & (Y Alep [T IR AT [H Bl A AY S0l Bl T AT
fea|

S g AT H BN W9E T |fagM § 97 IR Wued fhy, fH S9dl A |
ER1 WIRA 739 3R 749 Fuiye weiem @t € e g@icd WR W W OJEN @i SR
WWWﬁﬁWﬁﬁBBWWWIWW?%W
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affaTer iR wree; fFEior # AfRetisll o yqrg YADT & &1 Ugell Wlih AHT | 21 Hfgel Hida
off| 99 & 3791 I&F 89 U o€l AT aF IR & 2| 31d Tgdl olld 91 § 60 AfXell didg
g, Sl 3 & WHR B TR F JERT B ol 4 I DI Ihe 5997 3 [ I d&a
Tq q¢| I8 YA W IR 2 P dhe # 9 @ B D Ariie-onIe gEar, ddER,
for, AaAdiaR, a0 gfedion ofR St & orfwd afafafea o 21l s fafdear <t ot
AN HHN G Smet oft, oot BAR forg e wifaa gt ©)

3TS 919 B9 NiCYfd &1 Sx1d A1 %8 €, 99 89 9N A9 9 13 fewsR 2001 D1 59
fds e e W g DAl g9 BT W TR aR I3 2l O 'gd 9 Wemrdiuw,
fecel gferd, E.A.A Q. & Al iR W Bl dfd US a1 & GREHEdl 7 I gl Bl
T fhaT, S AAHAE A TS B TARY 3997 31R ff 7o & 78 R

el +ff W & e & 60 a¥ @t <rafy agd o TR A Sl TR T U UeId ®
el ¥ WO gs B Wl <"1 A1 B SR S B R W I MEdIdb B gl 2l 37 drett
AR BT 3Hee BT & 99 §l I8 Ay &1 v 2 6 &9 onfds fae &v w 2
BRI JAT BT @liey fb I 3R T UaM x| I8 Y e ¢ (b o &3y w0 4
Agferd 81 S9d W aifdd A 2 e Sk wafervl & di Ao derd @ g
€Y I8 gedl T B WY W [ NaWH ¢ 6 by &1 v 99 I ugd oy et St
HEd A TR ARE |

g U Apled [ € [ dlidbad iR S dawe A1l |1 T8l ac] qabdl | Aleba
FHAT TR SMETRT 2 3R ST Favel Fa-+41d W &l § | U Pl FATK BT &1 BRI AT
9 g @ vfdd | a8t aHad @R diedd B STEN 9R R § A1 S & arhd 9 St

IR Bl WY AT BT BRI

3 TP P TART AHR T I A BIBR T8l ORI § 3R 7 9 ™1 A AT
TAM B AR o S 2] 9ol & Bich § AT 8, b A1 SHI T8 I g1 Sl Al !
3R o T &1 B9R1 I8 Aebed € b 31T B AW W Fdlg B AR o S arell 81 dAlfeh IR
1 a1 Rre’i &7 gyl
2 delrs FAR (HIOWEL): Iedel HelQUl, dgd-9gd gdE] AU fFRy H SUAT qaa

gl |... (aem)
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11.11 hrs.

OBSERVATION BY THE SPEAKER

Allotment of time for political parties in the Special Sitting

MADAM SPEAKER: Hon. Members, as we decided at the meeting of Leaders of
all Parties convened by me, two Leaders each from Congress and BJP will speak
for 10 minutes each and, Leaders of all other political parties as well as
independent Members will speak for five minutes each.

Hon. Members will appreciate that we have time only up to 4.30 p.m.
While it is my desire that every hon. Member should participate in the discussion,
it is not practically possible. Hence, those who wish to lay their speeches on the
Table of the House may do so.

On this historic occasion, hon. Members may also record their views in not

more than sixty words in the Golden Books kept in the Lobbies.
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11.15 hrs.

DISCUSSION ON SIXTY YEARS JOURNEY OF THE
INDIAN PARLIAMENT

THE MINISTER OF FINANCE (SHRI PRANAB MUKHERJEE): Thank you,
Madam Speaker. I am delighted to have this opportunity of initiating a discussion
which will take us 60 years back and provide us with an opportunity to reflect:
from where we started, what we have achieved, where we are today, and what we
ought to achieve.

Madam Speaker, when you talked of the timing, it reminds me of the very
first ruling given by the Speaker of the First Lok Sabha, Shri Mavalankar. It was
to indicate the time to the speakers, and you have reminded me of that first ruling
which made me feel as if we are going back to 1952. I will try to confine my
observations within ten minutes. Of course, I am notorious for exceeding the time
limit and speaking long, but today I will try to confine myself to the time available
to me.

To my mind, after 1950, 1952 was a milestone in our journey towards
democracy. The story of Indian democracy is a unique one. We fought against one
of the most powerful colonial power. But it is unique in the history, and perhaps
there is no parallel, that we parted not with any hatred but with friendship. That is
why it was not accidental that the last Governor General of colonial India was the
first Governor General of Independent India, the same person, Lord Mountbatten.

When we adopted our Constitution, as Mahatma Gandhi pointed out that
India’s Swaraj will come not by an Act of British Parliament, but by the people of
this great country. Actually, it happened when we inserted the word in the
Preamble, “We, the People of India”, etc., etc. People of India have given this
Constitution to themselves. Parliament was constituted under this Constitution.
We have completed 60 long years. Though in the life of an institution, 60 years is

not a very long period, yet, at the same time, it gives us an opportunity to reflect
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on how many hurdles we have overcome, how the transformation of this House
and the transformation of this country have taken place. This is the time to reflect
on that.

One of the greatest achievements of India was pointed out by a Bengali
Gentleman who also came from the same District from where I come, Prof. A K.
Chandra, who was the Principal of Vishwa Bharati and a close associate of
Gurudev Rabindranath Tagore. He represented Birbhum Constituency. While
moving the Motion of Thanks, he pointed out that ‘as a student of History, I can
point out that there is hardly any parallel in the performance of this Government.’
Of course, he said so on the Motion of Thanks while speaking on the policies of
the Government at that point of time. He said: ‘When the integration of the
Princely States of more than 700 took place with the rest of India, which
consolidated the States in India. We did not have to go to the gallows. There was
no need of applying any guillotine, and there was no concentration camp. Through
peaceful means, the measures of integration took place. Thereafter, this Parliament
redrew the map of India, after passing the States Reorganization Act.’ because
for the last 90 or 100 years, map of India was badly disfigured, drawn and redrawn
only to sub-serve the colonial interests and administrative convenience. Of course,
the process is still continuing. Thereafter, more States were added; boundaries
have been altered; but the point which I am trying to drive at from the very
beginning is that this House started acting as a great shock absorber. Wherever
there is a tension; wherever there is a dispute; and wherever there is dissensions, it
has come to this House and within the portals of this great dome, we have been
able most of the time to defuse that.

In the parliamentary democracy, it is not unusual that there would be
confrontation. Yes, there have been confrontations. England has been described as
Mother of Parliament. Lord Cromwell had to apply force to dissolve the
Parliament, to tell the Members of the Parliament. “Enough you go, for God’s

sake, I say you go. The Parliament was broken”. There has been confrontation in
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the federal structures between the various organs of the Government, and it is
between Judiciary, between Executive and Legislature. Therefore, it is not unusual
but over the years, we have evolved the system in which we have been able to find
out an amicable solution.

As I mentioned on earlier occasions, I would like to repeat it because to my
mind, 24™ Amendment of the Constitution is just not one of the amendments
starting from 1951 and till this Session when we are likely to pass some
constitutional amendments but the special significance of the 24™ Amendment was
that it was before the electorate of India. Mrs. Indira Gandhi after dissolving the
4™ Lok Sabha when she went to the Indian electorate her message was clear and
without any ambiguity. She said: “I want to have legislations, social legislations,
legislations to transform society but I find as per the existing Constitution as it is
being interpreted by the Judiciary, many of the important legislations are declared
ultra vires including bank nationalisation, abolition of the privy purse, MRTP act
and so on and so forth”. Therefore, I need the mandate of the people special
majority two-third majority so that I can amend the constitution and enact the
social legislation to transform this society”. For the first time, it was not even
contemplated in the Constituent Assembly Debate because it was thought as
obvious, that is why, from 1950 to 1968 till the Golaknath case, it was the
interpretation that Indian Parliament is omnipotent; it has the power to make any
law; and to amend any part of the Constitution as it desires. But Golaknath case
clearly pointed out: “No, you cannot alter the Fundamental Rights”. Thereafter, in
that context, series of developments took place as I had mentioned I would not like
to elaborate because my time is running out.

But for the first time, the constituent power of the Parliament was vested
through the amendments in 24™ Amendment by inserting clause 4 in article 13;
and by elaborating article 368 which provides the procedure for the Constitution
amendment. Even subsequently, in the other landmark judgement, in the

Keshavanand Bharati Judgement, the Supreme Court asserted that they would like
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to define the basic structures. Basic structures cannot be altered but they could not
deny that this Parliament has the constituent power and when in exercise of the
constituent power of Parliament, when they enact a law, that law must be taken
seriously by the Judiciary.

Madam Speaker, my last point is that I am not very old in Lok Sabha
though my Parliamentary career spans over almost 5 decades but most of the time
nearly 3 decades, I spent in Rajya Sabha. There are many senior Members to me
in Lok Sabha. Sharad Yadav Ji is from 1974 if [ remember correctly. He came in
bye-election after the death of Seth Govind Das and won a seat which Congress
never lost. For the first time in 1974, we lost that seat. Shri Basudeb Acharia 1s
here who is continuously from 1980. But I would say one point with my limited
experience that I am a devoted student of the Parliamentary Procedures and
Practice. I have found out on many occasions, this House has been tumultuous;
tempers ran high but disruption was the least which the House adopted because if
we disrupt the House then it serves no purpose because we cannot hear; we cannot
speak and only a handful of Members can completely throttle the desires of irate
majority. I am not blaming anybody. I have done it; my party might have done it;
many other parties have done it; but let us solemnly affirm that we will find out a
mechanism through which disruption should not be needed. Debate, discussions
and dissentions are always welcome but let us try to avoid disruptions.

Madam Speaker, I think I have exceeded a few minutes. I would like to be
excused and forgiven for that.

Thank you, Madam Speaker for giving me this opportunity.
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$it ol BT Srsa (MeAR): HElGd, o aRdd # U aifd fafiee faT 21 7 & 20
AT B IF B 918 AT § SR AU ST AT § 981 [t fodl arerean gl 79 <@ § 6
MW B AN 34 Z& BT 31fdre wHsd § e WERv: WRd 28 FE S 2 99 SR
ARA @ AN SRR AHS © olfh X <« & AT 1 qAel Ul 2l

werea, # e wmeft € b o AR e |y 7@ < j@ 2l 2-3 fHA 4 g P @ el
AP H ST 0o s &R @ g A A Siad &1 iR X Siad &1 Jg@ g8l Bl 3R
WA IR & T BT g1 H SRS @ e 9| ® SR S & 39 oRfd 20 ant A
9 B T & 5981 Bl oAl 5 39 AErsate 9 qfad $9 3R DY 817 S99 oAl H wagd o9
HERHT Ml & IR H A U AT S5 1-2 IR <@ Bl FAAR g3l HRr 9 491 371, a1 § Ag
3T & qTS M1 AT qehfd el A1 o U HeMa agd faRet & fawa # da1 8 &1 ot d
g YR B IR A ArEd g Al 4R @A 8 T g ARG U A Wt o a9 T 81 HRa
3 arel 9§t # ue favg wfeq a9 Smowm, sEH W SR @1 deg T8 2l ofee uw W
W qfF UN & 95, W B @ 916, WRA H GAEE g9 D 916 AR IS FEE D Ugd o7
¥ AR 60 TN dId O & 16 G TSI SUATS MY R AR @1 F wEw o dRoT |
AT B9 I8 o 91 B B P YR U H8M 3R A%l Aldbad 991 8, 59 SUAel Bl d a9
TS IS AT gl 99 A 6 iy < fF o9 WRA T a9 1950 H SArbad ORI Al
el fagmi 7 Sf-odl Rwlri @, % I8 <o APpaa <& Tl § &A1 &7 dre @l
HAT § fb 98t & as-a gl 7 Wt @ar 5 A o § st am oo 9 T8 fo

Hhd, IR AT SRS R R BRI 8 A1 d 33N TAMHR AN FHER P o, I8 QT

ATHAT DA I, 98 o Whel Aldhdd D TI? IT JATAD] YHe B dlel, IFRAT Jdhe
H el Igd AR AN | TS ITD! AR FFRAT B, AfAATH DI S dTell I S 19
& A1 BHE AHdT & fh 89 60 AT db 3 < Bl Uh Ahd ddlbdd a9 @1, ™y 79
@ fory ot g9 13 W% B I8 fafdre srawR w91 % 2
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Heredl, g3t A © {6 a9 1989 AT 99 1990 FI a1d BN, T@ H WIS HT reder o,
U DRI Cellfaord S g fcell Rt off| a8 Ry Hearl & @ oy WX 3Rl s &
BT H M 3R ATHI I Hal b ATTHT HRA D Al d BT a1 IHd B, WA=l
IR A SR TS T B, BF ATY ST AT & (b Si8l gitam WX 0 S 4t fasprreier <1
J R IR AHAE F iR UM B q8 Al U, offch BT =i H Albax
fopefl 1 fpell TR | Al &1 11| el W AN 2 I T, Bl W IR JBR Bl By
SEATABATE] AR 3 TAT| el JAMUDBI < § b S8l W T ol W Aol ©, Aol A
AHA © 3R TS W AT 3TT IS AR W W HA B (e [@d1 8, dhed Rl 2l
SUHT FAT HRY 87 A HEl H Aradl g A g3 Ub & ad Gl § 3R 98 Ig Pl © [P
AT B AHAd! & oI G g1 PIg T ATy A1 98 I8 A1y & U [Rd faRemr
& IR Y W) ARWT BT 919 B H 50 91 W T BT g b BN g8l W Awda AR &
forg o faaR & forw dac AR o1 wa TE a1 €, e & 91 BT § 3R I ISR B
9ra, # TTERl B WU H BHEdl g (b AARS wad i fhdt & # Bl € a1 g Rfero
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SHRIMATI SONIA GANDHI (RAEBARELI): Madam Speaker, thank you for
giving me the opportunity to speak on this auspicious occasion.

Sixty-five years ago, at Independence, India awakened to life and freedom
with a bold and ambitious vision - a vision to build a legislature on the basis of
universal adult franchise. At one stroke, millions of our poor and illiterate, men
and women, were given the power to change their destiny.

Let us not forget those troubled days and months, and the numerous
challenges the country faced then. Millions of refugees were homeless. Communal
tension was rife. Destitution was rampant. Borders were tense. Resources were
scarce. The very idea of India, let alone the idea of a democratic India, was being
ridiculed in many quarters. When far older democracies had achieved universal
adult franchise in a gradual process and after long decades of struggle, how could
it become a reality in a new nation beset with such problems? These questions
were then asked.

To their eternal credit and our undying gratitude, our founding fathers
persisted. The poor and illiterate masses of this country have turned out to be
amazingly skilled and sophisticated. Again and again, they have voted with
wisdom, they have voted with purpose, sometimes reaffirming their faith in those
who govern them, sometimes voting them out. And if there is one thread running
through these past six decades, it is that people’s power is felt constantly at the
highest levels of governance. The aam aadmi has become the heart and the soul of
our democracy and has made it our greatest triumph.Edia’s freedom struggle
reinvented the idea of democracy. “My notion of democracy”, said Gandhiji, the
Father of our nation and the leader of our freedom struggle, “is that under it the

weakest should have the same opportunity as the strongest.”
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It is this revolutionary idea that opened the doors of our legislatures to them
and began to transform the Indian state and society. It has done so in a peaceful
and evolutionary manner, founded on the time-tested principles of secularism and
social justice.

Madam Speaker, we can say with pride that India’s Parliament, elected by
the largest electorate in the world and reflecting the aspirations of some 1.2 billion
people, has grown into a great representative political institution.

Madam Speaker, I pay my deepest tribute to the Mahatma. He was no longer
living when this House first met, yet he was the guiding light that made it all
possible. Leading a life of spartan simplicity, he dedicated himself to the last and
the least. He taught us the power of love and compassion.

I pay homage to Jawaharlal Nehru, to his comrades-in-arms, to his political
colleagues — too numerous to mention — whose profound belief and single-minded
determination gave spirit and substance to the idea, the functioning and the
nurturing of our Parliament through its formative stages.

I pay tribute to the peerless giants, the legendary figures, who have graced
our Parliament. They built great parliamentary traditions and endowed the nation
with vision and direction. Their wit and wisdom reverberate to us through the
ages. As long as we keep their words and their example in mind, while facing new
challenges, we will remain true to our great heritage.

We take pride in the extraordinary range and content of the laws enacted by
our Parliament over the last sixty years. They give force to the Constitutional
vision of change in our society. They created new rights and remedies for all our
citizens and have especially protected the excluded and the marginalized. Indian
social legislation has today emerged as a global benchmark.

We also gratefully acknowledge the contribution of thousands of hard
working staff in Parliament who have toiled tirelessly to keep the wheels of this

great institution moving efficiently.
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And, we pay humble tribute today to the memory of those courageous heroes
who laid down their lives in 2001 when Parliament came under attack by forces
that seek to undermine our Constitutional democracy.

Madam Speaker, the journey of our great Parliament has not always been
smooth or without challenge. Nor did we expect it to be. An anniversary is also a
moment for reflection, to consider our role and place in the rich fabric of our
nation’s life and history. The integrity and independence of Parliament must be
preserved and protected at all cost, with no room for compromise. Our conduct
must rise to the highest ethical standards that were followed and demanded by the
founding fathers of our nation.

It should be our resolve in the years to come to make sure that this great
institution embraces not only the triumphs and joys of this land, but rids our
people of the sorrows and sufferings that still blight their lives. Eﬁs great
institution must be not only a source of law and power but also of justice and
compassion.

Three simple words spoken by Pandit Jawaharlal Nehru encapsulate the
mighty mission of this great Republic - ‘Swaraj for all’. Therefore, let each one
of us gear ourselves up for the tasks ahead, renew and redouble our commitment

and our pledge to fulfil our historic duty.
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3R anfere fawaar 4 S a8 iR O AN 8, SFd! e # Pl geeld T8l gl 2l I8
qed 31 © fF 39 oMsT § R oW I vad o 21 39 W B IR IR @A =nfu
AP 89 W9 & AT & T8 HAT ded | Fa T80 AR TE B g, offhd 39 I8
eﬂm@rwﬁm@n%g
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G AT A1ed 81, A1 SN & R S[a79 aTl 37y St W Feeii ik fB ae @ gfaen
Al &1 S, A1 DY Fo? 80 BIWG! AN HHE-THM, Jig-ddeh gt A0 81 & a8 g
DU §S7 99 T, TS 9! T < DI AGH TSI I1hd g1 g WS DR dTell S Sfrdi § der
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TN ©, SfoY a1 URads I8 T8l 8 Uil didhdd ® 60 a¥ 81 Y| 97T WIEd bl e
I aret &1 e, arg Wi arg| e aer Sa forg Anelt ard o, wawy 9 9rd AEre
Tol 3R sfdeax & I8 ¢ 5 g & S wifore fawwar 8 S9! S@e all s
SITQ, AT BART T BT, DT SIA1d &1l g1 gaTl| 3 =ell T, I8 3MuehT HdiHsd @, 4
3R $B Bl Al < TR BN | T 8 3AD aF? Ugell 99 W Wl 93 g &, T TddA ©
SADHI? AT oMe-9gd = | g, AP I8 HeH-dHeH W AT 2| 3 I Bl MG BT 60
qy, TG # Wil S, #eiAT Sfl, 9RGR Ucd, SareR ard Sf, 9l & S 9ud ¥, I
FIH q91 FUAT e BT AT/ I8 191 Aed B Go-die Asd I, ITH! T TR DI 9 AT A
IR M O {6 I8 9 1t &7 AT| AfhT 31T 60 a9 d1€ BN d1d Pl Io<l ofd ol 39
AT BT BISHR 31T G BT AGGG T8 B qhdl, I8 ¥ HAOGd SWITY T8l &l AT fhara
H Hogd & W fharg # T8 A g A, 39 <9 A q1e) Uh W SNTE el T, s«fey el
AT {6 {3 S DI 2@ A8 s, NIRRT PRAT SHBT? R 80 HIWAl GHT $9 o H
39 BTId § @R, a1 I8 llbdd 39 e dd dl T 8, offhd TRI9 db T8l AT 8, g B
ISl UgAAT AR | & TSl A U I 8, AE U fqTH W 2 AL H SR b

EIES I
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THE MINISTER OF STATE IN THE MINISTRY OF HEALTH AND FAMILY
WELFARE (SHRI SUDIP BANDYOPADHYAY): Madam, the number 13 is not
always unlucky. If it is May 13 when we are celebrating the 60th year of
First Sitting of Indian Parliament, we were also celebrating 13" May, 2011 when
the results were under counting process in 2011. That was also on 13" May. Now,
it is 13™ May, 2012 when we are celebrating the 60" Anniversary of the First
Sitting of Parliament of India. So, for the long, last one year we are celebrating it.
When the first Government of India was here in Parliament, Pandit
Jawaharlal Nehru was the first Prime Minister. Shri G.V. Mavalankar was the first
Speaker. The Leader of the Opposition was the CPI leader Shri A.K. Gopalan.
Tradition is flowing. Before this Parliament started, our Constitution started
functioning from 1950 which has been discussed here. We are functioning on a
few principles that India should be run on the same principles of secularism,
communal harmony, unity of the country. We sing still now the song of the same
spirit: Hindu, Boudho, Sikh, Jain, Parsi, Muslim, Christian. We also sing in the
same language: R ToRTa wR1el, Sifds Sohd 91 faveg fedraar I I, ST STdfy

@7l So, this is the spirit of the country and this Parliament should reflect this
theme and the ideas all along while we start functioning.E

Madam, we believe, our party — Trinamool Congress — believes that
Parliament should be — firstly, a representative Parliament; secondly, an open and
transparent Parliament; thirdly, an accessible Parliament; fourthly, an accountable
Parliament; and fifthly, an effective Parliament. We still believe that in this
Parliament, many issues have been discussed on different occasions. We have not
been hesitant to take up any important issue. And Indian Parliament has shown the
right path — be it poverty and hunger, be it global warming and climate change, be
it agricultural crisis and the urgent need for providing food security; be it political
unrest, growing incidents of terrorism, which have transcended geographical

borders and that of sustaining peace and democracy.
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Madam, we firmly believe that Indian democracy and this parliamentary
system should stand for international solidarity and brotherhood throughout the
world. We have protected our country from external threat, from terrorism, united
standing on the floor of this House. But we have always been in favour of which
hon. Shri Pranab Mukherjee initiated that an uninterrupted Parliament can give us
a new direction, which is the cry of the hour. We always believed that so many
fabulous speakers are there in Parliament. If we follow the functioning of
Parliament properly, if we remain dedicated to Parliament by delivering our
speeches in a proper manner, | think, country can be benefited. This parliamentary
democracy, and this Parliament positively stands for — of the people, by the
people, and for the people. We would certainly take care in future and will try to
take oath on the 60" year that we would certainly remain respectful to each other.

This Parliament has a long history. This Parliament could not have been
15" Lok Sabha, it could have been the 13™ Lok Sabha. I have seen the fall of
Governments of 13 days and 13 months also. So, this Parliament, which is elected
for five years, we should all see, try to see, try to protect the tenure of Lok Sabha
for five years, for which people elect us. By dissolution of Lok Sabha in 13 days,
and sometimes in 13 months, we incur huge monetary loss of nation’s property.

We firmly believe that this 60" year celebrations should give us new light,
new directions, and from the Chair, which you have moved the Motion, it is totally
transparent and very much positive. We should try to follow it up and should try to

remain committed to the parliamentary functioning of this country.
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*ftoders AR (HEm) WA W¥E © 916 99 R BN W N 69E H d |91 aiwE,
R, HHaRAl vd wEeR AR @ § 9gd-agd 9uE < 9w 6 g9 Ve
TSI, Ual H 3779 ¥ TAEER g

A TR 7RIS, b YoH A Sqaig ol H @ vd I Jredey dridrel
H A8 99 & oy faery gers <=1 Arg| 38 SeaR | WA § {6 WRd drehd s fawa § |qed
AOd AMBad a1 S BT & WA H A BT WHFALT GASAT § [ d 39 YR
ABAAT BT 1241 3R 1441 H FoT AT T 1541 ABAH1 § Fo gl 591 Uil QX e | IS
TR R &l 39 a1 AT Gorgd g St 1 # g7 wude © U W gl S U A
A gorad (g St vd qegul urel | $al IR 9al ¥ 980 $© AR DT GIraaR UT
BT & 3 AU &7 Bl WIS D Al II-SRIGT Fei Dl FS[ BT JqAR AT GaAT
gl # U YR &vl, ud, o & fay Yl wed @1 9u1s Ud @SN <dl g

* Speech was laid on the Table
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" st ool T duare (femR) IR W6e & IMER 60 a¥ gui @9 W 31U gRT g
T Wl A9 © 39 Ay wF # 8 & Ufaeiie whl § qrT o & fag § Freifed gema

THIYC U RGHT dledl _§\.'-

1. U A Arhad I B3N T, WOIgd 83T ©, S9P! Al BRI © a1 AR B 3 T

W fIoyex faapfia e i URAR Sidbda &l TN &R 8, ol 39 18 ATl & B |

FHH R W@RAT 3R T IR $9dT fAded HRAT ST & fod 9N dad §9dT ] 99g &
YRR SR H gahlel, THDHR Ud o@Gdh HIh! AT H  SIadx 31T A, d-8R g7 A= HH
Bl TS| AR BT AAER WA H UG PO qRIRAT A GWIAG BT T RS DR
qAHT e H e Bl rara Wl el U$ el g1 YOIl AR H &qdl hefl b g e
UG R dTel |ivTal 1 WRAT Afeh ot bl oA, a1 gdd § Feqd qidal Bl G 3ifeD
BN & SR W Rt ToR ol B, Afe e § Rien TR T 2 & R0 SRR
H AR R d9e § W <@ @1 A /1 21 99 1993 H qchlelie Al [T 3Tedel §RT Haa
FHI HIAE FH AL W WY JARY F AGRAT B A GAG DI HRIATE! DI ST §RI ST
T GHI-FHY TR WRET W ST | WSAT T WEE B 9 deeid gU ARA T deY Bl AR e
ha far g oifh a7 aRT Td 8w Tl 9gaT P! 98 db S &I BIRE T8 B o
F | ToTET B WRGRI A TG T B et ) v fog 2, SwRd e g wae
HH T B FATA FRA T AT AT AT H IJoTfad STaRT BT Y TIT QR ARA g1 B
IS &l IR A FARIY BT BRI AR 3M @ 2| NS WHRIS] W WS # =4l
B9 ot 31 U8 oo Wi R € 9 W ane & 37 Tews & foeE, w9 9 "o v il
JMALTHAT T R 0 HIT ¥ Sl 3Md Fidhel, S WRAGT 9 IR B faamfia Ig) @t
Soft § w1 BT B

2. el @ foru enel smeR dfedr @ 9 ws oAl 9 fiie, solakiNie Ud Qe
MNfear § ==t § 21 9el & fov oneel R dfedr 8F & @1t S99 @ls o Ad
T8l Bq a9ty oifed fufier & wg-ay eRiufoer, <mafoer vd fHifsar &

* Speech was laid on the Table
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Aol & oy Y aTTeel AR AT BT Yrae B A1y | |l Bl &R DIy 3 e
IR AT BT HRAT A T HX 3R Soaied 89 W FdT 31 & forw &g qdam=
TRl BHORdT W HRIATS! B SO I & AR R BT SAdT 7Y FHE A g
3R 39 IR W BT TRAT 91 | FAG AU AT BT IRaAT = Aegd S|

3. Afde @t o onen wfdadl & guamiaxu # fAfka gl R, srmfaer vd
arferet Gt dfag o & wfeaar o oxd 21 Gl gRr 9= b s A S
& forv Temor @ O fuiRa o 18 81 S9ar &1 ufaftfte e & R 9¥E @l
FATGR AT TAT 2| A & BT B ARAT DI BT DR ATAD FHIE & AT
A AR B A &1 g9e AfIRad We gRI a8 T3 Aifaal &1 harf=dl &1
PR BRI & T 2| AT w7 4§ A9ary _eRrsi 9 [ 81 a1 =len
T HifedT @1 sfveafaa & waadT BT © a1 FHTATET 6T DR e | |l
@ WUl ST Al A & wldk Ui B §| WA © rag A 8 Afdd I DR
gl o T & Bl Ud 3 Bt 1 Afshaar Abaa 1 A ugdT Wbl 3l WS B
9 RRIRT &1 TRaT A fademT &R SFar iR drbdd & dra d R g9rdl B
&1t wRA1 anfey|

4. Wb AT § T & AR U B MERG AT gl §l WS FeT B 20 ARIDA
Tl B " W A W SE A A 8 SR ARBGN A B SN daR
AR & AIH W ST Dl SUAR Bl 8, <ifhT favTd &s a8l | <@+ H oM § 6
E T & fog fefRa 9 fire @t oafy woia 261 8l &, e T8 Us TS © 6
UH T3 I 15 e 9 gordr € 3R SO 3iIa+ 4 Y91 &l & Sa/d IRDR B
3R W 3 91 WA BT 31 59 99y H W) I8 gEI[ © [P 39 IR 9 T AER|
DI YRP U YO BT AAR DA EAl 8, IS AR B AW el Hewr 8, As
ST g, ol S U QIR fhar o el & 6 o i & forg d9 arifeea e
S Y B 8, S AW Wl P SaW R®db Yl © AEEl F qY o W) 99 20
U A FEET wA TR B A Fed SR T SAfBR qEl Sl AR By
| 20 YT B TIR & A AT HRITAT BISIHR Al FHT Y AHY Graf 7 31
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g, STh FHY BT ITAN W B FH R T 20 FS e T IRIfRT aeE i &
AH A A 8, SBT AT AAG 997 | U @ § 7T © fh dey ff ug<s
AIe [T ® TS IET | GERAT UG AR B ST THI-HT TR BRATHR 59
T § IR a1 S Foban 1 7@ fauel a1 3R 3 gall & oy 9 Wb weq
U8 @ A D AH I O fHY 1 Aehd 2] YT G < DI /i g © B
20 IRIfPT YT Yeb ©T & Y DIl H B oG9 U biel & oY Sue 8 dlel

AT BT d8a¥ ST & b |

5. YR B JYRATYT ARATT AT AT &, <Afebd ARG GG H A(qera=i1d Al
e @ AT TON B IE URERI AOEA B gD © AR ST Al §l Y B b
e # AT I g9 2 5 I Hrel 5 o wreld # 12 a9 F 1 99 B 7§ B
aifee| afk freft o aga & weaqt fwy o 9 @ o w @1 w@IfT wRe T
Q1 "¢ &1 fHar o1 |wdr g, fdhT 6 99 & 9 T Bl B F9l B A UEH IR
J[IDTA DT Aecd W B B T § qAT GO AR 6 Io1 b 918 BN a R 7!
IS O B BROT fATAT BT AlC HYD ST DI 9dd o Bl WRERT F W B 31s 2
aH By AfeA & Wl it Suler e w=d €1 o fawa @ a1 v e e
ar ORI e YRIBIA B GRI Bl g 2l e H W I8 ROIR Jed 2 B
JRIBTA, YLADIA & SR B B MY AR FADA H Iod dldl Jal DI DIg
AR A &1 [Aeid &R 99 I & R 918 96 DI WHR B AR |
ar<fded AT A 3faa dRam SR Al S H Big QS 9T Ol & Al S
HRIATE! BT DI WART [GHRE BT ST A1y, R YDA DI HSAT IRPRR B

TP |

6. AR W fAGR B 2 a9 W IR BId 8, Il & g9 B d16 qal Bl SuRIfer
T &1 fawg &N 2@ 2l o 991 A 99d & JEH 9 998 B HRaR! B
e JARY WEAT T ST H B H A Wi 'R BRA S & 2 6 A a9 B 918
e A QUi Hewl Bl W1 9gd BH Bl & SR Bl Bl 1l HiRA A Al A B
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St 21 v RAfa # 9 omfae wiféal o Ui raRen $9ie deAr anfev fh &
H B PRA A AT & G133 3R IS 100 FERT DI TRAT BT IURAMT BT AFaR]
R o o @1 s W e @ IRAT 9 wadl Bl 9 sifiRed S 9=t & fog
A JfTdfed BT € 3R $HD 918 NSHiad goll gRT (U= ATgal bl diet BT aRIgd]
¥ T a1 Srare SH aRSHERIT BT Ud T SRl Bl HS07 A9 2l S qad
AH/FATIT BT TdrEa & drace W THT NS ol B, I A D ATWR HH
B A JAT S SR & H FHI HH od o, STh] Wl Al & AqAR BH B Bl
gfhar F Fed & GHY Y Il ISl B =T 96 Ihal § MR 399 I9e B iker
DI W TR AT T Ahd B

7. fagrll sl § S-S |1 ue & IAMEIIT & R EH D R H e 9 aR
& S €, I8 AR WRE B URAT © AHe el §| Haure Aoy 8 W € 39
e @1y v ST ARy o s R 9 it aRm @t wafd @1 B S
TRy, Ife Rgrht srt & =9t &1 977 & & R a9 & afde & a1 =t
B I B AT I Ghdl B, dAfba &1 ==l & 9 I A G/ gonel! &

g T B

8. Wb qT H EIM B HeARll # ghg §s © Sl AraHiy 9w g1 W & gesll 6
HHT B D MY Sl W1 Sehel © U A 3 WR AfCH < dTed Yo =1 War g
fauelt gt & Thex & Fer § v g dob B9 B WERT IRY 8 9 @ 599
Hed H M B Ul H B I qhdl Bl gON bl I8 Al 8 qbar € P
YRGB H B T A W Jl BT S DI AARAT DI HOGA (AT ST R[S
B WRAR] B AR ATATEAT B dTel A&l b 3RV W FRMAT [geR died
AT STeEl GRT AHY Y UR 37T Hel H eI FHSAM AT B HUR & B 43
A BCHR S Bl a1 f[ABRA B A EMH B T3l § HHl 3 qebe! ol

9. FAGI W SR B BT IR AHI-IHT R T 8l §1 I8 g/ IR A ST gafl

U §l gA1d YR PRD 0 AT DI GO (AT ST Fehal 8, R W awiHe B
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10.

11.

12.

@ AR DIs AAG Sl §RI DR AT &, IGDI SR B AYTE B I ST
BT JTA &l fHAT T I9HId g & G gY AiG b [A%g JHSHT GOl HRAT a8
W 41 gike SR deaar & U R H gER dF $ U 9 @ fawg dfed
qHeAT BT FUERT H & o gos 3 fRN oI & @R 8@ iR a9 gad &
AR W Gifdd gepadl BT MRAR0 HEdr | AW BT W ARl WO arel g9
IR BT T SFdT & ArHEA INedT I o Fhdr 1 399 W d9g & TRAT g3+ 3iR
TAST YUTTelt § SIAdT T a9y e |

E |9 H E BN W FH-HW weT @ s R T @ forg wifim e &
STt 8, Tafy 78 Wik o AANReR 8, dfded eEddl th-th g & fog wifia
B T 91 TN 2 991 B 98 IG9E D Il b AU el g IR 39 a¥ oA |
el sl Surer R f6d S webd €1 39 Wy H I8 g 3R W HRIR B
Foar g fe o o7 do w8 <1 9 79 S9 g Ify @1 10 9 I 99 @
HRIATE! DI FoThR AUl BT DI BIYA B VA o DI g FAG g TIRA BRAM Dl
9 Ufha A TAherdT SaTeT eifiel 81 Adhd! 2

IS FER Bl IR AHN [I8TH I B B Afe ued JfHR gl ol a9 &
T3 & IRM TAS YHAR Bl A5 He 39 fog fFraa @ 5 M g1 IR ward
fagrres vd ddey W @l W Bl 8 dfhd TP U WRERT 99 TS © fh AR B
SIqIY & 918 I gRT IR WRARI fAgyd ama of forar Sidr g1 59 99y | WY I8
qema 7 6 18 T IR WeR Adwd omar § S artoe A snfde a1 defie @
Hagrfre, Jomfad Radd § Afesy | Hia &1 TR A1fdd 8 9&har @ ar U IR
WREHT fAdTed B U HRam B "R Aefid @t S iy 9 ag e wn &
F T I VA AR [Afid BT W AMbad 3R AOGd B 3R AFGT AlhAT B
gfdesT # 9 g’ 8 g |

Al {1 Bl Fradraett @ 7% 377 & d8d e A & Jal Dl Al §RT SO Bl
TR & 8, Afh I8 S @ et € 5 3 e 9 9dfa vy ted w® A
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13.

14.

15.

B WA I8 T3 §l P SR DI Al BT AR Tl (Hodrs| AT 39 ey A
gema B fh weli & AR B B/ B gY IR FH-HIR 377 & Jal R FERl
PI dIe BT IMIER el al 599 MY ¥ed @ IRAT gedl B IR ATl BT FAEA
IRBRR F1 IBdT 2| UT: A8 <A1 Sl § b 377 & Yol H Wdfod #Aedi 3 Sam
HER| BT T BT 8, <lfhe Sa1d UT B H o 9gd 81 ol &, fawg qgcaqol g
g, % g &1 B 2l o Afk 377 & vl & R &1 orare A} 15 A § I @
AT Bl ST Al I FHERI AGRAT DT d8ak JoR A 8 Febal 2

T & SRM YD YPhAR Dl Had gRI NI WWIE Bl il d fodl weeaql
v @1 ==l g Jsam &1 @GR B B, oife ur: <@ ¥% o € fh |efiee
® A W e g A9 <@ @4 S €, b s vsareR pHE # Aafies
& i R THRaT & =@l T8 Bl € SR WA B gRl Sl Y fAwdl © ddy
DU Al qUT B BRGA d vy a1 & 7€ € 9 =@l ekl 8 el gl 39 Wy |
W I8 GIa ? P IR wer) e & 7=9f & dRA e Hel a1 w) wafiee &
frell weaqul vy R W HWR F91 FRas SN Adhdl & ORI FafRE & aRH
ol T fAwdl &l 7Ew O %8 Hb |

oM 193 9 197 & T8 SAIHNU YTl U= FET Bl B, offhT U Q@ # ST §
5 fao gearsoll B9 41 & fawy faf=d B € O aRs wewil g’ /9 S
gl 39 ddg H A1 g ¢ 5 o vy usel R gAdR o ATl Wi & i W
S @y o T gl § Wt ey IRl W S 4 % 9a v T REr
DI AD FUT B HRIATS H TG F R I B R GG AR DI 3R TGt
[EEESEIE

AT AGRYT & b & QII-A1 G4 B QT ARl = sroer qscqul Irrer
& 2 ok 3¢l &9 9 Tl yde 9 WReT0T, g, Yl SR AT WAl Th TR
Td SdRy URace e 3Tyel geed o fawal & fay srer § uiferamicl BRA @l
fFHior fohar gom 8, S ST W g g3 Bl 3 S WY W WY U8 JId © [P
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I S Ud Srorta den o fuwet @ & fog W wiferamdiel BiRA &9 @l gq
T A GERE gfeshfadl, dwel d el & geia nfeamd BiA &1 aT| 8 W)
ST @ & S@E b U g9 4Tl B H AT GAE DAl b GeEH H U
AHRIHAD T8c] W@ B Ahal & O Aqad FaAT Bl 3R AoGal Frem B
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*SHRI LALUBHAI BABUBHAI PATEL (DAMAN & DIU) : I may be a
Parliamentarian but am a novice and may not be competent to speak or write on
this subject. However, being one among few I am privileged and would like to
express myself and try to justify the faith imposed on me by my electorate.

I know that that this august institution’s birth took place even before 1 was
conceived by my biological mother, but would like to, nevertheless express what I
have learnt and observed during my tenure as a Parliamentarian.

The very first time, quite early in the first session of the 15" Lok Sabha, I
got an opportunity to speak in the House, during zero hour, was very intimidating,
as even though I had the blood of a politician (my grand father was the first
elected Member of the Assembly, from Daman, in the undivided Government of
Goa, Daman & Diu) I was not breed to become one. I was not vocal at all. It was
only the love of my people, the desire to do something for them and their
insistence to enter the political arena that [ am what [ am today. The point here is
not how I became a politician but the very fact that the first time I spoke instilled
in me a confidence that I can speak too. I learnt to speak and then on I have been
able to address large public gatherings.

Another thing I learnt was presenting myself. I had a love for personal
attires but was lacking in presenting before my seniors and the bureaucrats. One
would like to ask how did I do it? Well all work, be it political or personal, could
be dealt with in the vernacular in my constituency. But hearing the learned and
senior parliamentarians, in this house, both in chaste Hindi and English, I took a
liking for the National language and English. Now, I am very much at ease in
Hindi and have more than a workable knowledge of English.

I am sure that in future I shall have a lot of opportunities to further develop
myself in my continued tenure as a Parliamentarian and look forward to being a

seasoned one at that.

* Speech was laid on the Table.
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In the end I thank God for being a part of the Parliament and being

considered one of the lucky few to be part of this August institution.
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SHRI T.K.S. ELANGOVAN (CHENNAI NORTH): Thank you, Madam, for
giving me this opportunity to speak on this great occasion.

Madam, this House has seen many leaders right from Pandit Jawaharlal
Nehru until today’s leaders. Our founder-leder of DMK Party, late Arignar Anna
during his maiden speech in Rajya Sabha had spoken in lengh about the policies
and ideologies of DMK, after which many leaders from the North had come to
understand DMK and its principles and became friends with us. We had Mr.
Murasoli Maran, our great political thinker, who was the Member from 1967,
when the hon. Leader of the House, and the hon. L.K. Advani ji were also
Members of Rajya Sabha. I too have a credit that my father, Shri T.K. Srinivasan
was also a Member in Rajya Sabha when our hon. Leader of House and Shri L.K.
Advaniji were also Members of the other House. This House has seen on many
occasions. Such is the power of the House that when Pandit Jawaharlal Nehru was
the Prime Minister of this country, he had stated that an assurance by the Minister
or the Prime Minister in this House is in itself a law. E

When DMK got elected only 2 Members in the 542 Member House in the
year 1957, the DMK demanded that Hindi should not be imposed on non-Hindi
speaking States. At that time, Pandit Jawaharlal Nehru gave an assurance that
Hindi will not be imposed and until the non-Hindi speaking States prefer, English
will also continue as a link language. When the DMK Member sought a legislation
in this regard, Nehru firmly stated that an assurance given by the Prime Minister in
this House is, in itself, a law. Nobody can deny that, nobody can change that. That
is the strength of this House.

This House might have seen many ups and downs, many offensives,
physical offensive, verbal offensive, and, occasionally, judicial offensive, but this
House has withstood all these offensives with great strength. We have seen a
strongly divided House. At the same time, we have also seen a solidly united
House. That is the strength of this House. Many critics have made many

comments on this House. But, so far, the strength of this Parliament lies in the fact
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that so far no intellectual, no political visionary, whatever his capacity is, could
suggest an alternative for this Parliament. That is the strength of this Parliament.
This will continue for years to come.

Madam, we have a leader, who is a Member of the State Legislative
Assembly since 1957 and still continues to be a Member. When our great leaders
like the hon. Leader of the BJP Shri L.K. Advani took oath as a Member of
Parliament here, he took oath of office as the Chief Minister of Tamil Nadu and
that is none other than Dr. Kalaignar M. Karunanidhi. He is directing us. The
DMK will do everything to keep up the prestige of this House.

Finally, I want to tell one thing in a lighter sense. We took oath of office
when we got elected to this House. On the occasion of 60™ anniversary
celebration, we must take another oath today. I will moot this oath that to
commemorate the 60" year, to uphold the prestige of this House and to increase
the level of proceedings of this House, my oath will be that I will speak only

before a switched-on microphone and not before a switched-off microphone!
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* SHRI TAPAS PAUL (KRISHNANAGAR) : 60 years ago our illustrious
predecessors met at the first session of this august House. Today, we can proudly
declare that Indian people as well as Indian Parliament crossed every hurdle
together to make India the largest and greatest surviving democratic country on
earth. Long ago Winston Churchill had forecast in the House of Commons that
‘the hungry millions’ of India were “being handed over into the hands of
rascals....it will take a thousand years for them to enter the periphery of
philosophy or politics.” He further told, “ today we hand over the reins of power to
men of straw of whom no trace will be found after a few years.”

But we proved this oracle of doom, a lie. Not only in abroad, here in our
own country a political party in 1948 coined a slogan-yea azadi jhoota hai- (this
independence is false). We the Indians unitedly proved this slogan also wrong.
During the last 60 years many old states evaporated, many new states are born.
India remains the same. Sovereignty of our Parliament ran supreme always.
Today, we Indians are proudly carrying forward the legacy of our illustrious
forefathers such as such as Bapuji-Netaji-Panditji and Babasaheb Ambedkar,

Maulana Azad, Rabindranath, etc. with our head high towards eternity.

* Speech was laid on the Table.
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SHRI BASU DEB ACHARIA (BANKURA): Madam Speaker, when we are
observing the 60" year of our Parliament, we should remember those who laid
down their lives, those who went to gallows. In 1855, the tribals of our country
took up arms against the British imperialism and then from 1857 onwards, a
number of revolts took place in our country and because of the sacrifices of those
heroes of freedom struggle, we achieved Independence and we also adopted the
best form of governance, that is, the parliamentary democracy.

Madam, you have correctly said, today is the day for introspection. I want
to do introspection. I remember the first speech delivered to both Houses of
Parliament by the First President of India, Dr. Rajendra Prasad. He said:

“India, after a long period of subjection, gain her freedom and
Independence. But freedom, by itself, is not enough, it must also
bring a measure of happiness to our people and lessening of the
burden they suffer from.”E

When the Motion of Thanks on the President’s Address was debated, the
first speech delivered in this House was by Comrade A.K. Gopalan. The Address,
as a whole, in my opinion, was declaration of war of the people of India. The
Comrade described, during the five years’ period from 1947 to 1952, the
conditions of the people and the policy being pursued by the Government.

We will have to think seriously that after 60 years -- 60 years is a long
period, it is not a little time -- whether the Pledge that we drafted to end the
inequality, discrimination, poverty, exploitation, etc., whether during this period
all these problems have exponentially increased or not; whether the intent of the
founding fathers of the Constitution has been implemented in letter and spirit.

Madam, poverty has not been reduced; the happiness has not come to the
people of our country. The burden of the people of our country has not lessened
as stated by Shri Rajendra Prasad, the first President of India. The gap between
the rich and the poor has increased. TI¥ 3R 3R & d9 I iR g9 9T 97 2
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We will have to seriously ponder over what we are experiencing; whether
the wealth of the nation, which belongs to the people of our country, is being
looted and plundered by a few people. There has been amassing of wealth by a
few people within a few years because of the policy being pursued by successive
Governments — [ am not talking about this Government or that Government — and
because of that, discrimination has increased.

Madam, we will have to seriously think over where lakhs and lakhs of
people are born under the sky and die under the sky. M & = = 1 81a1 ©
3R A & I 7T Y BT 2] 918 Wi & 918 W BN U H U Fed 2 3R T d
SHHT |AEE T8 gam ©l  We have not provided shelter to 100 per cent of
population of our country. If we cannot provide safe drinking water to the poor
people, we will have to seriously think of it.

Madam, you have correctly stated in your Initial Remarks that when
we are observing 60 years of Parliament then we will have to seriously think over
it. We have to give the rights to these people who are residing in far flung areas,
the tribals. This Parliament has to give their rights to those people who are staying
on that land for years together. Their rights will have to be given but still they are
being deprived of those rights. We must seriously think of the Tribals and the
Dalits whose conditions have not been improved. & a=d & & FHE Ardda &l

qOqd BY, fp 89 fhaar ufaffea a=d %IEhom we are representing? Who are

these people? They are the poor, the farmers, the peasants, the agricultural
labourers, the tribals, and the dalits. Eighty per cent of the people who are poor,
they belong to this section of the population of our country. If a farmer commits
suicide after 64 years of Independence, what we will think about strengthening of
our Parliamentary democracy? We want to strengthen Parliamentary democracy,
but if the real problems of the people are not solved, if the action of this House
helps a section of the population only, a few percentage of the population to corner

profit, to earn huge profit, we will have to seriously think over it.
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Another major problem which is corroding this Parliamentary democracy is

the use of money power. IR St g1 I8 & 6 TWIg Sq T Igi T8l AL, FHBT A&
T8l dger, the composition of this House. Real representation of the real people of

our country is required. How the use of money power in the election is corroding
our Parliamentary democracy? If voters are purchased and votes are purchased,
what will happen to the Parliamentary democracy? We will have to seriously
think over it. There is a need for electoral reforms.

Madam, once I tabled an amendment to the Finance Bill that the
companies’ donation to political parties should be legalised by amending Section
80G of the Income Tax Act. My suggestion was that let the companies contribute
to a corpus fund which can be created. That corpus fund should be under the
control of the Election Commission. At least two Committees on Electoral
Reforms, one under the Chairmanship of Dinesh Goswami, another under the
Chairmanship of Indrajit Gupta, both these Committees recommended State
funding of elections. Unless there is a State funding of elections, we will not be
able to curb the use of money power. The nexus between the businessman and the
politics has to be broken. Otherwise, instead of expansion of democracy to reach
out to the poor people, there will be contraction of democracy.

How the common people will be able to contest the election? I remember,
Madam, when I first contested election in 1977 in the State Assembly, I spent only
a few thousand rupees. Today, to get elected in a State Assembly seat, crores of
rupees are being spent. Even in panchayat elections also, lakhs of rupees are being
spent in most of the States. Something has to be done to cleanse the corrosion in
the system. That can be done if there is curb on the use of money power and of
black money. Black money is being utilised in the elections. Voters are being
purchased. Votes are being purchased. How there will be the true representation?

How we can get the true representation here in this House? &7 agd f&di & 97 = 3|

B9 1980 ¥ 39 BSW H T Emve been elected since 1980. I have completed 32


RCP
contd. by w1


13.05.2012 53

years in this House. When I first entered into this House, I used to sit on the back
benches; | used to hear the veterans like Babu Jagjivan Ram, he was also there in
the 1980, Y.B. Chavan, Jyotirmoy Basu, Indrajit Gupta and Madhu Limaye.
Madam, we should seriously ponder over it.  The problems of
discrimination, exploitation, pauperisation of the people, starvation and illiteracy
still exist in this country and unless we remove them, we cannot enjoy our success,
what we call, the achievement of our Parliamentary Democracy.
With these words, I conclude my speech.
MADAM SPEAKER: I had initially said that the hon. Members, who are going to
speak, should confine themselves to five minutes. I do not want to tell anybody to
sit down or ring the bell. Today, I want the House to be self-regulating.

So, please see how that can be done.
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*SHRI SHIVKUMAR UDASI (HAVERI): Our democracy is the biggest with the
longest written Constitution and after 65 years of independence has been
thoroughly successful. In all the way from Independence to this date, the country
has gone in for several changes but still when it comes to vote, a rich, a poor, a
learned, an illiterate are denoted with their individual vote, which they cast when
elections are held in this country. On the verge of India becoming super power
within coming two decades, the country has sustained all onslaughts and also
trying to become self sufficient in all sectors, we, in India, still need to look at
things in proactive terms and positively.

Off late due to transparency, more awareness, governance in this country
has become reactionary, but it should have been pro-active in nature. I hope the
countrymen and also the people in governance and people in executive, judiciary
and people in the media (fourth estate) should all behave responsibly and should
lay a foundation in making this beautiful country a self sustainable and self reliant,
self confident future leader in the world forum. I personally feel, Madam Speaker,
our great leaders who fought for our Independence had a vision in making this

cross-cultural, diversed country into one by making

* Speech was laid on the Table



13.05.2012 55

everyone in all cross section of this country across the geographical, cultural,
social foundaries to come together in the name of freedom movement so that this
country can march ahead in all the fields and in all sectors.

I am also honoured to be a Member of this 15" Lok Sabha and
participating in this debate of 60" anniversary of first Parliamentary sitting. As
all senior leaders have said this Temple of Democracy should be used as a plank
for debates. The House may see many divergent views but they always agree to
disagree. I also feel there should be less disruption of the House, with more
meaningful discussions which can solve the problems of common people and
show a positive result on them. We should all see that parliament should conduct
at least 100 days a year. Each and every Member of this House should be allotted
his time for speaking in the House and make the House to proceed in a more
productive and proactive manner.

I once again thank you for giving me an opportunity to express my

views on this auspicious day.
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* SHRI K.P. DHANPALAN (CHALAKUDY): On this occasion of the
celebration of the first sitting of the Parliament of India on 130 May, 1952, I wish
to recollect some of the situations which led to the evolution of the Parliamentary
form of Government to India and the belief of the people of India towards its
unprecedented expedition to a developed nation. It is also to be notable that the
democracy is in dangerous situation in many of the contemporarily independent
nations in our neighbourhood.

An important question before the constitution makers was related to the
form of government to be adopted for the country. Naturally the answer to the
question was influenced by India’s political background and the traditions and
practices evolved during the British rule. Certain conventions of parliamentary
democracy, like the powers of the executive and ministerial responsibility, even
though in a limited sense, had been gradually introduced in India by the
Government of India Acts of 1919 and 1935 and India had thus become
increasingly familiar with the traditions of parliamentary government. It was most
remarkable that the leaders of the Indian revolution had, of their own free will and
without any external influence, or interference, chosen for India the parliamentary
form of government.

Even though the parliamentary form of government called for some highly
sophisticated operational mechanics and relatively high standards of literacy and
political education, it was a courageous decision and an act of faith to grant
universal adult franchise to the vast majority of illiterate, backward and poor
masses and to expect them to determine their future, elect the Union Parliament
and state legislatures and form their governments.

In the years followed by the commencement of the first Parliament, the
Union Parliament itself, under Nehru’s leadership, performed a tremendous

conflict resolutional and national integrational role, and the effectiveness of the
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institution of Parliament was convincingly justified on several occasions. One of
the most memorable occasions was when Parliament asserted itself in 1955-56,
with the problem of reorganizing the states was taken up in the light of the Report
of the States Reorganisation Commission and was a sufficient proof to show that
Parliament was no Rubber Stamp of either the executive or the party in power. In
another instance, in the midst of some controversy and reported differences, an
army general, Thimmayya submitted his resignation, and the Prime Minister
Nehru firmly and categorically declared in Lok Sabha that in India, Civil authority
is, and must, remain supreme. These were significant and memorable words,
particularly in the context of what had happened to democracies in some of the
neighbouring countries. In the 1962 tragedy, following the Chinese aggression,
the Defence Minister V.K. Krishna Menon had to resign as a result of
parliamentary pressure. It showed at once, the power of Parliament on the one
hand the magnanimity and vision of Nehru and his commitment to the highest
norms of parliamentary democracy on the other.

Before the Nehru phase in the history of India came to an end in May 1964,
the firm foundations of parliamentary government had been laid. Now the
Parliament is a body of earnest people with a full sense of their responsibility and
the power to do and undo things. The parliamentary procedures adopted by India
is not a just imitation of the British procedure. In many respects, we have
departed from the practices in the House of Commons. The Indian Parliament was
a legislature with a tradition of its own, even at its birth.

Parliamentary institutions and procedures had an organic growth on Indian
soil itself, and with changing times, we kept experimenting and even adopting
many ideas. Beyond the practice and procedures, legislators in a parliamentary
system had to realize their responsibilities to the people who are their ultimate
masters. They had to understand the countless and complex problems faced by the

common man. It must be said to the credit of the Indian Parliament that, during its
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first decade and a half, it fully realized the great responsibility thrust upon it by the

electorate.
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"SHRI BHARTRUHARI MAHTAB (CUTTACK) : Any chronicle of political
events and any narrative of public debate since independence would say
something of consequence about our Parliamentary democracy. Embodied in the
principle of universal adult suffrage and given effect through popularly elected
representatives institution, parliamentary democracy was thus a revolutionary
principle for a society marked by multiple hierarchies, and entailing modes of
oppression entrenched over centuries. The emergence of Parliamentary democracy
has to be seen as a phenomenon of evolution, as a part of civilization stream. Ata
time when a third of the world was colonized, enslaved and exploited the rest of
the world, we witness a craving for freedom. It was, as a part of the new dawn,
the craving, that India had emerged as a champion of freedom from colonialism
and became the epicenter of a war without armed might and violence. At the end
of a century of struggle, we emerged as a parliamentary democracy, and was
described as the role-model of parliamentary democracy, the light of Asia. It is in
this canvas, sixty years journey of Indian Parliament raises certain questions as to
how we had continued the saga of freedom and discharged our responsibilities that
accompanied freedom.

The Constitution clearly lays down the institutional foundation for a
functioning democracy. It has established a structure of power relationships based
on the system of distribution of powers between the Union and the States and of
separation of powers between the three organs of the State.

No doubt, it is Parliament that has contributed the most to the consolidation
and strengthening of democracy in the country. Parliament is the fountain head of
the people’s desire and aspirations. Therefore, Parliament must not only be
representative, transparent, accessible but should also function in a manner that
will further cement people’s faith and confidence in the great utility of the

institution itself.
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In spite of what has been favourably said outlining positive dimensions of
our Parliamentary democracy, we need to make an honest self-introspection and
identify its weaknesses and areas of concern which negatively affect the health and
well-being of our Parliamentary democracy. Our Parliament today faces three
major challenges. First, as an institution, Parliament appears to be on the decline.
One can understand if Parliament loses reverence, but the general atmosphere of
hate for the political class has made all the elected representatives its victim.
Voters no more hold the elected in high esteem. The issue can be addressed if
Parliament becomes more people oriented. The content of Parliamentary business
and conduct needs massive reforms.

Passing of the Anti-Defection law in 1985, has made MPs less necessary to
prepare for their work in Parliament because no matter what you think about an
issue, you have to heed the party dictate or risk losing your seat in Parliament.
There is little incentive for an MP to be present in the Parliament even when
important pieces of legislation is being passed, because we don’t record the votes
as the practice is, we pass legislation by voice vote, unless division is demanded.

The introduction of Standing Committees since 1993 has enhanced the
ability of Parliament to scrutinize legislation and to oversee the work of the
Executive. There is a need to publish the minority view in the Public Accounts
Committee Report. The PAC has traditionally been considered as an instrument
of civil service accountability. It has undergone changes since its inception in
1922. More need to be done. Petition Committee is another which directly
receives petition from public. It needs more teeth to redress people’s grievances.
Both these committees can make positive contribution towards improving the faith
in Parliamentary democracy.

Our plural society is best served and sustained in a Parliamentary
democratic set-up. I believe our democratic processes will acquire the resilience

and strength to tide over the social divisions and concentrate on issue that have
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direct bearing on the quality of living of our people. One can see the dynamics
that are emerging in that direction.

Democracy itself by definition means pluralism, dynamism and a
progression. Over the past two decades, we have witnessed several important
changes that have occurred in India’s polity and society. Coalition politics has
become a reality. Presence of small parties represent the country’s myriad voices.
Regional aspirations which don’t find reflection in the so-called national parties,
have led to formation of regional parties who strive to protect and further the
interest of their state.

At the end of six decades of parliamentary democratic life, one can look
back and say that no other institution can claim to match the collective capacity of
our Parliament to be sensitive to the cause of the common masses. Parliament has
indeed worked as a vehicle of social engineering. Let us not forget that our
Parliament which represent the collective will of the people of this nation, is the

pivot of our political system and is strengthening democracy in the country.
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SHRI ARJUN CHARAN SETHI (BHADRAK): Madam Speaker, I thank you that
you have given me the chance to speak on this historic occasion.

At the outset, I must congratulate the people of this great country for
witnessing a Special Session to mark the 60 years of Indian Parliament. I feel
privileged to be amidst of you. Since this is my Seventh tenure in Lok Sabha, out
of these 60 years, I have been part of this House for three decades.

I take this opportunity to salute great Leaders like Mahatma Gandhi, the
Father of the Nation, Pandit Jawaharlal Nehru, the first Prime Minister of India,
Shri Sardar Vallabh Bhai Patel, who played a great role in the unification of this
country, Dr. B.R. Ambedkar, who pioneered drafting of the Indian Constitution,
and Shri Jay Prakash Narayan, who helped immensely in laying the foundation of
democratic process.

As compared to many of the other contemporary democracies including
some of our neighbouring countries, our country has sustained the fundamentals of
democracy. This democratic process has been taken down to the Village
Panchayat Level which has been strengthened by insertion of Part IX and IX A of
the Constitution through 73" and 74™ Amendments to the Constitution in 1992.

Madam, through these Amendments, the Constitution has, inter alia,
provided that State Legislature may endow powers to the Village Panchayats,
Gram Sabhas, Municipalities and equivalent bodies on the areas listed in XI
Schedule and XII Schedule to the Constitution.

Madam, you have rightly mentioned these aspects when you have initiated
this Debate as the Speaker of the House. These areas, inter alia, include
agriculture, land improvement, rural housing, drinking water, health and
sanitation, public distribution, urban planning and planning for economic and

social development.
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Considering the need for involving people at the grass-root level for
inclusive growth, I hope that there is a need to expedite the process of devolution
of powers to the institutions of local self-Government to make the Panchayati Raj

more effective and people centric.
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SN SR 3R 91T & 9oy ¥ S 3R g™ H HEIe gl
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* it S gd (SeT): ST WS b 60 ANl B AU VMR WD W Y BN B
e @@l ome & sfugm # o arelt wraRen & W& Aadw @ fRie e wd
freaaiaan g & waol sreRl # g/@! SH VAT &1 SIRAMT | U JMfasiid g &1 Al
g} wfdenfer wawern o1 gRyel wu | e, =mgurferd vd eriufad & W 59 <
7 FROR ST 9@ & AR-ATY G B TIRAT, < B AHEING Ud 3Mfdd qaven § iR
GRS BRI B BT JAN fhar| FE SR & b TS X 60 I8 Bl &l ave & A1
HHE DI TRAT B & T8 91T, dfcxh AT H U Wk W BRI fhar 21 S gl a9
Bl 8, SId BF ATHIMG Qd 371feTd el # 31k 31t JaR Y g0 T W9 ddb ol 3 87
e Bl YR Bl &I, IS B &Har § hls HHI WY & g1 dTol IHIT H BH 39
AP BT 3R ATYP A HAT AT | G g9 gfordl, TS, MMl &I 3R TR aM
H FeH B, 99 39 HEM IR H Albdd Pl Al W0 H, I W § U § [eH B0 STl
i oS gu W9, &fefd, anfear®t ok e @ fM-wedar &1 Siad St 2 21 oS W1 8Ar
RATATTehT, HRITTrDT R fAGTeT S99 g1 81 37 TWdl Bl $9d BT AThR ITh] AT
G BT JMawIHd B, AU BRI A s Ael W0 & A Jge of Tol, Aliell Ja 4 ST
Td gEET S|

3T < B 5 e Bl IS A Y3 AETE) Bl R AT & A IHD U} DR
S W ST B B YOI A BT A e T 21 S BH I B BT WA D qF B gl

@ A T GAE DI T A © IfUAT 39 Yd TRAT B A T WA DI FAN | SHDT 8

G A B B FE HGolel I HSTYEN] Bl aHl 8RN, JE 8 QR THE B A $HBI
qre Y|
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st Torer Rig (Fa): 9RA @1 9e B 60 a9 X BN WR HEW UB A QNI Wedl D Aival
T QRETRAAT b1 I8 geTs Ud YHPMHAY ol & Wery sfaerd et pattai qen faemi
@I JaIed $9 B Ib UgAl 7, § 39 Al Aot B Wt A1e FHRan gl

# R § b 31T e & & THM ANRGT 9T Ut A< b1 fod qareld ST
3l HAS H IE Bl <@ BT JqUR el g1 98¢ el € b S 4RI D lldbad B AGY
TS AR ¥ d9e Bt 604 TS B AR W IR BN & AW fen| TN <9 g &
3 I H A US SH I AXDR, Wuwisit dr Afq Rarsii &1 g iR SHhT DI JHEal
T 2l o # R ufed Sewdl & fu goid @l e gs o R We @l 89 |l
FARATAT BT H{A T < BT AABR &1 T o1 a8 g onft ff gAY 9 21 I8 wE wWy
g 3T TP B BT © [ 89 D8l aP U © AR PHal qdb 84 Sl AT| 39 BRI &
I H I8 R AT &1 w9 © P 59 SRl 9 g9 g e 9@ @l 9gd uel oSl g4
TS IAR T & 91§ T q%b UGd ¥ oIfhd 9@ B Ma H TG B Wh o@d g, et
H=T 80 URIe ©, SHd! dqglell 4 T © b 60 a8l # BH Ib! qdIEl WH BRI D
HRIR UM T8 R Q| IfE g4 AT agd Bl fbar & @ a8 IR 79 4 b §l

9 & AT [qerd B Aboudt ot fihq onfeies vd qmiioie fawsar Jemad o+ g3 2l
3MRIRBR §H § HRUN BT FHIEM I Gl 81 B JoTci= 37T 3R |1 aat &1 wfafifere
e a1 Qg Hedl H garl| 59 Qi Rl H Q! [ERATeH & FHIE © gAd Wl 3¢ ©
fhg ST TANT WRBR H | drel N+ 781 fhar siifery qawmd Jgmad &t @l | d49s
Jor Qg deal # foar sl @& fRexer & fag omd € a1 S QW @1 e
PR Hew e o AT Ig WL TE AT AT FA DR § [ @ A [ARART & Al g
I # faR W 9 € A & 99 & (e &1 An a1 Feren S asar gl i Y4 da
ST 2 A1 B4 S RIS DI FHSAT TS| TSt WY <91 gl Siedl @ fog Arsard g
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“ls TN BT SRR BT

BIS GRS a1y fwvar 27

IE berdd AR g,
9 99 ¥ U1 & BT Bl U aR% MR BT Gl U HR H FoIdl g, SMSHIhH Wil ® 3R
T % TRIG B ged PUIYT BT RIBR bR & Ao O 8] T I8 =¥ 87 VA 3Dl
TRV AU I Fhd &1 I8 YA B Bl SRRA § [ 8 Al AN qHY Pled T8l ATY &
3 U B SaEeE <9 3R WA & fog e eme €1 o e w' vea & g
¥ fos1 wofl wawratt &1 A el g |

clehd™ B! XAl BT DI oA1d i, Al € el Bl 1 A ool Fgl A el §
31U Mg RRAT A Ugel A UG @ oy Il A1l § ASfhel | a1 Ueel Iy garai
PBTH B, Sl B3N 1491 AThaH H AT A AT fUar & d=rgd & 9 T8 99 fh
STHT 92T WRA B FAS § UED TAT| T8 DA BT 8 Al PATA © (b AR O ADbS| anT 54
TE DI HiSAEAl BT IR TR IJgi Ugd T

Tl ge © 6 § Alpda B 60d1 ATA W 2004 A 3T TP R & WU H A A
T &l A T 2 B Arbdd B SIS iR ASGA 8 qAT §AG DI HIS3T AR A
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sft YRS AR (WTEm): "R, IS &l fod 39 <0 & 3faeN #, 39 <9 &l 9vWe § Ud
He@qul faF §l § Y A AR qad HRAT ATedl g b 19 SRIEradl 7 <2 & AoIal & forg
FHaT &, U g HT 3resl I 39 o¥ & fou § 3 iR 3w &1 fafewi & e 9@
B D BH ATONE A1l §9 FI QU9 D Ui AR el HRAT H YA UBSAT ol

FHSIT

3Tl 1 ST fo 89 A1 %@ 8, 39 9gd g9l AT Nfdg wfifa @t ow MR g8
off 3R g7 Sl Gew ¥, I Q9 S &1 9 9147 Wied of. W9 9 sfaedy S 7 fhar o
3Tl I A9 B, SgfSe 81, A WS SR dven &), 39 9t & ar A s e ara |
T 39 O¥ H UH A1 I @™ @t IR @ 71 o an 7 g & &8 S & W A
JMTIAT At AR g & <« BHAE B AT 30 A H§ qa Sarel o g4 <2 &
3 SIaHT T 2] 39 WS 3R Aldha Pl AGGA DRI Bl DM $9 <8 I 3H S 1
21 B9 99 AN I8 T & b IoMas & W A ATST R S I DI &F AW A DI, 54
W B AN T BH AN Dl AP RAETAT R BH ANN Dbl A8 AT [p YT TSI & MK
A R S BT ATBR T 21 TSRS & IR B RBTOA B B TRER TS FR 5l I8
T 3 U B AN A RAEE | TR 39 < B AT 39 © b 99 g™ &1 a1 da B
qre, fra gl # gpad @t e a7 @, 9 3 gan @ Fifed T8 8§ v Rufa |
SR 37 7Y 8, 1 & ATl # ST Wt ¥ B BT S 39 S Y ST A fHar Bl 9 < @l
ST SR I AR A FE g1 ANEH 59 92 Bl WS, 39 o D YOS Dl A DA D
EINERECIES

fUed 60 ATl H S IR < B3 N Had IOl o, Py 3 B fay 2l #
Bl ®g Arel ¥ <@l & 6 =e SR W 8, Ae $ER W 8, 99 o¥ @ &l Bl @M DA
3 8, 3 W H Tebell b1 & AT <l €1 U8 §HR ¥ Bl |G Bl Ueb WIAd 81 g4
HR B & B AT A BT IR & HF amaegavar g1 sl & Al # 39
Uferamde 5 B 3 B U & I AR TRE DI, $9 < & TG ANl BT B

B BT ATPR 897 WHR fhal, 59 < § SHGHT BR JU+, 3 bs &3 § B Hed

H AABR o & IR H T $Y DA SN, BT TR | TIDHeH BR 3, 39 IR H
$T HAH IO | TH SV BT AMIGG 3R 3MMfe qRacdT & H g9 UIfel”IFe 1 39 <9 &
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HEA P 3w WK @i € fF g7 ™Al 9 8H AN D ST Bl WR IS dD B AT
WH Tl T A A N § 5 G FT S gEen o 3 Rl B /M d H e
HATT T8l Bl I8 2l AT 9 [olY 3R $B B B MaeIhal &l Wl R HA & oIy
DS HIH IoM B ATLIHAT ¢l frami & f2dl & w1 S & IR H T $Y FHgd oM B
3T &1 eI © 3R T < PI Sl BIST qGH1 8, a8 ATSAIRSS 8, @R &ferd &, e
anfeardt &1, S w9 A W ve fava da1 o & el &A1 99 drll & IR B, 6 8w
A1 59 <o &1 T 21 fely 3R 8 B &R & aR H BH &I oAl BT

Sfg et B a1 B & d1 A 7 H gHAT U a1 3Tl © [ @il g Bk
3T Ue UAIsR, gD 1 3T <o H AMaeIHhal &l GANS & B ANl Dl 30! TbaT
wRer # e o @1 AT e g1 aHe &7 9gd 991 9 9T g, e 3 ave 9 R @
et € 3R gweT uRumm 9@ Shiae IR g=sdT 2 safely 9 a4t el § 8 &1H R Bl
mawIahdr 21 g3 favard 2 % a9 w9 fiear 31 99 9l & IR &F <7 iR fide) am
B D oIy TR BT AT AT g 1 WHAT &, I§ 9T R 81 Feball ol 39 T H 3 B
qg H-HA g9 i T8 AR RSP 3 W 5 A, We dAloRerdR Us uifeldme, i A
TR 45 A1l 81 T €1 # Uh a1d T W bEdl § b A 3T 45 il B RASTICID DRAR
F ot ft oot fie 78 B, # W o a9 F T8 Tl g9 et g gar ® 99
RIS H§ ¥CecH SMMaR dod § 3R a9 |&d H &M 8IdT 3, fS¥ewd 81l 8, 3R $v dw
BRl & A S 7 W RIT AR BT BN §9 W B R H 9 AT @A ehl, AR aR A
FT Arad B2 3 o1 § [ 89 ANl bl I8 et 2 6 o 89 60 |Tdl &l aviTig
T IF © A D QI TH AT SR FB OGN o B AR G DI 98 SMawg ]
gl

a1 A 2 6 519 50 Wl §Y A b TH W9 Wewl 1 P fodeved fHaAr ofl g9
fSFave™ =R &9 99 @i & Rer 91 iR 98 & Rer axe wiferamie 3 feaavem fan
o f&5 &0 &Y I # & SR, & Bt e JifaR el dIS| R g g BT ® 6 g
e & B I fSFeve &1 Ut S dRe W el | sufely g9t onren § b 59 8H s
HEA B YIS, 50 TG DI TRAT BT 910 B © Al 89 MU A YRR DI DI ATTLIDT
gl
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Y U 9 AX AT A BH AR © 6 Wed & Wew 1 AR Wfae 1 g
ftes 7 € ¥R 37 Ofdes &1 s 89 fh T8 I &1 &1 IMavTdhal §, o
RUIADBT BT a1d AT 8, o4 HIFSTT BT a1 377l 8, 9 3MH ANl H AR aR H P9 Terd
I FIER FE SR 8, A1 g A W #) snavaddT gl 89 SHE-STTE W s fifders
B TR B A G T 2 [ BAR SIS & aR H AW AN D A9 H U aR8 Bl
TATHEHT UaT B Wbl & SATY 3T & QT gehT Ao g4 3 79 4 @1 & &b o
HeT B TRA, 3H Fe B RIS B SRAM, M Sl @ IR H, 39 SIS d R H
BHIS TAqwEAT YT B WA, YT 9did AR T8l BT I fawar ok wE arer e 'W
TR BT AT S| B9 S IR | SRR, I8 HEdx # MU Solord ol gl
13.00 hrs.

MADAM SPEAKER: Hon. Members, we will skip the lunch. It is a historic

moment and we would very much like leaders of all the parties and also the
independent Members to speak.

Shri Paban Singh Ghatowar, the Minister of State of the Ministry of
Parliamentary Affairs has made some arrangement for lunch and will make an
announcement.

THE MINISTER OF STATE OF THE MINISTRY OF DEVELOPMENT OF
NORTH EASTERN REGION AND MINISTER OF STATE IN THE MINISTRY
OF PARLIAMENTARY AFFAIRS (SHRI PABAN SINGH GHATOWAR): I
want to inform that the lunch for Members has been arranged in Room no.70, First

Floor, Parliament House from 1.00 p.m. to 2.30 p.m.
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* SHRI LALIT MOHAN SUKLABAIDYA (KARIMGAN)J) : Exactly 60 years
ago in 1952 on this day of 13 May- Indian Parliament started its journey under the
leadership of the great visionary, Pt. Jawaharlal Nehru as Prime Minister with the
support of the team of his colleagues-each one a stalwart in Indian politics — who
were true patriots and men of wisdom at that time and all the time.

Our independence movement was not only aimed to achieve freedom from
British rule but also to liberate ourselves from the social and economic inequities
and discriminations by alleviating poverty and giving dignity to the lives of the
underprivileged and downtrodden.

The objective of Jawaharlal Nehru and other nationalist thinkers was to
establish a democratic sovereign Republic where power should directly belong to
the highest people’s forum. And with the adoption of Constitution of India framed
by Dr. B.R. Ambedkar and sitting of Parliament on this day, this objective was
fulfilled.

Initially many were doubtful if Parliamentary democracy with universal
adult franchise would be suitable for India given the fact of its shocking poverty
and illiteracy, huge ethnic diversity of culture, caste, creed, religion and language.
The argument in favour of Parliamentary democracy was that majority of our
people might be illiterate but they have a strong political commonsense which
created a sense of oneness among them that enabled to fight out the British Raj to
make India independent under the leadership of Mahatma Gandhi.

So, our people were politically conscious at that time also and the
consciousness really paved the way to send suitable representatives to the
Parliament who can make the country a successful parliamentary democracy.

It was challenging but it stood the test of time. Of course the journey was
not always smooth. Yet it continues-because of its strength by upholding the

human values and taking each citizen in its fold.

* Speech was laid on the Table.
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The value of Parliamentary democracy is being realized by our
neighbouring countries. They tried many other methods of governance which did
not work. Finally, they have opted for Parliamentary democracy.

Initially our objective was to establish a socialistic pattern of society where
the underprivileged and downtrodden people will be economically more benefited
so that the social and economic disparity will be reduced.

Though the quality of life of the less privileged classes in our society has
improved a lot due to various states’ welfare schemes and activities but
unfortunately it failed to meet the expectations.

One of the main reasons for non-fulfillment of our expectation is the
growth of our population — in 60 years — it has become four fold. That is why, a
high percentage of Indian population are still living in Below Poverty Line.

Population is likely to grow more-in some statistics we find that within the
next 20 years India would grow as the world’s highest populated country.

So, we should now give more attention for the removal of poverty by
creating more and more employment and also planning for generation of future
employment for the future growth of population.

An agrarian country in 1950s, India is gradually being converted to
industrial country — now competing the world market. In 1960s, we had to depend
on import of food grains from other countries but now the population is almost
double and we can feed our people without importing food from other countries.
This has become possible due to revolutionary development in agriculture sector
achieved in the last 60 years. Achievements of development in all other sectors of
economy are also very significant.

However, in social life the old golden days did not last long- the vast
erosion of moral values and emergence of money power have evolved a new breed
of generation. Many of our present day problems are related to this.

The need of the hour is reviving of human values that can cure the social

evils.
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Gandhiji’s dream was to make India Ram Raj —that is an EI Derodo-and
that cannot be achieved.

However, we can have a good and peaceful society by inculcating human
values and patriotism in the minds of the children who are the future citizens.

We are very much aware of our rights-but right implies duties which we
wish to remain unaware of.

So, what we need- we need to bring up the children who will be fully aware
about their duties also. And then only the qualities of citizenship will be more
human and democratic due to the reason that what we learn in children we never
forget.

And to achieve this — 50 per cent of the syllabus of children education
should contain materials that make them aware not only of their rights but also
their duties and rouse moral values and patriotism.

So we have a great task now-the task is to put all out efforts to improve the
human values and make our people fully aware of the values of democracy and
nationalism. All diverging forces are to be motivated to embrace the democratic
values and all the population of India are inspired to develop the feelings that all
of us are united and should live peacefully and harmoniously.

Lastly, I express my great respect to all the Parliamentarians who served
the nation for the last sixty years. They contributed to the development of the
country by upholding the values of human qualities to give us a peaceful,

harmonious and happy social life.




13.05.2012 76

* SHRI P.T. THOMAS (IDUKKI) : At the outset, I would like to express my
deep felt gratitude and satisfaction to associate myself with the special sitting of
Lok Sabha on the occasion of celebrating sixty years journey of the Indian
Parliament. Democracy is worth dying for because it is the most deeply
honourable form of Government ever devised by man. People are supreme and
sovereign in a true democracy. India, with more than 120 crores of population,
epitomizes one of the most successful democracies in the world. Undoubtedly,
India became a democratic republic infused with the spirit of justice, liberty,
equality and fraternity. The Preamble, the Directive Principles of State Policy and
the Fundamental Rights reflect the heart and soul of our great nation.

We are proud to be called the largest democracy in the world. Maintaining
its pluralism, diversity and oneness, our democracy is like a faith. It's a passion
for millions of Indians. In the twentieth century many ideologies triumphed and
fell but democracy will prevail. Yes, for democracy there is no alternative. All
dictators in the world are in oblivion now. But who will forget apostles of
democracy like Mahatma Gandhi who live in our hearts?

No one assumed that a country like India that had just come out of the
clutches of colonialism will stand with the least of time and prove its worth to be
titled a great democratic country. Speaking at the Albert Hall, Winston Churchill
said that if the British left, "India will fall back quite rapidly through the centuries
into the barbarism and privations of the middle ages". We proved that Winston
Churchill was completely wrong. Thanks to our vibrant democracy, India did not
fall back to barbarism and privations of the middle ages. Today, there is quality in
every sphere of life, and India has been a successful democratic country, and we
have responsible political parties that uphold democratic ethos to the core in the

midst of challenges of all sorts.

* Speech was laid on the Table.
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When military regimes became order of the day in many neighbouring
countries including Pakistan, India stood like a guiding star in the universe of
democracy. When fundamentalism and extremism shook many nations, especially
third world countries that got independence along with India, India was steadily
moving to progress in 50s and 60s. When many of the democratic governments
crumbled and consequently gave way to the totalitarian systems, India remained
unaffected and achieved self-sufficiency in all fronts. Right from self-sufficiency
in foodgrains to the self-sufficiency in advanced scientific field. Undoubtedly, our
democratic stability has helped India to overcome economic crisis that grappled
even the most advanced nations in the world.

Why India is so unique? What contributes to India's unique democratic
success? The visionary leaders, whom we respect and remember today on the
occasion of celebrating 60 years journey of democratic success, have bequeathed
to this young nation the breath of democracy, the earth of democracy and the fire
of democracy which no one can challenge. 36 crore was India's population when
we became an independent country. Linguistic conflicts, regional secessionist
movements, communal tensions and riots and political violence had often made its
existence rather precarious at times. We had to face three crucial wars, one with
China and the other with Pakistan and Bangladesh liberation issue. However, our
democracy survived all challenges and emerged from them much stronger,
reinforcing in the process its commitment to democratic ideals. Famous historian
Ramachandra Guha, has rightly said : "The sapling of democracy was planted by
the nation's founders, who lived long enough and worked hard enough to nurture it
to adulthood. Those who came afterwards could disturb and degrade the tree of
democracy but, try as they might could not uproot or destroy it."

When we look back, there was different political organizations with widely
different ideological approaches in colonial India. Undoubtedly, the credit goes to
India National Congress for nurturing a unique democratic platform which is still

unshakable. Indian National Congress has been the voice of resurgent India. It
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came to be of the people not merely for the people. It represented and still
represents all the geographical regions, ethnic and religious diversities of our
country. Being a Member of Indian National Congress, I proudly recall the glory
of the Indian National Congress that moulded the destiny of Indian polity.

We had a great man who placed the thunderbolt of non-violent action in the
hands of the deprived. Mahatma Gandhi, the one man army who challenged the
mighty country where sun never sets. We bow our head before the memories of
father of our nation and all those leaders, both known and unknown, who
sacrificed their lives at the altar of true democracy. First Prime Minister of our
country, Pandit Jawaharlal Nehru, was the source of inspiration for democrats all
over the world. Yes, synthesis is our tradition. Humanity is our religion.

I am very happy to be here with all distinguished members of 15th Lok
Sabha on the occasion of celebrating sixty years journey of the Indian Parliament.
It is the uniqueness of Indian democracy that bestows opportunity for an ordinary
man like me hailing from Upputhodu, a remote village in Idukki district in Kerala
to join all eminent persons of my country and share my opinions. [ was
overwhelmed by memories and happiness when I entered the central hall of our
Parliament for the first time. From Ist Lok Sabha to 15th Lok Sabha, this
Parliament hall had witnessed many glorious moments, discussions on various
issues of prime national importance. Whether it is India - China war, Bangladesh
liberation, Shimla pact, Mandal Commission report, Babri Masjid demolition,
corruption, famine and food-sufficiency, NREGA, Right to Information and so on,
all the discussions happened in this benevolent hall epitomize the spirit of Indian
democracy to the core. On this occasion, I would like to remember Indiraji, the
iron lady of our country who was brutally assassinated on account of her relentless
efforts to keep democracy intact in our country. The nation lost our beloved
young leader Rajiv ji who was committed to protect democratic ethos in our

country and abroad.
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India, as a democratic country, has progressed in many aspects. No one can
refute the achievements Indian democracy has attained in a largely hostile
environment, vitiated by communal and secessionist conflicts, armed struggles,
corruption and acute economic disparities. Today, Indian economy is growing. I
would like to say the real success story of modern India lies not in the domain of
economics but in that of politics. It is our political culture that qualifies and
quantifies India's uniqueness. But we have to face lot of hurdles to reach out to the
last man in our country. "We have miles to go before we sleep'. The spirit of
democracy requires change of heart. That is the need of the hour. I hope that
Indian Parliament will be able to discharge its duties and serve the nation with

utmost vigil in the days to come.
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*DR. M. THAMBIDURAI (KARUR): Madam Speaker, this Parliament has
completed 60 years. I thank Madam Speaker for her efforts to have convened this
Special Session on the occasion of the 60 years of Parliament’s journey by way of
enabling us to recollect and relive the moments of our discussing Bills and
enacting laws in this august House.

In these 60 years, this House has legislated on several occasions giving
impetus to our concern to uplift the poor and ameliorate their sufferings that has
always been the prime concern of the Members of this supreme law making body.

We have witnessed 15 General Elections in the life of Parliament in these
60 years. Apart from successfully conducting those elections peacefully every
time, we have implemented 12 Five Year Plans.

After the Independence of the country, we had established this Parliament
to sound echo the aspirations of the people and reflect the true sentiments of the
people and to give voice to the voiceless masses by way of legislations.

Many of the hon. Members who spoke ahead of me were referring to the
greatness of this Parliament in which we can see unity in diversity. They were
eulogising our ideal of coming together unitedly and ensuring unity in diversity.
Our country India has got several languages and various cultures. That is why, we
call ours a sub continent. We won freedom for all the languages and for all the
cultures of the country that are wide and varying. Our freedom is not for a
particular section of the society. We cannot afford to forget this. The people of this
country expect from this Parliament to give importance to their respective
languages and cultures. Our Constitution was framed bearing in mind the same
and that has been adopted by this Parliament.

13.01 hrs (Mr. Deputy-Speaker in the Chair)E

* English translation of the Speech originally delivered in Tamil
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Going by our Constitution, we must give utmost importance to the spirit of
federalism. We must uphold the principle of federalism and we must not ignore
and sideline States. The contrary cannot help us to achieve the set goals for our
progress and development.

At this juncture, we must think of the language problem we have today.
Language is a vehicle of thoughts, enabling us to communicate what we think and
it amplifies our governance as our official language. I for one who believe that we
can call ourselves a truly independent country only when we accord official status
to all the national languages enshrined in the Eighth Schedule of our Constitution.
We must not give importance to just one language in an unjustified manner and it
will be inappropriate from the point of view of parliamentary democracy. Our
leaders strived to win freedom for all the people of India and not for a particular
section. We have won Independence for all the people of all the languages and
cultures. It is not restricted to one particular language and that is not acceptable. |
urge upon this august House to reflect over this hurt sentiments.

That was reflected in the speech made by our founder leader Anna in Rajya
Sabha, the Upper House of Parliament. He said that we do not advocate English
and hold brief for it and nor do we oppose Hindi. We only want our language to be
accorded equal status and we want our Tamil language to be made an official
language of the country. Our language must be respected and this Parliament must
come forward to enact a law to make ours an official language.

Link language is different and official language is different. The status of
official language must be awarded to Tamil and not only that, the same equal
status and importance must be given to Malayalam, Odiya, Bengali and all other
languages of the country. This is our avowed policy and principle.

In these 60 years, we have enacted several landmark legislations. More
particularly we enacted laws against untouchability. That is an important move.

Similarly, we have devolved powers to the people at the grassroots level and at the
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local level by way of 73" and 74™ Constitution Amendments that provides for a
vibrant local administration system. Our Panchayati Raj Act has made it
mandatory to hold elections and elect representatives at the village level. We
cannot ignore the importance of that enactment.

On this occasion, I would like to recall two incidents from my memory that
had happened to me when I was a Member of this august House on earlier
occasions. I was elected to this House during the Eighth Lok Sabha representing
Dharmapuri Lok Sabha Constituency. I was young and a first timer and still I was
given an opportunity to occupy the Deputy-Speaker’s Chair. Our Founder Leader
Puratchi Thalaivar Dr. M.G. Ramachandran and our Puratchi Thalaivi Amma
along with the then Prime Minister Shri Rajiv Gandhi selected me for the post of
Deputy-Speaker and got me elected. Our present Chief Minister of Tamil Nadu,
Puratchi Thalaivi Amma saw to it that I got elected as the Deputy-Speaker. The
youngest Prime Minister of the country Shri Rajiv Gandhi accepted the request of
our Leader and made me a Deputy-Speaker and that way I happened to become
the youngest Deputy-Speaker in the country.

I was made the Chairman of the Committee to work on the modalities of
forming the Departmentally Related Standing Committees. I had toured round
several States to elicit the views and opinions from many legislators and
legislative forums. I had contributed to the formation of the Departmentally
Related Standing Committees that are vibrant now.

Not only that, I came to this august House in 1998 as a Law Minister with
the blessings of Puratchi Thalaivi Amma. During 1998-99, our leader enabled me
to win the Lok Sabha election and made me a Minister at the Centre for Law. |
was also a Union Transport Minister.

Today, we are talking about Women’s Reservation Bill to give 33 per cent
reservation to women in Parliament and State Assemblies. At that time, when I
was the Union Law Minister, I recall I came to this august House to introduce the

Women’s Reservation Bill. Due to confusion and a melee that arose out of it, there
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was commotion in the House and the Bill I was holding in my hands to introduce
in the House was snatched away from me. An ugly scene was created when those
papers were torn to pieces and thrown away thereby disabling me to introduce the
Bill. Later on, in this very august House, remaining from the back benches with
the lady Members surrounding me giving me protection thereby enabling me to
introduce the Women’s Reservation Bill which this country and the womenfolk
are looking forward to, in the same way as eagerly as that of our leader Puratchi
Thalaivi Amma.

I recall this if only to highlight the point that this Parliament was founded to
legislate such socially important Bills into Acts. Plans, schemes, rules, and laws
must be evolved and framed to improve the lot of the common people and
Parliament stands as an edifice to fulfill these aspirations. The Parliament is to
ensure the prosperity and development of the country.

The role of Parliament is not restricted to legislating laws, but also to act as
the watchdog to monitor the implementation of such Acts. It is also the duty of the
Members of Parliament to keep an eye on the implementation of all the Plans and
schemes.

We have completed 60 years and in the life of a nation, in the political
sphere it is a small span of time. We have many more years ahead of us and many
things and events may unfold in the days to come. I have total faith in this
Parliament and our parliamentary democracy that we will strive to continue
fulfilling the aspirations of the people, reflecting their views and sentiments.

On this day, the 13™ of May in 1952 we commenced our national
endeavour from this House of Parliament. It is befitting that a Special Session has
been convened to mark the occasion of 60" Anniversary. I congratulate and thank
both the Prime Minister and the hon. Speaker for arranging this historical meet.
We must resolve to improve the lot of the people and contribute to the

development of the country.
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As I pointed out earlier, I insist upon that all the national languages must be
accorded equal status and must be made official languages of the country. Tamil
language that is being spoken by the people of my constituency, who have elected
me to this august House, are eager to see the day when this Parliament enacts law
to make it an official language of the country. This is the pronounced policy of our
leader Puratchi Thalaivi Amma who has taken up with the Centre that Tamil
language, one of the ancient and classical languages of the world, is made an
official language of the country, to begin with, at the earliest. With these words, I

conclude.
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'SHRI NATHUBHAI GOMANBHAI PATEL (DADRA & NAGAR
HAVELI) : I may be a Parliamentarian but am a novice and may not be
competent to speak or write on this subject. However, being one among few [ am
privileged and would like to express myself and try to justify the faith imposed on
me by my electorate.

I know that this august institution’s birth took place even before I was
conceived by my biological mother, but would like to nevertheless express what I
have learnt and observed during my tenure as a Parliamentarian.

The very first time, [ got an opportunity to speak in the House was very
intimidating as I was not bred to become one. It was only the love of my people,
the desire to do something for them and their insistence to enter the political arena,
as they were looking for a change, that I am what I am today. The point here is
not how I became a politician but the very fact that I learned to speak in an august
gathering here instilled in me a confidence to address large public gatherings.

Another thing I learnt was presenting myself. Well, all work be it political
or personal could be dealt with in the vernacular in my constituency and the
bureaucrats attached thereto. On hearing the learned and senior parliamentarians,
in this House, both in chaste Hindi and English, I took a liking for the National
language and English. Now, I am very much at ease in Hindi and have more than
a workable of English.

I am sure that in future I shall have a lot of opportunities to further develop
myself in my continued tenure as a Parliamentarian and look forward to being a
seasoned one at that.

To end , I cannot thank enough for being a part of the Parliament and being

considered one of the lucky few to be part of this august institution.

* Speech was laid on the Table.
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* SHRI N. PEETHAMBARA KURUP (KOLLAM) : It gives me immense
pleasure to express my views in this special sitting of the House and its historic
discussions to celebrate sixtieth anniversary of first meeting of Lok Sabha. The
first sitting of Lok Sabha was held on 13 May, 1952. When 60 years ago, the
Indian Parliament first met, critics had a field day. The conventional wisdom was
that India did not have the political, social and education wherewithal to
successfully maintain and continue a parliamentary democracy based on universal
adult franchise. Democracy has empowered millions of poor and illiterate Indians
who use their ballots to send their representatives to Parliament.

Today, after 15 successful general elections and a good degree of political
stability for over six decades, we can say with confidence that Indian democracy
has come of age and that democracy is here to stay. In spite of a country with
innumerable languages, dialects, customs and practices, religious and above all
with 1.6 billion population, post-independence met the challenges successfully to
the envy of many.

The driving force behind Indian democracy is our people. Whenever the
people perceived divisive or anti-people activities that contributed to the political
instability, they have punished those responsible. No leader or political party can
take for granted its voters. Voters are the best guarantors of Indian democracy.

As Pandit Jawaharlal Nehru rightly stated, Parliament is the temple of
democracy. Parliament is the fountain-head of the people's aspirations and
desires. If Parliament does not function effectively and loses public trust,
parliamentary democracy too will have its impact. To raise Parliament's esteem in
the people's eyes, we urgently need to address the issues of declining quality of
debates, falling attendance of members, unruly behaviour and the increasing
tendency to stall parliamentary proceedings to register dissent. To be successful,

Parliament must not only be representative, transparent, accessible, accountable

* Speech was laid on the Table.
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and effective but should also function in a manner that will further cement people's
faith and confidence in the great utility of the institution itself.

One of the greatest challenges before Indian democracy is to curb the use of
money power in elections. Even sixty four years after independence we have still
not been able to evolve a transparent mechanism for funding politics. This
credibility lowers the credibility of our parliamentary democracy. Another biggest
weakness is the growing disruptions of proceedings of the House. It is a matter of
agony that the laws made for more than 1.6 billion people of the country are at
times passed without proper discussion and debate amidst pandemonium in the
House. It is needless to mention that a well deliberated bill will reflect the will
and aspirations of the people. The period of session of Parliament should at least
be increased to 120 days in a year to increase the time of debates and to ventilate
grievances of the people. Parliament is the highest forum of the country where
national policies and programmes take its shape. Hence all efforts should be made
to increase its standard and the people's confidence in the institution.

At the same time, we cannot ignore the fact that Parliament has indeed
worked as a vehicle of social engineering. A number of important laws have been
enacted by the Parliament to make the lives of the people more meaningful and
progressive. It includes comprehensive land reforms; enlarging opportunities in
education and to provide just and humane conditions of work. Other enactments
include to provide protection to women in work place, to ensure maternity relief,
to broaden the base of women's participation in politics, delegation of power to the
grassroot level, to act against child marriages, elimination of evil practice of
dowry, sati etc. Recent legislations like 33 per cent reservation for women,
panchayat raj, Right to Education, Right to Information, Protection of Women
against Domestic Violence, Rural Employment Guarantee are aimed at enhancing
the living conditions of the people and transparency in public life.

Today, India is becoming an economic power in the world. We possess an

enormous pool of talented young men and women who have the potential to effect
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a major turnaround in the country's economic fortunes. Our brilliant technocrats,
doctors, engineers and scientists are working in every nook and corner of the
world. Our armed forces is reckoned as one of the best forces in the world.

We should be able to combat the forces and elements that are trying to
vitiate our socio-political culture and undermine our institutions of democracy. It
should be our collective endeavour to ensure that issues concerning our people
occupy the centre-stage of political discourse in the country and thereby ensure
that our people do not lose faith in democracy as the best system of governance
available. Once people lose faith in the system, no force, no army, can help save
the system. The independence and supremacy of Parliament should be protected
and preserved. On this glorious moment of 60 years of Indian Parliament, I salute
this great nation and pray for its onward march towards a stronger democracy and

a powerful nation.
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*SHRI ADHIR CHOWDHURY (BAHARAMPUR): The Caravan of Indian
democracy has transcended a long arduous path while assimilated the virtues of
nation-state flourished elsewhere and continues to shape it own destiny in the
harmony of the diversities. Today on the 60™ anniversary of Indian Parliament
virtually I am inundated with pleasure while witnessing the celebration of this
august institution. According to Mark Twain ‘India is the cradle of the human
race, the birth place of human speech, the mother of history, the grandmother of
legend and the great grandmother of tradition, owe most valuable and most
instructive materials in the history of man are treasured up in India only.

I can safely add to that India is also the largest democracy which has a
largest written Constitution at its disposal. India was never poor in thought and in
vision. In ancient time also though India had no formal political philosophy, the
science of statecraft was much cultivated namely “Dandaniti — the administration
of force, Rajniti — the conduct of King demonstrates the culture of practical
science.

In vedic literature we derive something about political life and thought in
the pre-Buddhist period, a substantial idea of the Governance was reflected in the
pali scriptures of Buddhism. Most important text book which devoted to the
statecraft was the Kautilya’s Arthasatra, great epic Mahabharata of which the 12"
book known as the Shanti parvan-teaches us the act of statecraft and human
conduct inserted into the body of the epic in the early centuries of Christian era.
Second epic of Ramyana is also a glaring example of statecraft depicted
elaborately from Gupta to middle ages we can delve into the political texts, the
most important of which are the Nitisara (essence of politics) and the

Nitivakyammta (Nector of aphorism) of politics.
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The history of India is aflush with the legends of successive kings and
dynasties. The ideal king was a paragone of energetic beneficence. Great Ashoka
proclaimed that all men were his children. Arthshastra compares the King and the
ascetic. It says in the happiness of his subjects lies the Kings happiness, in the
welfare of his subjects, his welfare. The king’s good is not that which pleases him
but that which pleases his subjects. Therefore, the king should be ever active and
should strive for prosperity. For prosperity depends on effort and failure on the
reverse”.

If we replace the king with our present Noble Institution we can conclude
that the objective is same, the people play the role of the king. They have elected
us to entrust the duties and responsibilities for the welfare of the State. The
statecraft has been replaced. Now we have the sacrosanct Constitution which binds
us together in spite of diverse culture and disparate languages. We have inherited a
great legacy enriched with lofty ideals. Though Monarchy was usual in ancient
India tribal states also existed which were governed by oligarchies. The term
republic is often used for these bodies. Roman republic was not democracy but it
was a republic nevertheless.

In some of the ancient Indian republican communities, people also enjoy
the liberty to say something in the Government. The most non-Monarchical state
of that time was the Vrddian of which the Chief element was the tribe of the
licatyavis.

India came under the influence of Mughal empire and became part of it and
later we were colonized by the imperialist forces and came under the British Raj.
India became a subjugated state and lost it identity. After a long and relentless
battle against the British imperialism India was emerged as an independent
country and recognized as a sovereign body on the midnight of 14-15 August
1947. But it costs dearly as India was divided into two independent dominions by
shedding blood and tears and that spectre of horror still haunts us. In pursuance of

Indian independence Act 1947, we were able to frame our own constitution. We
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became the Capitan of fate and master of soul. 9 December 1946 - inaugural
meeting of the Constituent Assembly was held. 11 December 1946 Dr. Rajinder
Prasad was elected President of the Constituent Assembly. February 1948 the 1
draft of the Constitution was published.

26" November 1949, the Constitution was enacted, signed and adopted by
the Constituent Assembly. 1950 Supreme Court of India came into being. 26"
January 1950 the Constitution of India comes into force. India becomes a republic.
The Constituent Assembly became the provisional Parliament of India and
functioned as such until the 1% General Election based on adult franchise was held
in 1952. The great Indian Parliament was constituted under the provisions of the
new Constitution. The evolution of Indian Parliament is a long chequred career.
Political scholars designate 1648 as the date of the treaty of Westfolia, as the
concept of state system set in motion. In the wake of Westfolia treaty England,
France and Spain were emerged as national state. Others were all on the way, Holy
Roman Empire was doomed in both fact and theory.

The architects of Indian Constitution drew on many external sources
including Magna Carta.

In the august House, the people’s representatives are free to express their
views. This is the fountain of liberty, avenue of expression. We can act as a
conveyer belt to heap the people’s grievances, their wants, their aspirations before
the Government and can demand its early execution.

We are ruled by the laid out precedents, conventions, norms, modalities and
rules of business and predominantly upon the discretion of the Hon’ble Speaker.
The Parliament is a witness of the transformation of India which is on the move in
economic and technological terms. It has successfully progressed by the
stupendous effort and transformed a traditional society into a modern one through
the enactments of laws and amendments. We are converting from totally an

agrarian economy to the industrial service and agri-economy.
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Governance needs to be seen not merely in terms of managing resources
and people during the tenure of the Government but its ability and competence to
build the nation in compatible with the global context.

The political power originates in democracy from the people, therefore
Governance is empowerment of people while devolving more power to control
over Governance by ensuring stake holder’s and shareholder’s participation.

But all said and done the image of parliamentarians has been loosing its
earlier sheen. Now people are becoming suspicious on the integrity of the
members much to the disconcerting of us. The great institution is regarded as a
Temple of Democracy. So everyone of us should be extra vigilant to keep up the
novelty and singularity of this institution.

15™ Lok Sabha is bedecked with Madam Speaker in the Chair which may
help in negating gender discrimination. She also addressed on this occasion.

I have a little proposal in this august House.

I propose the Government to build a new Parliament House in view of the
growing population of our country which may warrant more seats in the near
future.

This is a great moment for me of attending this House today. I feel elated of
joining me with the discussion today. My joy knows no bound today.

Long live Indian Parliament.
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* SHRI BHAKTA CHARAN DAS (KALAHANDI) : This is a matter of
immense pleasure to express my views before you on the occasion of the 60™
anniversary of the first sitting of India’s Parliament. As we all are aware that the
first sitting was held on 13™ May 1952, since then the prestige of our Parliament
and the participation of the common mass has grown continuously.

In the past several years many milestones have been added but still, in order
to come up to the level of our citizens’ expectations, we parliamentarians have to
go far beyond. Sometimes it really disturbs me how we get engaged in arguments
even on small issues. Most of the times, the Parliament gets adjourned because of
this and many important issues of people’s interests have remained unattended.
The conduct of the people who get elected to this august House should be
dignified, lead by example whereby nobody is able to put a question mark on the
prestigious Parliament because of the conduct of its members. Being the
representatives of the common man, the indiscipline among us would be reflected
on them which we all, surely do not want.

I have been elected for the third time from an unreserved seat and I
consider myself really fortunate for getting a chance, though for a short period, to
serve as a Minister of State in the 9™ Parliament. I have got many opportunities to
speak on different issues concerning people’s interest. I have always put my
stand firmly in front of the House.

As many of our neighbouring countries are still struggling with
parliamentary democracy, India has presented a shining example of a working and
evolving democracy. Undoubtedly, there are miles to go and milestones to make.
I wish to have sessions where disruptions are infrequent, sloganeering and
rancour are almost unheard of. I think the most significant achievement of India,
in the past 60 years is the continuous effort to free all mankind, from the shackles

of their negativities. Today, on this glorious occasion, I remember the optimistic

* Speech was laid on the Table.



13.05.2012 94

words of Shri Jawaharlal Nehru “when the world sleeps, India will awake to life

and freedom.”
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* SHRI R. THAMARAISELVAN (DHARMAPURI) : I thank you very much
for allowing me to express my views on an important discussion on the occasion
to commemorate the 60" anniversary of the first sitting of the Parliament of India.

It looks if these all happened just a few years back, but we are celebrating
the 60" anniversary of the first sitting of the Parliament of India.

I am proud and fortunate to be a member of this august House. This is the
democracy we have been following all these sixty years that even an ordinary
person can also become member of this highest institution of this great country.

If I am here, it i1s because of our great beloved octogenarian leader,
statesman, and leader of our Dravidian movement, Dr. Kalaignar M. Karunanidhi
who values and believes that the benefit of our democracy should reach and
benefit all.

I am also proud that I am here in the House in which the founder leader of
our Dravida Munnetra Kazhagam, Dr. Perarignar Anna was a member from 1962-
67, and a profound scholar of our party Shri Murasoli Maran.

The world looks to India how it runs with a huge population with
multilingual and culturally diverse society, but the answer to them is the tall
Parliament of India which is the supreme temple of world democracy.

This is the Parliament which has been guiding the whole world to follow
the path of democracy for all these 60 years, and we have a responsibility to keep
up that momentum. On this occasion I admire, recall and remember the valuable
contributions made by all our great beloved leaders to make this august House a
steering tool of democracy.

India is going to be a young nation of the world by 2020 and I am sure that
the young nation will usher the democracy in the world in the coming days.

With this, I conclude and salute this august House, on the 60™ Anniversary

of the first sitting of the Indian Parliament.
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* SHRI HARIN PATHAK (AHMEDABAD EAST) : Today, we are celebrating
60™ Anniversary of our first sitting of our Parliament. It was 13" May, 1952, this
August House first met. I am extremely delighted and honoured to be the Member
of this august House since 1989 continuously and witnessed many historical
decisions taken in this august House.

The Indian Parliament is a symbol of our great ancient nation called
‘Bharat’ or ‘Hindustan’, the august House represents all sections of our society
which proves that Indian democracy is not only young but it is totally a matured
democracy.

As you are well aware that we got independence on 15" August, 1947
under the great leadership of our Father of Nation, Mahatma Gandhi and our
Constitution came into existence on 26™ January, 1950 which was crafted by
Bharat Ratna Dr. Bhim Rao Ambedkar. Today, [ bow down my head before our
great leaders. In true spirit our great nation has democratic values since our
ancient times, whether it was ‘Ram Rajya’ of Lord Ram or Chankaya’s ‘Janpad’
arrangements of the country.

These sixty years of our Parliament focuses our faith in democracy, our
faith in our ancient culture. We are proud today that we have completed 60 years
journey of Parliamentary democracy which is admired and respected by the whole
world. This is only because of our great people of our country. Though they may
be poor, illiterate, farmers, dailts, labours, downtrodden, believing in different
religious, beliefs, castes, etc. but they stood as one nation and made this nation as
the most respected and powerful nation of the world.

On this auspicious day, I salute the people of our country. I salute the
Armed Forces, which have shown their bravery, dedication towards the nation at

the time of 1962, 1965, 1971 and Kargil wars.
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With these few words, I bow down my head before the great people of our
great nation. Let us today resolve that we the Members of Parliament will join
hands together to serve our ‘Bharat Mata’ and to fulfill the aspirations of the

people of this great nation.
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*SHRI C. SIVASAMI (TIRUPPUR): I thank the Chair for giving me an
opportunity to express my views in this special session commemorating the 60"
year of Parliament of India. This House has a rich tradition setup and emulated by
great leaders discussing and evolving several historical legislations. In the comity
of nations, our Nation would certainly emerge as a great power one day and there
can be no doubt about. I have a reason to say so. Our people are industrious and
hardworking contributing to growth and development of the country.

At a time when we are celebrating Parliament’s 60" year, we must also
introspect and contemplate on various issues our country faces today. Fair
minimum support price must be available to the agriculturists for their agricultural
produce and efforts must be made to bring about a renaissance in the lives of our
agriculturists.

We must go in for linking of rivers which can help us to overcome the
devastation caused by both the floods and the drought conditions.

We must evolve special schemes and announce special packages for our
vibrant youth to take up entrepreneurial ventures. We must also give a pep to
textile industry, garment industries of the country.

Union Government must take care to see that they do not side step, ignore
and discriminate against the State Governments. They must positively respond to
the demands and appeal made by the State Governments. At this moment, I would
like to impress upon the Union Government to fulfill the demands made on behalf
of Tamil Nadu and its people by the Hon. Chief Minister of Tamil Nadu Puratchi
Thalaivi Amma.

I once again thank the Chair for this opportunity to make an intervention
during the special session when we celebrate the 60" Anniversary of our

Parliament.

* English translation of the Speech originally laid on the Table in Tamil
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* SHRI PABAN SINGH GHATOWAR (DIBRUGARH) : Today is the
auspicious day for all of us we are commemorating the 60th Anniversary of the
first sitting of Lok Sabha, the supreme legislative body in the country. On this
solemn occasion marked by the joint session of the two houses of Parliament, I
pay my homage to the great institution which is the fountain head of the
democracy.

The journey of the Indian Parliament has been a glorious one during the last
sixty years. A period of sixty years is a short time for the nation. Nevertheless,
during this period, the nation has progressed and advanced in every sphere. of life
and is competing with the most powerful nations on almost every fronts. When
the Indian Parliament met for the first time some sixty years ago, critic and
skeptics felt that India cannot continue as a parliamentary democracy based on
adult franchise. However, the founding fathers of the Constitution of India had
great foresight and sagacity in ushering a democratic republic, based on the pillars
of justice, liberty, equality and fraternity, which has stood the test of time. The
Parliament is the most important institution for our nation, the largest democracy
in the world. As the supreme legislative body, the Parliament has ensured that the
foundation of our democracy is deep and strong. In fact, the problems that
Parliament often has to face in its functioning are also an outcome of the success
of the democratic process in India.

Faced with a challenging task of nation building, the pioneers of democracy
worked tirelessly and selflessly since the year 1952, when both the Houses
commenced functioning. The Parliament took up the issues which required
immediate measures for doing away with the customs and conventions which had
brought in social disparity and discrimination. The task of instilling confidence in
a common citizen was not possible without ushering in such legislations which

could uproot the very source of committing of crime against humanity. In the

* Speech was laid on the Table.
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glorious journey of sixty years, the Parliament passed many path breaking
legislations which has shaped our participative democracy and ensured socio-
political and economic progress. While it is difficult to list all such legislations in
such a short time, I will take this opportunity to highlight a few ones, which has
contributed in taking our country to the path of progress and inclusive growth.

A milestone in the financial sector was crossed when the Banking
Companies (Acquisition and Transfer of Undertaking) Bill was passed in 1969.
The step was considered as a "masterstroke of political sagacity." Hon'ble Indira
Gandhiji, the Prime Minister pioneered the move as she had realized that the well
being of the Indian people was feasible only through such a piece of legislation
which could ensure financial inclusion and make the availability of money to meet
various requirements of common man.

Similarly, another milestone was the abolition of the Privy Purses in 1971
by this supreme institution, which ended the special status enjoyed by erstwhile
royal families in the democratic India and ensured ushering in an era of perfect
socialism where there was no distinction between a hereditary king and a common
man.

The Parliament passed the Constitution Amendment Bill, whereby the
dream of late Rajiv Gandhiji for Panchayti Raj could be fulfilled, in year 1993
when the institutions of Panchayat were given constitutional status. This historical
piece of legislation has ensured the participation of every citizen of India, in the
process of self-governance.

The other path breaking legislations include the Mahatma Gandhi National
Rural Employment Guarantee Act (MGNREGA) enacted by legislation in the year
2005. The scheme has provided a legal guarantee for one hundred days of
employment in every financial year to adult members of any rural household. The
Right of Children to Free and Compulsory Education Act 2009 has provided for
free and compulsory education for children between 6 and 14 in India under

Article 21A of the Indian Constitution. Lastly, the Right to Information Act has
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ensured that our tryst with the destiny will be based on transparency and
accountability.

As far as the representation of Hon'ble Members in the Lok Sabha from
North Eastern States is concerned, the statistics establish that there were 15
members from Assam and 2 each from Manipur and Tripura in the first Lok
Sabha. Later on the representation increased with the formation of new states in
due course of time. The Members from North Eastern States have their unique
standing in the list of Parliamentarians and they brought to the notice of the
House, the issues which dominated the contemporary arena and they contributed a
lot to resolve the intricate social-economic-demographic-geographical issues of
the region.

I feel immensely proud to feliciate Hon'ble Shri Rishang Keishing, former
CM of Mainpur and presently a Member of Rajya Sabha who is now a prodigy for
all the Parliamentarians. Shri Keishing has the unique distinction of being the
only Member of present Parliament who has served as the member in the first Lok
Sabha as well. He has witnessed all the seasons of formation of various historical
nation building pieces of legislation in Parliament. Remembering his day in
Parliament Shri Keishing said "when I joined the Ist Lok Sabha, all eminent
leaders were there. Parliament at that time was like a temple and Speaker with his
Gandbhi cap look like a priest. In the past MPs were much disciplined and entered
the House with the sole aim of serving the people. May be it was because we were
fresh from the freedom struggle. We maintained decorum; Speaker's ruling was
strictly obeyed. Nobody disrupted the house or shouted slogans inside the House.
Today it pains me to see that decorum is not being maintained."

Our country is one of the most diverse country in the world. However, we
all are proud to be an Indian citizen. Every Indian is proud of his unity among
diversity of race, religion, language, caste and creed. In this regard, the

contribution of Indian Parliament in maintaining unity and integrity of the great
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nation has been well recognized and has served as shining example for others to
follow.

Being a Member of the august House of the largest functioning of
democracy of the world, it is my proud privilege to speak a few words during this
special sitting to commemorate the 60th year of Indian Parliament and I express
my deep gratitude to this institution and wish this foundation head of democracy

continue to work for fulfilling the dreams of architects of the Constitution.
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SHRI NAMA NAGESWARA RAO (KHAMMAM): Thank you, Mr. Deputy-
Speaker, for giving me this opportunity to speak on this great occasion, the
historic event of completion of 60 years of journey of our Indian parliamentary
democracy.

I pay homage to all our able and great parliamentarians and my warm
wishes to each and everyone in this House. I am really proud to be an Indian and a
parliamentarian. Our great leaders of the nation, Gandhi Ji, Nehru Ji, Ambedkar Ji,
Sardar PatelJi and several other leaders had shown us the vision and path for
building vibrant India and for the success of our parliamentary democracy.

My sincere wishes to the living parliamentarians of Lok Sabha. We are
proud to be a secular and democratic country with binding unity in diversity. Our
country’s agricultural production has gone up; still there are so many hungry
stomachs, that we need to feed. Never ending farmers’ suicides show that we need
to do a lot of agricultural reforms. In our young India, youth is waiting for
opportunities to give their skills in different fields. However, we are not in a
position to provide them the best opportunities and platforms to show their skills.
We need to use their brains for country’s development. Our top-notch young
students from IITs, NITs, IIMs, etc. are going to foreign countries to work. We
need to stop this brain-drain, attract our young talent and make them take part in

nation-building.

SUTEIET HEIGY, 15 olip U1 | 11 THI B 3R BT Uolisd J A a8 AR
U qR A B F e IR IS Bl AT B PR 89 <9, al 399 aasft ARRen
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e TRor (g S onfe 9 A9 B Ta+Hc a91hR IS, B JaT &t |

At that time, our beloved Telugu Desam Party’s founder leader, late Shri
NTR had played a major role in uniting all the regional parties. Our Party
President, Shri Chandrababu Naidu also played a major role in uniting all the
parties and he was instrumental in forming the United Front Government in this

country. He also played a key role in forming the NDA Government by extending
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support from outside. Late Shri Balayogi, the first Dalit Speaker, belongs to the
Telugu Desam Party. I have a great respect to the Madam Speaker, Shrimati Meira
Kumar Ji, who has won all our hearts.

The story of Indian democracy is unique. In the last six decades of our
journey of Indian Parliamentary democracy, we have not achieved what we are
capable of achieving. Major scams and corruptions both at the Centre as well as at
the States, affected our country’s reputation. Our country is blessed with a lot of
natural resources and human resources. We need to utilize these resources
effectively and productively by formulating productive legislations, debates, and
discussions and also by passing relevant Bills in this Parliament.

I will be very happy if the Parliament functions for a minimum of 100 days
a year and the participation of Members increases further — the Members have to
actively debate and express their views and ideas. We need to strive for
eradication of poverty and social justice, fight for the growth of the Scheduled
Castes, Scheduled Tribes, Backward Classes, Minorities and farmers. E

Our Party President, Shri Nara Chandrababu Naidu’s visionary scheme,
that is, cash transfer to the poor people is badly needed for our country to eradicate
the corruption to some extent. Being a farmer’s son and first time Member of
Parliament, I am so happy to stand here and speak on this occasion. Let us all join

hands and unite India at the great Parliament.
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1952 ¥ Tlich |HT B! S8l 103 90 gg o 981 2012 H I AT TSH 73 6 Ty &l Sald
3T ¥ & | ATl 9 & 2

TS B9 |9 HAPR < DI AThdi AP AqAT B 3R FASGd a9 3R 0T ;A Bl
WA IHG BT A W YA DI Hehed ol dlel 8| J TRV & ATl Sl 5041 e w Al
FHE BT 99 FF SMAIRIT gl o § S9 7Y 9 9ad &l e AT| By Faa+d g i
TR gU AT SH B Blid W e Bl DRI DI FARs T TR A Tl D Aivgal - 8l
T oft| IS W T UM & WS & Wal HI0 YU @St Sff 7 g9 9 P wEl ¥ ¥ iR A
Tl € f6 g9 99 W S 9eWd Bh f6 e @ Sriarel e T 81l Jmerefi srsaroft
S A $9 ¥ daldbad Bl faRwarstt &1 Rt dRd gy o i @ @l @ 2 Fivad w9
FAT UeT 3R Tl & B |a AT W1 AT (0 -0 H IW WAMUT Y A1 3@ & Hriare)
HAT fda g Brfl| deT & Iikar W get | P Wy & &< vt B AT Fad Bl gars
0 H FAN H Aedqul Bl 7 iR g9 v 7 fP 9 ge SRkt & W W) Siifd
WAIBe= BT b HEM U4 © A< U& HIO ATSAN S & ANIGRA Dl AL & & & B
IR B |

el g4 a8 fl Hdhew o 2 fF S & | S gAifadt € g6 drdditae a9a |
fFd TPR & 39 W a9 U1 | 998 & 60 9¥ W BN & HaWR W & I8 fdaR &
ey b T FHE BT TRMA dadd UP gax B Al d@m & foay fear s =zl
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ATBIfNh 2Rl ® Uil Y3 ARAT & qrao[e 59 A9 D e} Sfd HH U &0 311 & Forad
AP W & Y8R BN oW © Al oA fhaq FHEd 8 8 $Hdl W BH (AR B
ARG | AThuTel fA8Td Bl Tdl & SfawR IR Ied Wad H 12 qof A 4 S "ger vt o
PR N FAYTh ARl Dl TRl {haT AT, VI Ps AT & NI R 39 89 faar
HAT FMY| Hifd & 59 7 H HIfSAT & AEGH J 3F ST DI 7 bddl a4 Seal Al
ST & afcs 89 W) 989 Al UR®T & O §1 Wed B 3 Sl &9 9 a1 Bl Iaeddh
Hhed o =Mfey fh Wed & s} ol gAN faTadl § SUe 3feR Sl gAR W@, ATdl 3iR
IRF AT & A SOITR BT § S &4 Jaifed [5a1 S| ARG 99e & 949 § 8- S
I qa fH Pl SR T 3R Ry R uF o gRaar i € 98 € e | 8 |9@t
MRV Uh R & SR forcai ], TNareh, 9d, &1 remaTerar anfe Rea &ro
STR PV IU I FHGT ARAT U4 FHM @ IR0 SAd1 B A9 deell §l GaT DI Briars! ol
RET W @R AW ARG B Afifehar s T8 Bl 21 /T Womelt & 60 a9 gX B
R G9e & 39 OO 93 § 3 9 8 b 8Hel Ig @A BN fh 399 9« @l
AR S FHAEM DI DIy 8 (bl © 1 el < H U Wb Rl G 8, AR
3ITHBAT PR @ 8, ¥ 30 BS NN Pl QI GHI WS HIo 81 el @1 21 qa 3R
TSl Yol & T el H W S 8T & 89 WRIol Al € < B BRIS| Al 26 Sa 3R
15 3T Bl S QARR & WY H F7W & fobeg &1 ISl &1 el 8 YR iR uRiediehRor
93T B SIART 399 AATEd §

ST <91 | GfAE B 99 |11 BT 3919 fegar & s Per ar ® fh uRd & o
& SIRY RA & AN gRT 9Rd & ol a1 1 1 21 86 |G &1 g9 Wil & i BT
BT AMMRT| BH IS 39 a1 Bl Fhod HRAT dey b 89 fhadl ff Wk R SruRiferii 3iR
RG] DI GG T8 DI | Heled I8 BRI I & b 31TSl A9 Sfiad Bl At U
BT AT & W H T Ol 8] e & fob AT WHTSY DT WY g3l 3R q8 oA
RIER W ugar 519 IqB AN AU [ B A DI oA e I AR AFT AT BT G0 I
Y Y B AT TG IFD AR A AN A G H AT A YR DR QAT AT H AR
BT E b 59 =l & 918 M Tl G H WAS BT U s (e e |
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3Md®Harg Ud Faieag <9 & A o TR AT 7 8 39 die 9% @ ToIRg |
TE @ AR S IS URATY] Ahd A9 o 2| BRI <¥1 fava wenifaq & w0 # w@nfia
81 Y8l &l BAR UK |Ied Ud A91EAl bl BHl 8 g1 W g3 drhd & |1 §hl ATHAT Rl
Y| <= H ST SRIGAT & BRY s IHR B [l o1 of & 21 89 AFRRIgEH
S Rl 1 R A BT M Hhed o AT | BART Al Sl AATSd 7 8l AN
WA 3R ST DI T & HAT W 84 Bl ol 39 60 IV & 3R g1 Ahedrdd
YT ST HOTTeA Bl HATferd fham Bl AT 1975 B AU BT DI =S DI BIS & Al 37T
TP AThdiIh FIRT W B fhdl 7 STell So™ &1 A8d 39 < § 781 fharl

g4 3o & o7 I8 Ao o1 ey b Sieidl & 91 O 9hR | 1975 § <9 B

3feR Al el TR BHT B3N o1 a8 TS fhy &1 M | 39 AW W ATHAHl &

T S ARV AGADPR Ol & A U Igd D gU A AU I T pRAT AT —-
I=M ®El o [ e Aibad B oy @fax o1 dad Afdeas & Sudel srerar fagrisa A
B FATEE o T T AT &R AT & sruTe I% & Wifa T8l 8 a1y afch
faegTTed ® el § didbaa & Fedl waar W f[asiaa B =l
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"3t wesRiE Rt (WEReien): MUY g AR WEe &I Ugell 966 & 60 9§ YN B
TR AT 39 a9 99 § YRd & B8 UG I9aT IJMET W) A0 fIaR @ BT 379
yeM fHar den 59 UARiie IR R Alhdd & 9 UTad #fe’ # SufRyd e |t |iIe

ol @1 JaRHarE o gl

9 UfAF ¥ed & 9eRll & foly I8 9gd g9=ial ud iRa &1 fawg g {6 &1 9t am
<w & fafd=1 w0 i gre) Jgl uge €1 60 AUl B AN {HWSr AT 7 3D
SAR-TQMEl & qrao[a U A1, HHRTHAT T IUTGAAT AT BT 2| 57 Fard dd 7 39
ar B Al o fhar 8 6 i & ai s SR e diiEgdn e el 2l sue
@ & s R faed & @ ft 9% SR ok W W fear ® 6 wre yonfori #
EIENIECINIRE R REGER ISR

ANl WS AT 3D SiSEdl b qracfe AfAe gl fad a9l # g Iemiae
uRew # Hifder aRads gul al iR Selld Ao &1 Ig9a iR AP 39 drads oI
v foewan &1 59 SRM g9 SSrel Bl Ted, 3R M Bl Hehd, A Pl HAK, 3R
SAH-BI & T W Selgid | I8 wae Jiqsy # Al i1 X Hifh IRacd= Ueb e
EIERIN]

AR AlDdiad JUllell & d8d Sl H qHDT B qaaR a1 T gl e
Fatfaa Sufafa &1 @1 & gR 9@ uga | e Bl 21 3Afey Sear ofa afafe &
HAThd 3T 3R T SATD Bl Tolls TAT fIhRT B MU&T W) g1 MH ST bt foaaal |
W Md B B E, O UNE @ AN & fa 9wa T8 8 U € v | fRatfaa
SIS T &1 S STa HAATe FiRfe AHx I AUy ! 2

AT A9 BT 01 AR &, I9SD! AT TEaH Bl W ARAAR B 9D i
T a1 8, W Bl fhe ofel & uRied § S YA: ATUDh AWl 9 SAThiensli Bl g d
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SR B RN & W0 : ARG B DI MAeIdHa1 2| Rifh o a8 | 89 Sfad
IR ¥ HCPR U oF Y b 3MRId H T8 8 Whdl, I A6 A AT BH AlehiD
AES] Bl U T a1 e w9 A g ugha ot omed arft

ST 39 VSIS AR WX 3@ T &l A9 AT BT qAT ISP SUARAT BT
HqUT fIeeryor Jaedd ©l 39 VREie §9e o o¥ & JATal &I 1997 # HATS g 5041
S B JIAR TR FIFHIT I g W Uk fhaAr o1 b, 89 YRR W P G 3R
RIS & STRIENSHROT BT TAT ST | 5 F9g I8 Ahed forar Tam o, 39 GAT dlld T
B 40 GEW R ATRIAD Jebad I TR ATS Bl Ald G & 162 Al TR JURIED JbhaH
Td % ¢l fa 15 a6t # If 99 ok Wil 7 SWa AH DT G- BIA DI DI P
B QI 3TNl AFal & R H Sl IAHAT q bel Sl %@ ©, A 1 T8 Pbel S|
1997 H I |91 ¥ fauer & <1 A e f8R) Aol 7 39 aR 9 dal A1 6 I
D AWIHHIY & HRU YLER d¢1 & AT 30 GR B H B 3R BT § Dlg AR e
EREIEY

3T I AT 910 2 foh RPN 30 1 Il 3R ol § AR g gt o
e gl Q¥ # TG B AT §OSIAR gl Bl S %€ 81 IS 39 YA AR W AT
T AT T b < B ATSET DI WU SA=H A §Y T FaRT H - GIR B (ol Sl
Hebed oy & 99 g arIel Bl B9 R WHA WY YIU-H0T | QRT PR H e ¢ qul o
B S B 49 9SSR qiEE B I FHE B RAIR [T A1 Fhal B

TS |&A DT 984 AT qHY STaRID AR H A 81 Sl © (R Sl Pl 98
IR U7 Y § g9ig BdT § dAT S AHAeH W Jed | e gdl 9 89 U @ doig o
SH-GHRIT J81 B I8 &l 5l

T8 aoig P SO FIRT ¥ §F YU B SEdT BT HIGHT Bl SN &1 g del
SRR W A fagar Soar o Je1 g1 uRig faRe @ gd=r Ioiae €10 W AR
lifear 7 3u faaR @ad B=d gY Hel o & e ugld sa e]ieR ©l
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31 3ol 39 UfEiRie Hid WX 89 | BT I8 Adhod oAl dNey b 89 ded B ey
MU Mol IR IR JMH =0 & gRT SHa1 & fAgarqurs s Y8 de difdhe de-faarg
D HIH A O B Tid FARIIBI B Bl WOl a9 T§ TG 00T I8 bl Bl
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“sft ARTEYE WRT (STAGTST): 39T 89 IR |9E B 6041 IS 13 #S, 2012 B A1 B
g S feq &1 W 997 T 78M YIS BT <9 B

# HETAT T, URed STaTeR o T8, Sl SedR, WRGR Ucd, 3G Held JTe

JAT EARI-BORI TG H FAIRRET & FHIU DI ISE WRA B qedl ARAT T T2l
qrRAT|

Sl AR 1 ARG DI T HR A TH DI BRI ]

HEIAT M @ THM FEAN < drdll b1 9 o 6 R @ aw W antd
RIST, 37, Aferd qAT = fATHAT DI R BRA Bl ITHT FUAT AT IHH 60 I9 B JWR D
qIE WIRA I dTel GHI H e o1 78 wAfdaemel e 81m, R 1 ol o o, S,
fesT a7, STeuRie® a1 B Sl I Bl ATBye g8 3 WY aThl & JAT < H A
¥ a7 T e &1 JWTE 21 I fAva B AEM Aldbad DI AR WHE H oD [aaR A
FIR FSHR AMIND ATYe, effOreh ST Bl gR PR I, DI AG HRAT Al |

THE H AiFal B AGAIER B IS Pl Hogd a1 §| 31 JoTiiad aal T AN
B TIT DR o AN ATHR AAG a9 dlfch <2 7 AT IIraRor 3reg] @ qA7 Joles aRd
M Jeh) YRA ¥ faeq § SHIM-EHIAT AThd s DR 3N ATSH! B THRAT FHEH B A6 |

# 9T HEN Wdd A @ W= 60 9¥ @ YOS & U BN W S SERgET
IR

<Y B JIRATMBT, HTAUTABT T ATUIADBT AT USIa d w™ HIFSAT, el h
Hifear &1 9 IRy g

3T W YSIKA I 60d] TUITS UR < B ST B I Iga-9gd AR SR §Y <9 Bl
I B 9 AU @RI WART B I, H QUi et 9 |
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SHRI S.S. RAMASUBBU (TIRUNELVELI): I am thankful for giving me this
opportunity to express my views in this glorious and historical occasion of
celebration of 60™ Anniversary of the First Session of our Parliament. Every
Indian will have to take pride in the facts that we have an enriched Parliamentary
tradition.

Parliament is the most important institution in any deliberative democracy.
Our Father of the Nation, Mahatama Gandhiji, and many leaders of Congress
Party sacrificed themselves to formulate such a democratic institution in our
Parliamentary system. Shri Motilal Nehru during February 8, 1924 introduced a
Resolution in the Central Legislative Assembly asking the British Government to
announce ‘Scheme of a Constitution for India’.

The Constitution that emerged from the Central Hall on November 26,
1949 was the longest in the world and had 395 Articles in its corpus. Dr. B.R.
Ambedkar who headed the Drafting Committee said about Constitution’s ability to
work: “It is workable, it is flexible, and it is strong enough to hold the country
together both in peace time and in war time.”

Pandit Jawarharlal Nehru when he was President of Indian National
Congress during 1936 declared that India’s ultimate object was to establish a
Sovereign Indian Democratic Republic which would promote and foster ‘full
democracy’ and usher in a new social economic order. Dr. Rajendra Prasad, the
first President of India, addressed on the 16™ May, 1952 insisted the Members of
both the Houses to build up the “Unity of India”. The first Prime Minister,
Jawaharlal Nehruji in his reply in Lok Sabha on 22" May, 1952 the first priority
was the unity and stability of India to be maintained. Political democracy by itself
is not enough except that it may be used to obtain a gradually increasing measure

of economic democracy, equality and the spread of the good things of life to
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others and removal of gross inequalities. Parliament had a good start. It engaged
deligently in serious business keeping the concerns for the poor, deprived and
disadvantaged in view and their good as ultimate goal.

Preamble of the Constitution states to secure to all its citizens justice,
liberty, equality and fraternity. We get the opportunity to take part in this august
House to express the views and the problem of the people from various parts of
this country.

Now a days, many well meaning critics have started to point out that
unfortunately political power has got polarized around identities of caste, religion
and language. It is indeed a cause of grave concern that 10% of Parliamentary
time is lost due to disorder and pandemonium. The usual form of Parliamentary
protests have given way to obstructionist tactics, slogan shouting, and collectively
jumping into the Well of the House. Sometime, the foreign delegates who eagerly
come and see the proceedings of our Parliament, even during these occasions,
some members shout, slogans without bothering about their presence. We have to
think how the message will go out, if the Members are not maintaining discipline
in the Parliament. A strong Parliamentary set up can be preserved and protected if
the Members are maintaining the Parliamentary decorum. Each and every Party
has the responsibility and accountability to keep the House neat and clean.

Even though our country has achieved a lot of development in our economy
through this Parliamentary system, there are people still, living in our country in
need of food, proper education and shelter. Still, there is wide disparity among the
people who are divided into haves and have nots.

We need stringent laws that will take immediate action to put an end to

corruption and other irregularities which are inhibiting the growth of our economy.
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It is perturbing our sound democracy. We need a common law to put an end to
disparity among the people, caste-wise, religion-wise and social status-wise.
Anyhow, whatever may be the pitfalls, our Parliamentary democracy is

appreciated globally so that it guides the nation of Unity in Diversity.
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SHRI GURUDAS DASGUPTA (GHATAL): Sir, I thought that on such a solemn
occasion there will be a better attendance in the House. We are talking of the 60™
year of Parliament but it seems that Members from all sides are not having that
interest in the deliberation.

The point is that it is not a year of celebration; it is a year of introspection
also. 3T fegwI™ ¥ il &1 98TS <1 ATedl, AT SIAdl & 98Ts < A1ey| 39 dldbad 1%
FOR R AT BT oA, 89 S o, Ao DI a1 g AW 8, fbs WX A @ drell
JMSHT BIF oAT? offex al I SRR, offhsT Fa TS 39 < Bt SfaT | Ja SISl 9818 86
<O I SHAT BT <A ARy

What is to be considered is that let us not speak of pleasantries? There

must be introspection. What we have been able to do over the last 60 years?
What we have not been able to do and what is to be done? What are the reasons
that you could not do, what the Parliament and the Government of the
parliamentary system is called upon to do by the letters of the Constitution and
aspirations of the people who had laid down their lives?

It is really a great occasion. It is a glorious occasion for Indian Parliament.
It is the temple of the hope of the people. It is the symbol of the aspirations of the
nation. It is a citadel of the large democracy that has travelled a long way. Itis a
great thing. It has been able to travel because the barriers were broken. It has been
able to travel because the assaults that have been mounted on the Parliament were
thrown out. It is all glory to the largest electorate of the world. Despite the
aberration that had infested the system, people had elected one Lok Sabha after
another. It is aptly representing and reflecting multi-polar political system,
providing space to various political trends as rooted in different parts of the
country. It is neither unipolarity nor bipolarity. Let there be no dream about it. It
is the multi-polarity. It is the pluralism. It is the openness. It is the strength of
Indian democracy.

The Indian Parliament came into existence because of the struggle of the

people, because Britishers were thrown out, because India got Independence and
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because Constitution was framed. Therefore, it is the whole history. The 60" year
of Independence, and the 60" year of Indian Parliament cannot be separated from
the history of the National Movement and from the sacrifice that the people have
made. Therefore, it is the most solemn occasion to recall the sacrifice of the
countless martyrs all over the country.E

It is useful to recall the role of the Father of the Nation. It is useful to
recollect the role of the first Prime Minister who laid the foundation of modern
India. Nobody is talking of Netaji Subhash Chandra Bose. Unfortunate, it is. He
was one of the greatest figures. He was the undaunted politician who had the
courage to go out of India and built the Indian National Army outside the country.
We seem to have forgotten him. We also pay our homage to Ambedkarji, the
architect of the Indian Constitution. At the same time, let me also pay tribute to
Jayaprakash Narain because he fought for the restoration of democracy in the
country.

The Indian National Movement had many streams. It was not mono-
stream. We are proud of Bhagat Singh. We are proud of Khudiram Bose. We
are proud of Bagha Jatin We are proud of thousands of youth who had taken to
arms to drive the British out of India. The National Movement was not the only
an example of non-violence there had been so many trends. Therefore, we must
feel that the youth who fought with arms are an integral part of the broadest
freedom movement that had swept across the country. I acknowledge with pride
the role that the working class had played against the British imperialism. I cannot
but forget the uprising of the peasants — Neel Vidroh, Indigo Revolution. It is
always important for the leaders of the country to remember as a whole the
National movement and not a part of it. We have inherited freedom because of all
that has happened in India against the British rule.

The fundamental issue is that the basic task of attending to the human
problems in the country has large been left unfinished. What we have been able to

do, we appreciate but what we have not been able to do, we must also recollect. A
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large part of the task assigned to the Parliament remains unfulfilled. We are
million miles behind the time schedule. This is completely unacceptable. The
social convulsion — let us have our eyes to look at, let us have our heart to feel, let
us have our brain to think, let us look beyond our nose. What is today India is? A
social convulsion is brewing. There is political impatience. There is gross
accentuation of human problems. There is devaluation of all human values. There
is delusion of commitment to the people. There is only copying of the foreign
model. Disparity, distress, destitution and hunger pose a great challenge to the
political system of the country. Let us not forget that. Remembering the dream of
having a different India than what it is today, it is necessary that initiative is let
loose by all.

There must be a new initiative. I had expected on the 60" Anniversary of
Parliament, the Government would have announced a number of social security
measures. [ thought the programme would have been meaningful if the
Government on this occasion had announced a number of programmes to
ameliorate the grievances of the common people.Eis useful to have a Special
Session; it is more useful to have a Joint Session; it is useful to have a photograph,;
it is useful to have a dinner, but it would have been more useful, if on this
occasion, a number of special packages were announced by the Government to
take care of the problems of the people.

Sir, forgive me, if 1 say, ritualism has no relevance to ruthless reality.
Ritualism has no relation or relevance to ruthless reality. What I mean to say is
that we must not do what we are doing; we must do what we have not done. Once
again, we re-dedicate ourselves to the struggle of building a different India,
absolutely different than what it is today reconfirming our firm faith in the
pluralistic democracy and parliamentary system.

Sir, but most important is the intervention of the masses that can stop the
decline. We are in a situation of decline. Let us not pat our back. We are facing an

unprecedented crisis. In a situation like this, I call for the intervention of the
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masses. Only by activating the masses democracy can be made more fruitful and
the change can be made inevitable. On this day of 60™ year of Parliament, I pray
for new forces to come into play and play a significant role in changing and re-
designing India in conformity with the dreams of the millions of Indians who had

sacrificed their lives for the freedom of this country.
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* DR. RATNA DE (HOOGHLY) : We are meeting on a Sunday, the 13th May,
2012 to celebrate 60 years of Indian Parliament coming into being. It is an historic
occasion. We are all proud of this great feat.

We have made great strides in these 60 years. We are moving ahead
holding our heads high. I would like to briefly state that India, after attaining its
Independence started with the Five Year Plans, then Green Revolution came, then
nationalization of banks. Liberalizations, privatization and globalization were
adopted in July, 1991. We have completed 20 years of economic reforms. We are
competing with the rest of the world in every conceivable feet. Very little is left
for us to achieve. We have made great strides in space, science and technology,
IT, agriculture, etc.

Many Members may have many opinions. But no one can deny the facts,
the basic facts. Basic facts are we have successfully conducted 15th Lok Sabha
elections, a mammoth exercise and a stupendous feat to achieve with such
population. We have great institution in place-Constitution, the Supreme Court,
Chief Election Commission, Central Vigilance Commission, Central Investigation
Bureau, Comptroller and Auditor General of India, etc.

These institutions are running the country and people have been reposing
faith in the Constitution, which we have adopted. These are definitely a
marvelous feat to be cherished, particularly, when our neighbouring countries are
facing instability, unable to provide basic rights to its people, etc.

On the other hand, we have many schemes in place, which is really a
commendable feat of the Government of day. We have Mahatma Gandhi
NREGA, Swarnajayanti Grama Swarojgar Yojana (SGSY), National Rural
Electrification Programme and scores of other schemes which are aimed at
providing succor to the needy and downtrodden. We have schemes for dalits,

tribals, women, children. We have achieved a lot in terms of providing basic
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necessities of life-be it on health, education, housing, etc. But I hope one will not
deny that there 1s much needs to be done and we cannot lie low till each one gets
the basic essentials of leading a simple life.

Criticism is a part of democracy. We are ready to face criticism. Facing
criticism in a democracy is a virtue. Criticisms help the Government of the day to
move in the right direction. After all, there has to be perfect coordination between
executive, legislature and judiciary. Though all the three have different domains
but at times, as we have been seeing in recent past, one entering into the domain of
the other. This happens only once a wing-be it the executive or legislature or
judiciary-fail to render its duty.

It is not that since we follow democracy, we are slow. In the 14th Lok
Sabha, we have instances of expelling 10 MPs for their involvement in cash for
query scam and many other MPs were suspended for various other activities.
Parliament has played its part unhesitatingly when it comes to taking harsh
decision.

Parliament has to follow the constitutional provisions and rules set out by
our forefathers. We cannot be dictated by civil society as to what we should do.
We follow what is laid down in the Constitution and in the rules and procedures.
We have a set system, which has stood the test of time.

Even after 65 years of Independence, there are issues galore to be solved.
Still people are hungry, poverty is rampant, corruption is all-pervasive. Our
immediate effort should be to feed these hungry people and to remove corruption
from the country, which is eating into the vitals of our economy.

Now, the time has come to rejuvenate ourselves and dedicate ourselves
towards making our parliamentary democracy stronger, transparent and
corruption-free. Time has come to repose our faith on Parliament, parliamentary
democracy. Some say our democracy is fragile. But I don't subscribe to it. I hope

many hon. Members too do so.
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Ours is a young democracy, I can say this when compared to British
Parliament and American Congress which are centuries old. They have evolved
themselves over the years. We are evolving. Evolution takes time. We need to
give further time to set things right. It takes time. We need to give further time to
set things right. It takes time. We are moving in the direction of bringing in
certain institutions in place which would make governance more transparent and
accountable.

We have many challenges. No doubt about it. Still the lot of people is not
above average mark.

Development should be made inclusive. We have to ensure that the fruits of
various schemes, programmes and plans reach the poorest of the poor and they
lead a decent and honourable life. And that should be the motto of the Parliament,
Government and we, the people’s representatives.

Our democracy has stood the test of time. Let us take the pledge that we
ensure that our parliamentary democracy become more vibrant and ensure
corruption -free governance in the country.

On this historic occasion, I would like to pay my regards to Hon'ble Chief
Minister, West Bengal, Mamta Banerjee and to the people of my constituency,
Hooghly. I am able to remain in Parliament in the historic occasion due to their
blessings and supports only.

With these words, I conclude.



13.05.2012 132

"3t ImfE Wear (Bret SeUYR): AN B WRAR WS Bl 60 ATl & INIS AT I8 B 30
& foT sfoer &) T AR ® Bl IS I¥e I fe-amfoie R ik Iomfde S I e
g3 H AR o 7 WdEid B SR dREd! DI gl M TN ¥ g W O|Ew el
ABAID T | BRI S P Uid, AP WIN, 3D &, FTh ApIId AR I B
g A fafderar & gehdl & |1a Bl W | DR A DI S Y[ BIbR 92 I JT BT AT

TSR ST & &

TS Q¥ B WEMieH Ui Sff, uifeld™e &1 Wi YUY Bl ARURAT fquer =i
(ATpaT) PO I & JEIHAT 41 Afdall & FE a1 Arbaa B A Bl

3 aTel f&A1 3 < & AW 3eh ATl BT AHAT B §U B4 AT 9@ 5

# |l TG FERI SR T B FRIEAI ST BT 9 ATAR IR YHHTFAG <l
gl
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*DR. MIRZA MEHBOOB BEG (ANANTNAG): 60 Year back National
Newspapers flashed “New Parliament meets today; “Full functioning of
Democracy begins”. Visionary National Leadership thoughts of the system and
full marks to the Indian people to preserve this and protect the system. Gandhi,
Nehru, Dr.Ambedkar, Maulna Azad deserve a salute for putting the system in
place. Gandhiji was physically annihilated “fringe elements” who disagreed with
his views and wanted a theocratic state instead. Imagine as diverse, as multi-
religious as multi-ethnic country as India without the Parliamentary system the
situation it would have been into.

To preserve the credibility of the system the promises made and the
commitments pronounced in the House should deliver on the ground.

It is a tribute to the secular Democratic India that a muslim majority State
(J&K) acceded to it and as fine legal document crafted by Mriza Afzal Beg under
Sheikh Abdullah’s leadership (1952 Sheikh-Nehru Accord) was to be resorted and

honoured in letter and spirit.

* Speech was laid on the Table
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"SHRI D. VENUGOPAL (TIRUVANNAMALAI): In the life of human beings
sixty years would mean a complete life. Instead in the life of a nation, sixty years
would mean a part of history that covers a mere two to three generations. In the
history of Parliament , that too in a sub-continent called India that has multi-party
democracy, the Parliament's sixtieth year celebration can only be a bright event.
On this occasion, let me share my views along with many who have put forth their
view-points.

Sixty years back on this very day, the 13th of May, Pandit Jawaharlal
Nehru was sworn in as the country's Prime Minister following the first General
elections held throughout the country.

In 1952, on the 13th of May, Independent India's Parliament had its first
sitting and the upper House of Parliament met that day. That ushered in the arrival
of Parliamentary Democracy in a newly liberated India.

The free India's first state-function with flag-hoisting and a salute-march
was held in the ramparts of Red Fort in Delhi. It is continued to be held even
today. The Red Fort which stood like the symbol of our Indian Independence and
as a memorial to the fallen royal kingdoms was completed on the same 13th of
May, 1708.

The first three Vice-Presidents of India Dr. Sarvapali Radhakrishnan, Dr.
Zakir Hussain and Shri V.V. Giri were coincidently sworn in on this very day,
May the 13th.

Parliament must give us a sense of hope that we can resolve issues through
the meeting of minds and dialogue. Most often it proves to be so. Parliamentary
democracy is the form of Government that has got least of infirmities. If we
realize this we can establish a real good Parliament.

I would like to point out that the slavery system in Brazil was abolished on

this very day May 13th of 1888. On May 1, 1962 our founder leader Anna, the

* English translation of the speech originally laid on the Table in Tamil.
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popular leader who led the youthful part of the Dravidian movement to electoral
politics made a speech in Rajya Sabha proclaiming the avowed policies of the
Dravidian movement. We feel that speech is still reverberating in the Parliament
complex even today. The five-times Chief Minister of Tamil Nadu, the senior
most parliamentarian of India and the greatest elder statesman of the country Dr.
Kalaignar Karunanidhi had Murasoli Maran as his conscience keeper. With the
backing of research and logic Murasoli Maran had enthralled both the houses of
Parliament when he piloted a resolution on state autonomy. Integrated people
make a nation.

When a nation had evolved so then where is the need to stress the
importance of integrity was a moot question raised by Anna the founder of DMK
in the Upper House of Parliament. Now, we celebrate the golden jubilee of that
speech while we celebrate the 60th year of our Parliament. We know the
importance of a canvas to paint. Only when there is a wall, we can paint on it.
Saying so, Anna said that Indian Independence day cannot be a black day and a
day of mourning. We are followers of Anna who gave up separatist demand in the
wake of Chinese aggression. It is true we gave up separatism but the reasons for
our raising the demand remain intact even today and that is why we insist on state
autonomy, more powers to the states and equal opportunities to the national races.
We come from the tradition of Justice party which was the fountain head of the
philosophy of social justice. In the last sixty years, both Dravidar Kazhakam and
Dravida Munnetra Kazhakam are both functioning like double barrel gun and we
are like the warriors to protect social justice led by the champion of the noble
cause Dr. Kalaignar Karunanidhi. The history of social justice in India and its
political history and also the history of our Constitution would stand a testimony
to the fact that DMK though not a political outfit at that point of time was the real
cause for the move to make the first ever amendment to our Constitution. In the
annals of history this has been boldly engraved. Stressing that language and

culture are like a pair of eyes to a nation, the Dravidian movement that evolved in
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the southern part of the country raised its voice for equality and equal treatment to
all the national races of India. I am a representative of that Dravidian movement
which stood as a fort to protect the interest of various national races especially of
Dravidian stock. At a time when we celebrate the centenary year of our Dravidian
movement, | would like to greet the Indian Parliament on its sixtieth year. Itis a
historical fact that Tamil was projected as one of the official languages of India in
the constituent Assembly. Our founder leader Anna once recalled it in the upper
House of our Parliament and stressed the need to accord equal rights and
opportunities to all the national languages of the country. He also emphasized the
need to retain English as the only link language of the country. The government
agrees that English is necessary to communicate with the other countries of the
world. English language is start in all the schools in India. When that is so, the
government says that we must learn Hindi to communicate with people within the
country. Is it not a contradiction? When English is taught in all the schools why
not we retain English as our only link language was a question raised by Anna. He
said that it would enrich all our Indian languages together all the people of
different languages. I now recall Anna's logical question raised fifty years ago in
this sixty year old House.

At this juncture, I would like to place before this august House a humble
prayer of mine. Both the Houses of Parliament must have continuous simultaneous
interpretation facility for all the languages. I urge upon both the government and
the Parliament to fulfill this desire of ours to have two way interpretation facility
for all the languages throughout the sittings of the House.

Babu Jagjivan Ram once contradicted Nehru to stress upon that the
deprived sections of the society who were pushed to the lowest rung of the society
must get additional concessions. Our leader Anna in his speech made in Rajya
Sabha stressed the need for equal opportunities and pointed out to the fact as to
how Babu Jagjivanram's stature grew high as that of Nehru when he insisted on

the continuance of welfare measures for the marginalized sections of the society.
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What did the social divide in the society like the scheduled caste and the backward
caste denote? That question of Anna is still heard. Those arguments so advanced
are like the seeds that can give rise to a society with equal opportunity. The two
Houses of Parliament that have witnessed those arguments are now completing
sixty year of its existence. Let it live long. Long live the cherished traditions of

our Parliament.
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*DR. RATTAN SINGH AJNALA (KHADOOR SAHIB) : I thank you Hon'ble
Deputy Speaker Sir for giving me an opportunity to speak on a momentous
occasion. Today we are celebrating the 60™ anniversary of the first sitting of
Parliament of India.

Many senior Hon. Members have expressed their views on this historic
occasion. Sir, it is rather unfortunate that our country was under the yoke of
Mughals for over 500 years. Then, it was enslaved by the British for over 200
years. The people of this country made supreme sacrifices to throw off the foreign
yoke of slavery. Those who kissed the gallows and attained martyrdom had this
fervent hope that a day will come when India will attain independence and each
and every citizen, whether rich or poor, will reap the fruits of freedom. But, what
has been our report-card since we attained independence? The chasm between the
rich and the poor has widened all the more.

Unless we are able to bail out the destitutes, the downtrodden, the
impoverished, the under-privileged and the deprived sections of society, our
independence will remain meaningless. For the marginalized sections of society,
independence has still remained a pipe-dream. Those who are at the helm of
affairs and are occupying the powerful posts are having a field day. They are
minting money whereas the poor are leading wretched lives full of squalor and
poverty.

Although we constituted only 1% of the Indian population at the time of
attaining independence, but I am happy to note that out of the 121 martyrs hanged
by British imperialists, 93 were Punjabis and Sikhs. Out of over 2600 people who
were handed out life imprisonment by the colonial rulers, about 2145 people were

Sikhs and Punjabis. Although, we constituted a miniscule

*English translation of the Speech originally delivered in Punjabi.
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minority of the entire population of India at that time, over 80% freedom fighters
were Sikhs and Punjabis. We have always been at the vanguard during the
freedom struggle.

After we attained independence, the Sikhs and Punjabis were always at the
forefront to protect the freedom and sovereignty of the country. Punjab is a border
state. Our youth laid down their lives during the 1965 and 1971 Indo-Pak wars.
Our womenfolk used to provide food to the soldiers fighting for the protection of
honour and dignity of the country. Pakistan was taught a lesson by our valiant
people.

Hon. Mulayam Singh Ji is present here. What happened on June 26™ 19752
Efforts were made to crush the parliamentary democracy of our country on that
day. Hon. Deputy Speaker Sir, the Shiromani Akali Dal was at the vanguard of
the struggle to oppose this draconian measure of Emergency. We opposed it tooth
and nail.

Step-motherly treatment was meted out to Punjab ever since we attained
independence. We have always been discriminated against by the centre. Our
rights have been trampled upon. Sir, the Shiromani Akali Dal has been second to
none as far as protecting the parliamentary democracy of our country is concerned.
What to talk of Pakistan, we are ready to lay down our lives to protect the freedom
and dignity of India if any power on earth tries to threaten our independence.

However, Sir, Sikhs are a minority in India. Their just and genuine
demands have not been granted to them. We still remember the holocaust and
massacre of 1984.

In 1947, India was bifurcated. Punjab and Bengal were divided. Lakhs of
people lost their lives in rioting and communal violence. Property worth crores of
rupees was destroyed. There was large-scale migration of Punjabis and Sikhs.
The Sikhs opted for India. But, the promises made to us were never kept. Sir, our
leader Sardar Parkash Singh Badal had to spend over 18 years in jails even after

independence, as he chose to voice the demands of Sikhs and Punjabis.
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I agree with Hon. Lalu ji. The people of India have now cast their lot with
regional parties. They are fed up with the wrong policies of national parities. So,
they have now reposed their trust and faith in regional parties. The regional
parities voice the aspirations of the local people. They know about the agony and
suffering of people at the grassroot level. They champion the cause of the
common man. As a result, people of a lot of states have rejected the national
parties and have voted overwhelmingly for regional parties. Sir, the future of the
country belongs to the regional parties. The writing on the wall is crystal-clear.
Only the leaders of the same state can work for the welfare of the people of their
state.

We should all put our heads together to further strengthen parliamentary
democracy in the country. However, we must ensure equal rights and
opportunities for the minorities of India. A nation, that takes care of its minorities,
thrives and flourishes. The farmers, the landless labourers and the poorest of the
poor should never be left in the lurch. The Government must take concrete and
tangible steps to provide relief and succour to all such sections of society. If we
have a robust, thriving, throbbing, pulsating and vibrant democracy in our country,
all credit must go to our sagacious voters. The poor voters are the bed-rock and
bulwark of our parliamentary democracy. I pray to God to continue the faith of
our electorate in our democratic institutions. Let us live up to their expectations so

that we all can enjoy the fruits of democracy for centuries to come.
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* SHRI P.K. BIJUALATHUR) : Indian Parliament's glorious sixty years calls
for a great celebration not only because of India's achievements in these sixty
years but also for steadfastly holding on to its independence. Today India has a
strong institutionalized democracy. India is set to become a powerhouse of the
21st century and now has a higher voter turn-out than the United States. While the
countries surrounding it have lost their freedom to dictatorships and military
regimes, India has safeguarded its freedom zealously and this I think is its greatest
achievement in these sixty years. Ours is a country of unity in diversity, still more
striking but in spite of all these, India has maintained its unity and shown to the
world that whatever be the differences among us, we are one that also proves the
point that persons from the Dalits, minority communities and women have risen
to the highest positions in the country. This shows the strength and greatness of
our country.

But, if you look at the definition of democracy, we cannot say that our
country has completely achieved the democracy. The fruits of this freedom have
not reached fully to all the people of the country and Mahatma's dream of wiping
away the tears from the eyes of the people of the country has not been realized yet.
Though 60 years have passed, we have not succeeded in overcoming poverty,
illiteracy, injustice, oppression, violation of human rights, child labour, terrorism,
communalism, atrocities against women and many are the problems that the
country is suffering from. The vast dimension of the country, population bulging
at the seams, abysmal poverty, rampant corruption and the daunting illiteracy has
stood as an obstacle in achieving complete democracy. In providing education to
all and employment, no sincere efforts have been made in the last 6 decades.
These rights are not guaranteed in India. Corruption has reached its peak. This

has destroyed the very foundation of building a strong and vibrant Indian society.
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Besides the age-old problems of poverty, illiteracy and division in the
society we have newer challenges springing from globalization and neoliberalism.
Since the 1990s, the country has adopted a neoliberal path in its approach to
development. Intervention of the state in the welfare sector has been giving way
to private capital. It is visible in every important sectors such as health and
education. Today, we see everywhere fertile agricultural lands are being converted
to industrial lands for Special Economic Zones (SEZs) that favour the rich,
provide them tax-free shelters and greater opportunities to indulge in speculation
of land and property. It is a heavy blow on poor farmers. We also read about
farmers committing suicide for not being able to get support price for their goods
or not being able to bear the cost of fertilizers. As far as growth is concerned, only
a governments have failed in democratizing more equitable access to the processes
and benefits of the market.

There is also "the puzzle of why, in a democracy in which the poor vote
more than the middle or upper classes, the policy outcomes are not pro-poor."
India has most certainly taken giant strides on the road to democracy over the past
years. India is still far from being a full democracy in 60 years. It has a long way
to go in seeing that every citizen enjoys the benefits of democracy. The dream of
Mahatma Gandhi was not merely for political freedom that was only the first step.
Unless and until when every one among us enjoys the fruits of freedom and

democracy, Indian democracy will remain an unfinished project.
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* SHRI MOHAN JENA(JAJPUR) : Today, i.e. the 13th May, 2012, marks the
completion of 60th years of journey of the Indian Parliament in Independent India.
We got our independence from the clutches of imperialism after a long, ardous and
painstaking struggle of our countrymen through the methods of violent and non-
violent means. Thousands of youths and students, workers and peasants, women
and common people came forward to join the mass movement against the colonial
regime being influenced by the lofty ideals of national leaders. They sacrificed
their lives, went to the gallows, faced bullets and lathis and embraced martyrdom,
only to achieve complete independence of the Motherland.

Today is the occasion to remember them and offer our sincere tributes to
these great sons and daughters of India. It is because of their exemplary scarifies
we are now enjoying the status of being the largest democracy of the world. On
this occasion, let us remember the immortal message of Mahamanav Mahatma
Gandhi who had asked every Indian to carry the talisman that in essence says
when you are in doubt about taking a decision, remember the face of the poorest of
the poor and ask yourself whether your decision will serve him or not? Butitis a
matter of regret that many of us have forgotten this immortal message. The
sentiments of our great leaders to fight for the deprived, the poor, have taken a
backseat. Some of us have become self-seeking and pursuing the narrow selfish
interest of different class, caste and humanity. No doubt we have achieved many
things in materialistic terms during these last 60 years, but we are yet to reach the
goal of an egalitarian society which was the cherished dream of our constitution
framers. Our society still remains a divided society by different man-made
barriers. The barriers of class, caste, wealth, gender, religion and so on, expanding
their tentacles day by day. No doubt we have come a long way as a developing
nation, but unfortunately, that development is an uneven development. At one end

of the spectrum, we have some of the richest people finding their names in the
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'Forbes' list, on the other hand, we have teeming millions in the grip of abysmal
poverty who cannot afford two square meals per day. Against this backdrop we
have to do some serious soul-searching and self-introspection as to how to bridge
this huge gap between the haves and have-nots, between the upper caste and the
so-called lower castes, between man and woman?

Today is the day to recall the prophetic words of the great leader, Bharat
Ratna, Dr. B.R. Ambedkar who was the Chairman of the Drafting Committee in
the Constituent Assembly. He had expressed his apprehensions that after the
adoption of the Constitution, we are going to enter a phase of contradiction, that is
politically we may have a system with the principle of one man, one vote, one
value, but in the social and economic field we have many ups and downs. We are
not going to give our country social and economic equality. So, this will be a
peculiar contradiction in Independent India. If this contradiction is not removed
soon, this will pose a threat to the entire system. Today, we are discussing "the
Sixty Year Journey of the Indian Parliament" and we must introspect and ask
ourselves how far we have succeeded in eliminating this contradiction form our
social fabric?

We have taken great strides in the field of science and technology, we have
achieved nuclear power, tested Agni-V missile to defend our sovereignty, but we
are yet to eliminate deep-rooted social evils like untouchability, child marriage,
gender-bias, caste prejudice, etc. These evils are a blot on our image in the
international arena. So, on this day, we have to take a vow to translate the
resolutions, values and morals of the preamble of our Constitution into reality in
our social life and then only we can claim with pride that we have at least reached
the first rung of the ladder to equality.

Let us unite and take a pledge to fight for justice, human rights, equality

and progress.
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THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS
AND MINISTER OF STATE IN THE MINISTRY OF HUMAN RESOURCE
DEVELOPMENT (SHRI E. AHAMED): Mr. Chairman, Sir thank you very much
for giving me an opportunity to speak on this occasion. I represent Indian Union
Muslim League (IUML) in the Parliament and it is a matter of great pride and
satisfaction for my Party that my Party was in the first Parliament in 1952 and we
are continuing our membership till this date. I think after the Indian National
Congress, it may be my Party which is here from the 1* Parliament to the 15"
Parliament. Of course, numerically our strength may be very small or not very
much, but still our policies, programmes, approach, contribution and commitment
are much bigger and more appreciative to many of the political parties in the
country.

Sir, India is a secular democratic Republic. The great leaders, who led the
freedom struggle and brought us Independence, thought that the democracy is best
suited for this country. Our great leader, Quade Millet Mohammed Ismail Saheb,
who was the veteran Member of this House, who has been described by the
National Leaders including late Shri Lal Bahadur Shastri; a leader with honesty
and integrity and has taught a large section of Minority to support and commit to
democracy as this is one important thing for the Indian people for their future as
the best-suited administration.

I am very happy to say that my Party since its inception in 1948 and after
having the membership of the Parliament — I salute the Indian Parliamentary
system and also salute the people who have elected us without interruption from
the 1% Parliament to the 15" Parliament — that we are committed to secular
democracy and at any rate, we have to uphold the principles of secular democracy
in India. There is no place in democracy for the violence, communal disharmony

or any such kinds of tendencieS.E
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In a secular democracy, Parliament is the biggest institution in the history
of the world’s Parliamentary System. Our's is the largest democracy in the world,
we have been respected by all the countries in the world. This is something which
we have to be proud of. Only a democracy can fulfil the aspirations of different
sections of the society.

India has immense diversity. We have different religions, different
languages, sub-cultures, ways of living and even thoughts. Such a country of
diversity can be held together and taken on the path of progress only through
democracy.

Our political guide, I would say, Pandit Jawaharhal Nehru, who was the
founder of modern India, thought that we must uphold every time unity in
diversity. We have different religions, different languages, different cultures but
we are all one as Indians. Therefore, it is the solemn duty of every Indian to
commit ourselves to maintain the national unity of this country.

Sir, all the time, we are speaking about the very democratic principles. This
Parliament is the best example for the legislatures of India and the people of India.
For the last 21 years, I have been a Member of Parliament. I am completing the
21% year in this House apart from my seventeen-and-a-half years in the Kerala
Legislative Assembly. I have seen many of the acrimonious situations here but this
is the Parliament which provides the people the opportunity to ventilate their
sentiments and feelings. This is the Parliament where Maulana Abul Kalam Azad
told his detractors “my life is an open book. You can see everywhere and you can
find any fault of me.” This is the Parliament where members of the minority
community told our then Prime Minister Pandit Jawaharlal Nehru: “We have been
asking and pleading for appointments in services but we are getting back only
disappointment.” Pandit ji was so moved. Pandit ji had taken action on that. This
is such a Parliament of which we are the members. We must be proud of the fact
that we are the Members of this great Parliament. But, at the same time, we must

also see what things we will have to do.
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There are socio-religions groups in our country who have not got a say in
the developmental arena. At the very same time, [ would say the Constitution says
there should be equality. The Directive Principles of the State Policy enjoins upon
the State to bring about socio-economic equality and fair distribution of resources.
But, during the past 60 years, despite our great and best efforts, are we proud of
the fact that everybody has been given his equal right and share? No.
Unfortunately, it is not. At the very same time, there are deprived people.
Especially, democracy means minorities should be respected. I am very happy to
hear from no less a person than Shri L.K. Advani that minorities should be
respected. That minority should not be only the political minority. That minority
should also be the linguistic minority, religious minority. Therefore, the
democracy that we have in India should strive hard to send the message that
minorities should also be given compassionate consideration. Their demands
should be considered sympathetically and also there must be tolerance to hear that.
If it is not given, we cannot be proud of the fact that we are in a democratic
country. Of course, it is better than many other countries.

If today 230 million people are going to sleep hungry, then, we must have a
serious look at what has gone wrong. Representation of disadvantaged sections of
the society, whether they belong to one religion or the other, in the service and
other sectors of development, is much less than what it should have been.
Therefore, there are sections which are the disadvantaged sections that have been
alienated, that have been kept out of development of this country. So, everybody
should be given an opportunity to participate in the building of this nation. They

must be given their position also.
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This occasion, when we are celebrating the 60™ Anniversary of the First
Sitting of Indian Parliament, it is our duty to see that these disadvantaged sections
of the society, including the minorities, get their due share in the development of
the country. Eat is the thought which should guide us in our deliberations and
our future, actions.

Sir, I would like to say that we should introspect about of our treatment of
the minority, our Constitution is very clear, our Constitution has given wider
provisions to enshrine the rights and privileges of the minorities but it has to be
implemented. They should also have their rights and privileges. Such a
Constitution should be upheld; such a Constitution should be implemented. Unless
we do that, we cannot do justice to democracy. I fully agree with the sentiments
expressed by my other friends also that this Parliament should show that we are all
one in maintaining national unity. At the same time, I would like to say that the
Indian Parliament has necessary will and expertise for bringing about progress and
prosperity in the lives of millions of the people of our country, who are deprived
of a better life today. At the same time, we must also see that people of our great
country should give a fitting reply to those who try to malign the image of our
country. But one reply by the other side was that they say, minorities have no
rights and privileges. This is wrong. There may be some lapses. Minorities have
rights and privileges as enshrined in the Constitution.

Not only that, here the propaganda let loose by anti-Indian people
elsewhere has very much been defeated by our people. They would say that there
is no cultural integrity or cultural security in regard to minorities. No, the Indian
culture is a composite culture. That culture is integrated with the Hindu culture,
Islamic culture, Christian culture, Buddhist culture and all the cultures. So far as
minority Muslims of India are concerned, Indian Muslims culture is as strong as
Red Fort, as strong as Qutub Minar, as beautiful as Taj Mahal, which no Indian,

especially majority community will not allow it to be finished.
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That is, maintaining India’s unity, cultural unity, religious unity, national unity.
Therefore, on this auspicious occasion, all of us are committed to maintain and to
go ahead with national unity. May God bless this country to maintain its unity and

integrity!



13.05.2012 159

st T AR (RaeR): TR didaie erawen gHat § e Aoed © 39 99d 99
ANTEM < & dfd AT BT & 81 WRA 98 &1 6041 qUIIS R IS Hebed ol TRy
o fom o, W&l vd dfa drm &1 S9a1 g 8 e Ui 1 AR, |Hie U
T fAvHT R PR ST o SMMaLIHAT T B a4l FGUSTd d A R 4R &
o 81 G| 399 7 R a1g BT QU AR BN dfcth, BAN WAldd(AD ARl 3R

RECGRSRIN

* Speech was laid on the Table



13.05.2012 160

SHRI H.D. KUMARASWAMY (BANGALORE RURAL): It has been pointed
out by various distinguished speakers, the journey of the Indian Parliament over
the past 60 years has been historical and eventful. Charged with the responsibility
of advancing the interests of the citizens of the largest democracy in the world,
Parliament has weathered many storms, and has been witness to momentous
achievements. This is the home of a vibrant emerging new India, poised to take its
rightful place among the leading nations in the world in the not so distant future.
We need to salute many great leaders, parliamentarians, indeed citizens from all
walks of life who have contributed so much to the great journey that we, as a
nation, are undertaking.

However, this must also be an occasion for stock taking, indeed introspection
by us, parliamentarians. Have we fully given to the great people of India what they
deserve, through our endeavours? Most of the basic promises made in the
Directive Principles chapter in the Constitution lay nearly totally unfilled. The
latest estimates released by the Government indicate that nearly two-thirds of the
country is living in abject poverty. The quality of education at all levels,
particularly at the primary and secondary stages has sharply deteriorated in the
past decades — nearly every other Asian country has overtaken us in this key area,
which has a bearing on the welfare of the future citizen. Our public health
standards are among the lowest in the world, comparable with conditions in Sub-
Saharan Africa. I could go on enumerating what we have not done to meet the
basic essential needs of the average citizen. Sixty years is a long time in history,
and we ought to have progressed much more than what we have achieved, or
failed to. As the effective Board of Directors of the country, we, as Parliament,

cannot escape direct responsibility.
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While this is an occasion for celebration, this is equally a moment for serious
introspection. Have we failed the people who have trusted us? Do we need to
change ourselves — if so, in what manner? Ultimately, history will not forgive us,
if the largest democracy does not mean complete and total welfare of the lowest

citizen.
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*SHRI NRIPENDRA NATH ROY (COOCH BEHAR) : I have been given the
opportunity to speak in the august House on this historic occasion of the
commemoration of the 60" anniversary of the first sitting of Parliament for which
I am thankful to you, Chairman Sir. In 1947, on August 15, the country became
independent after lakhs of martyrs shed their blood but the bitter truth of partition
also come along. Five years later, on 13 May, 1952, the Parliament assembled
for the first time. So we are grateful to our great constitution makers who under
the able leadership of Dr.Babasaheb Ambedkar presented a stupendous document
which guide us today. The constitution provides for a mutli-party system.
Religion or community cannot run a country. Those who fought for freedom did
not seek partition. Leaders like Netaji Subhash Chandra Bose, Mahatma Gandhi
never thought of partition. Even the then Prime Minister Jawaharlal Nehru did not
want partition to take place. We actually fell prey to the conspiracy of the
Britishers. On 14™ August 1947, midnight the declaration of independence was
made. The next day, the national flag was hoisted from the Red Fort. Lakhs of
people had sacrificed their precious lives for the cause of freedom. Starting from
Siraj-uddaula, Hyder Ali-Tipu Sultan to Binay-Badal-Dinesh, Mastarda Surya
Sen, Pritilata Waddedar, Khudiram Bose of Bengal and Bhagat Singh of Punjab
and scores of other martyrs who laid down their lives are the pride of this country.
The Partition of the country took place at that time on the basis of religion.
Religion cannot help any country prosper. Though the nation was divided into
Pakistan and India in 1947, in the year 1971, independent Bangladesh was carved
out not on the basis of religion but to achieve a separate identity, on the basis of

language.

* English translation of the Speech originally delivered in Bengali
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Netaji Subhash Chandra Bose was the national leader who went abroad to
set up his Azad Hind Fauj to fight for freedom. He should be remembered for the
precious contribution he made.

Even after 65 years of independence, the society is not free from class
divisions. There are also divisions based on colour, caste and religion. This is
very shameful. On this auspicious day, we must take the vow that, there will not
be illiteracy in our country . This is the land of Ishwarchandra Vidyasagar, Raja
Rammohan Roy. So no one should remain illiterate here. There should also not
be any class distinction in the society. So many years have passed but still there is
no electricity connections in most of the villages. Healthcare facilities are absent,
educational facilities are also next to nil in the remote areas. Even potable drinking
water is also not available to the villagers. There are large number of school drop
outs. Children do not get the opportunity to study in schools. There is a great
divide between the haves and have nots; the rich and the poor. This scenario must
charge.

Cutting across party lines, we feel proud about the vibrant democracy of the
country. We are elected to this House through universal adult franchise. People
from every stratum of the society cast their vote and choose their representatives.
They may be farmers, labourers, traders, or wealthy entrepreneurs, but they are our
electors and selectors. I hail from a village and belong to a peasant family. But |
am proud to represent my people in this Parliament. There were many stalwarts
who have glorified this House like Lal Bahadur Shastri, Jawaharlal Nehru, Morarji
Desai, Indrajit Gupta, Somnath Chatterjee, Bhupesh Gupta, Chitta Basu, Amar
Roy Pradhan, Chitta Mahato, Babu Jagjiban Ram, Ram Manohar Lohia. There
unparallel parliamentarians and great leaders have been our forefathers. We are
grateful to their legacy.

Therefore it is not enough to discuss issues to celebrate the 60"

anniversary, but we need to do much more. We need to go beyond the formality
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of speech-making. We should strive to strengthen the democratic tenets of the
country and present a bright and rosy picture of our parliamentary democracy
before the world. Let us take a solemn vow that there will be no illiteracy, no
starvation deaths, no poverty stricken faces, no powerless villages, no thirsty
throats. We should realize people’s dreams, their aspirations and make sense of
the discussions that are taking place today. shaheed Bhagat Singh had raised his
voice and protested in this Parliament and had got himself arrested for
achievement of freedom. He was hanged by the British Government for that
audacity. Thus we must not forget the sacrifices of the great souls. The land of
Bhagat Singh, Maulana Abul Kalam Azad, Subhash Bose, Rani Lakshmi Bai,
Tipu Sultan should not be allowed to degenerate. The Government must
announce pro-people policies so that their dreams can be made true. This is a
pious land and we should always recall the contributions of the great leaders who
led from the fornt. Once again I salute Netaji Subhash Chandra Bose and thank
you for allowing me to participate in the discussion on this historic occasion. Now

I conclude my speech.
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" SHRI N. CHELUVARAYA SWAMY (MANDYA) : 1 am grateful to you for
giving me an opportunity to participate in this historic event. It is a historical day
as we all are assemble here to mark the ‘sixty years journey of Indian Parliament’.
It is the special day of the largest parliamentary democracy in the world. So, [ am
thankful to hon’ble Speaker Smt. Meira Kumar for making the opening remarks
and hon’ble Finance Minister for initiating the discussion on this very important
event. In these 60 years, Indian democracy has achieved several milestone.

Those were the days when only people belonging to a few section of the
society entered into legislative bodies. But these days in order to “strengthening
democracy” it has allowed the weaker sections of the society, women, scheduled
castes, scheduled tribes, minorities and other vulnerable sections to enter into this
temple of democracy, the Parliament. This has a bigger impact on mainstream
politics. This is an indication that roots of Indian democracy are strengthening and
constitutional provisions for social justice are creating great opportunities to the
people of all deprived classes and communities. To that extent, I would say our
Indian Parliament has achieved a lot.

When it opened six decades ago, it was a highly revered institution, packed
with stalwarts who won freedom for India and where debates were of high quality.
Great leaders and oratories like Jawaharlal Nehru and Ram Manohar Lohia, Hiren
Mukherjee and Piloo Modi had contributed a lot. In recent years, MPs such as
Ataul Bihari Vajpayee, Chandra Shekhar, H.D. Devegowda and Somnath
Chatterjee upheld the tradition. The Parliament has its own decorum. I was
maintained by all our elders. Unfortunately, these days that decorum has reduced
the Houses of law making into platforms for partisan issues. Slogan-shouting and
disruptions have become routine. It would undermine Parliament’s credibility.

The Constitution of India has made very clear-cut provisions to ensure all

round development of the country. But still we need to achieve the welfare of the

* Speech was laid on the Table.
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people of our country. The Union Government should take all necessary steps in
this regard. And I would like to suggest that Central Government should think
always in terms of the interest of the entire nation. There should not be scope for
any individual and a particular political party’s interest. We are here to safeguard
all sections of the people of every nook and corner of the country. That is why,
while taking decisions, the union government should always go beyond the
individual political party affairs. Nation should be its first priority next comes
other things.

People are expected to make the right noises on all these subjects. We
should understand the pulse of the people and respect their sentiments. Therefore,
I would like to suggest that a resolution should be passed on this occasion to
ensure smooth running of the Houses of Parliament. In this, we must do
something for meeting the expectation of the people of our country. Then only

celebration of this kind of events would become meaningful.
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* SHRI P. VISWANATHAN (KANCHEEPURAM) : On 17" April 1952, the
first Parliament was constituted but it commenced its first sitting on 13" May,
1952. But the first Lok Sabha was dissolved after 5 years on 4™ April 1957. The
first Lok Sabha had 677 sittings and worked for 3784 hours. Mr. G.V.
Mavalankar was the first Speaker and Mr. Ananthsayanam Iyengar was the
Deputy Speaker.

The Parliamentary procedures laid down by Mr.G.V. Mavalankar is being
followed till date. He is considered as “Father of Lok Sabha”.

The first Parliament was decorated by stalwarts like Pandit Jawaharlal
Nehru, Lal Bahadur Shastri, Sardar Vallabbhai Patel, Feroz Gandhi, Syama Prasad
Mukerjee, Kamaraj, Kakkan, S.A. Dange and many others.

Mr. Rishant Keising (Manipur) and Mr. Resham Lal Jangde (Chattisgarh)
are the only two surviving MPs of First Lok Sabha. Mr. Rishant Keising is now a
sitting MP of Rajya Sabha.

Subsequent Parliaments were represented by stalwarts like Sarvashril.
Feroz Gandhi, Dr. Ram Manohar Lohia, Bhupesh Gupta, Madu Limayee, Jyothi
Basu, Pilloo Mody, and several other prominent persons.

Sarvashri, O.V. Alagesan, A.K. Gopalan, T.T. Krishnamachari, P.Kakkan,
R. Venkataraman, Smt. Maragatham Chandrasekhar and other eminent people
represented Tamil Nadu. Shri R. Venkataraman has become President of India
subsequently.

Shri Pasumpon Muthuramlinga Thevar has represented three terms in
Parliament. The King Maker, Shri Kamaraj represented the Lok Sabha twice from
1952-54 and 1969-75. He was instrumental in bringing two Prime Ministers viz
Smt. Indira Gandhi and Shri Lal Bahadur Shastri. He was instrumental in bringing

free education and mid-day meals scheme during his tenure as Chief Minister.

* Speech was laid on the Table.
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There were several veteran parliamentarians from Tamil Nadu who
decorated the House due to their dedication and sincerity. It will be a long list but
I have to mention some of their names viz. S/Sh. C.N. Annadurai, one of the
greatest orators of Tamil Nadu, Era Sezhiyan, P. Ramamurthi, Kumari Ananthan,
Murasoli Maran, and several others.

Mr. P. Chidambaram was first elected to Lok Sabha from Sivaganga
constituency in 1984. He was re-elected from the same constituency in the
general elections of 1989,1991, 1996, 1998, 2004 and 2009. A scion of a
prominent industrial family from Madras, Mr. P. Chidambaram chooses to stay
away from the predictable path of joining the family business and went into
politics. He is one of the leading lawyers of this country and also having MBA
from Harvard Business School. He is one of the able administrators and served in
the Union Government in various Ministries. His debates, speeches in Parliament
are outstanding and a guide to several young parliamentarians.

The foot print laid down by these great leaders will be followed by the
young parliamentarians who come to the forefront subsequently. I am very proud

to be a Member of the august House on the occasion of 60" anniversary.
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*SHRI PRASANTA KUMAR MAJUMDAR (BALURGHAT) : Indian
parliamentary democracy today completes its journey of 60 years. | am extremely
proud to be able to participate in this special session as a people’s representative.

The countrymen have not only kept our parliamentary democracy alive but
have strengthened it more and more inspite of immense hurdles and adverse
provocations for 60 long years. We salute our people for this. History has proved
that only parliamentary system of democracy was capable of tying together all the
people belonging to different castes, creeds, regions, religions and languages. No
other system could achieve this togetherness.

Today as we commemorate the Diamond Jubilee of the first sitting of the
Parliament, we should properly evaluate the successes and failures so that Indian
democracy becomes more vibrant, more robust in future; so that it can realize the
dreams and aspirations of the citizens.

In this context I want to mention few very significant points here.

First, we should see how the democratic system has actually evolved in the
country. In the last 60 years, a large part of the population gradually has become
aware of its democratic rights and that has been evident in the previous 15 Lok
Sabha elections and numerous assembly elections. But much more needs to be
done. Even today, the rate of universal suffrage is approximately 50%. In our
multi-party system, even if a party gets 20% of the votes, it gets the mandate to
rule the nation. This is not desirable.

The second important trend is the increase in the number of wealthy

members in the House.
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It is very alarming that the present election system is having untoward
repercussions on the functioning of our democracy. Therefore, in the past,
penniless social workers used to get elected but now they don’t even get
nomination as against rich competitors. Those who really want to serve the
people, to help them realise their dreams do not get a chance to come to this
august House. Thus there is an urgent need of electoral reforms.

The basis of the success of parliamentary democracy is free and fair
election. To ensure fair polling, the Election Commission takes various
praiseworthy measures from time to time. But it is also the responsibility of the
Government and the legislature to keep the election process free from money and
muscle power.

Thirdly, and most significantly, we should think about the role of our
Parliament in uplifting, the socio-economic condition of the huge population of
this country. By the 42" Constitution Amendment the phrase ‘socialist’ was
incorporated in the Preamble of the Constitution with a greater cause in view.

But since the 90s, this socialist essence has been replaced by the policies of
economic liberalization and globalization.  Indirectly capitalism is being
sponsored while the corporate houses are controlling the Government policies. As
a result, people are being deprived of food, shelter, education, healthcare facilities
etc. This is the adverse effect of capitalism which is spreading its tentacles in
India and hampering the social and economic progress of the nation.

We should continuously strive for establishing the rights of common people
and must struggle through democratic means to achieve real independence. It can
be also mentioned here that the leaders who fought the struggle for freedom like
Netaji Subhash Chandra Bose, Mahatma Gandhi, Jawaharlal Nehru, Ram Manohar
Lohia, Lal Bahadur Shastri, J.P.Narayan, Sardar Patel should be remembered at
this juncture. We must also recall the contributions of Tridib Chawdhury, Chitta
Basu, Hiren Mukherjee, Indrajit Gupta, Devilal, Charan Singh, Atal Behari
Vajpayee, V.P.Singh, Sucheta Kripalini and such other leaders who have led from
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the front. We should never forget what our forefathers did for this great nation

and must carry forward the legacy.

With these few words, thank you all for allowing me to speak in this august

House and I conclude my speech.
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SHRI ASADUDDIN OWAISI (HYDERABAD): Sir, first of all I would like to
pay my homage to the great leader of my Party, ‘Salar-e-Millat’. It is because of
his great hard work that our Party has been represented in this august House. I
would also like to thank the constituents of my constituency for reposing faith in
us.

On this historic occasion, I would like to bring to the notice of the august
House that 15 Lok Sabhas elections have taken place. And the biggest concern
and the grievance of the Muslim community is that in the 15 Lok Sabhas elections
that have been held, only 471 Muslims have been elected to this august House;
whereas, according to their population, 908 numbers should have been elected.
This is the deficit of nearly 48 per cent. It is a huge deficit. This is a real cause of
concern for those parties who, at the drop of the hat, claim to be the saviours of
minorities. This is the main reason for Muslims being socially, educationally and
economically backward. In 1947, we stayed back. Why? We stayed back
because it is our country, and also because of our faith in Parliamentary
democracy. But what have we experienced? What have we got?

If you see the data also, the only socio-religious community which
exercises the highest number of votes are the Muslims. Not less than 70 to 80 per
cent of Muslims in each and every election of State and Parliament exercise their
votes. But what is the result? Are we getting proper distributive justice? No, Sir,
we are not getting proper distributive justice. I feel and I am of the strong opinion
that the time has come for this country to strongly debate whether we should still
continue with this ‘first-past-the-post’ system or whether we should adopt
proportional representation system. I am of the opinion that time is now ripe for
this country so that the weaker sections, the oppressed community, the minorities
can get adequate representation only by adopting proportional representation
system.

If we are not represented in Legislatures, in Parliament, then this

representative deficit will continue. This gap, this vacuum, which is there, will be
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filled by whom? It will be filled by those fringe elements who do not believe in
Parliamentary democracy. Let me be honest in saying that 60 years have not
healed our pain; it has only dried our tears. I want to give you an example. There
are 118 Lok Sabha seats in Andhra Pradesh, Karnataka and Maharashtra. Out of
these 118 Lok Sabha seats, there is only one Muslim who is representing 118
seats.is is what you call a participatory democracy. We talk about adopting
the ‘inclusive economics’, but what about politics? Why do not we talk about the
inclusive parliamentary democracy?

My second important point is this. On this historic occasion, I would like
to request through you to the Government that let there be an institutionalised
dialogue between the Leader of the House and the Leader of the Opposition. On
every Tuesday in Westminster Parliamentary System, the Prime Minister meets
the Queen. Let the Leader of the House to meet with the Leader of the Opposition
so that our outstanding agenda can be completed.

The third point is about what Shri Madhu Limaye wrote in March 13, 1967.
He had mentioned five points which are still relevant now. If this House adopts
those five points mentioned by Shri Madhu Limaye, the Chair will become very
strong. One of the strong points of Shri Madhu Limaye was, ‘Let the Speaker of
this august House be above all political parties. The Speaker should resign from
political party.” And his next point was, ‘No political party should put a candidate
against the Speaker. The Speaker should be given a pension for life long’. These
five are important points, which I feel, are right on the present democracy of ours
and have to be adopted.

The third important is this. Why is it that in the 60 years of our existence,
the respect for Parliament is there but the respect for Parliamentarians is not there?
It is not there because we do not deserve it. It is not there because we have not
risen up to that occasion. Day in and day out, if we disrupt this House, how can we

expect that the people of India grant us respect?
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Sir, the word ‘Parliament’ comes from the French word ‘Parley’ which
means ‘to speak’. But what are we doing? We do not speak over here; we do not
discuss and debate the burning issues of the common man. But what we do, we go
to TV studio and discuss and debate over there. This is how the respect we are
paying to this august House.

Sir, if this destruction of decorum and dignity of Parliament continues, let
me point out you that in our country right now one-third of our districts are in the
throes of insurgency. If we do not rise up and protect the decorum and dignity of
this House, these anti-democratic forces will get strengthened more.

It is high time that we restore the dignity and decorum of this august House.
We say that Parliament is sovereign. No, Sir, I say, Parliament is not sovereign.
Parliament’s sovereignty is in books, it is not in reality. Our sovereignty has been
taken away by the courts. It has been taken away by our wrong behaviour.

There are three separation of power — Legislative, Executive and Judiciary.
The Legislature is at the weakest point now. The Executive has never been so
weak. Why is it happening? It is happening because introspection has to be done.

The last point to which I want to come to is this. Let us rededicate to make
Parliament sovereign. We must have our own agenda and not the agenda that has
been imposed on us by those forces who are not accountable to the people, they
are only accountable to their own bank accounts. Let Parliament put its own
agenda. Let us ensure that our agenda is debated, that is the people’s agenda.
That is for what the people have sent us over here. If Parliament does not change, |
am forced to say that this House will become an old school boy network. This
House will become a House of oligarchy. This House will become a House
wherein Muslim voices will never be heard. This is the challenge to this
democracy.

If we do not rise up, this Parliamentary democracy can become sophocracy.
This is a challenge to all the Members including me. I am a pessimist. I do not

know whether I am right or wrong. I hope I am proved wrong. But in conclusion



13.05.2012 189

I would like to say that please ensure that Muslim voices are heard; Muslims get
elected and come over here. If that is not the case, a day will come when we will
lose the faith in this system. That will be wrong for our democracy because we
still have enough and immense confidence. It is for those parties who talk day in
and day out. I am tired of being a coolie of secularism. I do not want to carry the
baggage of secularism. For God’s sake, in the garb of secularism, do not destroy

our chance of coming to the august House.
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* SHRI CHARLES DIAS (NOMINATED): Today, we celebrate the 60™
anniversary of Lok Sabha. This is no doubt, a proud moment for all of us, that the
democracy in our country sustained even amidst the complex social conditions,
after the onslaught of all kinds of adversities caused by multi-lingual, multi
religious, multi-cultural and multi-racial groups.

The Lok Sabha was duly constituted for the first time on 17" April 1952,
after the first general elections held from 25™ October 1951 to 21* February 1952.
The first Session of Parliament was held on 13™ May 1952.

The Republic of India with a Constitution claims a sovereign, socialist,
secular, democratic republic and secures its citizens, justice, liberty, equality and
assuring fraternity.

Undoubtedly, Parliament is the institution that can claim the maximum
credit for creating conditions for democracy to flourish in the country. It is this
vibrant institution that brought changes in the country by enacting laws in a
broader social perspective.

How far the Parliament could bring changes to its citizens has to be
evaluated by the progress the country has achieved during the past sixty years.
From a country with 30 crores population during 1950, to the present 120 crores
populated country, India has traveled a long way. The living conditions of our
people have definitely improved. The revolutionary laws from bank
nationalization to Right to Information the five year plans and the Right for Free
and Compulsory Education, the nation has passed many milestones.

But, the improvement of a large section of people is still a challenge to the
nation. The literacy rate has to be increased in many states; providing drinking
water and healthy sanitation facilities. Food and health care are areas of vital

concern.

* Speech was laid on the Table.
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Political stability is a big question for the last more than twenty years. The
so called concept of a healthy bi-party system is still to be achieved in our country.
From 4 or 5 main political parties in 1950, it is now more than 40 parties that have
come forward to serve the people. This has made Indian political system more
complex, which according to me shows the attitude of our social groups. Whether
this multiplicity of parties will help Indian democracy is a big question. The
creation of political instability because of pressure groups has already created
unhealthy trends in our political system.

The frequent disruptions in Parliament for every odd reason has caused
delay in law making, made hindrance to healthy debate, and even caused passing
of important bills without discussion. The disruption of question hour take away
the rights of Members and denies opportunities for people to redress the
grievances through the forum of Parliament. While, our Parliamentary system
provide opportunities for raising any kind of matter through various clauses
stipulated in the rules, disrupting the proceedings is defying the democratic
system.

The time lapsed by way of disruptions, cause disturbance to time allocated
for debates and cause hindrance to complete the listed business. This trend of
disrupting the Parliament has made the Parliamentarians belittle among the
common people. On the occasion of 60™ Anniversary, the Members have to think
seriously about this aspect and even though there is a Committee on Ethics, this
problem has to be reviewed by appointing a new committee and a fresh outlook
has to be created.

On this historic occasion, I salute the generous framers of our sacred
Constitution and founding fathers of our Parliament and join my colleagues in

celebrating the 60™ Anniversary.
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*SHRIMATI BIJOYA CHAKRAVARTY (GUWAHATI): This is the pride

moment for this largest democratic country of the world.

Today, 1 remember those great persons who fought for the country’s
Independence and those lakhs of people of India who sacrifice their lives for this

causc.

I do offer my sincere prayer for the great departed souls of Founding Fathers of

our Constitution.

Ours is a federal country. Here is overall development of each and every
component of the country. There are individual States. If every State

grows equally then our democracy can strive with proper growth.

For this, once again I remember great personalities who helped the country to
grow and stand equal among huge countries of the world. I wish our country can

fulfill all the expectations of the people.

* Speech was laid on the Table
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* SHRI RAJAIAH SIRICILLA (WARANGAL) : I am very much proud to be
in the 15th Lok Sabha wherein our august House celebrating unique, historical,
glorious 60th Anniversary of our Indian Parliament.

At this occasion, I want to draw the kind attention of the august House the
situation and the fate of our country at pre-Independence period wherein the
people of our country were treated as slaves in our own country.

Mahatma Gandhi ji, the Father of our Nation, with the help of several
stalwarts of our country took up the movement for Independence.

The Britishers were in possession of muscle, money, weapon, wealth,
knowledge, skill in their hands.

Contrary to this, the people of our country were suffering with a great
degree of poverty, innocence, ignorance, illiteracy, inequality, with region, caste,
creed and other disparities.

The habitations were spread out across the country without any
communications.

Mahatma Gandhiji identified peace, non-violence, satyagraha, non-co-
operation as our weapons and used them to face the Britishers and succeeded in
this path.

India being the sub-continent formed into Indian Union duly re-marking
and de-marking the boundaries (Provinces) of the country.

We have declared the Indian Union as sovereign, socialist, secular,
democratic republic assuring our citizens justice, equality and liberty and
endeavours to promote fraternity among the people.

The beauty of our democracy is equality in voting rights among rich, poor,
literate or illiterate.

The spirit of our democracy is of the people, by the people, by the people
and for the people.

* Speech was laid on the Table.
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We have confirmed ourselves for the federal system of Parliamentary
democracy.

With all the limitations like illiteracy, poverty and various diversities, the
Indian Parliamentary democracy has proven to be largest and strongest and
became role-model to the entire globe.

We strongly believe that unless and until the people actively participate in a
big way in the democratic process, the fruits of the democracy shall not reach the
last man.

We have initiated several steps to bring the people together and participate
actively in the democratic process by way of de-centralisation of the democratic
system.

We brought in a revolutionary Constitutional Amendment 73 & 74 to make
the people to participate in the democratic process actively including women.

Though we are divided across (socially, economically) but we are united
and strong.

Ever since from Independence, our Indian democracy is sustaining strongly
without any leakage, breakage.

I, once again, proud to say that the people of our country are united and
shows unity in diversity.

This country, through our Parliamentary democracy, faced several
challenges every since Independence.

Our country initiated several steps for reduction of poverty and to attain
self-sufficiency.

The Parliament brought several amendments and initiated programmes in
the areas of health, education, science and technology.

In the democratic system, problems are inevitable for which debates and
discussions are only the ways to find solutions.

Constructive, meaningful discussions and extension of public support is

only the strength of our Indian Parliamentary democracy.
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I hope, our Parliament shall find such ways wherein the participation level

of the people will improve qualitatively and quantitatively in the days to come.
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SHRI JOSE K. MANI (KOTTAYAM): Mr. Chairman, Sir, I would like to use this
opportunity to pay respect to the founding fathers of the Constitution, the
Members of Parliament who have graced this House since its inception and also
express my gratitude to the people of Kerala, especially my constituency,
Kottayam, for having given me this privilege to represent the constituency during
the 60" year of the Indian Parliament.

We chose parliamentary system as it ensured responsibility and stability in
governance. Our Parliament has been ensuring accountability of the Executive for
the last sixty years through Questions, Resolutions, No-confidence Motions,
Adjournment Motions and Debates put forward by the Members of Parliament.
But this institution’s role does not end by ensuring accountability alone. It also
has to participate in the Legislative Business and apply its collective wisdom in
considering and passing of the legislations placed in the House.

The Parliament, in the last sixty years, passed laws which have had far
reaching impact in the society. Be it the laws abolishing the social ills like
untouchability, dowry system or empowering ones like reservation of seats for
women in our local bodies, land reforms, and the Bills like MGNREGA, Right to
Education and Right to Information. But this tool for social engineering is facing
internal and external challenges which we must overcome and to stay relevant in
the present times. These days, much of economic decision-making is governed by
international treaties but our Parliament does not have a system of effective treaty
monitoring in place. Lack of such system has impeded the ability of the
Legislature to negotiate with the signing parties and obtain favourable terms of
trade for the country.

The other point which I would like to mention is that these days, more
powers are being delegated by the Government to non-elected institutions like
independent Central Banks, utility commissions, market regulators, independent

human rights commission and transnational institutions. E
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The reason for this process of delegation is to increase transparency and
accountability. But we lack a viable concept of parliamentary oversight over these
institutions. As a consequence of this, the courts are playing a big role in the
Indian politics by holding parliamentary legislation to a greater scrutiny, going
beyond the court’s core jurisdiction of protection of rights.

Another point I would like to express is the slow pace in passing of the
legislations, which has led to rise in issue of ordinances, which again has resulted
in Parliament losing out on a day-to-day scrutiny of the Executive.

The public perception of Parliament is also changing due to change in
people’s aspirations. In the present time, people aspire for education, good jobs
and quality living conditions. But the people feel that there is a gap between their
demands and the ability of the Government to deliver the same.

Let me conclude, Sir. Since this is the situation prevailing in the country, a
beginning in course correction must be made by the House. Our first Lok Sabha
used to meet for 127 days a year and pass, on an average, 72 Bills every year.
Therefore, to raise the Parliament’s esteem in the eyes of the people, we must
work towards constantly improving the quality of debates and immediately
address the increasing tendency of stalling the parliamentary proceedings to
register dissent.

We should devote more time towards law-making and make the Committee
system more effective in order to oversee the Government’s function and to
scrutinize the legislations in a better way.

With these few words, I conclude.
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"SHRI O.S. MANIAN (MAYILADUTHURAI): Our Parliament has
completed 60 years and we have assembled here holding a special session and I
am thankful to you for the opportunity to record my views delightedly on this
occasion.

August 15, 1947 is a golden day and a scared day and we enjoy from that
day our freedom. It is universally acknowledge that great men come to the fore
whenever evil is to be overcome and good is to meet with victory. In this world
which has seen Buddha, Gandhi and Jesus, we have this holy land called India
which has seen several freedom fighters who lost their everything and suffered in
the presence and even gave away their lives for the freedom of this country. On
this occasion, we remember their sacrifices and pay homage to them.

We have a duty ahead of us to identify the leaders who have contributed
their mite to safeguard our freedom, rightly guide our democracy and preserve the
sovereignty of this country. We must pay a rich tribute to the leaders who have
contributed to raise the image of this country as a great democratic country in the
comity of nations. We must also identify those who try to divide the society in the
name of caste, community and language.

It is appreciable a sense of pride that we feel one as Indians in spite of our
having different states, languages and cultures varying and differing from one
another.

In these 60 years, our country has seen several changes and much of
development. We have improved our life standards. We have progressed in a
revolutionary way both in providing educational opportunities and job
opportunities. Still, the population increase throws a big challenge to us. We have
120 crores of people and on one hand we feel proud that we have several hands to
work and produce, it is also a matter of worry that we have too many mouths to

feed and our needs throw a very big challenge to us.

* English translation of the Speech originally laid on the Table in Tamil
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In order to overcome threats from the neighbouring countries, we have
always endeavoured to improve our foreign relations in a respectable way. India
had never aspired to occupy the territories of others. It never declared war on
others and never succumbed to any war threat. We have always got respectable
victories and hence I deem it fit to bestow a valiant salute to those soldiers who
made it possible.

We have super powers and the developed world on the one side and the
developing countries on the other. We also have countries that struggled to fulfill
their basic needs, necessities and requirements and looking forward to the
developed countries. We are also having countries that are oil rich and hence very
rich. In the comity of nations, we upheld non-aligned movement and had won
many friends. I pay rich tribute to those leaders and I consider it necessary on this
occasion.

Though we may have several things to feel proud of, we must also
understand that there are still certain parts of the country that do not have even the
basic amenities. Untouchability and caste-discrimination have not been uprooted
fully and hence we find men who divide and discriminate. In all these 65 years of
Independence, we have not wiped-out the social evil is saddening.

It is not an exaggeration to say that the social revolution brought about by
the great leaders like Thanthai Periyar, Perarignar Anna, our revolutionary leader
MGR and the present Chief Minister of Tamil Nadu, revolutionary leader Hon.
Amma has enabled Tamil Nadu to have an all-round development holding its head
high among the states.

I feel proud to say that India is my country and all the Indians are my
brothers and sisters. At the same time, I have a question arising with a sense of
anguish. How can one State say that the rain water, the gift of the Nature belongs
to that state only? How can they claim overriding rights over it? How can they
deny sharing water with the neighbouring state? How can they say that they will

not release water? How can they say that no one has a right to decide on the river
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water sharing? Is it fair and justify to say that we will not we will ignore even the
apex Court of the land? Can we not find an end to it? It is 65 years since we have
won freedom. Our Parliament has completed 60 years. Can we not resolve this
water dispute? 1 wish that day come soon. I firmly believe that. 1 hope
Parliament and Court of justice can bring about an amicable solution to this
problem.

National parties running the governments at the Centre with their own
majority has become a thing of the past. We are witnessing a change now and the
multi-party governments with the support of the regional parties have become the
order of the day. I hope this will put an end to narrow-mindedness, parochialism
and regionalism. Henceforth, we can aspire to see resolution to problems as they
could be solved collectively.

I would like to express my very strong desire to have a credible
administration enjoying the majority support of the people from various sections
of the society. Those who come to power must give up bribe, overcome scam and
avoid the misuse of the official machinery and they must strive to win over the
people from all walks of life ensuring a better administration.

We all know that politicians are subjected to severe criticism. On this
occasion of 60" Anniversary of Parliament of India, the politicians and political
workers must evolve a new approach, follow a new path and create an atmosphere
for the future generations to come to public life.

We have Railways, Postal Department and few other Departments that link
the North and South of the country but I do not know when we are going to have
the day when we will have River Ganges and River Cauvery get linked. Only on
that day, we can raise our head proudly as a great nation India. All we Indians can
feel proud of our country India on that day. On this day, I hope that that day may

not far off.
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e R AHATeld FATS DI I BT & S9H TR AR FHR b = U agd
T @Ts g9 o W& 2| e @aven soh, B SR &F uweii ® 7 SHdr sgM H
UMD Bl el & AR SR 3R THNT gelreb | & drel Al & drd U q1 §¥l, @R b,
U B SR Aqd JaEsll B aedl o @ 5l 3H DR A IA[AST AOGR, SRISHR Ial,
PUINT g2, 3R AfRA, §dH! T AR Tl ST W&l 2

3 BH HAMSTD, STc-dISdh 3R aTid AR & |1 A DI 3 IgM dTdl
WAl &1 bR YSIIi= 1 A BT AMMRY, el 1 3AMcihdls ,TaRierare iR GHARUEET <o
BT IR THS H dIC |

I B N IUATE T S S DI Sl S WIHAT I TS BT 377 BT Tl J&H
BT Bl 3TST 89 120 BIS AN & T 3= B vl fhal & BRI &) 01 | 2l afe
3R fgars & glaer &9 < a0 O 89 @rene &1 | SR § Ue Aew@yul <9 |ifed @

qehd 81 - WRHRI b1 ANTEH swd Hedqul © ol b wwA o Sfifard Al B

e off 98 udl € SR WsC T U9 39 favn A Hid B URR 2| qRAry] fawhiel @
RIcRreT S SfaxT S 7 g% (a1 o, 3 arcd I8 arorll &1 ARbR F T & uRatg
Py famr S Ao & SR = fawrn fb smRen, S a1 fiefya ) & ufedy &
qracl W MR # 3! d1hd € 6 89 T I W WS B o ¥ REER 3R I7E & H T
wifa 8, T g swet aer W @ 21 anlior et 7 fastel, dsa, urht @) g € 9w
e &p | Ferdl @ A A8 AR AR W@l B gA BT HH DI H AP BIN IS BH
JAMSUATG, IS §b, -8, Si-24, RN, fIRT I JTRET BRAT W FHE B ToR A
S I 3R AN 9§, T8 AT SR W 9o dTed §l SAN A8 SN ge wifid
AT AT 81 TG ATEH], BIC A BT BIC Tal BT ATGH], $H 92 BT il (e g 2l
e 57t ercd faerd arol, e R off, 49 RFiE, dom 91ed S99 99 SaTeR 8l g
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ISl DI IS g D AILIHAT 2| T AGAR T Al BT AHAT & Wd DI UM, & B
BT B, BT AR g€ DX S DI 3 M &I G AT ST 89 39 W& 9 of U¢ o1 98
e R T 5@ 9Ra R A g &1 TR a9 g, T, S8 BIS SRR TS BN, Bls NG
TE BT BIg S TE BN, 9 e 98t Ewsdl & Wi WIS aR 9 Sfiad 19| S 3
B AW W I& ey 3R qd wa=] JRaT: qd o FREA, A9 91 ow@ifa Aeieas
HTHAT | T AART golvs BT
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* SHRI SURESH ANGADI (BELGAUM) : It gives me immense pleasure to be
in this august House to participate in the 60™ Anniversary of the first sitting of the
Parliament of India, on this day, the 13™ May, 2012. The eminent personalities of
this country namely, Dr. Babasaheb Ambedkar, Pandit Jawaharlal Nehru, Sardar
Vallabbhai Patel, and the above all the great Father of the Nation Late Shri
Mahatama Gandhiji all are the role Models for the younger generation of our
proud nation.

This Parliament was and is being represented by Parliamentarians coming
from the different states, different castes and different languages. From entire
Kanyakumari to Kashmir, we all stand one and united. This is not enough. At the
same time, we all have to struggle a lot to uplift the downtrodden, poor and
uneducated by enacting necessary laws by this Parliament for the overall benefit of
such people.

In the country, still many people have not been in the Assembly or in the
Parliament, because of being poor and less educated. We are proud that the
Parliament has enacted a law on the Right to Education and Right to Food and
further, equality should be brought amongst all men and women too. This idea
was conceived by Lord Shri Basaveshwar in the 12" century wherein he devised
many means to bring about the equality in the genders then. Hence, this privileged
House should be alike an “ANUBHAVA MANTAP”. The experiences and
knowledge of the different personalities should be made use of for the benefit of
the people of this great country. The poor should live in great dignity and seek
justice, when wrong is committed on him, even by approaching the highest court
with ease. This country should hereafter strive to be a casteless society, so as to
see the all round development.

I am proud to be here to be on this occasion of the 60" year of the journey

that the Indian Parliament has made.

* Speech was laid on the Table.
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*5ft TARIBR GWR (WAHYR) 2 WThfaes A1EHl iR A8l & ol Faidl & st yarl |
AR GlAensi & 39a H W 39 <% Bl A bl ARSAT arerr <2 BEl Srar A1l gwdl gd A
151 o B IS 1S s ol P 1 <[ e 71 s B e ) <1 e S = A B S U R L B e s et e B )
oD, TO, Tl AN AR ST S ST WD UBSHR FR IS HH M| 3D
fAFRIRG BT A AN ST DI AT TR BAR SUG Fferdn Fardl #3rer s, sii=dl &1 =),
AT AV Ife <, AT YA AN 4 a9 1857 H YAH Hifd PR STell, WR P A d
ARSI D A H IS U Al 8l 8 Dl SAfIare I dis, ARER Bis, TaRER,
fl| Araret | e fQy, Aol 9 @A fedn, g 9 1 Sl WRd Biel @ AN fednl q¥
S AMBAT DI TRE TSI/ AT AISd] qUIS & fAAR W H Gl of ATl Pl H [ HRal
gl 3fege Sfl, S WHG T WG FARI B Hd-1d WURT Dl RIGAR PR FAAAD AT
@1 SR farl

13 Wg, 1952 H T B 35 HRIS QMR B W &M &g 545 QG A1 G301 A
B B 3 W@ ol AT IR IAT 3Tl g D qrq 41 I I 91 R A 99y ¥ e
PR I &l RO TS §9 Ui ¥ed 1R Al Il IS W@ 21 HUH Wed & Uil 4= fag -
U & DI ST b ARG g HAT AT, TP 15401 ApaH qP J ARG Wl IF Bl AW,
anfdes, dmifoes S=fa o, o@ wifa gft, wg fwwar & gt g1 IR, 9=ER 9
e o, 3/ W $9 W AR BT Al g1 Wi, WeR | WAl Bl AR G WY, dfd 3|
Mg | TATIT B RET 8, B U W A WG sius-ue! § gl uihal Iy WiiRer, o) g9d
3TAMHR BY, olfh Aehel BXe] SIS Dl $¢ IO YR &I He dedl 81 55 Uierd o
TS 37U B Read IR BRI 21 edi b1 WG AEET I S1fyemy B

U T 39 | ® A1 Fa & off {6 oS WRA H Blg YT @ BRN, AN
T Bl R TE B iR W AT e B e <7 aRy 9reT TEd
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3fdedR 1 Pel o fb THdl, I, WY, < R dgd W ARG e 9 ae
BT, 919 S9 Il dTell &) Had 916 81l RN Ioarg 3R amenstt & ey a8 1952 § A8
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e S ik fisfiea vae & o, fagem Sfoal @1 <o @ 921 a1 9§ 78 S 9o | ay
1947 ¥ IE ART AT f& I8 ¢ FEHpT 8, A I FID! &, IR FIDHI 8, JSNR FIHI T,
St wa@! 81 R IE GE B?

S HEM U Bl AT 59 TR & fa¥R UR YU o §U Hadl g (b o Par &
qE didpdd e, S99 R wEE B esit @ aft wifa ferd, S 9w & ud®
TRIRE @1 e & 77 a1 § o 1 @il fJders 3 @ o 6 O 79 3§ waw
TE faadr €, 98 @ 21 ST AT & WolTqR @ Sl Bl U Sa1 § e qdted g9

Ig IR A
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SHRI PREM DAS RAI (SIKKIM): Mr. Chairman, Sir, I must thank the hon.
Speaker for allotting time to all the parties; and I am extremely privileged to be
sharing some of my thoughts on this historic occasion of Parliament at 60.

At the outset, I must thank the people of Sikkim; I must thank my party
leader Dr. Pawan Chamling; I must thank my party, the Sikkim Democratic Front;
and above all, I must thank the parliamentary democracy of this great country for
having an institution of this kind in which the voices of the people of Sikkim can
be made to be heard.

Sir, 60 years as has already been alluded to is not a very long time in an
institution. But nevertheless when we introspect in this manner, it sends out a
message to the wider world that 60 years ago there were enough cynics, who felt
that India would collapse; India would disintegrate; and India would not be able to
carry on parliamentary democracy as is known. But today, the people the world
over -- and I can assure you because of the many visits that I have made the
worldwide — look at the Indian Parliament as a source of inspiration, as a source of
inspiration to be able to take their own democracies on the path that we have
taken.

I would also like to say that on the 16 of May, 1975, Sikkim became the
22" State of India. Therefore, in three days time, Sikkim will be celebrating its
37" State Formation Day. It is in three days from now that we will celebrate it. E

Through the 36™ Amendment, the State of Sikkim became a part of India. It
became the 22™ State of India. Through the 36™ Amendment, the people of the
State of Sikkim embraced democracy. I can say without any hesitation here today
that the people of Sikkim not only embraced democracy but have indeed enjoyed
it. They have prospered and today Sikkim is one of the most advanced States
moving with great fervour and with great development to a path of progress where
even the human development of the State is now one of the highest in the country.

I would like to thank all the Members of Parliament for having given the

thought during the 36™ Amendment. Since the Tenth Lok Sabha, my Party, the


rep133_11
ontd by y 2.e


13.05.2012 210

Sikkim Democratic Front, has been representing the State of Sikkim. It is on
behalf of all the other MPs that I would like to thank this particular august House
that we have been able to participate in the sustainable democracy of this great
country.

I would like to just add a few thoughts to the previous speaker when he said
that parliamentary system must be made to work a lot better. One of my thoughts
is that we have to pay much more attention to the subordinate legislation. We
cannot leave the subordinate legislation from the ambit of our focus because the
devil lies in the details and we need to get into those details. We also need to work
much harder. We need to work many more days than we work presently. Our
oversight mechanisms have to be strengthened, and I think the oversight
mechanisms can be only strengthened if parliamentarians can make a lot more
contribution in the Standing Committees and in the other Committees that they
represent.

I would also like to say that today, even though the average education of all
the MPs has increased substantially, considering the global forces and the
globalisation that has taken place in the world today, they need a global insight.
Therefore, this needs to be strengthened as well.

With these words, 1 again congratulate this House and I congratulate the

people of Sikkim.
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"sct W SweE (R We) ¢ § YRd & ST ASYEN| DI G-I AT BRI G,
R <2 @t ey & forg raem vyl Sftaw A v faam| e & qrg |fdur <@
PR dTel S0 WIFRIT FSHR Sl DI W H T Bl g1 NS < & (ol Iga ARaemel &7
5 o & 99 @ 60 a¥ T fHY FI H Wt SurailiEl @1 39 ofaR W ars <t § 5
IR & UH U1 S ¢ fF smdbar § Uawal 9919 g0 °1 & ofa, aif, & ofiR |#r & @
TEl TRRAR U SR UG ¥ Red & A & Uh VT IR © el WX B9 U <9, & Bl
AHIS, AMIH IR fAHr & FHARIRA BT 0 TR gRT IR H &| T8 AR dAlha s
BT Yeb HOlgd W &

H HAH DA § 3T HRA & S JOIial Dl G Albaa bl AOGAl UM DR D
fIg wem &1 RAT &1 TR = A ve-fauel 3ra deRes #AWal Bl Wdle B g B fawH
RT3 W) A& Bl TIRAT DI FAY @ 3R AT AT DI &1 B gY B4 AU e
& TRaeel 60 ¥ X PR I8 &1 § QX QAT BTSB! qETs Sl gl S DY AT, GREM
3R O & |- & &3 H Afarel & "gaqul INeH &1 gl § @Ed g & o ara
T A Aot &1 R W= § 39 e H N 8 3R a8 Iy f|ier #§ e sryof
qfHept (1 | |
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S 3T A (SEE) 1 IS FUS P Aredl INIie W H W Ugd I IR wERl & uf
SgioIfer AU HRaT g FI8id T STam & A SR Q¥ DI A QTS |
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arel 9 ¥ B qTER FANDI, SIcis, 9, TaT W R@T B ¥ IR q8 F 39 A D ARl Bl
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SATTATATAT I D108 ST §9 o DI 3l BR @ f3ATI 1925 BIHRI His DI AN Yo el
Hhdl | T: 1928 $0 AT HHRM & R H RR B &a=dl W ATl ATolad I & ged 3
T Ifareld goll o il & RAuTfedl & A1es | el droiud 1 &1 S| Iefl 51 23
HTE 1931 DI WRER 9Id R8BI Bl B ol 81 T 30 %€ W <A D SN Bl R 8
Ued € I U 3Tolid a1 ofeT § Qo ® fF ve ™ 99 fafew g & Raemw # sridem
A W Y R I U worga Far oft iR st dar &1 gaRa g § @@ T8 B ol
3R WA H A SaaT AT Al AS(GAT H S Sl AT| AT H QI o, IAWIDpI H SIS
2l 39 TE A B9 $T WHhd © (& Wi gPpua B Fl g H Aoga | o e a™
RIgHd, dgb, Tel, T, A 3R U &1 charel AT 3R GOl TR WRAAT & 8

B |

Uy 91, WETHT el & &1 qu= A| Ueb qOAT a1 I8 AT fb 8F ST <A Bl 3OS b

3R T AT o7 o 37Tole WA 3 69 3§ ghwadn el § (3o qde o wabar g 5 g9
Iorfad sreal a1 firell, foheg anfdie aromal ot e frer Uig 21 T8l U a-% 39 ou H
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& ol A IR HAS BT ABM a1 o 37 §9 [ATHAT BT R B Bl ATIIHAT ¢

ARG 1950 & 26 SFaY BT AT B3N 3R 25 JdcaR 1951 A 21 HRAY 1952 Dl

(\(\(l'r\
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< ITHFHT BT TS BT |
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T &7 fod TiRawmet vd Ufamilie o € Riife omer & & foF lieawr at ugel
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39 U B ST BT gl TS ST UoK & IR TR SWHA O e & forg fooar Sirm
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# 21 AfSATY STid DY AR FEl 31T bl =T 60 B T8 &

Jgl Abdd s AHA § W I%d 7FT ST & {6 usl fafdyar § vear 21 fAfy=
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H qEre § gfg S o @ 2 S B 80 IR AN S ISR & |aTell W ISt 2l 9
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Aol © 99 ORIERT @1 ded SHMER! I &_A1 @1iey| AT 81 I8 e REe W sy

RT3y, Fife I8 fAvary &1 9T g1 59 9o Sdl &l fav%ay 39 9ed WX 8 Ig e
Y STEIUT RS SR T AT BT fqene WArepaim Al g @] I agd vy @ &R gl jel
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21 39 q@N P SR | 3R TR 8 2 fAward &1 &R0 ¥ B 8 WA el gdl dr |7
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IS TIY 3 W @I & ® 21 39 R AR &R 1 dHew o a1y 6 gardt wd & forg
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H AT BT RAT § 3R T © W Hedl § AR Adbed I ol g & 59 e
B TRAT R AATET 31guT G H g9 FH SR &1 SR 2 iR 39 S &1 fdes
B H DI B e el
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“sieht DR otet (WarR) oM Y orid T A %@ ® fF Wit due @t 60t avie #
S HEH AT Bl a1 gl
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TH BHYT I8 DI HAT AT 6 Fodhy TRAT ®Y 9917 T 31k dAldvfed # &M & &l
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"SHRI A. GANESHAMURTHI (ERODE) :Let me recall the observation made
by Sir John Strauss, the member of the Advisory Committee to the Governor
General that entreched British Rule in India, in his lecture series delivered at
Cambridge. He said that we have given a common name called India when we
brought together several states for our administrative convenience. He also said
that there was never a country called India and there shall never be. He also added
that this is what the students of Cambridge must know as foremost important thing
about India.

Winston Churchill is one among the important followers to this principle of
Strauss. In 1930, when there were talks to accord Dominion Status to the Indian
Colony, Winston Churchill said that the thought of giving self rule to the Indians
would be strange and dangerous. He added that Indians do not deserve to rule
themselves.

After 1947, many British and American writers were coming out with
predictions like Doomsday prophets saying that India would disintegrate. We
have miserably failed them and we are united now to celebrate 60 years of our
Parliament. Unity in Diversity is like a magical wand that make we Indians as
one. Even now, it is unbelievable to see that we have evolved as a nation with
several races, several different points of view, several languages and cultures.
Still, there is a pervading sense binding us together and we can at best call it a
spirit of Indianness.

We have the duty ahead of us to have a re-look at our present status in this
60th year. Our hearts tend to believe that India would last. But our minds worry
that it cannot. This is a confusing crisis situation. When we call India a country,
we must also carefully approach it realizing fully well that it is an artificial

arrangement.

* English translation of the Speech originally delivered in Tamil.
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We must understand fully at this hour that we have a bounden duty to
protect intact the rights and the separate identities of various national races and
languages that have come together.

The spirit of Independence, acceptable leadership to all the people, one
party rule are all the warps and webs that bind us together enabling us to have
Unity in Diversity. We have come to a phase where we must unfailingly realize
that that binding unity is slowly loosening.

Pandit Nehru, in his letters written to a daughter from the prison, stated that
there was a Southern State in the Southern part of Indian Sub-Continent much
before the River Indus and River Ganges could originate and millions of years
before the Himalayas could emerge. He says that the Dravidian civilisation was
great not only in the South but perhaps in the North too.

We Tamils hail from the Kumari continent which was called continent
Lemuria where the living organisms and species originated for the first time in the
universe according to the researchers. We the Tamils who have an ancient
tradition and an ancient civilisation and an ancient language and culture have now
become strangers in our own homeland as we have been brought into an illusorily
cocooning unity. Even after the highest judicial forum of the country, the
Supreme Court, gave its pronouncement against the checking of water flow to
Tamil Nadu, we are denied of our share in the river waters flowing from the
neighbouring states. The Centre has not impressed upon those erring States and
has miserably failed to get us our due share. Still, we remain with the Indian
Government that has suppressed our rights.

In the northern part of the country, the Government is spending crores of
rupees to save our soil from being encroached upon by our neighbours. At the
same time, even without our knowledge, you have given away the Katchativu to
the Sinhalese racists who are out to wipe out the Tamils in Sri Lanka. This

Government is expecting us to forget all this with a vicious cover called unity.



13.05.2012 219

When a fisherman is attacked in the western waters, he is an Indian
fisherman. If a fisherman is attacked in our southern waters, we call him a Tamil
fisherman who had strayed into the international waters. I would like to ask you a
question as to when did Tamil Nadu secede from India.

When you have the right to speak in this august House in a language that
was born just a few hundred years ago, why do you deny our rights to raise issues
and listen to you in our Tamil language which is one of the ancient classical
languages of the world. We are still Indians. But is it fair to impose upon us only
to see Unity in Diversity? In the European Union Parliament, they have
simultaneous interpretation facility for 23 languages throughout the entire
proceedings vice versa, why is not possible to have the same facility for all the
national languages of India in our Indian Parliament? Where there is a will there
is a way. I insist on that and urge you to make all National languages as official
languages of India.

If minorities are attacked in Pakistan, you are raising it is our Parliament to
protect the rights of Hindus there. But when the Hindus were killed in Sri Lanka,
you were hand in gloves with the Sinhalese. You did not do anything when Hindu
temples were razed to ground. Is it because the Tamils of Sri Lanka have got
umbilical cord relations with the Tamils in India? Is it because the Sinhala State
was established by Vijayan who is reported to have gone from the northern part of
India? Vijayan went to the island of Sri Lanka from North India during Buddha's
time. Pandit Nehru himself writes that Sinhalese come from the Vijayan lineage.
But at the same time, you are extending all possible help to the Sinhalese to wipe
out the sons of the soil the Tamils who have got umbilical cord relations with us.

Do not think that this is a question raised only by me. These questions are
lurking in the minds of millions of Tamil youth who think with a historical
perspective and an affinity for their Tamil race. These are the moot questions
raised by the seeds of disunity that remained buried in the confines of the cozy

armour called unity.
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So, I urge to set side the differences and think in terms of evolving unity
based on the experiences we have gained in all these sixty years. Truth hurts.
Still, I have to share with the House in the interest of the nation certain hard
realities. Do not mistake those who come with suggestions to overcome
separations and divisions and do not brand them as secessionists and put an end to
this ignorance of yours. If we are interested in national integration, we must be
open minded, impartial and pragmatic with a definite will to find lasting solutions.

This must be our resolve on this 60th year celebrations.
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*sftrch geieT SR (JRA): I §9e & 60 99 N BN W Igd 9 Weqd B W& 7l W aF
& AN A ABAAT UfhdT R Iearg B G A bR Al D qared Hfek H dS1 Bl
At f&am €, s9a foy # SFaT SMHR ek Bl gl 3T A9ad lldbad & 60 a¥ ¥ B
& AAWR W 3 FADBT Wil a7 Bl AibT AT 8| Ahas BT Adeld & ANl & gRI, AN D
fU SR RN A <ol aTell 3R A9 AThaa DT qad A W 81 a9 1952 | R 3
T O A&l 1 590 <% B Wl Bl 8, § I THA B gl MM AT B AIH I Albei
® |i¥E BN @ A BH Td HEGA 81 W81 8] B Gl FiAS AR D BRISI ANl Dl TRRAT 3R
3Uerall 1 qul BT B I8l AW §U &l ATHATE! DI &I YR §H < P M 3MSHT 2
e 3R A&l BT A DI 59 < D AT IMGHT DI TR, & AR TORATT DI gl H=AT
g, 9 g fpel Wt vt foeRer &1 afaffia o 8 99 9@ TR AR & &= # o
3T 2 9 TP FEE DY ARAT Td A-TFA JRIA

S g Hared i WY 8 SR el W Ul Bl QORI D HFA-GEIE B W A
G A1V SO &Y IS Udl doidT & fb Iofdd AR H SiFdT 99 gaigk g1 §9 37auR
WR G gAT BT AR B §Y AHID FARA], THUdl I BH 3N B IR W | 39 JqAR
W BH |l |ival, T S, a1 RS IfId], ANEeidl, dAlbds Bl SR @ dTd |l
§IN AIaR AR Dl JOTH )b “ a9 HoEdHH Bl aRE gl & Gl dAldbaAl Dl
ARTERH < Wb, TS TANY WA B
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* SHRI SATPAL MAHARAJ (GARHWAL) : First of all, I would like to extend
my sincere thanks for allowing me to express my views on this historic day of
commemoration of the 60" year of Indian Parliament. The Indian Parliament the
highest forum for debates and legislations is celebrating its 60" year which stands
as authentic testimony that the Parliamentary democracy in one of the biggest
country has worked successfully maintaining the high standards and values of
Parliamentary system.

The preamble of our Constitution states (we the people of India) which
implies that the people are the sovereign in this democratic country and the
Parliament, the representative body of the people holds the responsibility to the
people for fulfilling their aspirations and objectives of all-round development
through passing people-oriented laws. In the last 60 years, the Nation has shown
that in spite of many hitches and glitches, the country has made outstanding
achievement in all fields.

We not only made the British to quit India through non-violence but also
framed the Constitution handing over the ultimate power to the people in a most
peaceful and a democratic way without any bloodshed or violence. While in
countries like France, the democratic republic was set up after bloodshed and
butchering the Royal family. We have a deep rooted tradition in our culture based
on spiritual and moral values of life.

The Britishers while quitting India sowed many thorns for us by giving
freedom to more than 600 states where the kings were rulers. They were under the
impressions the Indians will not be able to hold the country together but the
history stands its witness that not only this problem was solved but India today
stands as democratic sovereign, secular republic where people of all casts, colours

and religion live together and feel themselves as proud citizens of India.
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The need of the time which the people of India want from their
representatives at this critical juncture of time is to have consensus in the
Parliament and to make it function smoothly without disruptions to achieve the
common objectives which our Constitution has laid down. Our Hon’ble Prime
Minister and Hon’ble Chairperson UPA, Madam Sonia Gandhi has set in motion
the reforms necessary for overall development of this country. I make an appeal
to the Opposition to support the people oriented reforms so that our country can go
ahead.

Hon’ble Finance Minister Shri Pranab Mukherjee has rightly pointed out
that even in Indo-Pak war of 1971, the Parliament was sitting everyday and
functioning properly that shows how strong are the roots of Parliamentary
Democracy in India.

Being MP from Garhwal, Uttarakhand, I would like to shed some light on
the plight of Uttarakhand people. For years, even after Independence, it was
ignored and very little was done in the name of development in this Hill state but
after the formation of Independent state, the state is making strides in all fields and
as per the people’s demand the Garhwali and Kumaoni languages are being given
recognition and going to be included in the 8" Schedule to Indian Constitution.
Moreover, the long standing demand of the people for the construction of railway
track from Rishikesh to Karnaprayag has been sanctioned, inaugurated and the
work is already in progress. The importance of the issues raised in the forum of
the Parliament are so powerful that even state Governments have to accept the
demand of the people raised by its representatives in the Parliament like the
holding of one Session of the Uttrakhand Legislative Assembly in Gairsain has
been acceded to by the recent Government of Uttarakhand.

I thank and salute the people of India who have shown wisdom, patience
inspite of doubts expressed by certain powers of least chances of success of

democracy in India torned by caste, religious, provincial and linguistic division so
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rampant in our country but the people dashed all the doubts and made democracy a
great success in India.

Let us join in this celebration of the 60" year and make a pledge that we
will work as one man to achieve the common objectives of wiping out the poverty,
corruption and terrorism from this holy land of India as the whole nation stands as

one man when there is a external danger to the country.
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"‘SHRIMATI POONAM VELJIBHAI JAT (KACHCHH) : It is an honour to
be a part of this august House on the occasion of completing of 60 years of
Democracy in India. But when I look back in the last 50 years India must have
achieved a lot but has even lost a lot if we talk of parliamentary traditions. It is
quite painful when we see disruptions in the House for even small issues and even
on media reports, even when we are not sure of the authenticity of the report in the
press. But we as parliamentarians should see the responsibility of the people who
have elected us and sent us here to make their life less miserable. But somewhere
down the line the parliamentarians should not forget their oath and work for the
betterment of the country to make it the best in the world in every aspects. But I
even think some reforms should be done to lesson the expenditure of elections
which is also the main cause of people going for wrong means to win election and

gather wealth.
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*SHRI THOL THIRUMAAVALAVAN (CHIDAMBARAM): Mr. Chairman, Sir,
let me convey me heartfelt thanks for the opportunity given to me to speak on the
occasion of the Special Session to celebrate the 60™ Anniversary of the Parliament
of India. We feel proud to call our country as one of the largest democracies of the
world. No can deny the fact that it is only our Constitution that has contributed to
this greatness. It is also known to all of us that it was Baba Saheb Dr. B.R.
Ambedkar who contributed mainly and solely to the framing of our Constitution in
a significant way. The great revolutionary Dr. Ambedkar spent midnight oil lamp
and had spent more of his time and energy in giving a shape to the Constitution
framed by the Constituent Assembly. It is a question whether that revolutionary
Ambedkar has been properly celebrated and exalted by the Government of India
with due respect. It is a continuing sad tale seen in several parts of the country that
the portraits and statues of Dr. Ambedkar are time and again desecrated by the
casteists. They deface and dishonour the statues and portraits of that great
revolutionary who stood for social justice. They stoop to the level of smearing cow
dung on the posters and pictures of Dr. Ambedkar. We ask unto ourselves as to
when the Government will take stringent action against those who show disrespect
to the relics and portraits of Dr. Ambedkar. If we are to greet and honour the
Parliament, it is like honouring our Constitution. If we are paying tributes to our
Constitution, it is like paying tributes to Dr. Ambedkar, the great revolutionary. It
is only in India we find the shameful act of dishonouring great national leaders
like Dr. Ambedkar.

At this juncture when we are celebrating the 60™ year of the Parliament of
India, I would like to put forth a prayer before the Government of India. I wish a

Resolution is passed unanimously in this august House and let it be moved by the
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Government. Gandhiji is referred to as the ‘Father of the Nation’. Similarly, the
revolutionary Dr. Ambedkar must henceforth be called the ‘Father of Indian
Constitution’. To this effect, a Resolution must be moved and passed in both the
august Houses of Parliament.

15.01 hrs (Shri P.C. Chacko in the Chair)

We are now feeling proud of our parliamentary democracy whereas [ would
like to point out that it is only a participatory democracy. The democracy in India
provides for the participation of the deprived and depressed sections of the society,
the unemancipated women, and the minorities. It is our bounden duty to ensure
that these different sections get their due place as provided for in the Constitution.
We can preserve our democracy only by way of ensuring that reservation is
available to all these sections of the society in all the sectors including that of the
private sector. My second demand placed before you as my humble prayer would
be that we must go in for legislative measures to provide reservation in jobs in the
private sector also. Only then, ours would be a true democratic country.

When I happened to meet recently the UPA Chairperson Madam Sonia
Gandhi, I had placed before her this demand of mine. When we are celebrating the
60™ year of our Parliament, I urge upon all concerned to see that the legislative
measures in this regard to provide reservation in jobs in the private sector are
taken up in this august House.

We have accorded national language status to 22 languages after having
enshrined them in the Eighth Schedule of our Constitution. Tamil language, as
pointed out by my esteemed colleagues Shri Ganeshamurthy and hon.
Thambidurai Tamil is one of the six ancient and classical languages of the world.
Tamil language has got a long tradition and history from time immemorial. |
would like to ask this Government as to why Tamil is not given an equal treatment
along with that of Sanskrit which we all agree to be one of the ancient classical

languages of this country, this sub-continent and also of the world.



13.05.2012 228

Hence, I urge upon the Government to make Tamil the classical language
and still a living language to be another official language of India. There are
various national races in India with distinct language and culture and all of them
must have to be accorded equal status and protected equally.

Dr. B.R. Ambedkar said:

“I feel that the Constitution is workable, it is flexible and it is strong
to hold the country together both in peace and in war.”

Thus, our Constitution keeps this country united. If we prefer this unity to be
preserved, we must treat all the national races and their language and culture
equally. In the wake of globalization, we find the deprived sections of the society,
the women, and the under-privileged are marginalized further. The national races
are denied of their rights. The Centre is making the power structure more Centre-
centric. The powers of the States are also being taken away to the Centre.
Centralisation of power is on the increase. We can have a meaningful democracy
only when we have decentralization of power. I make a plea not only for Tamil
and Tamil national race, but I make an appeal for ensuring equal treatment to all
the languages and all the national races of the country. Power must not be vested
with one power centre at the Centre. This will be detrimental to our body polity. I
urge upon the Government to see that every national race gets the right to self-
determination. This is the only way out to keep our unity and integrity intact.

At this juncture, I would like to recall the plight of Sri Lankan Tamils.
Separate Tamil Eelam alone can be a lasting solution. If our Indian Government is
interested in protecting the Tamils in that island nation, then they must come
forward to mobilize the support from the world community to carve out a separate
Tamil Eelam as that alone could be a viable and a permanent solution to the ever-

continuing vexing problem. With these words, I conclude.
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* SHRI P.C. CHACKO (THRISSUR) : I salute the martyrs who laid down their
lives for the freedom of this great country. I bow my head in reverence before the
memory of great leaders of our freedom struggle, Mahatama Gandhi, Pandit
Nehru, Sardar Vallabbhai Patel, Maulana Azad and a host of other stalwarts who
through struggle and sacrifice made this nation great. Centuries of bondage made
India poor. We woke up to freedom after a long struggle of Independence while
has no parallel in history. Today after 65 years, India has emerged as a developing
nation. Looking forward to a bright future, predicted to be a powerful economy in
the decade to come.

Gandhiji spoke for 40 crores of Daridra Narayans of India. We were
impoverished by the long spell of subjugation and exploitation by foreign rulers.
The white lords who ruled us realized that they cannot keep us under subjugation,
they divided our country and we got freedom with tears. They cursed us that
majority of Indians who cannot read or write cannot manage a democratic
government or a sovereign Parliament. But we failed the predictions of all and
gave into us a written Constitution which today is a model for the world. We
established our Parliament after the first general election in 1952 and today we
celebrate the 60™ anniversary of the first sitting of our Parliament. It was and it is
our commitment to uplift the poor and downtrodden of our population and
establish a socialist society where the need of common man is met and we emerge
as a powerful economy of the world.

Our Parliament in the last 60 years had set a model for the democratic
world and today we proudly recollect that when many other systems of
government failed during the last 5 decades in the world, we survived all the odds
and Indian democracy is stronger than ever before. Many countries in our
neighborhood are facing military dictatorship while India is ruled by the power of

common man, the adult franchise.
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We have passed more than 90 amendments to our Constitution in this
Parliament for social justice and economic progress.

Even today we have the problem of lack of basic amenities to a sizeable
section of our population. We believe that the solution lies not in the barrel of the
gun but the collective wisdom of our people.

We had 15 general elections in India and this House which is the 15™ Lok
Sabha has to take a decision to take forward the pledges we have taken.

Democracy is the freedom is discuss, to differ and to arrive at a consensus.

The collective wisdom of the House which is the elected body of our
democracy is the only answer to the problems this country is facing today.

I recall that in 1997 when this House sat continuously for a day and night
for our Golden Jubilee Session, we had taken a solemn pledge that we will use this
a House for discussion and debate and we will conduct the House with dignity and
decorum. We have specifically decided that whatever be the provocation, the
members will not enter the well for protesting on any issue. Today, we see the
disruption of the House for even frivolous issues which could be easily resolved
through discussion. I think today is the appropriate time to resolve once again that
we will implement our pledge taken in the golden jubilee session and we will
conduct this House with all the dignity it deserves.

We have to admit that a wrong message is going to the people that their
elected representatives are not rising to their expectations. We should not waste a
minute to correct this impression.

We are the largest democracy in the world and the fate of 120 crores of
people that is one sixth of humanity depends on the effective functioning of our
Parliament. We have to find solutions to our economic backwardness, social
disparities and regional imbalances. This can be achieved only by putting our
heads together. The great chumming process of parliamentary debates will guide
the government and reflect the will of the people. Any moment we miss to discuss

things in the House is a loss for the whole nation.
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We are fortunate to celebrate the sixtieth anniversary of our Parliament and
let us decide that we will make this temple of democracy an effective forum for
debate. We have to strengthen the great traditions we have established in the last
five decades and set an example for the successful functioning of our democracy
through effective functioning of our Parliament.

This Parliament is a cross section of the divergent views of our political
spectrum. We belong to different parties and hold divergent views on issues, but
we are one on the future of our country. With that goal in mind, let us salute the
common man of this country who elected us to this august body and resolve to rise

to his expectations and dreams.
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* SHRI P. KARUNAKARAN (KASARGOD) : It is the rare and the splendid
moment during this 15™ Lok Sabha to celebrate the 60" Anniversary of the first
sitting of Parliament of India. 1 congratulate all the Hon’ble Members of
Parliament and rest of the country on this occasion. We should pay our sincere
and humble tributes to our Father of Nation, Mahatma Gandhi and the Architect of
the Constitution, Shri B.R. Ambedkar, President and Vice President Dr. Rajendra
Prasad and Dr. Radhakrishnan, first Prime Minister Shri Jawaharlal Nehru, the
Opposition Leader Shri A.K. Gopalan and many other dignitaries who are in the
political as well as administrative arena. Equally, we should respect lakhs and
lakhs of people who participated in the freedom struggle.

We are marching forward through the Parliamentary Democratic set up.
There were and are ups and downs but we could keep our democratic set up in the
highest prestigious status.

The salient feature of our Constitution is its Secular character. India is a
democratic, secular republic. We have a large number of religious, languages,
castes and subcastes. In spite of all these complex factors existing in our country,
we should project and protect by unity of Nation on the national perspective. We
have the system of democratic set up and elections in the states and Centre. We
have the independent Election Commission. We have the Supreme Court and the
Minority Commission. We have also the Backward Commission and the special
Commission for the women.

In the past 60 years, we have enacted a number of legislations. Time to time
we have amended our Constitution. This also shows the strength of our
democratic country to change and amend the legislation when it needs.

The recent landmarks are Right to Education, Right to Information and
NNRIG and the Tribal Acts etc. We have successfully carried out 73-74

constitutional amendment in order to make the decentralization in practice. The
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Panchyati Raj System is the other landmark step that we have taken. But it is big
laps on our side, not able to pass the women’s Reservation Bill. Since women
comes about 60% of our population there is no justification for this big failure.

We have the Five Years Plan and the Finance Commission and many other
committees set up for the review of the progress in various sectors but we
witnessed that the section of the people become rich and rich and the number of
poor people are becoming higher. According to the Government’s Report in 2004
the number of millionaires were 9. Now, it has become 69. According to the
Arjun Commission’s Report 73% of the people are living with meager amount of
20 rupees per day. This shows the gap between the poor and the rich. It is
reported that two lakh fifty six thousand and more farmers have committed suicide
due to very serious financial difficulties caused by high debts in banks.

Though we are in a better position to keep and protect the democratic set up
in a high prestige. Its merits and fruits are not translated in the day-to-day life of
the people. So, the outcome of various legislations, administrative decisions
should better the life of the common people. This was the goal of lakhs and lakhs
of people who fought and sacrificed their lives in the freedom struggle. This was
also the aim of our great predecessors who have given shape to the constitution
and also shaped and protected India as a democratic country. If we fail to take
steps to eliminate corruption, which has become the most dangerous evil affecting
the health of nation, it would be against the future of the nation.

Democracy, defined by the Abraham Linkcon, is Government of the
people, for the people and by the people. So, whatever may be the Government in
power and also parties in Opposition, both should bear in mind this fact. This is
what we need at present. May this inspiring sitting of Parliament be a guideline to
achieve this goal.

Before, I conclude, I am proud to pay the tributes to the great heroes Bhagat
Singh, Chandershekhar Azad and Rajguru who were martyrs in the British Rule

just because of attacking the British Parliament of India.
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"3t omR. . RiE wea (afEr) o WY WRA B! W6 B 13 HS, 1952 B T§ USell 9o B
ERE ST 21 9 SaER Bl IR a1 & oIy 89 FHl TSR 3MTol 96 H SRR gY &l 4
37T 3TYh! TIRATId HegH B 81 § [ H AT Aldbad Bl 59 Fared AT S Ao b
H 3 3R W Wed H Alve gl U 60 a8 H HHe & Wewl 1 A9Qd S8 Bl Fdls
W YEIRT 8 AT < B Sl B GerElell b fU W0 & Ao Fad yIraeiiel |

S0 TSI, S0 AT, WER Joot¥ AIs UCe, AR PHUAH], PO J99 Sl
R < H Apds B RIMUAT Td A =g SR N R | g TRy @t g
BAIR WiAET H AIE &1 W¥e &1 Aawy [l &rF A9y &1 wewy 8l eIl afeh YR o &6l
TR BT 2l WRA B JGT H1 31 ¥ Ardi-arel NSd ANl & AT B, SHRBT AAG ©
RIS 3R AT DI FHSHI, THR B SREAA B Fe, d9g H B 99 Safafey @
HeThie 6! © [P & A I A e Syl I a8 9wa 7 @, ey g9t omen © & am
@ I B forg Foe # SufRm o 9eRll gRT TN g SN <&

Td 60 auf H BAN e A fhaq € U fal¥me ok it gov ik Afen wiwe gy
ST WS d1e-faare W ugdn W PRl R ANBR, aTh-pIed, HHER APl AR RIS
& 7 a1 qen afedrm welear & fau S-S [8| |9 @7 9obi d i 989 BT awl
SiIEMN 3@ 21 SaTeR e ew & 9 9§ AR aled, 7Y fomd, @i A, U A e,
SUfIRE 7 A9 989 iR 951 B 741 A AT 996 Uh-US AR B T dad e
A AT T A7 dfeth I MR UR UeI-[q9eT & 1 Y1 7 qaet Pl AR 8 I8 o

fUoel 60 auT § B W PO AN gRT W¥e 9 WIS & q&AT & Ui Afqea=ian
MR P, IRA U AMBIAD < & AT Alba= H FIPI AT a1 Hawl Bl MUDR g, fheg
S B 7AGN BT & H @ SHT JAT GG BT T (HAT ST STA1ae9F B

3T B8R Al WS b 60 9Y YN B B SUdEd H AU qF B Ao HR GRET
1 %2 € forg & aE W e e BN 5 AR Y ma <w § 9ed 99 'ed fham
B! & gl Afe g9 fpRa <l o1 Ao 3§ o Ared € A1 84 Rl B g GURA &g qwrdl
QU B BN | QF & B MRS Bl A, S R B & IAE SUTae DR 81| T
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TS S BN B AN B QU Bl g9 fewn H Nqdse yar R4 B, adl dde B kA

DI TH SIEUU IV G T |
# 3T At TEIgest 9 ARl @ dfcdifc T FRA g S M AR §9 T8 2

TP <=1 9 RIS WA BRD Al d Dl AT g AR Jar (5|
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* SHRI K. JAYAPRAKASH HEGDE (UDUPI-CHICKMAGALUR) : The
Parliament marks is 60" Anniversary today and I feel humbled as the newest
Member of Parliament, to be part of this special session. The last 60 years have
been a period of sea changes but for a country it is only a small period of time.
Congratulations to all who made the Indian democracy. Our is a young and
biggest democracy in the world.

When this highly revered institution first opened six decades ago, it was
graced by the greats who won freedom for our country, their debates were of the
highest quality and parliamentary discipline was upheld with utmost respect.
Today, we as Members of Parliament must be cautions that we don’t fall from
grace as looms large over the proceedings of house.

The first Lok Sabha was dominated by the towering presence of Members
such as Shri Jawaharlal Nehru, S/Sh. Lal Bahadur Shastri, Sadar Vallabhai Patel
Maulana Abdul Kalam Azad, A.K. Gopalan, Sucheta Kriplani, Babu Jagjeevan
Ram, Sardar Hukum Singh, Ashok Mehta and Rafi Ahemd Kidwai. Even their
debates and interventions we are of the highest orders. Criticism was taken
positively, disruptions were almost absent and sloganeering was almost unheard
of. Today, our parliamentary democracy is under criticism and we must shoulder
the responsibility to prove that there is no better alternative to this system. We
must justify the faith that people have placed in us through their votes.

Let our democratic values not vanish and let the voice of our people not

drown in the ruckus created in the house.
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st el v (MAmd) W FH AIH S A1edl aES W oeeT St & W\ aH
AT SR U4 S Pl ST DI 418 <l g

ARG 1950 & 26 S DI AT T3 AR 25 AATER, 1951 H 21 HBRAY, 1952 Dl
UEEl 39 A g3l GA1d & d15 17 37, 1952 &I ygell (aifz

3Tt @1 foT TiRaerel vd vfoee T € wife omet & & T e @ gl
o g3 3R B9 S I[aWR Bl WIed W & W H 7 W 2] AR foy wdik @ 3w efa
Heaqul feaq & 6 g Gudly &3 AiaHdl, f[I8R 61 Sl 5§90 R W 9 o & arkd
T AL Aol 2l

THE 39 U A WA © SR 3D WAHIHGA B DI SHR el B qdhdll ITg
AeT 39 S B S B gl T Sl Aokl g 3R SABT SWATA o Hearol & forg faean

d CIThAHT T TS gl

ST 8RT had gl <9 BT fJpry, Sl Acll IR 983 3R I &1 A &1 3961 S
gl 60 U H S Sl AT TSl WST & T Wed Bl AW I8! HBT B BT a1 A AR
9 DRI a9 6 el 39 Wed @ U9 81 wifd O bR a1l & a8 S [ad
& IEAT B IMUR TR el &

AR WS B HRAE H IR 81 @ ¢l U8l qobie], TIBR T4 IS AN DI Gl
31feeh g1 BT 1| 31d FHTSI & dgd AR HHGAR a1 & AN B FIFEE §9 Fad § qel
2| FId® U4 F@DR B drel Al & H W& H BB SOBT galT 2| S8l Ugell ArHma
¥ 21 Afgemy Sia - oMt aEl oM T F& 60 B TS B

Il ATh 59 A H W Ahal AFT S @ 6 I8l fafdear # vewar g1 [l i
g & SN Yed 21 N H arFare, Wi SR g & MR TR JaRN ff Fedt B 9ravE o
Bl Yebdl U4 ISl & Falel TR 93 Yeb A1 ST I8l 2| 9 HHl arel b o 39 <% &

TR 3G STefl A WRA Teh A1 W9l W&l &l od Hft 918 drhd 39 <9 & IO% 31g STefl
Al WRA U A1 TS AT T A1 S 7 &3 3R 7 31 e & ffdear qeed a9 [ab1l a8l
T & 9gd AR SIS <% B g W A T3 Bl AR AT W beoTl DR Al bel
Afep A qri= 8 S g
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dFe & I gAiodi W gl S8l U SR e, olfedn, dSeR bl Wl g2l
RIS, ISP Ud AP JATAA DT GR DR BT dEl TS AHTID Td 3T Ao o
STHATIAT BH B DI Qe H A& Aherar Tei el FepT g1 el 3R, 3R BId Sff I8 &
I TGl DI deIE H gig BN O W@ Bl S D 80 UIRIG AT IS ISRl & ATl H ST
g1 <% B AN D I FeH B |Io il & Ahedl b I8l Ib Jgad & a6 W b
IS & oy ey o @1 Bl T8 3T T B ARIRS VA 99 @1 §l 89 59 RER I Al
I 9 € [P I8 TN & & § < © 9 Al 1 AT HUST 3R AHE & Fqardd B
g o Rren fafee aven a9 s3¢t Bl

ARG W I TS o &1 W QM1 Sd Ud &9 & IMUR R Bie-ds & aId |
WS 8, Sa-1g S BT ¥ S & T § G Al gl We Bl e 1 Are-ara |
I @™ BFT A1y | T8 81 FehT| SEET R PRI 9 & HHET B U AT oe,
HIFG AT BT Q1 SUAT, Hivepl 9
IR 9T 3R 30 91 fAafia aRd a9 & R gar) 2

AN SYCT TRE], RGN T4 FRMER BT FATK BT &l Wl 96 @ 5l IR BT
[T AT AT Al DA AHel AN ST Al 8] Yb Y 3MeHT B oY ATbara Pl AT HAfold
RE ST &1 B9 39 3R TWRAT A TR B_AT B0 T8 37791 39 YIAAR WR Hebed o=l MMy
5 T, RSN 3R Y<ER &1 BT GHIEall Hd Uh T A1 & AR 39 W Ao

BT BRAT SN Hell, WRAPR oY PR SN DI

TS BT 2

ST 99 &l A 3T B IX BH ¥ dl 39 A9l 7 s IR Y809 & Ry € S
g & ol ure 21 3¢l |ed o Sl WY el Aed el A U diF & 11 |l B
SR FHATG HR | HES ATERY RRaq & A07el H| S-Sl AFel H S IER g3, S9!
STSTS S FaT 7 St 3R TSI AN O M| 39 W & Al ot | w=rs € 5 e =
F Po RN & fraeam 3 gy e @9 @ wafer w® 39 ugd g ol s R 9
S B A R 21 oS & 7 8 g ddbed o @ity 6 R el & forg s e

Holl & 39 ORIERl &1 a9 SAMER! | &R 18yl 3T 81 %8 Hifdd RREe R g

RT3y, Fife I8 fAvarg &1 9eq Bl 59 9 SHdl &l fA%ay 39 9ed W 8 Ig e
T 3gu ® SR I g o1 et i At g § ol 9ga favar 1 &R 21 je 5l 59
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AT B TR 2] IR AR 81 I8 [I9ar 1 &R0 HF B 8 G T8l gs af 7 dl 39
3 & forg 3fR 7 & dddd & forg Sia el

T B BRIAE ¥ ¥ Ud g <Edt 21 34 Sl e fiel € 9 & d8d WRaR
DI HEEX H Gl FIAT 2| AR T S WEH 7, 377 B, WA U9 &, favaw waa 7,

g1 I TRE Bl DI H@G 8, 7 b 89 o T SR EAH WSl R FAS Bl ARG DI
HHGR BN BH M & o 39 9t fawy ) faar o1 =nfzul

A I91 [aTdl IS Hed D A @Sl gl Wdiell gard JegT | 3 Absl BRI
IS T 3 W @Y 8 W &l 39 W IR o= 41 FHew o @ity 6 gt wd & forg
YR BT AFA B P T HAT TS 3R AR I8 e SHMGR ARd dTell 99 G |
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*3l. AWIGIEAE & (WA): B B wifelI™c @1 60 AT 81 B § | 89 g §
& TR Gob ATSE & 3R SRR W 301 8, O W Job &1 fom =@ @1 8 | (g,

qRem, R, a1 94 1 MAaeR STedl &1 FHaial & iR Job DI TSI HRAT Ml ST,

I g™ 37cll SR, Ml Bolel 8 WRIAMETGl, Ufed Sfarer ol 8%, Al g
HATH STSIE S ARN o Sfel BIel, fha™ B W dedi T, W W Ml @S 3k Job
DI ITSE PREAT | Ml ST 7 el o Job § IRAA SR ARG 980 Gl 8, BH IADI

WRFD! AR GIRT & {7 B BRAT B, T Job ARFD] BR Fhdl &l olfh IHART B
YR DI AR, TRl BT URAT8 T8l DI AT W Job H AN qE&AI BT AR § | Gagel
IR T E NP god B fog aEd-w ¥ 1 o ft AEREd wEe R R | gford oiR fss
AN S BT PR 2 | 9@t d% A & dledd § SHd a1 §9T% el fmar Ty T
IS AT DI BTeid afral 9 W deax & | o 6 deerk St fos Rae # foran 2 eik
W A HHeE T W Gl Bl RGeS oF B a1 el 8 | fEgward & wad q$t
B S f5 30 TS I AT T A6 IS ASMIR SR ATRlH F TEWH § | WK A
ATl Dl TREFD! AR FGTell §R B @ R | HH TEl qrar | GGl Dl dre a1 foran
ST ©, olfhd Il qdHEH, IR 3R dTelM qiRE & Al | daooll T8l & S,
gfets SHB Y ASATHI BT Ol & | 39 a0 I 3! 99! Abiordd Dl TR Bl
qoh Pl JHA TSl & | Hoh DI IRaD! DI Bl died dTel {hRBIEaRMA g &1 RibR
g | TIfeRmie &1 Adeld SUTh Qe 2, S AN el bl IEial R D Fd §91 I8
g a1 gob B IS FAOIR IR W@ T | FeR Bt fF Rie W sma-ar-eme 8 fHar o
T/ T | AN AU §HP I HEWH ¢ Sd(dh qedid AOMGl § JHAAAA! Bl Pttt fdt
A HH T8 © D] ToReiarst T8l fhar S gadr & | offdhd R fl el & v Ja”
DI A FHST ST 2 | A DI I ARSIE TEIE PR & 5 ] 3 d% $91H
T el | ORI B A1 B8 SHTE B el & W1 Sod BT STdr @ forgren o g
S 91d Bl AEG B b Hotb DI IRAA G PR, IR Dl WeH B AR FATH Q™ B

BT DA T BART ob GRIBTA 3R Hifdel HER 8 Fhdl o |
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*sft Yo ATl (AXG) oSl BT i fNSE ordd RGBT fRW g WM emeidmmeit &
Yo §U AT THM Wehel W UR UK Y BAR AQQd Aldbad 7 60 99 IX U &1 9
SArebei= T A0 Q1 &Y Tela & A dwa T8 o7 3 S 3faER W HaY Ugel o¥ Bl
ISl & oy oS AT AR arel S e afefar=ral &l # yumH &_ar § e @,
gferer gd g @ aroial el g # S dfagr Fefare faeivex sio fiavE srdser

DI THT BAT § e Wad ARG dAldbas bl dfagm foar don e sidia 59 99e &1

T gall

TG T BT ST DI ATHIETST P AR YSH Bl 8, W QAT HIAT & ARy
3T A49E & Y |3 Bl 6041 a¥Nis W SfF # fUsel 60 a8l W gfeeurd &_al &l $8 Iolal
Tell & |1 g AN yge] Wi fomTE I £ 31 MWl & 65 AN a1g W <% @Y 40 wioed |
3D ST TRl BT V@ B A e DI R S 27 HADI YT R ATl fhAr i
g 87 BRAIS! DI AT H a1 SRISHR F1 87§ ufged SR 99 & o g oy <o @
9t Ud T &S § AT ST 21 S SR W &4 & a7 H S g A1 ded T8 g,
TN &1 W@ a8 g ol w8 2 fufeew vd fRen o gRed 78 21 <wr § s @
PO <Y SRR [0 BU 8, UR] ¥ Dbl DY UHOT g e AEral |l H & U
Sia=-aT0T R @ B

# FHE | Ul IR ST § W] Ofd H 39 AHWS W AT § Al q97 oWl © P
Y B 3N ATGHT DI GHS H SHD! AR DI GHS H Bl Yl g8 ¢l I9g el AT 3
3T @t ameptenalt w1 ufaffa 78 &) & Bl

HETH] Tl = S DY SIS BT [l T T| dl U FSTgwy o Sl 39 o & 3|
S BT b A A U, DT ool UgAd | TH < DI Ay qr faerwartt o1 a9
| AU I FAS D IMYR R Iai+l IMOIGl BT ST ATGIAT AT AT S DT TSI
et | Jrorat e & uedra Sweid B 1 IR BH gAY Bl U IRTg €IS o Bl
fear qem wEr TR IS At JoFT IR § AT SAD B H e @ g i # @St
fe 78 71 2 o afdd & e ot aa & | g2 v o ar § 5 g9 e S @t
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39 TIEIST D1 el Yol MY &7 el St W A1e & aNg el St b1 I g4 ATe A& 8, AT
S B AT AT JATEE A ASGR T Bl |

3TS1 gafaRvr & g wR # & 81 & 2l sl offar dem 'eref $ w9, W
‘312l & W B aren o el W J@ | 9 Uefid €, 9 Uefd § S Uefid ©, 99 3R
UQNUl & UGNl 2| UiegH B |awell Hifdeardl sreferawen g @ dEl b1 T8l vredll I8
WReldl (IRraTge) srefemawen § o Ue 9 & ot g & areiR =mfee? @ &9 ufeat
IR & TSR & g I AT A AN DI Thel® FHSIDPR I R R § W |
W AT © fh 3 MRATS &uT § T B WG <A B ACHT DI 30 dhell® bl Ugd,
SHATHIET DI TS, IqD! TR B AT 7 STTehienai bl Yt b1 gAY Areaw a1 | ol
Ud W@aeEd © M S B AR R GAdR 98 Q1 IR Aol Sl <9 B Y demren g,
S g 1 Wt IR o e | BAN U 98 9HS B, 99 A Bl WHSI Sl A D
AT WG U AR A b SR | HG AUAT Yg qM¥cd gt Ot e drba s
JIRET BT
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“sft Bfer 9 BYaRan (HAgR) Yo IHEHT BT ST 17 3, 1952 B 3Tl o7 3R D!
e d3% 13 HS, 1952 P Yo gs 2| 3 URA &1 F9E & 60 A ¥ 81 T 8 3R 37
DI H WG H AN 9SA1d 8T o] U 9T IGATd ST & Al Dl T H| Ugel STt
e AN a3  Ied ORI A e H AW I Aol fHAH g qogr @il 3 A1 98 AT
A9E H UgEd o] WRA BT MW 91 W¥e W 98 @ § AT A 91q 2| Aldbad Bl Ui 984
fawmfid g8 Tl Ugel AmanT # gl 497 WS 9 2 TIHd 9ew ¥, J8l T Trsgdl drda
H 543 W G 2 AT A B

URA & GHGI AThdd DI IRART B U G IR IB! TTRAT TG H ADaH D
JT Sregell BT HEAYUl ANEM @ 81 1952 H UBel AT & S I R 31 AP HIRA
& dqay sfoem 9 Wied @ IR i & 2

NG BT AU B < Bl do B U fAEr BRI SR SW o] B b ferg
BT SN & IR TSl 397 RREe o %6t 81 8A #edqul qel W "l & oy w9y
e T @ 8

Ugl WS H IR SAd & gergall IR @dl it offl dR 6N iR 75 @t
STTE WIS R gY SN R Sl e i gy surr e 81 T R W @
Al | 989 B AU | SISl JMaedahdl & foh 8F JiaRIya d I f2dl & uwand & |ed |
g Bl o1 W RN 89 IgfEa & Adell R A o W o 9o |
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st fva AT AR (WUie) 13 7E, 1952 P AR HEE DI Ul o gs off 3R et
Areal g9 QX B W YA: 89 AN (AR & o fAPY 99 HR [GuR Ud HAH R H G ©
fh 60 aul # fRgw B TR 9T Fqell, FI-aa1 " HA gafl, O W TS 89 T AT
e &R @ &

S € @1 fI9Y 93 99 1997 ¥ IMWEl B 5041 aNIG W B WA off Ud $B
IR HA ol T A1 ¥ & WY $ ards fbY MY 9, Al 15 a¥ & diq o &
g W gre-are 8 8 T RS HRU GHE B qEY 98B $Y de ol W dld d9e Ud

gAY do dTel AT |iEl BT W SIHM B ol ol O R gF ARl Bl GHRAgad [aR
BT & Td Fobed W o1 BN b Q1 1 wgqddl fasr @t 8rm, S1d RIS, SifRien ol
T DA Dl Hhed o |

o A feart @ fRufa fArsd o & 8 sk, oM a9 o R € vd TWRiE, e
BT O JET 8] G AW B 35 HAS ol A W U AT BT WO 8l & 0T T T,
afp AR M Gel ATMAM H TS @l 8, U 14R v g1 afs a7 wao! qaya giaean
T ¢ Ghd © a1 R 5 919 & Wadd IRd & Wdd anTl g9ty WIS, U UG 3YTa
DI G 9RA B W ARG B Aol g9 fofg foar w1 B ’wd

SRR R R @ AIG-A1 PUNYT Bl W FHAG DI G AT Abed o Bl
SeRd 2l ey Uy & ReR drEl 9= 8 2 2 SR 98 U Sifed eI & g g,
FORT AR R & U8 DR Dl ORd ©| JAMAET BT FAG PR & ST PRI ABR BR &
2 3 T Aromell & Wi e W0 W RIS W AT 2| Wi v wrrsh Rare s @
TR Bhihd H gl e firer st ftf a1 &) 9da= 8 Mdbreq &1 sragasdr gl

Y IAARAre, IUAIE U4 Tl <=1 & §RT HaA o & oF farel d@i &1 ff |qara
B B, U FAAT Bl (MbTa & |al bl fHerehy B BRA1 8RN | [l RIsfifaes qiféar |
39 AeY H WReGR IIddid B SUAIE Ud JfTddhdle Bl THAE HRdb Udb TaqI 8 [blei
H TR T AW TN <9 Rarreia & faefia <o @ arsa # @1 & |

S BT AP T AWd § S AR S 1 [aRNoT [T 81, ial W Sl 9T 8
@l 8, S AEEl & AR B e g, I8 9N g arier siwd 38l ar Q¥ @6
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faepr fA-g ¥ AT Bl $e forg aie § Q4T UTaeTe R Bl STk 2| o hifd
A B TR | AT [OHAT BT FHIE B o U8 DR US| |16 a9 gd el ufd
AR 3T 5708/~ FUY A TE AT U AT T 35 MR TUY &1 T g1 MeRya Ffaemait
T ) 93Iad oM 2l 3 & ¥ WRA Bl favd drhd & dR W UBAET S o g1 I8 TR
® 9 g, g wmfoe fawwar & oR e onft +ff a2 39 fol axvieg e ¥ Bl
BT D AMILIRAT B

¥ B WREREG TRGHA S8R el §1 T8l IR &R ANIRG Bl WHA BT DR &,
G BT e B AoTal Bl fheg ofet & uRuey W Hifswr &1 g1 g1y € % 9% fw e 9
I Y B RT3l BT IR Ted W WAl gl U8Bl HifSAT S dT DI S B
HI-A1 AR & e @ a1d a1 o fohg oSl $ iR & S &< @M gl o g
3T WR H IR BT Bl Sevd 2, o [ 8l vd 7 fAwe-axq Sian & dHer | 3
ANIREDT B A&l IR g ITUET Bl © fby Tl &1 Yd 30 g B! 3METE! B & DRI
&3 B ARG A T waw 7 89 A AN § &Y AT I8dT § o faig 81 59 IR Y qonT
&N B 3MaeIdHa B
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"3t fw vy S% P Rat (WA BAR TR) IS FT T 987 Agaqel 21 9 89 U

QU 3R fAwaamsil &1 gh oE-9El &) G6hd § 91 9fasg & forg g Course of
action T FR T T

HHE BT B TRARS W ¥ A DA 9 BT & AR IqD ol a8 ¥ bl dared
fagrlt e 81 1952 ¥ IR 39 db Afay dened fagae uiRd Biex 399 99T & a1
o B B B g, AT 9o 99 3R aRFRf & | aro fJar #x <9 &1 93
faem <1 &1 B R Bl

WO B W W AT D A d&aidl Y81 ] Ugell S H el B Hew
A AT & T8 < B srreirar SR wfae FEior # Hewyul et s ot e
<9 BT I 9 gAY B gfgoidl a1 D U AT, AAUG I GHY DI HAS BT WR I AT

iy 98d, dle-fadare 9T dohad aid it 9 Fad oft, 3ol oH & o &1 e g

DR B WHA H W I8ell Arba A Al T DB aard 37 T 8| Usel S8 U
T OISl BT AT GNl ] o, T8l 3MSl Dlg U U] T §F WR WRBR I AT IoA™ H
e el B 3TYd STl Usel Holgd WRDN &<l oA a8f 3fg AR WD W & &, SN < &
fou @& T8 21 I g ok wr e @ S # I g fiwsd o1 @ § SR
Regional parties @ SaTd & Tl TRBR BT IADH! AT @ AN e b IS &

fauer & woel # o WWG # UH gqond fRWg < w1 21 el uger fauer @1 Wid aA
&l ol R IAHT gcd UH A1 B O FAThT 98d SIIH 3R TR AT| ITeh! IRERAT 3R
THYMHT & Tl By IR ARHR IADH! AR AT ofadl Y| 377t fquer &1 dead 1fdd g uvg
TRHR IFDH! I MR AN W AR T8 Hal |

Yfh HAS Dael Yob fqumdl R 1 8l Yo UfaiHfdied A Wt 8, 3<yd el |
STATE Y 3TeTd W S1fd &l 21 SR U ATl Bl gl TWe | [ § qAT B
B § fh TROR § a1 B AR BT GHAEN B of | Wy Hs IR I @7 DI HoAdr 2
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* SHRI M.K. RAGHAVAN (KOZHIKODE) : Today we are proudly celebrating
the 60" anniversary of Indian Parliament. This is a long way for an individual but
a drop in the ocean for an institution.

This system had been built by the visionaries like Pandit Nehru and Dr.
Ambedkar who conceived our Constitution which is growing stronger and stronger
by the passing day. Indian Parliament has also produced number of luminaries
and renowned parliamentarians over a period of time.

During the time India attained its Independence; many British territories
also obtained their freedom. But thanks to our Constitution, India still remains a
democratic Republic Nation while most of our contemporary nations have either
got despotic rulers or have military junta as their administrators.

This largely exhibits the people’s participation in the governance of our
nation and exhibiting the social and communal harmony that prevails in the
country. We are indeed proud of these.

The enjoyment of our freedom rests with not only due to the social, cultural
and financial liberties that we enjoy but also due to the strong defence
preparedness which protects us from any international threats.

Incidentally, I am pained to see that at times the conduct of the house draws
adverse reporting internationally. It is time we thought about restraining ourselves
over unwanted interruptions and necessitating for a smooth discussion on the core
issues of national importance.

We have framed rules and regulations for many social security schemes.
But a good number of them are not implemented properly. The social security
schemes like the MGNREGA and NRHM are perhaps unique in its nature. But
we see allegations of corruptions at all levels on these schemes. We should not
confine ourselves to framing of schemes and rules. We should also ensure that

these are properly implemented, monitored and evaluated. Housing, food, health
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and education are some of the major area of concern we need to delve into. We
need a good PDS system which will have a better reach to the citizens. Health is
required to be viewed at micro level. Cost of medicines and in-patient treatment is
increasing and ordinary people are unable to meet the costs. Educational
upliftment needs more emphasis which will ensure more social upliftment. We
also need a Kerala model land reforms which will ensure eradication of the
landless and homeless. The Parliament should also stress importance on
agriculture which is the mainstay of the nation.

So my submission is that let us jointly strive to build a nation which should
withstand the test of time and keep in mind that when democratic system fails
other institutions try to fill the gap which would be detrimental to our democratic

system. Therefore, we should ensure that our democratic system prevails.
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* SHRI SHIVARAMA GOUDA (KOPPAL) : It is an historical day as we all
are assemble here to mark the sixty years journey of ‘Indian Parliament’.
Parliament is the temple of democracy. It is the special day of the largest
parliamentary democracy in the world. So, I am thankful to hon’ble Speaker Smt.
Meira Kumar for making the opening remarks and hon’ble Finance Minister for
initiating the discussion on this very important event. In these 60 years Indian
democracy has achieved several milestones.

I am proud to be a Member of this august House for the first time. I am
grateful to people of my constituency Koppal and also to the people of entire
Karnataka.

It is a unique platform for every region of our vast and diverse country to
have its voice heard at the highest forum of our democracy. Great leaders and
oratories like Jawaharlal Nehru and Ram Manohar Lohia, Hiren Mukherjee and
Piloo Modi had contributed a lot. In recent years, MPs such as Atal Bihari
Vajpayee, Chandra Shekhar and Somnath Chatterjee upheld the tradition. The
Parliament has its own decorum. It was maintained by all our elders. All these
many great leaders served the Parliament with great distinction.

In order to “strengthen democracy”,it has allowed the weaker sections of
the society, women, scheduled castes, scheduled tribes, minorities and other
vulnerable sections to enter into this temple of democracy, the Parliament. This
has a bigger impact on mainstream politics. In my opinion it is the best way to
ensure social justice to all the community. This is an indication that roots of
Indian democracy are strengthening and constitutional provisions for social justice
are creating great opportunities to the people of all deprived classes and
communities. To that extent, I would say our Indian Parliament has achieved a
lot. But I would say that there needs to be done a lot of work to ensure the

complete welfare of our country.

* Speech was laid on the Table.
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We should agree to the fact without any hesitation that even after sixty
years of the journey of the Parliament, our independence, many of our brothers
and sisters are unable to get justice in the mater of sufficient foodgrains, cloths,
education, housing, etc. If this is the condition what is the use of celebrating, even
to mark 60 years or 100 years.

That is why I would like to make my submission to all my respected
colleagues to take a broader view in terms of the development of the entire people
of the country. When we talk about development there should not be any kind of
divisive thinking. The government should take decisions beyond the interest of
any individual, political party, etc. Only such comprehensive steps would help out
our country to come out of present crisis of imbalance development of all the
sectors.

The Constitution of India has made very clear cut provisions to ensure
round development of the country. But still we need to achieve the welfare of the
people of our country. The union government should take all necessary steps in
this regard. Nation should be its first priority, next comes other things.

People are expected to make the right noises on all these subjects. We
should understand the pulse of the people and respect their sentiments. Therefore,
I would like to suggest that a resolution should be passed in this occasion to ensure
smooth running of the Houses of Parliament. In this, we must do something for
meeting the expectation of the people of our country. Then only celebration of

this kind of events would become meaningful.
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*sft goIe ARMEU ATed (WEER): TS HAS D 60 W YN gY & Sl Iyeer H I8 S
HART ST %@l g1 Wllb & gRI Falferd d3 bl & AlhaHl Hed &l ol Dl dF W o 78
gl |l WINT, |l NI, dAlb 9aq AR Al HISM & W dAlb ARpiad & A<= 4 €l
JABa a1 ©l ST ¥oIT 3R |Haeme! dldbdd & g ol ol IRd H |HTS STy &
HCER H e gl TR AETArEl gl 99 I S gl Il 99 dd ST SenRd eiyor grar
T ST 9o & e P W & v 3R y<ER & DS O 8, Tad ©, 9ed © 3R
TS Bl ATed W&d ol fAP AR & g SHAl R [HAT I FhAT T UG WA A T8l
fepT T Weha B STRETVT fA¥Y SfawdR Bl Ueb Al Bl fARIWIieeR | 6 fawHar @1 dar
HRAT § I 99 A9 *1aeR o1 SufaRer fRWIfIaR # 89 o dl € 99 991 § &8 JhR Bt
fapferat o St €1 faPy s/adR & R 59 ue fafie a° a9 oFrar © 99 |E & Bifoe
Aa T FAQT BT 9 Ugd e ural 21 et faarg @ ifard a9 S| sfa @1 e
IS TE I B IS & A H ST BT T FHAOR Nl | TN Ald IR TR Ffaen
& forg oiquiiia faare &1 aiffard e M & fofg d9e 9 ST 9911 Y| 89Rl A1 & [T
®! e 4 100-200 ATl | S-S ST bt ¥ fredt S &i-cdl <9 gerdr e
S| e fAvAar & ofd & foy 3o oM Su™ fhy SIY| W9 58 STl vfdd & A1y
HHed of AR BFE TR 6 afde w1 &1 Adbaraxor far Sl @R, Ao 8k @R
T Afd T ASMR & FAGId DI TR S| 91 FASl & fofg a4t Rept &1 w91
IR feam <yl reeufa &1 der a1 HEgH dae, dad! e ve aHE 39 Rigid b aHas
B TR S| 72 gfderd wrion fGAE Bl g | agEd E e 96 g9 [y 59
Rrgia W oma fham S| A 6 siRed R ok i & Jemife dar & f &8 § &9
0T & & BT WPl 9@ DI el ifard

* Speech was laid on the Table
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SR, HATal, Sefdl, fasar ok g & ufa Jdor drdas @ gFRe 21 d@ &
ERT & W P WIS ST Ghdl 2| S8l I B! 8R 8 9Kl § d8] | SIeAradharg &1 S il
2| fdare, Sifare, deEre 3R HETaE dAldhdd bl WRAST 991 <dl 21 31191 IS 1R I8!
TafRl gt iR ywrdt B1 3T W, W, IRy 3R UeraR A, B HHAR &1 &l | qchiferd
i W@ & foly sdddre iR Syare o Al ofidRe wwgilar fhar Sdr g1 |1y, daed
IR FHAUT | & A P WA, TR AR g T S FhT 2| WA AhAdE BB
HMHIND, FHARET 3R AL Uebdl & [T HoRdgad Ara- Ud o o &1 &M B d9a
H TRV B AN WS B gge ARyl feE, fde, Sufaa den dfya @i @
FHYED Siad S 61 IR firel, 89 I8 Waeq o arfey|
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SHRI HASSAN KHAN (LADAKH): Sir, I really feel very proud and honoured to
participate in this 60" Anniversary of Indian Parliament. I represent one of the

remotest areas of the country, known as Ladakh and also the third region of the

State of Jammu and Kashmir. 9¥mfd #@ca, 49 # 545 9940 &F € my
constituency is the biggest in area and around 60,000 square kilometers 3fR argere
# wad less density of population arem TRaT ©l After Siberia, the coldest region is
called Ladakh gt #1s71 50 feift aa ff <8R el 8, S X Yo A BE WA 7T B

ST 8, ATeh I8 ST 8, offhd S 9 ISl & drasia 4l we are very proud that we are
part of India and we are very proud f& &A1 41 9 3 VAT 3 JASS §9 &R 31 & IR
3T APHAT Pl YD AHH, BSH B AW AR ARBR b AT G & | ATUh] HAIeH & b
1962 # Sl ATGIST BHAl gaNl, 98 W e H BTl S Aol 9T gY, IS AR Hob bl
Ao &l a9 1999 H UIfhIM 7 BRAIA R g9l AT 3R IHHI 3R Bl gaAl, I8 Al &A1
AT 2 R <@ &l 37 9 gRPad & qrase W 8 Jodb & A1 © 3R TS Wl e b
e} W AT B TWB F SAgo ol &1 2| SaoTHed vacifadst ff gaR I8l T8 B @ 2
3R ArTaRel & fedrg A W R SR WBIRT & 8, A AT ISR & forg foaa s
Tl 8, S fewre W Aol # R B #EH € DM IR Ahd &, Sl Job B quN (&%
H AT WR AN B BN &, HRifh erd H B WEI ST < dlell S8 el 8 IR g1 Riven
HIST BT €1 olfhe Sl Yfehelra @ dravie 4l 84 9egd &Rd © (P g9 (g 1 BRI &
3R g9 AR Fed & ft R € sufo o 89 9ed & 60 W W BN & ferdw #
3T BT WA B &, T8 Ara DR [ gA Gfeehel [l aaa R 81 ot SR fegw &
3T BTG BT AT AT TS % g8i Wi A1l ¥R & oIy HRTHeA 2, a=a1 AT B8 Fe
&4 fdcigper @ IEd € 3R a8l P 78l ¢l g4 SHlg © b &d Ramd SH-seR § oigl &)
qf¥herd & araofe 1 S U8l ATMRD ASd 7 Dol b 87 SIRAT TR YebIe W& %IE

In spite of all these difficulties we still feel that we are a part of the country,
a part of this august House. We believe in democracy and we have been a part of
the democracy. Today we also feel proud of being a part of the celebrations of the

60™ anniversary of the first sitting of Parliament. But there is one thing which


rjs
cd.
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always hurts. 796 IR 4 g0 A AT &R o [ {61 € iR 98 § I8 R IR IR
8IS Bl USO8l 8IS &I Tar T8l <1| 89 Al Sl a1 X 9 I8l 3 8, 9gd qiehel
F BH AU B W Ao & foy q9g e g1 «ife Ao T8 @ g B s
BIS9 USOlM BT 8] TIRAT ATed, # SfeUsce g ofRk 1 A1d 9 § <@ %1 gl § o9 8re9 #
qIER W 3T g qW g3 UdT Ferdl © b 8IS 31l e | g gudl § b abl e gel
1 el I & b BH ol T8I AT Bl Wifh BH STIa o € % ST Brsw e el < B
S AT WS B8 @ ddd H O 8, S9dl W e AW gar § 5 i T arew @
TS Tl <1 87 Od Uvoel Bied | SR 89 Yod © (b AT BISH Bl AT I &l e
fear? ded € fb g0 W onfl 1B w € b 899 =em w78 faun «fdhd ga Brew # WR
fpa| o1 B ifermie @ a8 fRIfa 21 wfier |red &1 ot AT T8l §l 9 IR dR dedl 8
o5 3mu Tt HRU| AMIDHT &H THI <A | YD IR BIs dholl® g, AT MR fHft Fon=
H o § A1 fhel sREaR # 9 UQl § AT Rl e W Y ol ©, SS9 WX AU 989 Il BH
3MTHT T S| MfhT T Ted 2 5 T, 299 31 TS HRYI T T 89 HIAT a18d © 3R
T AU G BT AR & % BISW e T8l | U G I AN DI BT & Sl g o)
R B TATH W FIPR AW &l Sl 3 a1 Hed D (U Hdbl gad W6d & b &4 Ha Hibl
frerm? <ife 9 g9 gU et A € T 3ot 8199 8o 781 do fadn| ger foad sr@eai |
% $aOIR &xd & {6 Ba™ AN 7 B8 T8l g STl

B 3MTST 6091 IS 7T B &l 3O SHH! I el Bl ® fF g9R aFl A, &R
gl 7 frd I 9 HuY axe, B dheihl & a8 I NGl BId @I gl $9 8IS A
&4 dre Bl Hichl e 8, SR 31l a=fl Wred 7 el b uiferamie &1 Aaee dierm 81 g4
Il W & A9 W Fre 21 b A1 B8 P Udl oAl A2y 3R g TR & Al § A

2l WA b T8 F WRBR BT Had © odfbd T&1 W diol BT AIhl 8ed Tsod o o+ &

HRU TE el uranl sy 39 AT ®1 g9 9gd g@ Bl ol S|fey 89 SHie oA © [
ager Ut Ao wE 2Rt iR wiasy # &n By # Sru e Y |
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*3} ARG Brecul M (AGRER): TS BRI WK 49e 13 A5 1952 ¥ R 13
HS 2012 T &1 URIERIe AWR 98 &R gl © AR 84 99 g9d! 6041 aWNis H9M &
fore Tafaa gu 21 8N WIRG <¥ fava &1 wed 997 Joditad < 2

frsel 60 ATl § 3 WG 7 S N BA < B b & oy 999 vd o 6
I IRUMTH BN AW §l §81 BIAT 3R AR TAMNI &I a98 I 89X ¥ &1 fAdHd gan &
3R BART <1 famfia <o o) Aoft & FMavarax fRemafia <= @t aoft § o g 2

T 39 91 &1 14 ® fF § <9 o) g9 dated dld 9l B 741 ol a9 H U8l IR
B AT AT IR Td A AR 34 1581 llh GHT BT A gl WX ford I8 vsp Gt &1 a1
g & g9 Yfoeae & # 0 & 39 ole 9w &1 9e g

AR U JETTHAT UfSd SaER dd e Sff 7 §9 dld Wl © A ¥ 99
famrT @1 v A5 foum < Sfaxr Sft, S s <91 &1 ugell Afge Ya=HEAT &+, S8 <% B
arfeardl, sferd ofik oSt Sfoal & o 39 <l |1 § By B a1¢ MR < & T&] B
e fHaTl 49 39 <2 & gar vurHEA! Toig Tdr St @1 W HRieT S’ 21 g STl
9 WeT W Wed gy AT A1 ored fIEr gl s L LRiE s RGE w@, de @R e
ST TITHAERT &1 HRiGE <@ 8 iR g7 Ot & 99 # 7 &1 e @t &R 9gd <@l
&l

HY 59 e § WS BT I P ARAT g9 WI- B Hed YT a1 8 AR 3T
Al Pz TSR DI AR oid <@ @7 § 6 9 Feq Bt IRAT F91¢ & | g7 favaw ® 6 e
Hfqem FEfme 7 <o & e g 89 Sl AFEe QAT 8, 9 WR W 8l @l § AR Afas
H Y 3BT & BT SARA

JIh |HT BT $9 6041 dUIIG W H 37U AR A Td fu Fara &3 TgRaR, AeRE,
DI 3MH ST B AR A 56 Fad Bl YHDHAG ol gl

* Speech was laid on the Table



13.05.2012 274

"SHRI C. RAJENDRAN (CHENNAI SOUTH): Our  Parliament came into
existence on May 13, 1952 has got many distinguishing features. I deem it a
privilege and feel proud to record my views in this august House on this day when
we celebrate 60™ Anniversary of our Parliament.

On this occasion, we recall the sacrifices made by our national leaders for
the country and pay tribute to their memories. Though we have different
languages in different states with distinct cultures from place to place we have set
a model for unity in diversity. We are one of the biggest democratic countries
with parliamentary democracy in place in a unique way. Our Parliament has got
people’s representatives elected by a large number of electorate. We have many
castes and communities, religions and beliefs, but when it comes to national
interest we have always ignored the differences and unitedly came forward to
uphold the nation and its unity. We cannot forget that people themselves have
come forward as a shield and guard.

Our growth and development after Independence is significant. We have
achieved self-sufficiency in many fields. We are looked upon with a sense of
admiration. We have the capability to help other countries.

The Chief Minister of Tamil Nadu Hon. Amma is very much concerned
and more particular about safeguarding the safety, security, sovereignty, unity and
integrity and she is very careful about overcoming anything to the contrary. She is
very keen to see that Women’s Reservation Bill is passed in this august House. At
this moment, we must resolve to pass this Bill to give equal status to women and

help women’s emancipation.

* English translation of the Speech originally laid on the Table in Tamil
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Our ancient language, the classical language Tamil must become the
official language of the country and right steps in this direction must be taken. We
must remove poverty and untouchability. We must link all the national rivers. We
must make a reality the dreams of our national leaders to develop our country to

emerge as a super power.
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* SHRI SURESH KUMAR SHETKAR (ZAHEERABAD) : 1 am proud to be a
Member of this august House when we are celebrating the 60™ Anniversary of the
first India’s Parliament and also it is great feelings to represent as the only
Member of Parliament from Lingayath community from Parliamentary
Constitution.  Andhra Pradesh representing the Indian National Congress.
Lingayath Community has originated through Lord Basveshwara who fought for
the classless, casteless, elimination of untouchability and promoted peace amongst
all the communities irrespective of caste, creed and religion. He used to call all
religious heads by organizing Anubhava Mantapam and preach the above. Lord
Basveshwara was born in 24™ April, 1293 and his statue incidently and most
deservingly have been installed in the Parliament. India became a Republic
country on November 26™, 1949 but it took a couple more years before the first
general elections were held in 1951-52 and hence the Parliament becomes the
supreme legislative body in this country. When it opened six decades ago, it was a
highly revered institution, packed with stalwarts who won freedom for India and
where debates were of high quality. We cannot forget the Father of this Nation
Mahatma Gandhi ji and our first Hon’ble Prime Minister Pandit Jawaharlal Nehru
ji and also of Dr. B.R. Ambedkar ji who had written our Constitution. The
Members of the first Lok Sabha included in the treasury and opposition benches,
besides our beloved Leader late Pandit Jawaharlal Nehru ji, Lal Bahadur Shastri ji,
Vallabhai Patel ji, Dr. B.R. Ambedkar ji, Shri Abdul Kalam Azad ji, Shri A.K.
Gopalan ji, Shri Jagjivan Ram ji. Their speeches, debates and interventions in the
House were of a high order. Even when they differed with their opponents,
everyone maintained decorum. But after sixty years later, this has been biggest
causality for all of us.

I guess, the take away from last 60 years is that people who get elected to

this august house must conduct themselves with more dignity, lead by examples

* Speech was laid on the Table.
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whereby nobody is able to then belittle the great institution of Parliament. I must
also salute to those who had drafted the Indian Constitution would be proud that
the legacy has turned out to be a great leveler. Why it is so, because Smit.
Bhagwati Devi, a stone quarry worker from Gaya and Ms. Poolan Devi, a dreaded
former dacoit from Chambal, have an equal opportunity to legislate at the highest
levels of the country just like their more privileged counterparts.

In order to improve the quality and quantity of debates in the Parliament,
the number of days has to be increased where it is only 73 days per year whereas
in the first Lok Sabha it was 127 days. Parliament word has come from a French
word Parler which was for the first time utilized by Britishers way back in the year
1236. The real Parliament in India was introduced by Britishers only in the year
1858 after abolishing East India Company. To mention briefly about the
Parliamentarian in Andhra Pardesh, it is a great pride to see that two of them by
name Shri Kandela Subramaniam and Shri Kanety Mohan Rao are going to be
honoured on this event. It is not out of context to mention about the name of Shri
Damodar Sanjeevaiah who was our Hon’ble Chief Minister of Andhra Pradesh
during 1960-62 was elevated to the post of Rajya Sabha couple of times and at the
same time was also AICC, President, appointed by Shri Pandit Jawahar Lal Nehru
ji once and later on by our beloved leader Late Smt. Indira Gandhi ji. At the time
of his death, he had just Rs.17,000/- in his Bank account and a old fiat car. During
the year 1967, he contested from Lok Sabha by resigning both Rajya Sabha seat as
well as his Ministry which only reflects his political character. Politicians should
get inspired by such simple dedicated persons to the nation unlike the present
politicians who are complete contrast.

In these 60 years long journey this great democratic institution has seen a
worst day ever to face direct attack on Parliament on 13" December, 2001 where
five gunmen infiltrated into the Parliament House in a car with Home Ministry and
Parliament labels. Our brave security personnel including the vice President’s

guards shot back at the terrorists and then started closing the gates of the
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compound. Many security personnel/officials and gardener were killed and almost
18 others were injured. We cannot forget to remember and pay our tributes for
those who have loss their precious lives where no Hon’ble Minister or any MP
was hurt for this nation and also to secure this great institution from any

direct/indirect attacks from terrorists.
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*sft &, A aidtel (Stermia): oo § A9 WY & R wear § 5 99 39 e
fead W AR 98 & 60 a9 IX B b SUET H ARG 39 A9 I8 # U fER
R B JGAR W | BAR < H WA e Dl AR AR WAlb FHT BT DI ISR A
ST 27| $H& Il ISl FHG H B B R IR Tal Bidl 8, O q@dh: 74 A &
I | WS BT ATANT T 81 &l ol [Uoel A1ad Aasi-eh 989 &1 Ueb el I8 1 a7 b
IR A¥e [AMR & Al IqDI [AURT fhad FWR 27 F1 I8 FAMRAT Sl B IR 87
TR S ATl BT BN G9Sd FaRl & ded AHEMaN Sad dT 87 a9 el
TE@q I8 § % & e & 918 R U 1 Fiaq o {5 A @ i &k Swe
T & Ufd AN SRidINSHE JaTd B o | 39 favg W) gd A g

IR H A& Aibad Bl fa 60 gt H OO SR |, e SR
RISTIfad AT BT A BRAT - TS], I9D Aee § I BT B e wrost sresr &l
gl N 99e Ud Wy e dsdl ofR dEnRlt I dvensl 7 gaw Wfag & Antedt snewt
3T WEWRT ATehaisl, EHRUETd, WA =T T IS D1 [T Jafa # ANTRST B
AR & SAfdd 3awR & AT DI MM IQ1AT B

fA:3icE s @ U a7 § Sl € iR Whead W 8 wadr § 5 g aEr #,
SN AT TG, 3 IRl @Y SR g8 @ BN Wdhed d HES H, BEAl @i
@, Ahadnsit & o # e & a7l 3afey g S Wig & fad 60 anf w
SfeuTd o T AT JCHIV T1Y A Bl MALABT 2] B NYFHd WRd & AT H
ST ATBH & UR ANEH Y 7 A1 Fed! BRI A1y 3R 9 & Td & A1 S4BT
Seeld R H T =fev] s WY-|iY g6 SHMERN ¥ SR U Hfdl Bl <@d gY I8
fagetyor =1 =12y &6 &9 Fel ok i §iw @ N IR 9 R I STARIAS HIRATg
HRAT AY| T8 AT Aqfera A &, A 89 STl AT Bl Uhe bR 3R DIl Dl R
B H qHY BT I8 W © b 39 QM1 Bl DI QR A H 9e SR Iy g Hedl Bt
waffees frer 8l

* Speech was laid on the Table
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AR FHE H TS ARIR, SHMER AR A H AU qeelld & A1 b ATSIME B
foTQ P Webew AiAal B HHT T RE &1 g wR H AR, AlTE, TIER SR T SUTHD
W URR B B g1 3™ H S &1 ekl 8 5l 36! 0Re IRA |9 3iR qidal &l
RIS DY drell & RIRIBY T8 B W AT B 31 e T& 8 wah|

3ITST 3MH ST B BN UfT 3Uell BTl 9 AT &, ifh 84 A d1g dl 9gd dd
T ©, AfhT I [ B H Fad TIH B & da9c  WRPR DI AR I IAD! DIy GAdTs
el B W S ST BT AR U AT Tl O e & S (M SEal B Sl BIe-arct
AR B 8, S BH dopld gUl AT A1eY, O Gl AN I S & W S I8
ikd

TGy, # 9 Td B WY Bg Ihdl g B o ff ¥ W H e M, 39 g
Gl & WS, AT ANT U ISADT AANE qIo] H IWHY <9 B I B oY U g MR gahanr
B WY IS| AT BART <, Tb MR o 7 ¥ fava # [JpRia <21 1 gga arlt 21 #
3TMUhT I8 AN § 3R G BT I 9T WIAATell qHSI § [ AdS DI 6041 quiic | oA
BN BT AT e |
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* SHRI P.C. GADDIGOUDAR (BAGALKOT) : The Indian Democratic
Parliamentary system has established a unique standard among the Polity of
Nations. Though for the first 30 years there has been strong single party rule in
the country and the ruling party had massive mandate from the people having
largest number of Members in the Parliament. The opposition parties also enjoyed
respect getting full opportunity of representing the views of the people supported
them inside the Parliament. Since the era of late 1980°s India has witnessed rule
of coalition government. But democratic norms have been upheld with highest
dignity in the Parliament.

India is the longest serving democracy in the world. It is a matter of great
pride and satisfaction for the people of the Nation, in spite of the diverse political
views. We have existed unanimity in the matter of nationality, national integration
and upholding highest tradition of democracy.

This 1s the Hallmark of Indian Parliamentary democracy. The
Parliamentary system should be strengthened by strictly following the rules,
procedure in deliberation made in the Parliament.

We are proud that today we are celebrating the 60" Anniversary of
Parliament is existence and 1 hope the Indian Parliamentary system will be

continued with more strength and vigor for all time in the future also.

* Speech was laid on the Table.
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St T fiE i (TH) oS AR Alddd @ ared T A WEE 0N WIo A ¥
PR @I Tl 3 AT W AT G & (AT G BT ARSI fHAT 7T 8, 377 arad H faRkre
f& €1 31Tl B9 wereT e S WEHId Bl T8l ol Webdl, U faRel Jo¥ AR H HH & Uar

B 8 e BRUT 89 1T o 21 o 86 faaR &xH, fads &1 &1 ofaegddr & &

T Pl W PRI D o A T U [HAT, T HE W WS ©, &1 I I BIAT g AR
WA B I, Y] VAR R 9 99 T, ARG S drel 9y W fawd wifda W &9 e
IR AT BT BerHl ISl B, g0 g9 oy agd ASIgdl & oI9ls oSl 8| g0 b a7y
UR I 8, DY BfoArsal ®I IR fFar g1 8N G99 981 SUAf ARd Uh Ahdl Aldbad a3l
T, TS TN HaW IS IUAY 2] BH A & W D8 Whd © (b BAR < VD bl
ABAIND < T AT HE8M GEEY WERIU 947s, 89 9 favId &I 910 W& | 899 o9
HEA H JoHR ARHIY q&l DI FASTAT §, FASIed H DA I91Y ©, offhd 9T & |1l A1
O HRAE & WR AR TR # fRmae TEgE @ o & gl G9dy 9oHh1 B I R
BT O R8T 8, & &7 AT & g o, fauer B | Bl el gerd], T 61 Ul B, Bl
IR |1 U&7 VT AR HAT &, AMI g8 [J9eT DI diefd Bl HIbT b 4 had B @l 2l
INEI-ERAT BUY B WA qTell, ¥ U DI YHIAT B dTell AToMG TR-IRE H qIRd &R &
S €1 S99 W A WHSIAR INg Tl Tel 81 Ul | F1 We § andd § GRagdd 9
el R =@l Wva B Ul ©, R St & ge A9-Y SEar 9 S gU e ol SiHfed
H e U 3l M 8, ST deg oM ST & A5eRT @t [t 8k gianTd e
I g Ifhd Bs IR UAT BT & b IdT Eusd! 8 Sl § MR 99y a7 srfafaw aiika
B S B

AT JouMell # 31Tl favard HrM @ § §9 W¥E BT 3eq IMEH @l 2l A8
B AP A9 ol G B [IH 9 Albad @ [l g1 B W A< WHS DI AERON
3T B4 |ad ol g1 Gel &1 Y[R Bl FHTG DHRA, oI bl JURIHIBROT I e v,
FIT B TG GIRI AR Aoiad GIRI BT RN M BT Habed ol ol 1Y, 3R IF W
3T DI YA T8l BT AMSY| AT Sl Jhg , FRERAT 3R RSN B R R &
U SIRER IS IR T BT HAhed el o[ ATy oS <9 H TRIEl &l e fAReR

* Speech was laid on the Table
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g6 W 2 A g AR RAUfAl B G FRAOR 96 @ 81 YRR & A H B 8
g e E, bR At T g

I T 1962 H 99 g9 TN W ARG Y R Feoll B o1 9 WRAD 9 4
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* SHRI R. DHRUVANARAYANA (CHAMRAJANAGAR) : I would like to
extend my heartfelt felicitations on the 60" anniversary of the first session of
India’s Parliament.

The Parliament of India over the years has been an important institution
where matters concerning the depressed and backward communities of our country
have been raised, discussed and addressed. However, one would agree that at
times, in view of the several burning issues in front of the country, issues plaguing
the depressed and backward communities took a back seat and were more often
left unaddressed.

In the evolution of Parliament as an institution, Parliamentary Forums have
been the latest addition. Presently six Parliamentary forums, concerning water
conservation and management, children youth, population and public health,
global warming and climate change and disaster management are in operation.

Such fora have helped the Members in acquiring information and
knowledge regarding issues and developments in the areas concerning each such
forum and indeed have helped many Members to become aware of the seriousness
of the situation and to enable them to adopt a result-oriented approach towards
these issues.

At this historic juncture, I would like to seek your kind intervention for the
setting up of a Parliamentary forum on Scheduled Caste and Scheduled Tribes.
This forum will help the Members belonging to such communities to come
together and discuss various unique problems being faced by such communities in
different parts of the country and assimilate a common view on them. This forum
will also give an opportunity to intellectuals and researchers belonging to such
communities to make presentation before the Members on their findings, which in
turn can be raised on the floor of the House and in the various Committee.

Moreover, it is well known that Dalit literature and research is often ignored.

* Speech was laid on the Table.
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I would like to add that no doubt there is a Committee on Scheduled Castes
and Scheduled Tribes, which has a predefined mandate. However, such a
Parliamentary forum will give a wide platform to Members and the intelligentsia
of such communities to sit, discuss, understand the intrinsic dynamics of issues
concerning these communities, which otherwise is not possible within the mandate

of the Committee on SC & ST.
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DR. SHASHI THAROOR (THIRUVANANTHAPURAM): Thank you very
much, Mr. Chairman, for this opportunity for a first-term Member of Parliament to
have a word on this extremely important occasion.

Mr. Chairman, as we reflect on the 60" anniversary of this august House
and this Parliament, it is time to think a little bit about the democracy that this
body enshrines. The whole emanation of the idea of India, to borrow Rabindranath
Tagore’s famous phrase, the idea of a plural civilization, a civilization that has
been created by generations of people of various backgrounds coming to
contribute to our history, Nehruji spoke about a palimpsest written over by new,
succeeding waves of people coming to this country, making the India we know
today and yet not erasing what has gone before.

In the last sixty years of this Parliament, Mr. Chairman, India has grown
from 370 million people in 1952 to 1.2 billion people today. We have reorganized
our State structure. We have defended our country from internal and external
dangers, and we have managed to do this while remaining democratic.E

Our Parliament is the result of that magical exchange of hopes and
promises, exchanges of compromises and aspirations, that constitute the people’s
mandate, for every one of the MPs sitting in this House today. It is with this that
we represent the people, whose hopes they have entrusted to us to fulfil through
our work in this House. Democracy, that we in this House and this institution
embodies, has given the poor, the oppressed an opportunity to break free of their
lot. And, this is reflected too in the changing composition of this Parliament, the
degree to which the broadening social and class base of this Parliament has been
reflected in the history of the last 60 years. The way in which no one today is
excluded and we have a Parliament that truly looks like India.

Our Parliament reflects our great diversity. Even today’s debate is a proof
of that — the various languages we have heard spoken, the different ethnicities that
have risen to contribute to today’s reflection and discussion, the different religions

and castes represented amongst the Members of Parliament today. This Parliament
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embodies the idea that India is a country where we can transcend differences of
caste, of creed, of colour, of culture, of cuisine, of conviction of consonant of
costume and of custom, and still rally around a consensus. That consensus is on
the simple idea that in a large and diverse democracy like ours, we do not really
need to agree all the time; so long as you will agree on the ground rules of how
you will disagree. This is what this Parliament embodies — how we can disagree
in a way that strengthens our nation, strengthens our democracy and strengthens
the future of India.

This 1s the i1dea of India; it is an idea of a diverse land where all of us
belong, where you can be many things and one thing. You can be a good Christian
or a good Muslim, a good Keralite, a good Indian — all at once, because all of these
identities are secured in the identity of Indianness that this Parliament today
embodies.

I know that in other countries, they speak of the minor differences that
divide people. In our country, this Parliament celebrates the commonality of major
differences. We celebrate all the varieties of our nation. In fact, when I used to live
in the United States, I would tell American audiences that your country calls itself
a melting pot. We are not a melting pot; we have many differences in our country;
we are, instead, a thali, because we are a collection of different dishes, each of
which has a different taste, does not necessarily mix with the next, but they belong
together on the same plate, and they contribute to give you a satisfying repast.
That is our India — the India of the thali.

This Parliament’s Founding Fathers wrote a Constitution for their dreams.
Today we have given passports to their ideals. We must live up to those ideals; let
us ask ourselves in this Parliament — and I say this with all the humility of a new
Member, let us ask ourselves whether we are always worthy of those ideals of our
founding fathers. Let us ask ourselves, if the way in which this Parliament was
conducted 60 years ago, is still the way in which we behave today — whether the

slogan shouting, the disruption that we have seen, that has deprived us of so many
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days of work in this House, is the true reflection of the high aspirations that we are
praising, and honouring, and commemorating today.

Let us also say to ourselves that this is the time when many outside this
Parliament, the self-appointed representatives of civil society has challenged this
Parliament’s right to represent the people, have claimed that there is a
disconnection from the popular will of this country. Let us show, not only that we
have the popular mandate through the votes that we have won, let us also show
that we believe in fulfilling the needs of the people, and that we will use this
Parliament to work for the people, and not to disrupt our work.

Equally, I had the privilege of calling on the Speaker, to offer the
suggestion that we could take the Parliament to the people by having a five-day
Session, somewhere other than Delhi. I suggested Bengaluru, not only because it
is a State ruled by a Party other than mine, but because it has the facilities to host
both the Houses of Parliament. Let us go to another part of the country, show the
nation that they too have a claim; they do not have to come to Delhi to see
parliamentarians at work, but it is available to them, everywhere in the country.

I would respectfully suggest that what we need to do is to remain faithful to
the founding values of our nation’s Parliament, to the founding values of our
democracy and our Constitution; and in that process, we need to revive it, we need
to come out with new creative, positive ideas to make Parliament more relevant
and more connected to the people and this nation.

If we are true to these founding values of the 20™ century, I know that this

Parliament can go on to transform the future of India in the 21* century.
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3t s RiE (APR)  # o iUl wrRTel wHe § f6 dle @l @) e0dl aWiie &
FAR W A 39 FARIE H Al 1 59 U H YOs a1 Aoigd g3l © b § 789 H=al
g b b a9y H I IS Sl BT dierdren AT fohg 31 60 aNT & 3R &Y Sl bl
A8 UHeH A 9¢ AT Bl 31T ISAi H &1 ol &l WRBN 2| T8 dvg H o8 WRBRI Bl
ENECR S

13 HS, 1952 B AP AU B UYgell dob gs ol 99 GHY o (aaRmi 7 3o
afdfehdn <0 gU el A1 fb a1 §9 U H g Gl BNY fhg 9 60 a9 H 3H <; Bl
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* Speech was laid on the Table
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SHRI JASWANT SINGH (DARJEELING): Mr. Chairman, I am rather a late
entrant to this discussion. Much more so, as an afterthought than one of the
original participants that have been listed.

I had earlier this morning reflected on the not so much the irony but the
continuity of our discontents — by reflecting on the 50" Anniversary debate that
we had on this very theme and I have with me, Mr. Chairman, if you permit me to
read it out a Resolution which was adopted on 1* September, 1997 in the drafting
of which Resolution, I had the honour to be one of the contributors and the then
Speaker, Shri P.A. Sangma was just piloting the entire Resolution. I will not read
all of it but some of it. This is of 1* September, 1997. It said:

“We do now solemnly affirm our joint and unanimous commitment
to the issues hereinafter mentioned, and we also do solemnly resolve
and direct that they be adopted as minimum tasks, constituting our
“Agenda for India” on this historic occasion.”

I wonder if that ‘Agenda for India’ is now only a part of the Archives of
India and not so much of continuing Agenda. Let me read out just two or three
commitments that we had made. It said:

“That the prestige of Parliament be preserved and enhanced, also by
conscious and dignified conformity to the entire regime of Rules of
Procedure and Conduct of Business of the Houses and Directions of
the Presiding Officers relating to orderly conduct of business, more
especially by maintaining the inviolability of the Question Hour;
refraining from transgressing into the official areas of the House, or
from any shouting of slogans and invariably desisting from any
efforts at interruptions or interference with the address of the
President of the Republic.”

The Resolution had gone and covered a variety of economic and
social aspects. Therefore, the obvious enough point I leave for all of us to
reflect on, is whether now this is a forgotten document and why did we go

through this exercise, ten years back when it was the 50" Anniversary? I

say this not with any cynicism but really as an aspect of our concern,
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whether our deliberations here at the 60" Anniversary will also meet with
the similar fate five or ten years from now. That is why, I leave just three
other thoughts with you because I have been told that I have only five
minutes and I shall stick to that.

Let us please reflect not on the fact of having traveled these 60 years
much more on recognizing and taking into account the discontent of our
time. If we do not address the discontent of our time, we are not addressing
the substance of the democratic impulse of our country.

The other point I wish to submit to the House is this. We speak often of
physical infrastructure. We speak of social infrastructure.Eere 1s yet another
infrastructure and that is the moral infrastructure of the country. Let us on this
occasion or any other occasion reflect deeply on whether in our pursuit or
whatever we are pursuing, the concept and the question of the moral
infrastructure of the country has been forgotten by us because if the moral
infrastructure gets eroded, then we witness what we are witnessing today about
corruption and corruption of spirit; corruption and procedure; and corruption in
governance. It is that moral infrastructure of the country that I think we need to
reflect on, on this 60™ occasion.

I, therefore, strongly recommend that we in this Assembly or such
Assemblies re-examine and re-discover the ethics of democracy. Yes, we have a
democratic system. We do follow the democratic procedures. But are we
following the soul of democracy and are we pursuing the democratic impulse of
India in accordance and in harmony with the ethics of democracy? 1 do not intend
to elaborate on this but there is a third element which I wish to leave for everyone
to reflect on.

During Independence and for some decades after Independence, the
element of the heroic in national life was the element that inspired all of us. For
those of us who served in the Armed Forces, or were in uniform and then sought

to enter the public life of the country, that was always an element of the heroic.
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What I deeply miss and regret is the absence of the heroic in our national life.
However, on the 60™ Anniversary, can we re-discover that?

Finally, 50 years from Independence, in 1997, that was not a predominant
question until then but I think we need to reflect very seriously that the excessive
centralisation of the polity that we adopted in 1947 and continued wherein one
party ruled the entire country to today’s political situation mandates upon us to
rediscover the unity through re-defined federalism of the country. If you do not
re-define federalism, we will further put pressure on the nation’s sinews of unity.

I do not have time and I do not think it is necessary for me to elaborate
these. These were some of the thoughts that I thought I would leave with you and
with other Members on this occasion. E
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"3t TefRer o (SERATT): ARG 99E & 60 a¥ X BN @ SUAed # (AR 13 A
DI WHE WA H S 4R SifEde ® wERE A Afe gedied fhar oy, @ Ma<s
FHIT TR H AST M8 © RO Al Aolgd goTl & I8 HIdl S8l e & aadll @
forg 7k @t 919 B, T8 W W B o B ff 39 99 B g g 5 aw FeT Il
@ AR BT 9Tl Bl HRRET -1 dTell |ared ¥ad ¢l I8 URIeiie &or 99 e &
AR BT YARIEATDT DI |l FaER <l §| § YFREdIbd Bl 9 $AIAY Hedl g (b g Fed
H 9RA B 5041 Ao R Al e @ Ao g o1, 99 Wy W 9l Sell | By I
FIGHT | UIRA by A1 I IRl H Feq B G HRATE! DI FARe W A AT H TN
& oIy padaiond gu A1 39d davie o 9f & d dad 73 drRifedd & qw= gyl J8l
a® fop fAfy= =raum™i & ®RUT 258 €< qET BT W TG Y| IS TS A&7 & o A SATal

SHD 7 Tl B Gk AW I 8 @l g| THD qMa9 IR DI AlhdiNdb Julell Aoidd §s
Safh USRI bl H Albad & qAel TR AT 21 Alpdifd qodi W 39 Joobl H AT
ff FormEE B @ Tl wfhwE, Aud, ®ER R g9 oS Yo sHa IareRwr g1 gafoy
ST BT HibT T 39 ARG Bl H89 UarRedl el g9+ <A1 a1fey dfess I8 TR fIa vd

e fas &1 IR Bl

AEY WORBH Ud faqedT Bl b §g AU AN Bl TAII WA I HIR ISDR

Alhds Td e Bl HEM UNURISH Dl U @A DI Hbhed oAl Ayl IS S &0 Bl
aTRer SR S8Ry B U Aecqul [l 1 Hew FHARIEYAD A9 DI IR o, a9 dl bl
TRE W 3D W Tl 2] A WRA B Arl & oy Aur &1 farg 8 6 usell <l | &
Jeq H fafHfea B arel e wasl wHa (e, fJer, Reiw e, afgr, s wE e
SIS, delal gagauaH, dferrg forar 21 S & st Rerfwr fosain et off g a1 &
TR § I UG AR & B qUH B [oWaR Ud Wil § 9idfh a1 onid, 1952 Pl Ugel!
ST [HT BT TS GIAT 8| SAD! Ugell 9od 13 Ay, 1952 DI §gl 17 A P Al AT BT
TToq 3N i Ul IR Alch FHT BT g1 a1 1952 H ATl IAD! Wl Usell o 13 g,
1952 I TS| WIS ATl & AAGT AHR H &A1 d8d & Hewdqul Hhael oy & et &t
AT & 91a9[g o B! Sl & &l W A9 TP 21 T8 e <% DI S DI OATGAISA DB

* Speech was laid on the Table.



13.05.2012 296

YT B Aedqul s &, U HRA B G9e 7 FHI-99I R ¥ & AfqgE d 97
FeNed Py § R <91 @1 W Sl @ f2dl @ e & iy SR Aremei & fofg
B I BT DM fhar 21 gl Fed B 1041 b |91 | 73a7 Ud 74ai Heie e |
fopar T f et I womelt | #fgemsit v 33 ufeera ufafvfee fear w21 s o<t
T B T T fF ARA B AR B FALRNGRO I Tl Ul Al AW H 21 Afgerait |
vfafafa fan, @€ emsr 1541 @t 9w # 60 Afeemd wfiffea &R @ 21 sAR didads
AT W IMEIRA &1 ST &l Al Db Yoell FSiga 81 & 8, 981 olidre, SR gd
AMEIRDAT DI W WA € DI B Hebed T o1 B Jdl Areis gRomT S &1 A
ADIT| TS AT AT & (e ST, qols TNIG Ud GUE HHS & FAT9d q1d] A18d S,
HFRIE 3idE@R I SR AE HAT 8RN R <2 &1 Aiferds ATBRI &1 =1 & oy 395
3Tee Ud 316 gl Y 6| R <21 & o |l & f&di &1 @1 81 8! 81 3 84N
Qe @Y O g @ U orew Jfdu & w9 H e gl

31 e WWI B GG o HE Wel |d 40 3feellS! PHUN W@Hl 3R, 41
TRl HIARAAT, &.QH. Hel, S 4l AacieR, AR dld 18, AaR dodq HIS Ucd, S
LAY PUAT, B HAR WO 3Mfa | BB HETd B WAL AR fHar o1l 9Rd & -

Ul S, RIois YATE SIS 9741 |Ied SR 3dShR & gRI URgd YT W {Hdd dad 3

R & J9g wer o

Mr. President “Before formally put the motion in front of House
which was moved by Dr. Ambedkar, I desire to say a few words.

a) “I have only to add that they all (members of Dalit Committee)
worked in a business like manner and produced report which were
considered by the Assembly and their recommendations were adopted as
the basis on which the draft constitution had to be prepared. This was done
by Mr. B.N.Rao, who brought to bear on his task a detailed knowledge of
constitutions of other countries and an extensive knowledge of the
conditions of this country as well as his own administrave experience.”

As a result, the Draft Constitution has increased in size and by the
time, it has been passed, it has come to have 395 Articles and of Schedules,
instead of the 243 Articles and 13 Schedules of the original Draft of
Mr.B.N.Rao.
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b) “I must convey, if you permit me, my own thanks as well as who
worked on honorary basis all the time that he was here, assisting the
Assembly not only with his knowledge and erudition but also enabled the
other members to perform their duties with thoroughness and intelligence
by supplying them with the material on which they could work. In this, his
band and research workers and other members of the staff who worked with
zeal and devotion assisted him. Tribute has been paid justly to Shri
S.N.Mukerjee who has provied of such invaluable help to the Drafting
Committee what ever I have said it is part of Mr. President’s Speech.”

IS 3T & Ao H 60 IVl HAS b FHE P IAR dSd D FAvE WHG Pl AFER
sfoerd @1 21 g9 fl 39 9 R T © 5 F off S d9e o1 R g1 9% B SHar & s9
|1e df 4 fqeard qe1 © ifd S W 1 99 1954 H AGAHT -1 JRGeIdl FaRor g
uIiRa fFa| Sief g8o1 Sarsd MaRer fadae TR fBan, 981 1441 |t 4 Rl &l JI5¢ ¢
qch, NI DI BM & DI AT DR < Bl ST Bl < Bl B AT 81 < & & =
B! e &1 Aifersd AfUPR f&ar g1 il WeT 7 U WHR & Ul B 3H Sl db
g & AU IS T GBI & W9 H B 91 BT HH b1 2l Aot 1547 Arhadr dt
BT WO BT ATHR IT5¢ ¢ Hs FRIRG 7 R AR &= B &l o < & A6 U
YSTTAT I UOTTell & fdiid g1 891 I8 dotdd! 30T © [ 89N < & AFR®GI &1 WX
a1 B BH TR [GA] A2y {6 AR QA [T ASMIg M0y SR e B AGA WR
& fR ol €1 9= dieda & fog aafda &1 daa Jfdeam & Iuddl serar fa dsa #
R FaTer Bg a1 MY i SR A RMl & rgurers a8 AT T8l e arey, dfe
faegTTed ® el § s &l Fedl wiaar W faeid B a1fee] g & ddarT gormedt
H 7 Bact A [ARIET ueT Pl MaRIDHAT Bl 8, T DHacl FHARIGD &7 A YU AR e
AT BT 2 dfcth WRBR IR e v & W TSI BT MR W AATES Bl 2] WA
THE & GeY H R O 91 G AfIF B IRl 7 SR S wHER uH o gRaat o g
I T T H GSRI P ARV TR PV df H Ao R Aqaal Bl AR R T B
Il ST @ A g8l 81 WAl B HIIATE! Pl GRE¥H W < PR I ANNRS D1 HIfhAT
PO GES el oI, FiP T AHE § 48.74 WIiC qay Ay Ao W o o a8 o9
AT 13 TR ¥ HH 9T 39 B W 9 o 2l 37T AU el & v mafaad or
TR & fh o9 ifed 5w, wredt oft, Efew o, <. erdsaR S difgn, ematy duarh, gur
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A4, 0 ofcdt fagrt arorl, st wydsad, i Aygformd, ot dors, st goars, i dig A
ufthar dae Ml R SIUPR, a1 BIvd, AWA WPl MR GRERAl & gfa frar der
FIFITE ATl & oY S S 9| A Alehai s U AR 3R GAwRpd YUlTell 81 SHeb!
3T Ueh WXHIT 2 S U Bl 81 R P A9erd Ul JAFad Bl HRA & Al 39
I W G B GHd © (b 60 Il I AT ABaa AN A8 AheIdTad defdl a1l I &
HHE 3R G SAebai= Bl AU I 2 A FaY U8l U1 $B bRl BN O g 3R
qiEal ® TRIRES TRAT JARenifid 81 ok iR & I S\d A iR iR ¥18 &1 @I fird
e | BB & AT AHTSY BT RS AT SR 98 =RA ¥R IR Ugal g IdD AN AUAT A
PB AH BT o1 ATed 2, Al I ATATSY Bl G 81 T, O/ 8 I8+ FATS I TGl A STl
ST g AR AT SR wRAT ARy b o drel @il H W¥E Bl U g foRn el | dHEy
FRATST BT TMRG 3R FRAH AT IS ATIRTRIS, JURIEDRY, FeER O aai |
AT qTgAt e BRI ellbad AR IO 3ffereh UeRd 81 | WK e & |G ATell DI AT
Syl 3R gl B gfc A el Seft & 81 3T AW & WHA Saraes!, URafEr iR
WRBRI B (RIRAT BT HaTel Fa Hgaqul &| Aial Bl S Ud ST D Flel STaraas! bt
¢ TS Bl AT B SR B WAS IS Il D goid I ol B GRS R by
DI FEE H AR IR A IO &l MM W S & 3 AR TG RN B e’ e 4 & [
Bl Bl 9% & AR gTATE SRRG O B D AUBR, e BT DR, Faa1 &1 AAPR gd
GTEl YR&T D1 AMBR S BT D U & o BT qbR ST Bl DR Y& fhar 2l
HHET BB AToIhdl R AR & At 3 A1 8lan §, i 98y &1 HHl 8l 3l
B I & Tgel [A8® BT JATAT & ICheT HHS BT ASHd PR ©, T8 SelvTd WG A
FIR ISP U UG QAT & AR W Fdl P S AGAH DI A ST &l 37 gar avf
BB g€ dqlaTE § I H Alhd 81 X7 8 BB WRAr § ga1 Aide {1 Siid R 37 8 &
S ST Ud FEIST dF HaT HRAT AR & ql Q¥ Pl B b I WA ST A 60
AT, YOI S 3fawel § YdW A dTell Siiad @i Mgl Wl B AT MY WA qrenaii iR
feapal B YA AW Sl &, Afhd 498 & 998 H 9 HIg Bril g8 U 9 & dR W
QT S| 39 69E 1 S8l SRYI I AR T2 Y W AP & gRI FAS Bl &M &
BT AT U e B g, 981 Y JIR, 3 B GIR U4 R Ferl § Afgaraii & oy
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3IRETVT 1 A8 SR A IS ERI SRISHIRI DI ISR AT R BRIl Al bl Aot et
DT YEE TS DI BbIbd a1 gobT &l LA BT ABR 3R A& BT ATDR S FAG T <
BT foar 21 ABdifd Uomell § MW YRA &7 favary R @ 39 99g &1 3f8H
ANTE 2| I8 8H AP Wl ol AT & qa¥ 9 Albad D (oY GINAT B AqY 370 HAG
B IFAYRO B IS BH WD oY g1 Fel 2l W 7 5y By Qe eriurfersdn sk
=ATUTferepT WU 3T < bl §l 3T WY AR DI AAG DI Ul 90 Bl IS BRep Sl
D AW W SR Bl Fehed o1 BN b WO IRARIBH 1 Sfidd T Aoqd BHRAT 8|
g W Araer 8 6 af 1952 H APl B @ 103 6D gs, d8 2011 H IT WA €
PR 73 ® TR AT W T9 ¢ 99 ST S qWEA FHAIGAT ggdl o & 5| Whe P dobi A
Tqfh 989 BT T 3fae8NT @ 2l I & a9 95 ¥ a1d 919 3 W@ B, dfhd <@ I8
BT fF 59 <% B qHel SR ATl & A Bl Bl I8 perdl 2 AT AE | W 59
IR SR UR g1 GERI 3R ASep JERI DI AR GG BT HT Abed o1 BT AT I
TR e W HAT BRI VAT BRab & 39 UfIeRId 31a¥R &l AR SR ST Fehdl & WRd
&Y Aar &1 31 T Al BRIt NeT AN B AT BRATI IABT Tdold © TNeT 3R 31T B
e, STawR &1 ST Bl e 81 gAN didt & |qa¥l He Afdx Bl A8 Aecdbien &l
g & & o 9 o1y fie SIU| wmae 7' wR forg e T8 B, W 9@ 9% arn @t ort A
31¥ 2 ofR a8 ST B, 79 9% AN &M @ T8 B
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Bt IR AR (Spwg) IR Aimds d 60d INIS WSS wed ¥ fYy w4t &
QR B He@yyl fdg A I 81 13 Wy, 1952 Bl BAN HAS DI B Y& gAT ATl D
HEw@qul ¢ Usel 3 fad W & So W Al T | P S Wi I & IS &1 Alddd b
Afer, dve @ Ui S H 3NeR AH BT YT 9eM Bl gl AT Sl SearRt @
AT ST 3R 60 AN Yd &l off IFH IS HHI Mg §l ST HF IR |Araoi+d Rl W)
TR & WM R AN &l I ¥ @ R ToR A 21 SMedl & a1g Jamil & Sfad
el # A, TR, AhAT Bl AT | IR | TR IWH TS Ud I, & JfT 39 J1RIed
B WET 8 I8 91T BIAT AT 3N USell Al QW & |i¥E WH ol SIS BT qad H
FHME B ATl € 98 AT T A HAX B Wb H A A I gl D! Saiel gl
TRaR & fog 14 &1 vy € a8 9o & forg oY IRverae B STSl U ARl &7 o |
YT BIAT ST V&7 ©, dfed fAuRid 81 @1 &1 WaeH 2 S =T, Braded] Hlerd, UHeIRYTTH
# gU Aierdl ¥ Sl & 79 H JifIwdrd BT 9erm 21 FF 7 1962 H 99 I THN R WRAN
I IR Heoll B forar 9 wRdT G99 #§ ywa@ TR &A1 A7 o7 IR FHer AT of 6
UH-Uh 9 SFIF 10 off SIRAT, 9 918 1994 H IR & UTdh 3ffddhd Bk arfid
o1 B g e § g gaTTl A Q1 URTd U 8 Aol B9 ST 3T Are WY el e
TTEd, AP S DY Y FhdT 87 IS H SIRIABROT 98 8T &, 3 v &
TR TGO T T &l HeA B At @l I oI H @ uST gl AESS Sftad #
UREf3dT, SHMGRI T 31Tg fag 8T g1 w@ref Bt 81 &7 2| Shfadrg &1 J9ra ot | ot
¥ 98 &1 & AT B Aoa B W IR o @1 7] oy s qe fafost @ < £ R
D &F H 950 PO PRI DI aIHal &l e IR BIH AT T 5| AdRen A d
T T HaT A 99 T, AT BIAT DI AT AR el B A& H BT 3R -l o
e fios & 21 faRwer wial # tef Rigrd ST1 81 ared, W9 U9 oWk ural # Ren &
e # BT SR <@ DI fHerdr §l qegTed Ao A e gerN @i q el g g 9ga
foewfo Sed <@ @ et ©1 Riem &1 ISFIRGRED 919 @1 faeadar ol R
RISNR T WA AR 9 I8 7 IR el &1 TR A/ 2| STefarg vd gaiaRor § aRkacd &
Fs TR FHe I @ F9h ES B W Tl S @H B W B U B W gE B 5l el
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Y07 978 377 jE B, el g TS @ gl o e e @1 wfw ywifaq @ & g1 i
F AR IR P! TIT 96 @ §l 91 0 AW H§ H§ FHRIN ol 81 2] TSN WHR 1 DI
R @ Al e qEiEl ¥ SWR SoaR Sufdd W g9 ANl W HM B B
LIS & AT aTel T H ATl qa FS1 Al g arerl gl

de H 989 % fwaies 781 afcs I8H 4 faue & gR1 ¥ T gemal w Aeid
TR B HGR ATRIRI DI FURT Bl S¥wd ¢l G Al BT 39 910 W fIAR AT ARy
o dadry aven 4 fREe & o 87 $9d d6, 39 gIR & oy 9fes w0 4 g
HRAT AMMBY | SIS Gell DI Ug foRd 3R ATH YA B4 & AN DI 3 A MY T
TSI AT H WS ANY AR < B Ul T B A G aRe AU Y GER SR |
e dean 7 udh @i iR Su F IO @1 aFard ik dgfad 9 fam 2
HA Alhea @ oY fgaeity @awen i amaeds & I8 dR B sfrdl faggs & el
afch ATGT & STHdH B d BT

S P SEAT BT S8l AIC B 98 dIC SHR U b dqal AIlC <@ q8l dad DI Wl
Pl W <@ 5 a7 & D Fidal Bl TSl FHIE DR o 5| I9E Bl TRAT g a1l
3d WG 39 Wad H A T U.SaeR ddd 8% ¥ bR S0 AT UG S, 3ree
Oy arorul o, oTele™T Srrearol S, gEAT WRIS o, #Y fomd, S0 I AR dfgan
3Mfe S & SR At 3 WiE & S Heaqul &l # 1 14dl b & SR 0
AT & & Al B oy Fey fHar fad Yerd gios 7 AY SR R gHel fdhan, foRe |
TRA AR 997 Ps o7 Rudrer § d8reh & Rufa #§ Y @11 97 9 59 9ol B SR T
AR wEG Sfl, XA HAT S Al 7 &1 gbe @il WA IRR R @l S QRE B dle
T R B e Felwd W ol T fhq ellbdd & Jodi Bl bl Wi el B faar
JAT AT e Ul & A B

JTST JMMATIHAT © b g9 Il AiAg M9+ Hr SHMEN ¥, TR | AN Ud IS
& U 3T e M &1 Hdved dax T8t d S|

31T 6041 TS WR Hebed oI Bl ALl &l I8 Wil Mg vd N9 bt Hiear asb
3T, %, Wb, Ul ugan far| s BT gar far &, dRISMR 61 ASHR feer fean, o wed
AR H WS B qEIS HAMT HLfeh garll
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“sft Worm feuw (S SWY) SR YdSl A NS SGE BT S [T ol o, 98 9ad

R T & HET Uh §DHIhd bR GHAT & ATl SIAiAl Pl HRON < & o

60 99 Ul B TR BH S IS FAN §, S ARG IR H eyl ¥9RIE Fed
3T B9 U WG I WY FHRIE AT I8 o) offhd ARAY I¥9_T I8 W Hedl © &b
ARIE ged AU Il BT IRY[T & I o (AR THM o & 3R IR W | @I B
gl

BH WA SHh IRART & 3R i 9ed & d ol 84 9 SO+l dde Bl
BTSN 1 Hohed oI @12V | AHET URARIRH &1 T 99 &I 99 o+ a1y iR g9
IS BT HIHBTS IR IRYFT 7 FaTaTaeh 81, 37 919 BT TIeT HRAT A1y |

A QM BT HIETIBI G SATehienAT Bl JRIfdw BT &1 BHRT AR IW¥E Bl AT 3R
IR TR < BT AT T AT 2] SAFAY ARART TRART & 3IJAR O 60 a4 & a8 T3
e @) PRI Bl & 99 B A B a8 BAN UG IRARY Y WU, Y S SR SATaT
URUEFIT & H1 A T D GHET Y 81, VAT BH JANT HRAT ATy |

A 60 WA A Tl el & AHeddd ael 61 & WK A= Pl A B Dl
faem & wRAT dog 7 weEye yfter | geelt i, womifae 9 enfde aRfRfaT
H AR d9e B YT iR gARNYO 89 arell &1 I8 WIdR B gU 89 ST il
@1 R A gRWIfSd BRI 3o I Ahed BH T AIRY| 3TNl W Wcbed of fb g9l Wvig
3R Tot, AR dlet 3R IFaRd G| St o 7 81| Wl Ja wawe Rafa gkt gl
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3t SO ueTer st (SR T fAweh) 17 e, 1952 @I 3T WRAW WEe & 13 WS,
1952 P IMANFIT WoH & &I 60d] a¥lic W # FW AR B YUHEAT o1 ATE|
AR AThad Fad Alpd 3R JEITeNe JSks &1 Yo Siidd SaTexvn 81 ol Safh 8
TSRl SRIT § HASRT Al d TS W As@el @ o

WABS BT A I § dol, a1d PR AR Bel Al dArbad |, Aaod f7d R
<o 2 # arat &1 ware St S T A1fRy| 39 Ao H BW AS-dhal edhd gy Wdid B ©
3R TS B HRIAE § FIUE I[APR FARA BT FHIEN G DI I B &l dAldbad |
IE e R e Rug B gl safoy # 39 g W SR o =g 6 dedd d
frem-famsl &1 fawen wag gerr & @2yl

9 3R W H BN 6US & PV WU AW B ATQ HAT AR Silfh T & 4N
HINY TSl IR 9WR I 2| FaYeM, § I R Dl TG HRAT AR 99 1971 b HRI-UTH g
H v YR fao oiR draee & god @ UvEn, Sf)1 Sff 39 9ed H ofg dl
TS SR PRl @ 4 ST W [Har T ol fauer & A ar e faen
oAt Sff 9 S g Bl I | 98 &0 WGy SiE BT U ISR &l o7l 5
JTA-ATT 408 QI & AT IS Sl BT 39 A9T H INPR BT o Uh VAT IR0 8

FTAeh! gARIgRT RT3/ Bl
AT WA S, AEUH S5 & a9 §H: 59 0T H Siqe) 37s 1§ Ul +

ISP WRR R (BT T8l $9 T BT IR HRAT | G 8T b Albad s H & U

dic BT U1 Wed Bl ol I8 T2 3R Wi W T J IR AT 5 TASY Bl ARDR
U%h dle 9 IR =AY

Y8 U 3fhlcd U B [ qHT & WI-H1Y BRI Aldhad URYF B3l & g BANI
TG YUMTel H aad aiRbe § GaR &I AT AaIhd 2] 3HT Iged | {7 HFerad qifed]
& fou fadae Wt 59 wed # wqga fban ol gaferg a)1 I8 A4 & b W dldbd s Bl
GG XA @ (Y FATd Jullell § YR S 8] 89 Sl Bl Wellg P had S eyl g
B AT T B A AN BT A9 Arebe s IR HH 2|
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*sft TR TR (ABCNTIER): 39T 89 Wed & 6041 IS 71 38 &1 WeT & 60 Y I
B IRAHY &1 A I 21 39 U 89 oo @ Wolgd lldbad Bl MR AFG ol R favg #
AR Q¥ BT A d A9 A9 ©, fORIdhT BRI @l 2 [P Uoell $aR & ANl &1 S<a wal
W ST BT DT HAT| TS AREAV DI FHAG PRA DI q1 DI A gl oAb H P g
& anft grea aga wve 21 v Sfoel, et § 4 89 & qragE W BN o B
Td ISl P DI WAl Aol ©l BH AMISD T MH AuAd &1 R IR D dag A
TRATgdS AR w=a1 we| o f&T amifisie vd anfdes fawsar &9 8rfl, |9 faF g9
ERECINEECORSET

T IS IMHANT & 1Y FHEl U @l § f6 13 A8, 1952 & FeA # iR M & A
¥ ®d AW Bl @1 2] 99 1952 BT WGT 9 IAD 916 B a8l b ad R 4H A SR, @
@1 O ® 5 ugel et 96 gon Rl off, Siafds | 2011 H Waw &¥ d9@ gs ol AT
e Bl MRAT B R g1 I8 g Wt @il & forg e @1 fawy gl

# 3T AT A9 AT § b AeT & e Jdell a¥ & q9d W § F& &

TSR T 3R 3T W e Bl 9o gl
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* DR. THOKCHOM MEINYA (INNER MANIPUR) : The Indian Parliament
turns sixty today, May 13, 2012. It is indeed an excellent opportunity for me to be
a Member of Lok Sabha at this point of time. I am extremely grateful to the
people of Manipur and the people of my constituency in particular for having
given me this rare opportunity.

While the Indian Parliament celebrates six decades of its existence, I do
seek the indulgence of this august House to inform you how prestigious is my
State, Manipur. The State of Manipur do take the pride of presenting to the Nation
Shri Rishang Keishing, who is a sitting Member of Rajya Sabha today and who
was also a Member of this Lok Sabha in 1952, that is the First Lok Sabha. He was
the Chief Minister of Manipur for more than 12 long years. In short, Shri Rishang
Keishing is the only Member of Parliament today who was also a Member of the
First Lok Sabha. We congratulate and salute him. Le the Almighty God bless him
many a happy returns of the day.

It would be appropriate for the Indian Parliament to reflect upon the
efficacy of the system in general and the image of the parliamentarian in
particular. Now, that we have successfully completed 60 years of Parliamentary
democracy. In these years, we have achieved tremendous progress and have many
achievements worth mentioning. Today, we are an emerging economic power and
a super power. We are in the nuclear club and space club. Very recently, we have
joined the Inter Continental Ballistic Missile (ICBM) Club.

Our economy is consistently growing. Our foreign reserves are one of the
highest in the world. We have achieved 74% literacy. And 75% of the population
is now above poverty line. We have made education a fundamental right. These
are some of the achievement we have made in the last 60 years of our

parliamentary democracy.
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However, there are still many challenges before us. We have to completely
eradicate poverty. We have to achieve 100% literacy. We need to guarantee
employment to all the unemployed. Many people are struggling for a square meal.
All our people are not getting safe portable water. All the households are yet to be
electrified. We have to extend healthcare facilities to all our citizens. We have to
guarantee food security for all.

At the same time, we have to deal with terrorism, insurgency, Maoism and
Left Wing Extremism. We need to curb the money power and muscle power
during elections. We have to make a more vibrant democracy. When our voters
and citizens become educated, we will certainly achieve a much stronger
democracy. Our grass root level democratic institutions like panchayats and
Nagar Palikas should also be strengthened. More power and responsibilities must
be given to our democratically elected local and village bodies. In short, our
citizens should be fully empowered.

In fact, the world is watching us with envy. Such a huge country with a
huge population and numerous ethnic groups and still running a functional
democracy; it is indeed a remarkable feat. In 60 years of our parliamentary
democracy we have made great progress in almost all spheres of life. In the years
to come, we will certainly move ahead of other countries of the world.

The spirit of democracy is not a mechanical thing to be adjusted by

abolition of forms. It requires change of heart-Gandhiji.
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* SHRI PRALHAD JOSHI (DHARWAD) : It is a matter of great pride and
glory for Indian Parliamentary Democracy as we are celebrating the 60™ year of
the formation of this august House. During this historic period our democracy has
seen many challenges and sometimes threat to the very foundation to our
democratic system. But all the time it met with such challenges. Indian people
have risen to the occasion and upheld and protected our parliamentary system. We
were more about 40 crores when the dawn of Independence ushered in 1947 but
today we are more than 1 billion a largest democracy of the world. But, I must say
with pride that it is not large in size but we have a qualitative and vibrant
functional democracy.

During this 60 years of functioning of our parliamentary system, India has
produced great stalwarts like Pt. Jawaharlal Nehru, Vallabbhai Patel, Dr. Rajendra
Prasad, Dr. B.R. Ambedkar, Sh. Shyamaprasad Mukharjee and living legends like
Atal Bihari Vajpayee and L.K. Advani, Pranab Mukherjee who by their
unflinching advocacy of democracy and their dedicated services enriched the
parliaments of their times and also made us the worthy inheritors of this great
system.

As I have said earlier, with the passing time and growth of our population
the aspirations and dreams of our masses also grew in larger dimensions. During
the beginning years of our independence we had to face the persistent challenges
of illiteracy, poverty, ignorance and first to build a system where we could see the
equality in the social justice.

The country was faced with the challenges of removing social and
economic injustice of weaker sections of the masses. The heaviest responsibility
on the shoulders of the Indian political system was to give social justice and
establishing a economic atmosphere of greater good of greater number and to

achieve this constitutional ordains of providing reservations to the socially and
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economically backward classes but to usher them into main stream of economic
development.

This new chapter of the history was written successfully and I must say the
credit of this success should go to all political parties to the consensus in achieving
this goal. There were not a single voice of dissent in bringing this well cherished
ideal of social justice and creating a socialistic pattern of political system. But on
this occasion, I must say we should not be completed over what we take pride in
achievement still much needs to be done. After having been successful in creating
an egalitarian society our eyes should set toward achieving more inclusive
economic growth. We are boasting since the last 10 years that India is achieving
high economic growth in terms of GDP. It is true that we have made a long strides
and leaps in building a strong country by nearly achieving a double digit GDP
growth. But we must ask ourselves a relevant and fitting question that whether
this growth has reached masses equitably whether we have seen to it that this
newly created wealth is equitably distributed to our people and by that, brought a
qualitative change in their lives. Whether we have been able to see the smiles of
complacence on their faces. The answer is the certain “no”. If this is the reality,
what is this growth for.

It is a great opportunity to be in this greatest temple of democracy when it
is celebrating its useful existence of 60 years. There is no other proper or better
system of governance in world other than democracy. It feel that in this country
there is culture of debate (proposition-condemnation). Therefore, we should use
this floor of the House for purposeful debate. If house can function smoothly,
every Member including junior Member will get opportunity to participate in the
debate and proceedings. Otherwise, people lose confidence in this system itself.
Therefore, in this moment of 60™ year of Parliament we should pledge ourselves to

uphold democratic values.
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So, our strong resolve in the 60" year of Parliament is nothing but to make
our masses feel that they are sensing their real share in the growth and they are
real heroes of this growth story. This can only set to create egalitarian society.
We have an ardent goal to achieve in this 60" year of our Parliament and 60™ year

of Independence. “Swaraj Milgaya Lekin Suraaj Lana Abhi Baki Hai.”
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* DR. G. VIVEKANAND (PEDDAPALLY) : On the occasion to commemorate
the 60™ anniversary celebrations of Parliamentary democracy, I salute the Indian
people for keeping the faith in democracy by electing 15 Lok Sabha Members and
sdgiving an opportunity to its Members to highlight the problems of the people
and make necessary laws and amendments to suit the needs of the day. Despite,
global recession and slowdown across the world, India was able to grow at 8
percent GDP for past five years and 6.8 per cent last year. This clearly shows that
democracy has played an important part in the progress of the country. However,
the plight of the scheduled castes and scheduled tribes, minorities is still
precarious and there is utmost need to look after these sections of people. The
UPA government has increased the allocation for the weaker sections in the last
two budgets. But, to ensure that the funds are not diverted as was happening until
now, there is need to pass necessary legislation to ensure that these funds are not
diverted, non-lapsable and are monitored by a nodal agency, preferably the Social
Justice Ministry. The President’s address to the Parliament on the Government’s
commitment for Telangana and the union Home Minister’s statement to both
houses of Parliament that the process for formation should be honoured especially
in view of over 700 people committing suicides for the cause of separate
Telangana. 15 out of 17 Members of Parliament from Telangana were forced to
stall proceedings to highlight the issue and also send a message to the people of
Telangana not to commit suicides. On the occasion to commemorate the 60™
anniversary of Parliament, the Telangana issue needs to be resolved positively so
that suicides do not take place and the aspirations of the people of Telangana are

fulfilled.
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SHRI C.M. CHANG (NAGALAND): Sir, celebrating 60 years of the Parliament
of India, this great Institution we find ourselves in today is indeed a matter of
immense pride, honour and happiness. As the leader of the Naga Peoples Front
and as the representative from the state of Nagaland, 1 too extend my
congratulations to the people of India on the occasion of their Parliament
completing 60 years.

Sir, 60 years ago when the Parliament first met, there was widespread
scepticism, at home and abroad, that a country so diverse and fragmented, could
not survive. Popular opinion suggested that India did not have the political, social
and educational maturity to survive as a Parliamentary democracy based on the
rule of Universal Adult Franchise. It is a hallmark and reminder of the exceptional
nature of our past leaders, and above all the belief of the Indian people, that this
institution has stood the test of time.

Over the course of its existence the Parliament of India has become an
embodiment of the hopes and aspirations of its diverse people. While initially
dominated by the elite of India, the Parliament gradually began to reflect the actual
reality of the people it sought to represent. The deepening of democracy has meant
that people cutting across social, economic and regional lines now have
representation in the Parliament and have a say in the future of this country.

Citizens of this country, who have historically had minimum access to
resources, now have a greater stake in the democracy we pride ourselves in. As
such it is our responsibility, our duty, as their representatives to ensure that their
concerns are brought forward and their demands for a better life of them and their
children are fulfilled.

While indeed over these 60 years, Parliament has meant a greater sense of
empowerment for the citizens of India, and thus merits celebration, today must
also be a moment for introspection. Questions regarding the efficacy of Parliament
must not be brushed aside. It is imperative that we understand that this

discontentment is result of the fact that the promise of democracy has not brought
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about positive changes in the life of every Indian, with poverty and deprivation
still widespread.

It is essential for us as Parliamentarians to realise that today must not only
be a moment for self-congratulation, but rather we must accept that many changes
need to be brought about in how we conduct our business here. We must conduct
ourselves in a manner that befits an institution as great and glorious as this, for that
i1s what is expected of us as representatives of the people in the world’s largest

democracy.
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* SK. SAIDUL HAQUE (BARDHMAN-DURGAPUR) : 1 am happy to say that
today on 13™ May, 2012, we are observing 60" anniversary of the Indian
Parliament in both Houses. We are proud of our Parliament has which for last 60
years has made a long journey to make our democratic system more strengthened.
From the first day of Indian Parliament till now, Parliament has accomplished
many a goal, the foremost among them being the passage of a number of Acts
necessary to kick-start diverse functions in the new democracy. The first
Parliament passed 322 acts for sectors as diverse as banking, currency, insurance,
commerce and industry, defence, education, fiscal and finance, health, legal and
several others. It also passed six constitutional amendments before its termination
on December 22, 1956.

We are guided by our Constitution in every walks of our life. The
Constitution of India is the supreme law of India. It lays down the framework
defining fundamental political principles, establishes the structure, procedures,
powers and duties of government institutions and sets out fundamental rights,
directive principles and the duties of citizen. It is the longest written constitution
of any sovereign country in the world, containing articles in 22 parts, 12 schedules
and 97 amendments.

The Constitution was enacted by the Constituent Assembly on 26
November 1949 and came into effect on 26 January 1950. The date 26" January
was chosen to commemorate the Purna Swaraj declaration of independence of
1930. With its adoption, the Union of India officially became the modern and
contemporary Republic of India and it replaced the Government of India Act 1935
as the country’s fundamental governing document. The Constitution declares
India to be a sovereign, socialist, secular, democratic republic, assuring its citizens
of justice, equality and liberty and endeavours to promote fraternity among them.

The words “socialist” and “secular” were added to the definition in 1976 by
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Constitution amendment. India celebrates the adoption of the Constitution on 26™
January each year as Republic Day. The centrality of our Constitution lies in the
sovereignty of the people. This is exercised by those accountable to the legislature
(Parliament/State Assemblies). The executive (Government) is accountable to the
legislature which in turn is accountable to the people.

The efficiency of this mechanism depends on the duration and proper
conduct of the Parliament proceedings. On this score, there is much need for
corrective action.

Clearly, unless the Parliament sits for longer durations, its vigilance over
the government is not effective. Thus the executive’s accountability to the
legislature becomes the casualty. This seriously undermines our constitutional
scheme of things engendering authoritarian tendencies. This needs correction by
ensuring a mandatory 100 sittings a year through a Constitutional amendment. At
the same time we need to enhance the quality of debate and discussion in
Parliament. We need to maintain the dignity and decorum of this august house.

To wuplift our constitutional mandate and also to strengthen our
Parliamentary democracy what we need is to review the role of judiciary as being
both the interpreter of the Constitution and law, the custodian of the rights of
citizens through the process of judicial review and the delivery of justice. The
system of delivery of justice, thus, needs to be urgently beefed up. Further, recent
experiences of judicial activism have blurred the delineation between the three
organs of democracy. The judiciary interprets the law but cannot make them or
decide on public policy. The Constitutional mandate is for judicial review and not
for judicial activism. Thus, time has come for us to seriously consider the
establishment of a national judicial commission with representatives form the
three wings and the bar.

Another important factor to consider is that the maturation of Indian
democracy needs to be accompanied by certain structural changes to enrich the

process further. All the Governments at the Centre had more people voting
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against them then supporting them. In fact, since the first general election in 1952
has a Central Government being formed which commanded over 50 per cent of the
polled vote.

This merits a serious consideration of the proportional representation
system where the people vote for the parties, who, in turn, will send to the
Parliament MPs on the basis of a prior-declared prioritized list, in proportion to
votes they received. Any government that is formed on this basis by a majority of
the MPs in the Parliament will necessarily reflect the majority as expressed by the
electorate.

Lastly, notwithstanding all the talk of “inclusive growth” the reality is that
during the course of the last two decades of economic reforms there have been two
Indians in the making — A shining for the rich, a suffering for the poor. In this
context, we may recollect what Ambedkar had said when he presented our
Constitution’s draft for final consideration.

“On 26™ Jan 1950, we are going to enter into a life of contradictions. In
politics we will have equality and in social and economic life we will have
inequality. In politics we will be recognizing the principle of one man one vote
and one vote one value. In social and economic life, we shall by reason of social
and economic structure continue to deny the principle of one man one value. If we
continue to deny it for long we will do so only by putting our political democracy
in peril. We must remove this contradiction at the earliest possible moment or else
those who suffer from inequality will blow up the structure of political democracy
which this Assembly has laboriously built up” (25 Nov. 1949).

The Parliament must enact necessary laws which empower our people
economically, politically, socially and culturally. One man, one vote, one value
must be transformed into one man, one value. The time has come for us to heed
the above warning. We have to implement the very ethics of our democracy. We

have to build a nation, quoting Tagore’s words; where, ‘Head is held high, mind is
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without fear’. Let our harmony be more strengthened. Ours is a culture where
there is unity in diversity. That should be maintained and strengthened.

It is incumbent upon the Lok Sabha and Rajya Sabha today to make the
Parliament and our democracy system a better one for the future. Let us make our
Parliament true representative of the toiling masses. Let no money power capture
over it. Let us be concerned with the causes for the kisans and workers, youths
and women for making their life better. This Parliament has been attacked by the
terrorist forces. But we have been able to defeat those forces. Let us move
forward for an India which is in true sense, for the people, by the people and of the

people.
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" podn e (RAR) I8 WX g a8 |vmg 31 99 © 6 991 998 31 Ra S &
AR W AIH 9 & R I3 # oy fIaR oga & &1 Hidr e g1 et g9 99 At
& Uf T SIGISIel @ AR Ydhe B Bl IfaWR el © TR o= B STSIal a1 Arha =
BT BT BT H U WON TH B WRATE &l DI | ATE g8 ST e B, S b RRBY sreiant
& RIPR gY, are 2t Sfaxr widh 8 fS1ehT 31Ul R&reh 81 Werdh &1 T, AT 2001 H AHa
HI /T B Y YT U7 T dTel WRMRAUE T H0E JR&ll & oA il § qaugH 39
¥R W I FHT & 9l ST srg-gHa sifta wear gl

fUoe AT ATl & SR B8R < 1 AfAeaa=y Wi &1 g1 59 3rfagaa=a wfa &t
SHIE A TG & SR FUS IUMALETE WRPR b JIATST DI T81 o qWt @1 9 I8
HERY BN IO B TS B &4 I I o o1d U VA Q91 & 1T wTgt 80 Wfrerd aft
DI YA BRIER B AP 81 A, AbdiAb WRDHR TG | wedre fhaftn 7 a1 g8 a®

&g foar e f6 “East is east and West is west and never the twain shall meet”.

3T BHARN AT A TSI FHET § AU ABAd Dl &1 HRAT| A1 Ml 7w o
- Ahdd B B/ D Y QT | MO, WA G Yhdl &I AT &1 8l o) gl al
JI¥ UBel B I8 <@l ©§ {6 B9 U <¥ H Udhdl fhd YHR §9IY 9 Wdhd B BERT <9 &
I8 U IS < T 8 & P & 91§ dleil 9&el SRl 2| o WA I Rl w1 S
e & Rl o S A Bl BN Q¥ Sdal § Udhdl & AT B O SR d1d ©

ATt ATpds H AE-Teiielal Bl 8T SRl § Hif 9P (947 bls W) Alpdd F8l o

FHAT| 9d T & UdH N DI WIGISI BT TR el I, TR S AW T8 9§ Fhdll|

qETHT T ¥ BB AT -Abd ol H Adbdle & foIU Pis S8 T8l Bl SIdhT Her o Ife
ST # o & 9ol ot @t AT e S el a1 @ g i @ Smoh| smReT @
T 21 3TaTed foTdh <1 Al 3TTS ¥ 150 ATl Ugel of ®e foar a1 “Ballot is stronger
than the bullet”. 59 YR AR S & T &7 60 ATl A Uh AX D Ul AR Bl
1A ¥ fFergeiar ® ® € a8 g & fov v Srpdl fiaret ®1 g s¥il uwaRe e @
FETfierdt @t e B Y @ 2

* Speech was laid on the Table.
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TIT B 910 © P 89 I B A oThx I I T Ig O W fb fAh B 59
s # 35 v T ge oMYl Al F9e &1 U o Wt s 8 T a1 S9 e &
BTl A8 Ugdl Al 98 el W H Albd T8l el S Wehdl| b gl UG i

Fead @ A government in Democracy should be “For the people, of the people

and by the people.” dT& Weal Alddd HEAAT ST AhdT & o wHt &t wra=mell g

ARl &1 FRIE fRar S g
IE 98§ & Addd WER B I WG W ol §l §els & 4 HerEE

fdwe afaa 7 @ @& i a1 “Democracy is the worst form of Government except

all those other forms that have been tried from time to time”. W=j ¥e7 I8 8 &

BN U 399 98R PIH A1 fdbed 2l gar & @l fdbedl Bl se H v&@d gU 8 8RN
Afder fFETars 7 arar WERE sidseR St & Wqed # U wfder w1 i fear R
AHdT & AR 2l SR < 39D folv Tad q1aT 3fdsd) Sil bl ol @]

T Hiepl & b 89wl WeTdR U R Y < g Al ® Ui QUi qHIOT H
Hehed of | A1 URAR fUoel wam wrel | gRAT0m |fed <1 &l Wal BRal 81 &1 AR foarsh
SIS AER WOIAAT J olleh AT, IS FHT T BRATON fIems G491 & Faw, sRATom # e
IR & HA A D A BN HA S W H < DI AT A WAl B 5 a1 H A I B
gl R T aX U Udh qud o sRATO SR Q1 AT HRaT @M g AT S B STl Dl
g &b oIy B B BT Abed oidl gl

3T H H BAN T dlep |WT JA¥E DI GYAIG ol g b I/ 39 YT JqAR W
dlh {9 BT A9y T3 g & forg usdl &I, difs 8 Wl U aR R Sfae e
AT & qfeeE B AT B MU B B Ui FOTT B TG qAT S, FHIS JAT S DY
S & Ui @ [T B AT B BRA BT Hhed o |
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#it 3w geprer Aea (Ram): #weied, 59 UREifie 3faeR R Smud 431 3fUHl IR AT
H B o sraeR o, gaa forg | snuen! g=gare oar g1 31TSl 89 Al 91 HI 6041 auiie
I ® Bl TS & & QT a9 1952 W Ugell dR dldh 9l &I dod gt off iR dwd dArdds
&1 Ve aran o geoid gdl off | 89RT W Se-3Mdhianali Bl ffedfad &1 qdied H
g1 Q¢ B A |H 7 B b AUS AR geg Afqu foar v et frme # s ol
IR Tep @ 81 e 8k ¥ed 7 ) o Ufieilie A o @i, S8R
WABA DI UhAT BT BIHT ASG Y& DI 8] A AlDbad | qIh! FAGM Bl DR
TS R 3T GRS g B1 AR g fhar 81 qHrs & dfed aw & Al bl W 3Tl
STTEpIENAT p1 AT DR B ATBR e fbar gl e 7 H=-=1 SrAl & 4149 A
FHATS & SURId a1 & AR Bl W FHATS! Bl IR A SSDHR Uh FHAAD FHATS Dl
RATYT R BT AE@YUl BRI (HAT Tl 60 aY DI ATA & SR Fad o GHLAT < Bl SR bl
HEgq a1 2 3R 99 1w BT BT A0 SR STH-ahierali &1 g &1 gl 39 60 aui
AW AT H WA B 2| TAR FEER Ahad 7 ARG B UH (T g U 9wl gt
HERIGT & WU § 9adl (A1 81 TS e Wqery § 89R1 Ueb WSS I 21 3TS g
BRI 3R JATERATT A <l 8] U8 e WG ellbasl 4 € Hd 8 Ul & AR Al
AN 7 AR <¥ & IS ARG D qavr wAifed e B e b1 v gAue [Ba1 ©
fob 3T 9 BT BIS W ANRG < & Faled Fed IR AT & FhdT &l 57 60 g8 H g4
T W9 PO B gU W@ 2| S BART < qY 1947 H IATE g, I W9 URRARRAT g1
fi=t off & g & < o8 v & & fog R 78 9 % wRa gt fafransi

{1 T RE YIYT| BAY ! ol AlfId B (AT 81 3T 89 7 bddl Ub 8, dfcep S{idd &
W &F H WA PR @ & IR A& Albas o FAS & HHGR a4 @ AN Dl oG] HaT
P B T FEGT AThdd B B o7 7§ 5 W I offay A1eRr aAfed B WY 39 AHIG dad

DT & I B WHFY YT GAT &1 H AT 3R WA Alpaid Bl Plfc-aple THT HRal g
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"3t Rcftugar wmgEea et (SEAETR) oS & 37 I S FEAl & Siad ¥ TR,

3ITE 3R ATHTITAT & GSeHI H T8 & HwqUl 8| U8 WG Bl 6041 qUIS &

# wdvem 99 9 Aameil B RTRM 39 99e & HIEH ¥ dldbdd I gars & |
oM @ forv AFEE fr 8 99 |ul Aameit iR reefar wereT g 9o 89 |t Aanet &
ST Ui AT A1ae 9§ I AfHareT BT g

R 3T AT BT [aA T Al ©l §H W &R AoTID HrIdhd AR A ST
®1 7RG AW BT 21 TR gdel 3 O IR 39 I Bl Aond) fem & 918 i 13 W5,
1952 ¥ gl W9S &I 96% gs 98 Wiag™ A Ul 8IaR 3R o Sl |fdu & A guR
M T 9 R HH R @ B

I91 T 7 R H 39 dwe #1331 Areadt § W gEeR o of &R yerTEAT sfed
IRy IRl 1 g T 3T AT SR S BT ST HAT B B IRG U 3N AT 50 WA
T g IE Fed § W Bar 2 5 O geR e St 7 eReARmem & forg wEr o S W
3T BRA §U ST Sl Bl ARBR T AHI A AH ATGH! BT AIaR®] [TH™T Bl gfee &
W W 3 & oy 3R U & A Gol B Goll AdIawe H1 gerar fa &R fams
® Teb T4 Ud Bl YA gg | S 89 Sfd GIY JSHR & & 1 Sl Tid, Feb, foredl, ur),
ColthI, ¥Ry |ee! Yfaemsii & dfFd o1, VN 9¥ & 3.5 ORI Tal H AT 950 AR AR
ugar H g4 99 gy ¢

# g Aar g {6 ol ¥ g & WA 99 ddadR <% & W H IW @ 2l T8
¥l FElerd ol ©7 S Q¥ 7 WA Bl 8 T DI DR el bR Ahel1| TN AN Alcbei=l
D FIY IS ITAY 2| T < DI TG M § 9gd g1 ANRH 9 GH S Aged DI S
3ITST AR < WA & U UR SRR 8] S0l Ao SiR gqeb! e < &1 ovR &M foedt
7 fhar 2 1 @8 8 <u & faar | gRyl Wwe 2

amet Wt g9 <21 # At 9t @ R &1 qu o ugen #§ 9%a T8 gy 21 g e
arel f&AT 3 BN A 91 AT 2 SR g9 favary & A1 q_1 R © 6 d9e & A |
T B9 39 HhHed DI TR IR FdIl 3R S BT I IR OB & 9 W AW o A1 Fohdl|

* Speech was laid on the Table
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S & A1, § Y [l DI GdTE HRAT AR AT H Y ADAAT &3 JEAGR Dl
SAr B Al gide gRIae o g e g9 o ufafee yee fhar ok dwe |

DR HAT|
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#it Yacit THor Rig (SeEe): JHII Sft, # MUt STHRI g 6 3+ wewyul & e g9
et BT Hipr fear| gurafa S, ot &1 fod e TiRasen sfuer &) are o ® 8k &1
TN Uh TMRAMelt I & W) 98 21 39 T & 7iRg &Y e a1 gl oY, I+ &Y 2
9 oy § I9 HAEMIMa HSTH WE DI AT HIAT ARl gl JelE! Mdl 7 <9 BT g Ul
il & b S Usel giar # HEl M 39 R DI Hifa T8 g8 oAl - 1P Hifa| 7 =M
dgh I3, T ATS JaTs, olfh (e AHTST DI WRA A WH B B HH I HBMEM o
fpaT| SO Al Al T PaAt | H AE B AN GAY q A I, R ghea
TS AT SR | H AT Ho I THH TERl B, RN 39 99 & oy a1 H a1
FHXA ARG & YIH T A7 AR g% B, e T WRA @ R @t # A
PRAT AT I HE T3l bl R Aq a7 A9 3l SADTE TRV BT oG &1 Sw8is
TEH Tl g3 WRBR DI FAG B AN WRGR a1 BT B a1 o1l § I18 S 99 AW
QAN BT, g1 Yeb gl AIS 2] 3l UifelIiie § S AHAT Fesll WieR 9, a1 10 49 &
FERIAT FEI W G B & TS| T8 g8 3T A v et oft| g 91 S oSt 9 g
@I 5 ff wferardic 4, fAft Wt goid= 3 <781 gonl # I8 ol AT oo ®I, e
TG UIfhE a9 @1 AT, A I=M HEl [F BTGEM AR < 8, § SHD! BISHR UlH
T S| i1 ST R o1 N o, IHdT S=M GotlolM kg fham ol amet # I
f Fam BT A | WAid T B N F A s 5 N 59 9w ¥ @ uEe e,
QIfe deart g T8 fhar| § e e @ W aR% dom | g wiferamie W R e
7 TP Hale SSrT AT 3R g AR 7 6 .. FOmE S S| $ e & 99 difed fod
7= o, IRl RIS el & HaTel IR SRNBT oA U=l 3R S84 S¥Ih! I 3fiR Srarevetral
TEE St 7 98 SWRIET HoR fan| . (sraum)

AR, I8 wiferaric 39 AW sfaer &1 welt 21 # " € 5 ore S wresirs |
W 2, 9D folv qad a8t RIFRR WRaR @t 21 39 wifoamic § Wi HHds 918 T8 St
JolC BT TS Bl &) A1 91 S IRIE & 9 el HHENT & gRI iR & 8l
&l B e S Fed B g Ay, S T wF e A M| et W 70 7 I® W
Tl 8 A AT & 6 SR ¥' wed 100 fod wel, HHSS # AT sfer § a1 I8
TRRIE T 8, I8 AR 7 811 3R 84 fHdl qaTd W) 989 S0 918 a1 99 193 & e




13.05.2012 323

Udh | H ARIE QA & AW 81 IR oY 3R FIEi & d8d d@i S 49red § a1 9 U
T A 3T 2| ST S B Thel g AWl A A D 2 RN AR T fF I 9o D 99 A
20-25 & 1 warer ==l fagm awell § 6 el 81 g9 A © {6 59 gord e geEE 9
Tl I=M 70-75 & IR U9 &1 I |91 Ferdt ot | oifeh 319 SaTeeaR ueEll # 20-25 &
1 TET | S1eT 30 o & g |Wg gt € iife a8 I8 <l © [P At |W H @RI
B @ B A WEHR A AN FoM P AR AR A8 R @H HRA AT .. (F1aE)
MU Forardt off, <feh o/@ o g gRads &x foram a1 # amuet w9 8 o 9redr g
..(cgaEm) 9% wiEhi 751 gs ATl Ul & Al B W B9 MY A| AT AUD! O gH URacT
el fparl... (gaem) My W Y, §ART WHT WA 8 @1 el () 39 S 9§
EUSARIAGEICCIERE

qqR, § WRBR A A1 B 6 ¥ & o oM w® ™ikar 9 far fdar Sie
iR 91 37T |&T T & & B
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"$ Y AW (BATYR) ¢ WYY WRA DI WS DI 13 7S, 1952 P TS TSl 9oH DI AT
EREB ST Tl 39 IMAWR DI AETR 99 & forv 89 It FaT ot |eq § SufRid g1 fusel
60 TU H WO ® WeWl 1 AQGT SEN P IAE W UEATI T qAT S B S D
GoETell & oy 99 & Wew Jqd yaraeid el

SI0 TSI, Sl Alfed], WER Jool¥ HIS UCd, IMER HUAAT!, HOT J9 Sl
R 7 < Ahas BRI Td A 7 AR T fHY | g9R TR FF g
AR Afqg 3§ |fFfed 7l 99e &1 9o (5l &3 faRiy &1 9y 781 2@, afch X <% &
e BT Bl R B WaT b7 3 ® aRa-dRrel Gifed Al @ |aT HRATl DT Jded
TRIET 3R STSAAT BT M, S/adR Bl AT BT e, Wg § 8 qHT SR &t
HEardmien W8 B fh & o ¥ o1y fie Syl I a8 |wa 7 @, e gt omen ® f A
B Il B oy dag § SulRrd qut Tl gR1 I gHe SR je |

T 60 IS H AN WO ¥ fha & W fafre iR ot gow oik Afzen |is gg <
FHET ae-faare § ugar dde Al R IfeR, ardm-died, A9E SR IR WRRl &
i a1 Jorr safai wrell=ar & fofg S S I8 | 9 @1 9odh! 4 A1d 989 Bl ol
RN @ 21 JaR e TEw & 9Nd ¥ I FeR afedr, Ay ford, dig A,
TS, sfed IRl I, Sl weiersl, A gesl], o f4E ded, IRS A1ed
WY Py SHUFAMAERIT 7 AT 9839 IR d8H1 B AT 3AH 7| S9dh Uh-Udh I Bl F
Hae S A YA ST AT, dfeth ST MR IR Y&T-[duel & =1 31 A qael Dl HOGR
B % gl

fUoel 60 ANl # HW-HH PO AN gRT FAS g FAG & Gl D T ffqeqa-aa
A SR B 9RT (P ADHANID < § T ABdT H FIb! 7T a1 DT DI MADR T,
freg T @1 WA BT eI § @ ST T GHE BT G 6T ST ST 2

3T B8R Al WS B 60 9Y YN B B SUAEd H AU g B Ao HR GRET
71 %2 8, fhg & I8 ft &o e B 5 AR Y v S § wed 9 'ed e
B! & gl AT g fapRia <l o1 Ao 3§ o Ared € A1 89 Rl B g GURA &g qwrdl
QU BT BN < & &R ANMRD Bl A, BT AR W6+ g A Iye&l BRI 81| T

* Speech was laid on the Table.
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TS S BN B AN B QU Bl g9 fewn H Nqdse yar R4 B, adl dde B kA
DI TH SIEUT Y G T |

60 TU & dg W MfYE AwHar ok qMIfve fawwar, S gAN 9RdE F9e &
oSt & o HRU &, $TH] 8 R el DR Ab| AHAH § 989 B qas@ W A IH
TS B A € B are | i favwer s 9g T8 ® B U e g ot b1 e po
SR & BT A M AT 31R 80 IR S Al H Y b HIR W @Sl 2l S A HUST
3R HBHM SR A FHRTST & flY FOORA & I SFal & dici A 89 qd AlhaHr H
TR MM & 3R I8 & foI &9 $© T8 % 01 2 21 3779 60 I¥ T BN W &H Hdhed ol
BT 6 39 GART & oY 87 9d Ydhole BN Dls IRl Mdlel| $81 vl & a1 # o

YO AT BRI G
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“sft mfae we fst (RMed) ¢ wrelrg oo fawg 7 T ve fafdre we wadn ®1 A
Wl |H1 13 Hs, 1952 ¥ 13 W, 2012 I AT HIB! 37EH @l Wil Wiz i & d1Q
amfdes, AT, Aefirs fawwar &t gAIfaa! &1 AT Ald GHT BT HAT TSl offdhd g 8
gfafel 7 wa-fordi & IS arell ATl Dl Al WHT H FEl BRI fAyHArsl Ud 3H
3EHT BT AMERYT AaeIHATAT B g B f&em #§ S/ R A9gdt 4 M1 9¢
IEERVT B W0 H MR AT BT, Shl BT ISGIABRUT, Garid ol Affe | 73af vd
74a7 e FeNE, UIERUl JAUUNIEU], YHTTHAT T FSh AT, ASTIR RS, Gl &l
PR, fvara Riem &1 DR afe we@yul Mo forg MUl v YREie Bad S <9 &
e # Mo & TR Wfed gy 2l

SO a9 IS W 9gd A FHARIU 48 IolY WSl © Sl 89 dge fog gakril &l IR
W B [, O N, PO &A1 § dgd AN 98 MY § olfhT B & Ao W argferad
e & R 2

USIdd I Ahaldl &l Balel TR 9Eadl, SHFCN,  Gdeddad], hadiss
afa el & SRR smeRvl # ffed Tl 39T 60 81 & SiENT &1 ITAT ¥ WP od g
A=y @ AR B FeAoR [@d gy (%= a3l § wRa & faeg wifeq a0 & fog &4
TAEDT THFCR! ¥ GHfdd Td Afhy B8F7 8, 9 B9 1 3RE 21 BRIS AN Bl fdh,
JISNIR U9 <A1 & H Ahel 8 qebl |

3 #H, < DI ITOME BRI ATel WA AT AT Dl THA BRal g

* Speech was laid on the Table
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* SHRI BIBHU PRASAD TARAI (JAGATSINGHPUR) : Following the
Constituent Assembly, Independence and provisional Parliament, the first general
elections were held in the country in 1952, the first Lok Sabha was constituted on
17 April 1952 and met on 13 May 1952. From that point of time, this law-making
body has gone through a long way to maintain the sense and discipline of
democracy which reflects a tradition of tolerance of different views and creeds,
sex, castes, religion etc. justifying the colour of unity in diversity. In order to
make the words of preamble i.e. ‘We, the people of India, having solemnly
resolved to constitute India into a sovereign, socialist, secular democratic republic
and to secure to all its citizens’ true. Indian Parliament has enacted various laws
and policies in the course of its 60 year journey, Governments have come and
gone, policies, laws have been framed and implemented, wars have been fought,
conflicts on different issues whether at state/national/international level have taken
place.

In spite of all the hurdles, ups and downs, Indian Parliament has been
setting out its journey having a greater sense of democratic thou3ghts and
ideology. It has made the provision to secure a social order for the promotion of
welfare of the people, for early childhood care and education to children below the
age of six years, promotion of educational and economic interests of Scheduled
Castes, Scheduled Tribes and other weaker sections of society. It has provided the
right to work, to education and to public assistance, just and humane conditions of
work etc. It has seen times of grave emergency when the security of India has been
threatened by war with China in 1962 or with Pakistan in 1971 or terrorist
activities or internal unrests like naxalite problem or atrocities against weaker
sections of society. In order to remove these emergent issues and the difficulties
which have arisen in achieving the objective of socio-economic revolution, with a

view to end poverty and ignorance and disease and inequality of opportunity,

* Speech was laid on the Table.
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Indian Parliament has been drawing the active attention of respective
Governments for years. Therefore, the Parliament from time to time has proposed
to amend the Constitution to spell out expressly the high ideals of socialism,
secularism and the integrity of the nation, to make the directive principles more
comprehensive and give them precedence over those fundamental rights which
have been allowed to be relied upon to frustrate socio-economic reforms for
implementing the directive principles. It is also proposed to specify the
fundamental duties of the citizens and make special provisions for dealing with
anti-national activities, whether by individuals or associations.

However, with lot of anguish, I am to express that Indian Parliament has
failed in execution of its noble intention to achieve the goal to make India a
socialistic pattern of society to provide justice, equality and liberty and freedom to
the deprived sections like Scheduled Castes, Scheduled Tribes and women. We
are also not fully equipped with technology/policy to combat terrorism, communal
forces, criminal activities etc. which substantially destabilize the unity of our
nation. Democratic process of Indian Parliament as one of the strong pillars of
democracy of world has deteriorated to some extent as voters are being purchased
by money funded by corporate Houses of the country and disguised autocratic
rule. Hence, it is felt as if the pillar of democracy, which is built upon supreme
sacrifice of our martyrs who fought against the colonial power, is approaching
towards a dangerous phase. In spite of all these malign factors, Indian Parliament
tries to embody the will of the people and has been taking every sort of action for
prevalence of people’s will. It has always proposed to strengthen the presumption
in favour of the constitutionality of legislation enacted by Parliament and State
Legislatures. That’s why many countries of world today follow the efficient
activities reflected through the democratic form of Indian Parliament. Since its
inception, it has been standing high having the spirit of justice, liberty, equality

and fraternity. I am sure that in spite of many ideologies, many parties, many
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hurdles and many issues, Indian Parliament in coming years will stick to its stance

of growth and development.
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3t o Rig (SFgR): A8iey, o+ g9 39 UReifie &0 W ale &l sraar uar foa,
e foay # syt M gl

TRIed, # 39 7 &0 1R S 9t WEIgTEl B T e g e oot weied &R
STUT U Sfad FEIUT PR I, Bl IS RAATC! &0 I BT §| A & [ S
qHY D BRG] ANIRDT DI YUIH DA §, STl U Jedel AT IAUeT AR I Hoob bl A8
IR e fpar 6 et ave | 3fTSl 89 gl & |a¥ 1S 31k ASd cllddifh o &
w7 # R gy g

AT Ui J8ley, Mol 39 Ufaeiie &or R g9 ifdewier aRs SH1 1 ore
Jaaed H WS IR W AiE Afhaell W = ad @ &R W d8dR §91¢ S @I
Hepeq 4t for|

Ry, W¥IE B 60d] qYIG TR ANT MUY e Fed & wift wei ¥ w1 3mrg
g 5 89 9l |1 @il iR sreeTsdl ¥ W@a: aife® §f 3fd: 9 I8 #edd Bl © o 3|
TR AT AT 6 &7 P 89 daaRk IAT FATe DU A FAY JAT Tl iagarsit I
T BT WA B sHD foIU 8 8T B 1Y Y P 3R A8 BRIVl fahRid dxe
| Al U T8 Y @ eI S 8 g gafery ifsd s v fgadt S A @
o1 "Afg FIRIR ARl &1 AR AR URATSH T8l Bl 81 Al U (o @awemd ar g &
-1 2 BT A drs

HEIqd, e 1 TS STl DI AHRTAT & FHE &g fhar Tar o1, R PReerd &

f&Al # WRPR BT YHBT FHRIEAD AT BRall oY, RifP T8 Fed & AReh [AaR & Ares
H GHEN b A JATI AT IR A F9T H g8 <@ Dl fHerdr € fb PR YR
ol d9E iR <91 B S & SR A9 I Bl g g918 9 Y &7 JeT @) SrRiard)
T Bt © 3R Fed g °ct urdr 21 Rt @i g6 99 3R sdd wedl & ufd
ST & Ted gV I & w9 H SOl US & g

#EIed, A U W ¢ [P AT ¥8 Aed orn d4Emusa &1 wod wR o o M FgiRor
& 9T & AR IR fauer g & faar afvfoa & 9 g9d oy WRAR BT gedl
el grft dor fAuer &1 e fAue 7 wseR S e 3R 8, U SR faarerr ok
gfseamror AT @rfey | |1y & e g ff e @iy P 9ed & argl eeifaw 4 9 v faT
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fuer & forg +ft safed g =fey arfs 99 o &1 goiel fauer a7 &) ws, O fb weT |
ﬁﬁmﬁm%@waﬁwﬁmwﬁl@
16.00 hrs.

AR [TART /EIGd, 89 @l SId o (& fafeer wiferamie &, fafesr didieme 4
3T TS PTHT ANl DI Ta1 D ¢ g81 gHari o <@ 6 gl o © A1 8 21 agl
g e e feiRa @ € SO 9 20 R eifueie @ wiféal @1 fierar 21 a1 v&
IMUE Tl 3l AR Fewl 7 Ao WSl @rad @t {5 e A8 9ot Ui g, @ 9 # gl 9
gl s X Wed (fPEd R WR a8, g9 |redl aWiic A1 %@ € A §W ¥€ diey &b
sifaroied & forg 9 sT FMgiRa 8 Smd| el 8 <@ 31 el § 6 WReR i 96l =
e & 5 989 @ wifermic #, S8 Al W 989 & urar 21 o Riw sifaoie dredn ¥,
S W 98 el 8 Uil Bl

AR FHTIRT ARG, STTSl §9 SqdR W ATYT 84 dld &1 AR &, g9a g
qgd-9gd garg| 3T H, # U I GHIE B I Usel U qI el dredl gl S0 W
ISR Sft W19 ¥ 1 WiAg Hiw T I @ I/ FHET AT 'HIS 984 3wl WAy B AT Big
Igd TR B, U I8 Iodl § [ I A dTel AT IW FAM dlel ARl DY §l 3R IH g
aTel AN 3720 © Al TR [AE i 98a% 81 SIQAT 3R Jgd 3728T WA 8, AR S dalm
arel AT WRE Bh1 A [fEEd dR W dfae @ ke wma g gl

AT FHR S, T8 WS U STeSl ARG Bl TR, AT Sl & I A1 ©RIE ¥
e i S I8 arer &l
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*} FieTas AR (ATeaT): S R B G498 ® 60 I9 TN B T ol WRA B G9G B
TR 3fe @ gl R g &1 9a9 §91 dlddd 2] S9N ARd & 998 & U@
HEw@qul el B &1 AR H WRBR AT FaAT W Tl 8] HRA B Ade AHad ORI H
FI AT W TGl § 3R R S W9 AR DI Sa1 B G99 g9 g=ad gl s 413
aul § I8 UgEdl |l Ul ©, ofhd Udh 1 TR B dFD © [P ARG DI EE H N,
FoigR, fopam, afer, Aereferd, fUos, aifafiost o1 der 9gd &F W¥e ugd Il &l fUsd are
aul § 3R 1Y W A A T AE A SR MY

Sl |l IoMfed el Bl g9 R fIER-ATH BRAT BN, Al <9 DBl AL TSI
forer, S o IecfudT AgreT WY | AT o1 MR B ST Al H g9dl 8, offh WAl Bl
fqepra T8l 81 BT & TS WA DY STAT A<l 8, PeAu! B

3TN ARG e & THREH e R Hl fIaR &A1 86| 99 &1 980 S1el 989
HHY EAEl B W I¢ 8l &1 Y8 IR 34T llh qHI A Y Bg &, Ol b AW b Hraw

21 | 3iR fuer AFT FHE T BT B IR W 71 39 W =R A gl

* Speech was laid on the Table
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"3t weer SRl (GAUR) WWE @ Ul 96% S aRAfdE WU W G @Y R & QT 7
ST Gl § DI 6041 TUIMS W [ B Blfad qe1s |

g < AT g1 € U MY H qgd Heedqul il ® oifh g9 avl Wi g9 A |
fre JurTe § fh TR 30 PRI A 6041 IS AAIS O W& § IR FEHIT Jehet
ARG AAISh AU & i T8 TS SHD! UL § HATs o &l & 3R SAh!
STEHETT Alheial B 180 HIVT B URAIT Bl ah ¢l 4 60 a4 Y4 AAe DI Usell 90 gg Al
Jq B FHaT 2 (5 PO AR 7 qUAT <1 B b AThaHT A1 e b (BT e DI rede Al
AT BIS Al 81 AfT a8 w1 60 99 ¥ g4 & B TR I8 e fh o o favaw
TE @ BRN SR AT el St H e Whdl § [P AS A SUH SMYH SE HHGT
aRueadr &1 RIS T T8 g aRl & worgt Hf g9 uRafad g 21 9w 3w i
AIfed 21 © fF SAR dlddd Pl MER W AFNS faeR g1 98 W a1 o1 wdar © 6
SATEAT DI BH AU FaARAT H HAID e ool &, W (ARl B HaMeh AT B & 3R
STEAIs B |aled A §] SART dlddd AR A8 B ATEEaT Wb § [Afzd s
JaR® gaar &I |l JeRd &A1 Bl YFH Bl H BART dAldbad Wol & FaW RET T8l
IR ST HIEAIS BT AT TR T8l a1 Yael 2 a1 & des 1 21 I8 dlldbad 3R
AU B Uidgar b1 o)A gl Ul 60 99 HI BART URH Al dAlbdiiAd J&l Bl
TR U9 W AT € gHD! STl Bl Al AR AT JE-GA A S0 7 ¥ A I8 B

3T TR AT & S BTeld € ST T@HR U a1 R QT & AT Ha S Fhdl §
& STei-ST8l dldaa el 8, NISTE! 8, AFIREl & A1 AfTh IS 8, T8 & Gebldel Aldbdiid
<RI Bl ARDBR SIS AR dTell WRDN 8| S8l dgb BT SR 8 STgl BRARI & g7 W AR
AT S T § g B A f HHGR § RN RS T Aaeit & W SHHrEr T8 2
TEl DI ST AT SIS W SO AT @ WY WS! Al B Wbl © oAfh daIRD G I A0
D HAIg T8I 9Q1 bl 2 Hifdp I7b A H Ig 9 WY W&l € b g Al 1 dgbi b
g wifd & Ty § P9 Ol B & RE B AR, TP Bl U@ qe B § AR TE
SffdwaT QX a1 H g1 A1 8 Sl SAD! T4 AR FawT Bl A FHGAR HRAT 2| Safh

Aha s | AfDT BT AAES g § Bls HH! AT HASINI o] & T H T8 AT &1 FaRq

* Speech was laid on the Table
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H I8 IGRET bl ATd fhuAt W < b1 AOWGA &l Il S A R ST AT AEA T
X @ AT 9T WEGH BN Al DY AT AR AT DI Bl DI 1 Aepall § forqed (91 fhl
f <@ T IS # AH BT SgR & TE &9 Fohar IR g Be | die dhrd T8l 2 6
BRI VAT B [IH IS AThd SART Al d 8, BAN A9& 8, BAN Ol & SR gaR afiaff
& 31 Sfq dcb I8 a9 9911 I 89 ASIgd a1 Yo, 3R &9 fabry brd |

Afer 3meT gAR e it g8 ft 2 5 39 v &1 &9 & & weiF fy o1 ®
g1 AR & 791 § |ive, 998 3R A9ad Favel & Raadrh Sex W1 S J@1 8, gAld Esl
@ S T, AT - 1 I E IR T & A 39 e ¥ IR o <& € 6
T B AT AN A ST &1 9a §1 0 |

IE AT TUR Al & FRIBT GPhlact 89 B YBR A AT &) BH AU ! A
e, SO B &l B FaReM § Wl YUR DHRAT 2 AR BH 9 YR AT GO & g S
BT UG AHRAD a1 T8 Wl DI BAT &1 8H 79 § Yg Webed o1 AMRY b 84 3o
3MUHT ST &b AT ITERVT T AT & W H YK PR Wb, 89 AT & U AW bl
faeas T @ & o Feml &1 WReltaxur &A1 BT 3@ U s anll & o @t
BRI g FhHd § SN IMH ATSHT B GHST § Fgol w0 9 gl o Ib | gaferv 39 vy w

R &A1 i s 81 3T 2

AT & H ¥8 W fdeT o dEdl g 6 o amiie e S BT YUl 8],
I-faaTel 3§ &S A1 fe@ran aMfe Bl WA PR Al Bl el 3R AT DI |ISTH GRET oIk &l
WR THRAT I IR &R AT @1 8 3R 7 FHWRA B GoAST HR AN BT Sitaq o 9t
AES U4 gox T & I BH Alpa s Bl ARGl Bl FR G Hb |

D AT 3 371 I8 Hew H Has Gdrd Tal ¢ [ IR Qg &1 Fad g2 vd
HEaqul 37 eyt a| H Haw a1f¥es S9rd gt el gl Auiier & an 4 A} #g B
3T WA SATET Y8R ey uR A & qrR H Yegdx Wi {6y o w8 € SR dfder &
IS TR BehR W1 [AHTRIBT TR IR SMHAV B XS €, a1 SAfwiiad T8l enil i Aol
A WA H A G619 g AfD 8 T g b I W e v dR W B k€ © P s
e fre avg & S wWrefedt SR @d §Y iR S et M g7 <% &Y sram
DI UL TR TWRT IR B S BT ST Dl AaieD fven W faemder ar g gy o
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gfaffe= | &€ 8, wriuiferer | &1 gAfoy I8 W srawasd & fd fafier & gof w4
FIfeRTeel T a1 9, 9% 89 9 @ waifis Aeayul e Bl

S 99 Il b Y H Yo a1 R BEl A b WK ellbd s WRAT FRIT 3R
WA Fawar g1 R wwar iR Epfa @ fevar 2 6 S feas & weR avae,
3IMEHHUT, IAR-IQMA < B, 3ol & IR I WD d1as[a ST AR A Tl 8l Febl, dfeth
ST 918} W SMY a1 S [HIEA 81 Q| BARN A¥hid B faeeiieror 8l gon, fao=ll dAwepfer
B WRATIDHROT 8 7| qo1 faeary © b gAR1 Arpdd W) A1 TR & IARIRId SABR 3R
STl Holgd g |

Sy S SHaTdd 1 FHET o7 - T 91d § [ e fAed T8 ean| el @1 8 gen
EASCEISING

3T H <w & Gl wErdiar JAI SR Afagr fEidrell B 9T B gy AU T

TS R g
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*SX. O JIR (BATST) : ATS BH HRA HAS D1 Ugell 93 Bl 6041 a916 & Vfeiis
g W™ WRT & I A (d FIT T TSI FHT) N HEH I D 120 BHRIS WRAATRIAT DI
TIfcd IS <d ©, S® 89 Bifad YUHMAN <d 21 T8 39 dofl TR IB ATHaaArd, AT e
g IHRIEToT WY HRAT ATed © b 3 60 A8l W AW T URT, T W 9T ufasy § a1
RISIRCIEN Y

3T ¥ 60 aY Ud 13 HS 1952 Dl 59 91 fa gl e ¥ Q¥ 1 AlAem or] gan
o7 A1 R & WfAg™ &1 el (Prowe) # foar o

“BH WIRA & AN, WRA B UP (AU G FH FHSErEl GafRue dArbdetn
TMURISY) &9 & oIy a1 S¥d AARd ANTRE! Dl

I, onfee iR womfae =, far sfYafdd, favamy, g9 ok Sura=r &t
AT, TSt MR S1aR &1 FHAT U R & forg aor S 99 § afed df RAT &R I
H THAT IR FEsar GAPad H arell I1gar deM & foy gedden Baw 39 Afagr @i
3ftfiepa, arferfrafia iy et oxet 817

ST & 39 Vaeiiie fead WR B9 Wdued 39 WEM WIS, bl Wdd HRa™ drel |Gt
Hifd IRT T IROATFRT BT U B 8, THT BRA © dAT AT & AT B Wl & 96 59
WA W Y BHCH Pl HBAIS SIAd SpY WIRA Dl TGl DI U&UU FAI¢ E@T & oIy
P o dTel IRA Al & "EN AYdi, Sidiol AR Afdi R 1947, 1948, 1965,
1971 AT HRAA Afed Hs I1ET T ARG B9l H < S g1 D &id Wec by, Bl A
T PR B

S 60 98T H BART Q¥ Y &3 § S & AR W HIHI 3TRR ol § AR 3 &
&3 ¥ STHAMURAT 81 A7 g RN &, a8 fage § dRab! &1 A1) 81 A7 RA] & 2
f3rerT, @Ry, W Afdd 3M® &3 # 89 MfTad dR WX oM 9¢ § 97 39 9ed v s
HEM ¥ & HEM AlDad Pl AT AT 8 AT IS quTg BT UA Bl

* Speech was laid on the Table



13.05.2012 337

Ifh 37 60 8T H TP 3T veT WY & R TR w9 Sfad aoem™ farer fa=r <o
AT | W1 T8l 9g [ahaT 2| TS i AT, S iR o fAavAarel 9 <=1 I3
%l Bl

ArIRTE &5 § T I T g8 ¥ IR IR S SmenRa =g @) /i Serg o’
21 3 a8 onf¥e &= H A WA oM & TNy R g TNIT H WS Fedl o & 2

U & AW 50 FRed ¥ ofd® SRS @ Rrerd ? f6 9% SH@ S &
e e, sriufere g =mfae a 99 9 ufaffa T8 fia @1 & @ O 3R 25
RIS TERIUAS! Bl Wt I8 Ribrd 8 wyg gl 3R 3=y Sl 9t Aige 781§

IR ITH Y IMRRTUT Bl AT IS B 2 S IR8 Aoled & A IR YT 31RRT0T HR S V&7 © 3R

TN ATy Al STReTor HidT <& 2l

S 99 ol W TERAT § AR SR [d g ge1 enT| a1 I8 §Wa 8 9ohdl @
T faeTReT, =mdTfere!, HRIuTe®T 9 3 |fed QT 210 H ST &1 T6E & AR g
I W gl g AR B AATIAR SAREVT R AT SQ|

9 PHH BT 31 a1 gU R 3y & WS & IR Ial, 39S g gai & fofg i STReEw
B AR PR & A AlMD ST, formd a 3y JaR g TAgdR AREVl S FHTST BT
T SUOT Al &l H AR Y| T AR AT BT Bl bl qrom?

JMfeH &5 H HMAT 96 & 2l T BT WOIHT VYT Uid B9IR IRaART dor S99 ot
uiE Al T TRE & g1l H RAHedr S 81 § 946 <9 § T & BRrs U¢ ford SRISHR
g ® ¢ 9 iy &t g 50 afRd 9 ofdew g o & 21 9EmE R ers fEr T8
g T YR 7 fora et (¥ 7ar, aifery @ Semmf) FiR=R dredar gl o & 2|

DT T 3 [bSl & yu@ # g1 <o Urel fSacekRU B 3R 98 BN & S A
dArpda & oY a1 @awr g1 joMiae e, delt @ g @ 8 off 38§ ew! &l a
R ATl DT SUBN IS ST 2

T SATE ¥t Aeforal TY@RIel @ JHaeel aedt o W& § o A weforat e,
SAMER @ A= ANl D FHTK B o AIHEG &1 A ol g8 © a1 $s IR I A1 &l
%
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R ot 59 AfIepR § omenm, fAvad T Iooraa afasy &t ol & w9 H IS,
IRAA g SHMER Al &I BRI (a1, SR g IR Ud 39 I, B 7™ Aled JaT
gl 39 9 qHal ¥ M & oy Wi IR 81 & 2

S H |G AT 9 AT W AR ATBRIA Dl RITIAT B AR W 96 @ 2l 4
ST RAR FHAT HIAT 7

e faaRl 7 faameRiel & i 7 dHad AW Aty SU AN gedy R AR
B! AaT ARG BAT ® Wt ellebasl Ao BN WAL B a1 Jogd 8t | I8 e
RIS M g T o & 42 a9ap “agdd s’ d Fawd=] b1 AR afRared &l
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"HARY TR U () QMY 39 WS B, 39 Ahdd B WA B, TAR SIS AR
B W TSI AT BT 60 TY YUT B T T A BT WA ST W AN B Y g WS
THT B S Aipad IR H fAfed Udh o el & NS BT IHSd © 3R SHBI AHH
PRI B T BART I IMMAG gl o1 A fawg R & Ml 7 Fal o1 6 wRd ddaa & forg
ATHANE G DI T AT Jehel 8RN Afh 3MTST 60 IS8T d16, T o 4, 39 < B
RN A, I8 fown faan & &R fawwar &1 9 aRd gU W Aldd s Bl BRI @ S Ghdl ©
3R W &1 e B 6 o B favd & e 99 Aldhdd & T BRI gl B

60 AT DT AHR Igd ol AHR BIAT © IR ST 37T g waTel 41 IS WS §U &,
T 3o BE A W A 2 B W e 9gr & A g @ <@t B D @ fea w)
S 8H U #eRIfad 99 g &l 60 | USel Bl Jarl H 3ol 8H Hel 3ftd f[Adiid,
aftrs \em 99 gd g1 Afe R W el SMHE & S § U8 \aTd 99 W@l ¥ B ga
ATl & Aicbas < B4 9 fear? @ sl g9 o fRAfa # € 9o Suw ff d8av 8 ol
oqT? AT M T & & ARG B A JAMAIHAIS B gfT 8 w2l 8, S Ao, 7T,
e, fafee anfe? afe 78, @ swa aRU RN F? 3R B 3D foy R 27

60 Tl BT THY 9gd ol AW ©l 91 SR T & et ot Sifa erawen g9 <o #
HRIH 87 F BRU & (b A W AR T I Riem o 7 dfa €7 i T8 39w A
31T A QT rave B B Ul © P it [l W TRT @1 vz 7 9 oS, fi AT @
M AU ged Bl T gU A MY, [HAl ged Bl 30 ye fora &1 I8 H #oigd T HA!
TS, YAl BT SRISTIR 7 BT IS 3R &R Ja¥, & &3 H whifa 8, fapr gl

D 3FATT, T Teh AUl 91d, S A3 T AfYA 89 & 1 ATk & I8 I8 §
3ITST I 60 Tl Yd DI WG H 20 HA(GATY UG B Wy # AT oY 3R 377 60 aNT a1
Al I8 TSI ATF 60 TP Ugdl ol T BRU B [P T B el sraral &1 ufaffe amer
W 78 2 aE RN 99 § 99 SR 9w # TN B Sdt F w9 A ST B, IW U Al B
T A B GOl ST § ofhd SId JAMBR < B a1 3l § A I8 AR A&GY T S Hai

I 1 Sl 87 Afetiell & AATRIBIUT I §H S P, T Sdi3D FaRAT DI FLTRIDRUI

* Speech was laid on the Table



13.05.2012 340

BT, 39 fden § $B dew Al SR SOl MU € offdhd 98 BB R I IR FHH! &4 5l 39
fem # SR 7ot 9/ iR fen & &k a5 9 &1 By SM & TR © a@1feh Azt 1 3@
g et A |

AR AThaa 9 B I IRFRARTN & Fod HaAlel W g1 39 S & o=a1 o 39
e ¥ A SRS B off, IRIE A8 S YW B H A%l T8l 8l Ul 2l 3 IS A9 ©
5 &7 M o SfiT # S 3R ge ¥ W ward AN P 3@ R dER § R A o
FHdT Bl 39 <9 & forg, ¥8l & o1 & fory wa 31 sfoew e W AW 7 fow, & s
U P8 T B, AR & BT AT oA S gA iar 3|
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* SHRI PONNAM PRABHAKAR (KARIMNAGAR) : 1 would like to
welcome and wish all the Hon’ble Members of Parliament on the occasion of “60™
Anniversary of the Parliament of India.” I would also like to thank Hon’ble Prime
Minister of India who are participating in the evening “Special Session” in the
“Central Hall” for allocating their valuable time from their busy schedule though
today is Sunday.

It is really an historic and glorious occasion. As a common rural
background farmer’s son, I feel elated being a Member in this 15" Lok Sabha
amidst you and share my views with the House on this occasion of the sixtieth
anniversary of the Parliament in which the House felicitates the living Members of
the first Lok Sabha. I should really be grateful to the Congress Party also for
giving me an opportunity as Member of 15™ Lok Sabha and I never imagined that
I would be amidst all of you here. For this, I am very much grateful and indebted
to our UPA Chairperson and Hon’ble Leader of Congress(I) Party, Smt. Sonia
Gandhi ji.

First time MPs like me, were very much inspired from the speeches of
stalwarts in Parliament through debates and meaningful discussions and I am
really indebted to one and all.

As the House is also aware that during the pre-Independence period, people
were put to hardships, particularly SC, ST, OBC and other minority sections who
had suffered socially, educationally, legally and in all manners in the society.

Till 1952, our country was under capitalist forces and democracy has
brought rays of hope to the poor people. It is the Parliament, as a platform, which
has helped the weaker and minority sections to have their rights ensured through
legislations to get the justice. I personally know the plight of the SCs, STs, OBCs

and other minority sections in the villages particularly in the remote areas.

* Speech was laid on the Table.
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As the House is also aware that though India is the biggest democratic
county among the world, people with different castes, creeds, languages and
religions are happily residing with their own cultures and customs and proved as
the unity in diversity. As we all are well aware that during the last 60 years of
journey of Parliament, many fruitful discussions took place in both the Houses.

Historic and landmark important legislations were passed for the welfare of
SC, ST, OBC and other minority sections of our society and one example is setting
up of OBC Committee in Parliament.

I personally thank one and all for having been given me an opportunity to
represent from Lok Sabha though I hail from the backward class community in the
remote area like Karimnagar, Andhra Pradesh.

Speaking at the special sitting of Lok Sabha on the occasion of the 60"
Anniversary of the first sitting of Parliament of India today, unflinching faith of
the people of India in the cherished values of democracy forms the bedrock of our
Parliamentary system and that the common man and the neglected lot whose life is
a saga of struggle for survival, toil day and night to make both ends meet and yet
actively participate in the election process.

The founding fathers of the Constitution established a parliamentary form
of government to attain the noble ideals of justice, liberty and equality and human
dignity and this august House has stood the test of the time and has made
determined efforts in articulating and addressing the varied demands of our vast
population.

It 1s obligatory for the public representatives to follow the directions of
their respective parties and to live up to the expectations of their voters which is
the parameter of success of their political career.

This supreme deliberative institution has enacted many far reaching and
revolutionary legislations for an egalitarian and progressive Indian society to
benefit the poor people. It has kept pace with the changing times. Parliament has

enacted nearly 3400 legislations. During its arduous journey our Parliament has
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amended the Constitution 97 times including the landmark 73 and 74"
amendments passed by 10" Lok Sabha.

As we all know that Parliament’s engagement with people is the keystone
of a vibrant democratic system. Each one of us, therefore, has the onerous
responsibility of reinforcing peoples’ faith in our democratic institutions. We
should, therefore, conform to the highest standards of democratic traditions and
respond to the changing needs, ambitions and aspirations of the people.

We should visualize the challenges that lie ahead to face in future. Itis a
moment of introspection. It is time to foresee the future challenges. It is an
irrefutable fact that democracy and caste system cannot go hand in hand since
democracy is based on equality whereas the caste system is rooted in the gulf
between the upper and lower strata of society. Out of these two systems one has
to meet its extinction.

Today, when we are collectively glorifying the democracy with full zeal,
we should also root out the caste system with all the might at our command. It is a
fact that there are challenges galore in our future path and the journey so far has
not been easy and smooth nor has it been a downward journey. It reflected the
aspirations and ambitions of all sections of people.

The steps taken by the House has changed the face of the country in its
journey of achieving progress and also surpassed many of the countries not only in
the continent but the entire world. A few of the Acts which were brought into
force were nationalization of banks in 1969, merging of 565 independent states in
the country, in turn, amounts were paid to the kings and were abolished in 1971,
amendment to articles 73 and 74 regarding panchayats and municipalities, light to
Information Act, 2005, Domestic Harassment Act with effect from 2006 are a few
instances.

The House is an example for conglomeration of different communities,

races, religions and aptitudes. It prompted all the people to live peacefully with
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and affectionately. It is only in our country where crores of people from these
differences can meet harmoniously and lead their lives happily.

As the House is aware that the Government had announced for setting up of
formation of separate Telangana on 9" December, 2009 to fulfill the wish of the
people living in the 10 districts of Telangana region. The Parliament which
fulfilled the desires of lakhs of people throughout the country with its mandate, I
plea the Hon’ble House to listen to the heart desire of the people of Telangana and
form a separate state for them as it was announced in this House earlier.

In the House today, some Members have expressed their resentment for
disturbance of the House. As we also know that the House is being disturbed by
us, but it is not our wish. We also feel bad while disturbing the House but it is not
our intention. But it is the responsibility of the Parliament to fulfill the wish of the
formation of Telangana which was announced in the House, in Lok Sabha and
Rajya Sabha.

I am also thankful to the Government for setting up of a Parliamentary
Standing Committee for OBCs to empower them after the 60 years. I hereby
vouch that I would work for the welfare of all the OBCs.
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SHRI SANSUMA KHUNGGUR BWISWMUTHIARY (KOKRAJHAR): Mr.
Chairman, Sir thank you very much for giving me this opportunity to participate in
the discussion on this significant occasion.

Sir, at the very outset, I would like to extend my revolutionary greetings,
salutes and tributes to the departed great soul of Mahatma Gandhi, and also to all
the departed souls of those great people who had laid their valuable lives for the
people of this country. #X @& &1 Aded © f6 99 1952 & TRE A3 ¥ TAN WAG BT 9
TR BRI 0TI 37T WIS ATl i gl 21 9gd R fAgaad W a9 &1 g& &1 afs onmet § 9
Jhell® B A1 PO I g B oY TSI B3N &l 99 1971 & SV & IAER, $ T
fegam <o H a9 SIgfad A1 iR Jggfd SISl & AN Dl WP A |
S Rerdem fear 71 &, S SUS BH F BH 41 AT 91 g 21 7 41 ATl & SRA TR
e ST 3R Srggfad S & Al b sraral # SR g gs el If the population
of Scheduled Castes (SCs) and Scheduled Tribes (STs) has grown up to a certain

figure, why the reservation quota for the SCs and STs should remain only at 15 per
cent for the SCs and only 7-1/2 per cent for the STs? Why is there no enhancement
in the reservation quota for these two communities? Even in 2002 more than 200
tribes and communities have been included either in the list of the SCs or in the
STs, but the reservation quota has not been increased. Why is this kind of
discrimination against the SCs and STs?

So, Sir, through you, I would like to appeal to the Government of India to take
appropriate steps to increase the reservation quota meant for the SCs and STs.
Likewise in the case of representation of SCs and STs in both the Parliament as
well as in the State Assemblies, why can the reservation quota for the SCs and STs
not be increased?E

3T BHN <91 H U 3iR 9gd AR 981 91 j&1 &l 1953 A Yo IRD Y Al
3T d& Cedd 11 T4 US¥ 91 §, 3% U<¥, ORI, HERIS, BRI, Irumad Uqy],
oY, ATTTele, e, SIRETS, SIRRGS 3iR BRINTG| 3MREGT | 39 50 U< 8, Safdh

IARBT BT el A& Badl Uid HRIS 2
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16.06 hrs ( Madam Speaker in the Chair)

If a population of 5 crore in the USA could have 50 numbers of States, why
not in India? The total number of Indian States should be increased up to 50.

Recently, I had visited Hyderabad. As on today, more than 800 people in
the Telangana Region committed suicide. Most of them are young people. Why
can the Government of India not start political dialogue with the leaders of the
Telangana Region, with the leaders of Bodoland Region, with the leaders of
Vidarbha, Ladakh, Bundelkhand, Gorkhaland and so on and so forth? You should
talk to the people concerned. I would request the Government rather appeal to the
Government, through you, Madam, to take appropriate steps to start the political
dialogue with the leaders concerned.

Today, I would like to know what happened to the peace talks between the
NSCN (IM) and the Government of India. Nobody knows what happened to the
peace talks.... (Interruptions) So, today, I would also like to know what happened
to the peace talks between the NDFB (P) and the Government of India. $© =&l

gard §, A 781 9ard &1 Why can you not speak to us, why can you not tell us? agd

JHellh Bl I 8, AT HSH, § MU TR 3MUT HRAT ATl 8, AR AT dredl §
5 fegmm 3§ fa qam I diee 9 I 8, 39 & B FHEH IR B U R

9 fEgWE @ W¥e, WfelIHT 3R $eH 6] Solgil dl DI IoIQ, el IoIGd, ATHAM

# A gt #?  This august Parliament is the supreme institution to make the
required laws for the people of the country. Why can the required laws not be
enacted? Let there be thorough discussion on each and every burning issue of this
great country.

FI BETI MY Wl e & 91§ more than sixty-five years have already gone.
Today, more than 80 per cent of the people have been suffering a lot. They have
been deprived of their due share. FIT T« &1 82 I8 THIEN &l 81 < BT 3R TAT &
q1 oD I ¥, o W, Higwd q g™ g
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Today, I will tell you one very hard fact. I am here since 1998. 3 & 14
|1l g4 8l k2l Over the last 14 years, perhaps, I3t dlcl @1 #lHI < DI A4 14 €
1 718 gu €1 I have not been given even 14 hours to speak in this august House. #
el B &I 998 ¥, Why can the single-Member party not be given enough time

and enough chance to highlight its problems and to speak about various issues?

This is a very serious thing. Please take care of this aspect.

IUIg RIS ARG A U WM qad H U@ d1d qars N g & dM-de |
I FHRITY €, S AT BT FHIEM HRA D (oY 914 DI ST 2, T A $o B
ST 81 e e S AHTy 8, O qEisll Bl I bR & U 370 Bed SoM
P SRR ol BF AERIRN B R AU U g BT HeH T8l ol T, sAf AeH, d
31U SR SIERT AT T8 §, dISlels Jg & IR, Tl 8 & IR, §9 AR el D IR
3R U9 AR H& & IR 91l el AR 39 Fo # Fdl § Bl 9gd Svd ¢
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W A (IER) YR B AHFH T 60 9N X fHAT| favg w1 99§91 didds MR
H Tl ¥ WA Il S T dAledd WIHR BT a1 TR S B AN BT e gl ST
dred o 6 o Riférd S 781 @ a8 dAras d9 A% BRI S 981 Al A1d &
3R clicheia Pel & dl a8 WRd <7 ¥ &

S B WS BRI W BHR I3 DT NG BT S AN § < YH By WiaT off, 9
& oIy a7 fied & oy R Red 91 S9a oy g, ugd, uew gul, R uRRaR ol wfd
319 URAR Tgell & T 7, s SR S § ISgAdl I WET $F gl 9¥ H URER
qqT 3R @ B FoR | S & Ui = 'el 8 89R ISUH & Udid Wd (g,
Gehad, SR 81 YT S 9 Bl Wid PR B [y Ifera bil <o &l R &1 <wd ge
SANT 3T H Fal R & b R A Wi [ a1 g Al fhs d |red © 6 Wi
&g a1 1 8, W WR E uSKil & R B

31T 3T fIeeior &1 &9 ¥l Q¥ BI WdF §Y 65 Al & T T 3o 89 g Dl
604 IS HAT I €1 71 65 ATl ¥ o« AT W1, FAT IRAT| T BF <2 DT AN o T AT
d of T

TG T B IR H AT HAT T AT B U SR S R <@ T B P A 9w & forg
1 o) ot o # TG R, ot ot T Wi w1 U Sucter TE 2 wawr, Rem @ o g,
3T 3R SR SR 81 Rel & TR 3R TR9 81 @l &1 3R SfR TR Bl @rg ue & ur e
2l U% T T W UT 9§, O O RE SAET @ F U WRE B, A7 61 WY Bhd
S g1 AT S S WM B HOlER B S B

3T SRRA & < & Tl T BT I TEHR I I & oy Ara=m| 37t o
qyT, Sifd, 9 & MR W dc & gl o @ A A 2 o & 21 3= &1 aRomm ®
<97 R A de @1 2 3R AT U IR H 91 W B, <¥ B ol PIg T8 9 @ 2

3MTST AT H ICRIAT @ HH 21 AR § TSI B AT I B Dl AT DB
g1 f <=1 1 S # 3U g, & Ui UH § 98 Q¥ S BR Jel gl O faT g 9w &
AR | g B U T, I AR B 3R A, Bl M of STMT AT B 8, Ig WIT IR S
3T 3T S Bl SIRATT 3iR ¥ I+ H|
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A H H At AT TSR I IR U B ST BT A= wd) W it de
aret S wfaffeRy & smen wwar g & a9 e qifia fdes & forg sdarfisr ok gamer
T BH Hb, BT IR @Y I BT AT B
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* SHRI VIJAY INDER SINGLA (SANGRUR) : On the historic occasion of
sixty years of Indian Parliament, I bow with gratitude in memory of the great souls
who first occupied the hallowed benches of our Parliament, as India began her
“tryst with destiny”. They nourished this temple of democracy with their flesh and
blood, so that we the future generations, could live with dignity. With deep
humility and responsibility towards the people whom we represent here, let us
vow to preserve and protect the supremacy of this sacred legacy, whatever be the
price.

On this occasion, I shall be failing in my duty if I do not bring to your kind
attention some of my observations which, I firmly believe, would go a long way in
strengthening our Parliament.

Firstly, I would like to talk about the Departmentally Related Standing
Committees. We have two kinds of such Committees, namely, the Consultative
Committees (since 1967) and the Standing Committees (since 1993). The purpose
of these committees includes deliberating the Demands for Grants pertaining to
the Ministry, Bills related to that Ministry and the Annual Report of the Ministry.
No doubt, the Committee system enables a thorough scrutiny of Government
functioning and has also made the functioning of the Parliament more efficient,
however, I wish to point out from my personal experience that many a times,
either the Committees do not appear to be serious about the work assigned to
them, or their deliberations/recommendations are not taken seriously by the
respective Ministries. This not only renders the entire exercise a mere eyewash,
but also wastes valuable resources of time and money. 1 would, therefore, request
to kindly have a thorough review of the working of our Departmentally Related
Standing Committees so that they can be made more effective and accountable and

their recommendations be acted upon in a time-bound manner.

* Speech was laid on the Table.
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In today’s information age when information Technology (IT) has
embraced all aspects of our lives, it is heartening to note that use of IT is being
encouraged among the MPs also. However, 1 suggest that ways be found to
harness IT so as to make the Parliament more accessible to the people. This can
be accomplished by working out an IT based Grievance Redressal Forum in
Parliament that would receive peoples’ representations on socio-political issues in
a manner that is somewhat similar to the social networking sites. The forum
would examine each issue and forward the same to the MPs and Departments
concerned of the Government so that the grievance of the common man is heard at
the appropriate level.

With all humility at my command, I will like to draw attention to the
working of the Lok Sabha Secretariat. The Lok Sabha Secretariat is supposed to
exist to assist the Members of Lok Sabha in discharging their duties and not vice-
versa. However, it has been noticed many a times that the attitude of the Lok
Sabha Secretariat staff has been far from helpful and courteous. At times, they
just appear to be giving lip service to our genuine requests and seem least bothered
to ensure that our requests reach their logical end. All I am trying to say is that if
we bring some pertinent issue to the notice of Lok Sabha Secretariat staff, they
should display the sincerity to help us not only in their words, but also in their
actions.

As we deliberate the last sixty years in this special session, let us all pledge
to safeguard the sanctity and supremacy of the Parliament at all costs. And let us
vow to take our Parliament to newer heights of excellence so that the nation meets

the aspirations of our people.
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* SHRI ANTO ANTONY (PATHANAMATHITTA): I am happy and proud to
share my feelings on the occasion of the 60™ Anniversary of the first sitting of the
Indian Parliament. Parliament is the symbol of India’s democracy, sovereignty
and our rich and diverse cultures as well as our national unity.

Apart from the formation of other nation-states in the World, we the people
of India established a sovereign, socialist, secular, democratic, republic. Many
countries in the world were intended to form a nation-state on the basis either of a
particular, language, ethnicity or a religion. They feel that accommodating other
ethnic groups might affect their national unity and tried to drive away or
marignalise other groups. Today, we see that, majority of such nation-states
formed on the basis of homogeneity were disintegrated into many pieces.

Forefathers of our nation-state envisaged to form “one India and one
people” by accommodating all the people in this great landmass irrespective of
religion, language, caste, etc. The Constitution of India assures equal treatment of
all the citizens of this country. Justice, liberty, equality and fraternity are secured
to our citizens. These elements are vital and have been playing a major role in
maintaining the “Unity in Diversity of our Motherland”.

During the birth of our republic, many people in the country as well as
abroad were afraid that it would have an immediate death due to communal
violence, weakening of Parliament and military takeover of power, starvation,
external threat, etc. But it did not happen and today India is widely considered as
an emerging power by the international community. There are lots of reasons for
the success of our country in this regard. Firstly, we attained Independence
through a non-violent but mass freedom struggle or the Satyagraha Movement led
by the Father of Our Nation — Mahatma Gandhi. The Satyagraha Movement
disseminated the democratic values among the people and pitted them against the

mighty British rule in a peaceful manner. The Movement reached each nook and
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corner of the country and aroused a feeling of oneness of Nationalism among the
people. It was a movement cutting across barriers of religion, caste, language,
culture and gender. By ensuring the participation of people in the freedom
struggle, the leaders of our National movement were training the generations to
overcome the challenges in a democratic way. Our democratic culture, safeguards
of the Constitution, and powerful Parliament, executive and judiciary are mature
enough to overcome the challenges in the contemporary times and in the future.
During the time of Independence, India was a synonym for misery, disease,
hunger etc. It was the result of plunder and exploitation under the British rule.
However, the first Prime Minister, Pt. Jawaharlal Nehru dared to dream a modern
India i.e. a hunger-free and developed India. He knew well that the real India
existed in the villages and without alleviation of poverty of the rural poor, India
could not prosper. Steps taken by various Governments in this regard could make
a positive impact in alleviating poverty and advancing the developments of our
country. In this occasion, I thankfully remember the former Prime Ministers such
as Shri Lal Bahadur Sastri, Shri Gulzarilal Nanda, Smt. Indira Gandhi, Shri Rajiv
Gandhi, Shri Chandrasekhar, Shri V.P. Singh, Shri Atal Bihari Vajpayee for their
meritorious contributions to this nation. This list is incomplete without
mentioning the name of our present Prime Minister Dr. Manmanhon Singh. Dr.
Singh became the Finance Minister of India, when the country had undergone
acute financial crisis. Through his successful interventions in the economy we
could successfully overcame that challenge. Endorsement of second consecutive
term to the UPA Government is the result of unshakeable trust of people towards
Prime Minister Dr. Manmohan Singh and UPA Chairperson Smt. Sonia Gandhi.
Programmes and policies of the UPA Government can successfully ensure
inclusive growth in the country. Today, India has become as a major exporter of
foodgrains to other needy countries. Not only that, India extends financial

assistance, sending troops for peacekeeping missions as part of its international
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commitment. India also plays an active role in various international forums
including the United Nations Organisation.

Our Parliament plays a major role in realizing the aim of the Constitution.
The Parliament enacted various laws and made timely amendments to protect the
interests of our people. Our Parliament ensures representation of all people in the
country irrespective of their social status and this helped to conceive the different
opinions of our people. Functioning of the Parliament is a replicable model to
other legislative bodies in the world in reaching consensus in a peaceful manner.
Therefore, 1 wish all the success to our Parliamentary democracy. Once again, |
express my sincere gratitude to Hon’ble Speaker for granting me an opportunity to

share my thoughts in this historic moment.
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* SHRI BHAUSAHEB RAJARAM WAKCHAURE (SHIRDI) : I take this
opportunity to express my gratitude and sincere thanks to the founding fathers who
deliberately chose the system of Parliamentary democracy as the best form of
governance suited to the needs of our nation. I feel with immense satisfaction that
the Indian Parliamentary System has grown from its nascent stage into a full
blown democracy demonstrating the flexibility of our system in keeping pace with
the changing national aspirations and global needs which every Indian is proud of.

It is also a matter of great pride that the various multi-dimensional
challenges which came in our way not weakened our Parliamentary Institutions,
rather have made them even more stronger, reassuring us that the Parliamentary
Democracy is well and firmly rooted in our system.

Also our Parliament as a key institution of good governance has all along
remained constantly vigilant in effectively discharging its legislative,
representative and supervisory responsibilities.

The procedure of functioning of our Parliament since its first sitting has
been progressively evolving to make it a vigilant deliberative body to serve the
nation in a balanced manner by accommodating the changing demographic needs.

Though of late there have been efforts to dent the credibility of the
Parliamentary System by challenging its supremacy, the able leadership of the
elected representative and the efforts put in by those who believe in Parliamentary
system have retained the faith of the people of this Nation in the efficacy of
democratic processes and the Parliamentary institutions in delivering the common
good.

I conclude by saying that it shall be my constant endeavour to further
strengthen our Parliamentary system so that the Indian Parliament is able to better

serve the people of this great nation.

* Speech was laid on the Table.
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*SHRI PRABODH PANDA (MIDNAPORE): Today is the day to commemorate
13™ May, 1952 when our country reached a new mile stone in the evolution of
Parliamentary Democracy. That was the day that representatives of the people,
elected through the first General Election met for the first time as Member of the
House of the people named later Lok Sabha. The Council of States renamed as
Rajya Sabha.

We have crossed eventful six decades. Since the first day, Parliament has
been the voice of the people and articulating their concern and reflecting their
aspirations. Today in this historic solemn occasion, we are paying tribute to the
freedom fighters, paying tribute to Dr. Ambedkar and all the Founders of the
Constitution.

Parliamentary democracy in India has faced various challenges. Our
Parliament is playing crucial role in promoting the lofty ideals of our Constitution
namely, secularism, social and religious pluralism, plural polity, social justice,
federalism, opportunities for the citizens so on and so forth.

Under the scheme of our Constitution, the three main organs of the State
are the legislature, the executive and judiciary. The Constitution defines their
power. But even then however our Constitution does not permit of the concept of
judiciary democracy. Sovereignty of Parliament is the main. But now a days that
is getting weakened, more over judicial interruption often encroaching the right of
Parliamentary supremacy.

The polity of this Institution are very different from what they were at the
point of first sitting. Predominantly Single Party System of the fifties and the
sixties hav given way to political pluralism. It is evident that this august House of
the day has representatives from about 45 parties compared to 4 or 5 main political

parties in the first Lok Sabha. So, this Institution is not desirable to

* Speech was laid on the Table



13.05.2012 357

become a game of the Ruling and principal Opposition parties. The voice of
others should be recognized adequately.

Today polity of State power are different from what were in fifties or

sixties. Federalism is unfolding greatly. That aspect needs to be recognized.
No doubt even success in different areas are there still there are serious
shortcomings. The Directive Principles of the Constitution are still remain to be
achieved.  Poverty, unemployment, farmers suicide, social and economic
oppression, joblessness, price rise — all are the challenges before us. Also the
challenges are there with regards to cross border terrorism, internal security. It is
revealed that there are deep dissatisfaction, resentment within the large section of
the people.

The Parliamentary system would be more meaningful if all the prevailing
challenges are addressed properly.

Today, in this solemn occasion, I express thanks and gratitude to all the
citizens of our great country. It is evident that notwithstanding the importance of
Parliamentary Democracy, the people’s initiative outside the house are very
important. The reforms of Election, corruption at the top level, criminalization of
politics as well as the genuine demands of the people’s life are the points of
people’s agitation.

It is expected that this House would be more effective and meaningful in
these regards at this juncture and would be instrumental in achieving the goals of

lofty ideals of the Constitution.
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* SHRIMATI BOTCHA JAHNSI LAKSHMI (VIZIANAGARAM) : This is
high time for all of us to rededicate ourselves for the celebration of biggest
democracy in the world. It’s a great privilege to see five honorable MPs who were
Members of the first Lok Sabha. I am happy to share with the House that out of
these five two Members 1.e. Shri Tilak and Shri Rammohan Rao are from Andhra
Pardesh. Shri Tilak represented the Vizianagarm parliamentary constituency,
presently represented by me. The dedication of these parliamentarians laid a
strong path of democracy in our country. Our Parliament made path breaking and
historical legislations for the overall development of the country. This is high time
for us to preserve the legacy, which started on the same day in 1952. 1
congratulate Madam Speaker and each Member of your team and honorable PM
Shri Manmohanji and UPA Chairperson Smt. Soniaji for taking up the legacy of
democracy to further heights.

* Speech was laid on the Table.
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"3t HEE UEE (STE)  WRA @9e @ 604 aWTie W Ul Iad BRd gU |
DI Blfdeh YHSHTHAG ol §l 39 AAWR R § $eaR F W1 AT § b 9RA D1 AFa 371
RAT 1 AR #oigel <d gY gl 1 ISIdife Jorell & g favary SR &= § Ao
&l

# I8 Wi (a8 &A1 A g 6 s @9e 7 99 g 9IRGB SRS T8 Y Bl
IO o1 BT Fhed forar o IR I R Y et =81 fhar |

BH W¥iE H 3R Sl & 4 U AR 78l 3l IR A Dol b o BN YR B
U= 3T B, fohgg I AT ST 71 W@, SATGTY &RT 370 DI FATK R DI HIIATE! T8l Bl
TS, Sl Y B S ARy

S H AEITD, ARDiaD R e1f¥eh FHRAAT q91Y @ D (¢ A THRS Bl

A0 S &) AW HAT &, I I § W 39 3oy & fAofy e €1 smer ft <o A

A ARG ST 1T S B MaeIha 2l

IS B PRIBIA H ol 25-30 IuT | WG B §3DT § YN HHI M8 T 3R A
ArFal B IURART A1 waied &1 &1 21 39 BRU A FEG H I aqrel gl i fawai W)
G [TaR e § & oE 21 $9 SR 9 ST I8 98gd B ol § [ 690 B 98di
P AT daTs o+ @Ry iR It fawadl R Ovie § It ofk | a4t gt 3|

S BT ATOMG Bl Slg S dlel HBTYHNI 7 I(TSTEl B 1 BAR FHE R WHR A
g omer o off fF s <w # wify @1 ararERer BRm <@ gfn & ge 7 oemmft @,
AT, 3T iR LNerfOres FHATT B SR TR SR g §9 <=1 # el IR
S B T8l g3 | 3T <1 # MR SR TRl # 98 J91 3R fawrs <@ Bl

T P TSI AT BT 90 U 99 T B Bdcl 10 UL AN b U © 3R 10
e &9 < @ 90 UG TNl & U & TS S DI WRDR TRIAl D A1 ATSHAT AN B
HITH ¥ AT By B b A0 & 3 a4 S a1en A 3R 22-23 WY Ao HATGT 2 al
g N9 T8 T IR AR H Ww aren Afdd 28-29 FIY A9 FHACT € A1 98 NG T8 T I8
A€ RS & A1 W B
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¥ B ST TE AEGH DR it © b wivig SR A&l B BRIl 3R AR R
# fiRm@e o W& 3 T GURT @ MaWEHal gl oar I8 W @l et € R oqw @
TSI goumel! &1 3R fFatae gurell &1 9¢ 99 W FguaRT 89 &1 o 319 3+ fad
¥ SUART fhar S &7 81 39 $RY Yoiidd 3R fHaras yomelt & ufa favarg § &t o <& gl
S Aredt @ 6 g d9e ok |iie & IRAT iR gge B 39 g W ufifg e
TR &R B 3TaeIhal B

# 39 SR W TP 3R vy & iR & e =rear € 6 sar <@ 3§ Ay a
i srgygfaa Sfa, Senfa @i & fedl & oy FiefRal # don roifa el § s7Rerr ol
AT DI g, O el & U SREUT B el &l 75 I el B! g & oy ok
TATAT T SMATIGdT 2] 39 o VATl ATSHY a18 S A1fey o T 3R TRt &1 3R
B B AT AHNND AT 3R NerfOres FHAT A H Aol TS 8l F |

H IS & T SAER TR AHG 3R WBR A A& HAT § [ IWad vl W qiRan
{ R &R gomas a1 S9ar @ 39 | Afha v {6y Sy, arfes wRa g & sroft g
B AN H RN 1 D | G [92a9 © 5 DR AR F9g 59 o= 7 areld wew Iarg|

3 H # W AFIT SR W 3R <¥ B Sar Bl A= wRl W) ufaEe s
arel S TR | e oar € fF 89 89N qfd agd @ oy sdafseT 3R gAMar
A B B, BAICA TR ER I DI YA DN
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S T SERT (W) IS WdF WRA & HEM Aldhdd & AfR Wi || HI 60dl
a¥ gl 9% TN g &1 |AMFg &1 T S 60df afiic & g /awR W B A aWl @

TR & W H Ald TH B ISR e BT AW T B3N 2| 371 § 37 9} A8 dArhas

DI RATIAT HRA ATl SN P T Bl &, sl HaY & 90 W GAR & A9 98M
B B RIUAT Y| 5 AT DI RIAAT & &I W A ASFRIS IGUAT TEeAT Tieh
Sff, LM M@ IFESHY Sfl, SO HAER Alfedl S, AlbAde WA Fehrdl AR S,
1. dUCH! T FEE N, TATERATA TEH S JMfS 3D ARG gRT 39 U allpais dl
W] B 59 Albdd Bl 3 da™ B fo1¢ I HEM N b1 ff IeH & S T, Hoi,
X, QRAl, TR U AR H a9 gU 21 Ao, TR, A, AiSaE @ 9% b b H a9
ART 5 39 AlHas B R o) 3T 9 Al BT 7gH AFEE gl IR gdoii gRT il
WA URA b Albdd I GREBeaT Y T ot T I8 ot wer T o fF gR <9 § 99d!
R, HUST 3R FH BT Aoy | &R Aldd B &d1 U4 UaTs, Y§ U Sfdl, 8 81 DI HH AT
YR TG, BT TRBEAT HI i | Y TR 37T &4 RN 791 5 © a1 NRAifad A8gd B 38
E1 A S FRIgES! Ud qasi @ 9ue O 9 g0 W9 9 AIHR T8 8 9@ T e W AT g
A H %8 R &l a1 § @b B oy U e 81 g & oy A A& 81 W A1 yRIR B
IR N0 & oy 49 T2 21 @ SR T @ ME & FHRY 7S W TR T ufa fed &m
drs g 21 379 BF Wed H IR O & AT SRR I AT B {6 <9 aHt T 98 wehdT § o9
M ARN B AT MARHAY T8 PRA A AT ABR & DI db 8 TG DI AT
GATS o o TUT AT BT GRMET BT AhAE G Bl HD I qAT H TR A DA bRl g b
ST 89 39 HEM dldbad @ Wik § WS Y § I8 Afex sHY ufdd &| BOIRI-89INI a¥ I
HHR BT BHIAT ITERV & W0 H USIGH & ATel Aebeial 1 Iarexv Y dral W2l fawa 4
EHAT gB! TRAE  Bid IR Bl B
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"3t arRTT e orgR (TR, RRaa) S 5w ot o1 fifkd € 2 5 ome A ww &
60 9§ X §U 2| UGl olldh WWT 13 WS, 1952 P a1, FIAd! 31me1 &4 60dT awirie #91 32 &l
# U 3R A IAT 1541 AThAYT & A AT Bl 3R A < & I a7 Bl 39 aWR W
quTg odT g F8i 39 dldbad Bl gaTe WU A go a1 91 @ H 3ed YD Fg | A
TS T BT FATTH Wed 8, 89 B! RAT DI - Rg- BT &% GHT TINT BRAT A12T| 50
T # ¥ & aggd! fdeN & foy 9gd 9 S den it e S §1 9 5w 99 fam
DT AE Y G I8 e a1 AT A1 G Tl & b W qHY AR 9 U AADRI <21 Pl

SO T ST 3791 60 aY & YA Udh [dbTaeiiel ¥ a9~ AT ST Bl

3T G YRTAR, ATAHAG SR HRARTAT BT AHAT IR |l & Ol 39 & Abr § U
9gd IS 191§l Aidbare, IeER Sl Sfed qHwell © aHE & fy g6 S A
AT Bl AN D T B ALY B edrol Bl WG Dl R BR, o B A H
el ) SR S AU STddmdre Sifl Rl & ofed & oy &6 T3 & 9 s
DI AT B FOMY HIS[ET DIl Dl & HEl A8 A Y BT A1

9 ST H e IR TR SRft Sifedt wHe W Tt g8 2 I 99 g9 & 9d '
qg WIH b Tl Bl AW & IR X8 AT RIS A HH g 8l IR TRl b DR TR HH
B Y| ST S H FEd A AN TG F BHRU MMETEAT IR T B ARG, b AT gernad at
I HX Al ot W A 9w g T8 g 2

et <21 # e @1 W fead v 9 & 9@ g1 Al 9 we # e &1 'R St
I & g1 © s dRu | Rife a1 81 ) § ofPT 59 W & RO @ Uh 9gd
T TR A B TS gl WO & BRI S H AR, Sl MY SRfT Rt S &
& Bl g 1My 6 89 <2 H Feil 88 IR &1 R ) & oy feqd ax <91 & fJm™
& fog 78 Nt Mg S RS & R FA H F8@0d (g 2

9 99 # ol 1 Child abuse S #g@qYl HIA SIS # & W T 21 BH
SR & Bl

“Survey conducted in 2007 by the Women and Child Development

Ministry and the NGO Prayas in association with Unicef and Save the Children
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across 13 states and with a sample size of 12,447. The shocking details were laid
bare to the entire nation. The survey found that 53.22 per cent of children reported
having faced one or more forms of sexual abuse. Andhra Pradesh, Bihar, Assam
and Delhi had reported the highest percentage of such incidents at that time. In
50% of the cases, the abusers were known to the child or were in a position of trust
and responsibility and most children did not report the matter to anyone.

The National Study on Child Abuse is one of the largest empirical in-
country studies of its kind in the world. This study also complements the UN

Secretary General’s Global Study on Violence against Children 2006.”
3T A DI 3TUell Ugel & [TeUg HHG A7 Hide A SRl 96 T8 © s -1 &

& U B9 T AT W HR IoHR el R U B d (077 o1 =iy & < &
fed e <21 @1 TR DI g8 H Few@qyl YAD1 FH1 F |
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* SHRI E.G. SUGAVANAM (KRISHNAGIRI) : At the outset, I feel proud and
would like to thank for giving me an opportunity to participate in the Special
Sitting of 60™ Anniversary of the first sitting of Parliament of India.

Today is the 60™ anniversary of the first sitting of India’s Parliament
constituted on April 17, 1952. The Lok Sabha held its first session a month later,
starting May 13. In the sixty years of our democracy, we have attained lot of
growth in various spheres. Parliament has been empowered with more powers in
the administration of the Government. We have attained milestones in the three
organs of Government i.e. executive, legislature and judiciary and tried bring
harmony between the three organs of our democracy. Our Drafting Committee
headed by Dr. B.R. Ambedkar has foreseen various aspects and carefully drafted
the Constitution of India which we are following in the passing of our legislations
though we have incorporated several amendments to suit the times of need.
Persons irrespective of caste, creed or religion have represented Parliament since
its Constitution and we have committed to fulfill our ‘secular’ status.

In the Parliament, we have passed several landmark legislations and ensure
smooth functioning of the Government. Heated debates are being made in
Parliament. Eminent speakers adorn Parliament by their oratory skills. Our
Dravidian Leader, former CM of Tamil Nadu, Late Shri C.N. Annadurai who
entered Rajya Sabha in 1962 made strong speeches on various subjects concerning
common man. He insisted equal status to all languagues spoken in the country
and demanded official language status to Tamil at the Centre. The contribution
made by our Late leader, Shri Murasoli Maran, as MP and also Minister was
immense and he had also demanded the same status to Tamil language. Former
CM of Tamil Nadu, Dr. Kalaignar Karunanidhi has secured classical language
status to Tamil and also fought for official language status to Hindi. As Tamil was

one of the oldest six languages which had the history of more than 2,000 years, it
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should not be neglected and considering the long aspirations of the Tamil
population, official language status should be extended to Tamil also. Our
Parliament is awarding distinguished parliamentarians who have made enormous
contribution to the House in upholding its customs and traditions by their eloquent
speeches.

We are regarded as one of the best democratic countries in the world.
However, I am sorry to state that of late Parliament is facing lot of disruptions
hampering the smooth functioning of the House on trivial issues. With the result,
the precious time of the House is wasted and fruitful discussions could not take
place and it is pity to note that some Bills are being passed without discussion.
The recurrence of such incidents during the visit of Parliament delegations from
abroad casts bad impression on the functioning of our Parliament. It is the duty of
all the elected representative of the Houses to ensure its smooth functioning.

With these words, I conclude my views on this unique occasion
commemorating the sixty years of Indian Parliament and extend my warm

greetings to all.
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"SHRI P. LINGAM (TENKASI): I feel proud to take part in the 60" Anniversary
celebrations of Parliament of India.

We as one of the most populous countries of the world have given
ourselves parliamentary democracy with different tiers and layers of power
structure and it adds to our glory. At this juncture, we must recall and pay rich
tributes to our founding fathers. We now remember the Father of the Nation
Gandhiji who strived for uniting the people leading them to the freedom struggle
taking the path of non-violence. We also remember now the leader of the
downtrodden masses who gave us the Constitution contributing his best. Dr. B.R.
Ambedkar the architect of our Constitution has been included in the list of
hundred great men of the world for this century.  Our first Prime Minister Pandit
Jawaharlal Nehru took efforts to include the words ‘democratic, socialistic,
republic’ in our Constitution. At this moment, I now recall the memory of Smt.
Indira Gandhi, the father of Parliament Shri Indrajit Gupta, Shri Bhupesh Gupta,
Shri Hiren Mukherjee and Shri S.K. Dange. 1 also remember Smt. Geeta
Mukherjee who fought for women’s rights, Babu Jagjivan Ram who stood for the
depressed sections of the society, Shri K. Kamraj, Shri C.N. Annadurai, Shri
Muthuramalinga Thevar, Shri K.T.K. Thangamani and the leader of Muslim
League, Quaide Milleth Ismail Sahib.

We can strengthen our unity and integrity of country by way of taking the
benefits of social security measures even to the least of our brethren in the lowest
of the rung in the social order. We must wipe-out the tears and improve their lot.
Our country has developed. But it is not a uniform development benefiting all the
people. The new economic policy which we started adopting from 1991 is more
tilted towards the corporate sector. It has driven our agriculturists to their wits
end. The plight of our agricultural labour is in a pitiable condition. They have to
face starvation. They are landless, homeless and they do not have education

facilities. This comes in the way of our taking forward the country as one with
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parliamentary democracy. In the hill regions and in the forest areas, the Scheduled
Tribe people are being stripped of their traditional rights to have their traditional
livelihood. Forest officials and mafias exploit them. This causes disaffection in
the minds of those helpless people. Extremism increases because the extremists
make use of the conditions of the poor people deprived of even the basic amenities
of life. Scheduled Caste people are very much affected at the hands of casteists.
Atrocities against them go on and untouchability is still a problem. This
condition needs to be changed.

In the same manner as we have the Departmentally Related Standing
Committees our Parliament has got several forums. [ would like to suggest
through our Parliament let us have a Forum for Scheduled Castes and Scheduled
Tribes under the Chairmanship of Hon. Speaker for all time to come. This should
be different from the SC/ST Commission and the Parliamentary Committee and
Standing Committee on SC/ST. This Forum must be empowered to study and
suggest measures to attend to the problems faced by the depressed sections of the
society.

Ours is a country of many languages. Apart from freedom to express
everyone must be encourage to nurture the love for their respective languages in
our Parliament all the members must have the equal opportunities. Apart from
English and Hindi, all the Members of Parliament must have the facility both to
speak and listen in their respective languages the entire proceedings of the House.
We have accorded the classical language status to Tamil but the opportunity to
speak in this august House is less. As such there is only one interpreter for every
language for which interpretation facility available. Instead we must have facility
both to listen and speak in our respective language throughout the proceedings of
the House. In order to provide continuous interpretation facility both ways, more
number of interpreters may have to be appointed and hence I urge upon the Hon.
Speaker to safeguard our rights to have continuous interpretation facility. Hence,

you may kindly appoint at least three more Tamil interpreters. Language is part of
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us, and occupies whole being of us like our father and mother. So we cannot wish
away and ignore one’s feeling for his or her language. When this right is denied to
Hon. Members in this august House without giving equal treatment to all the
languages thereby meting out equal treatment to all the Members, it would be like
treating certain Members as second-rate members and representatives of second-
rate citizens. This would be unfair. Hence, I urge upon the Hon. Speaker to
accord equal status to all the languages in this august House.

On this occasion we must resolve to provide to our people at least the
minimum living standards. Reservations for deprived sections must be increased.
Our Constitution may be further amended to provide for reservation well above 50
per cent. The available reservation for the Scheduled Castes and the Scheduled
Tribe people must be increased further. Minorities among them must also get the
reservation benefit.

Multi-Party Parliamentary Democracy has got no alternative. We must
strive to see that all the sections of the society are involved in that democratic
process. There must be minimum guaranteed social security measures for labour
class with their rights remaining intact. They must be spared from exploitation.

We must resolve to see that our people get a better deal from now on.
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* SHRI J.M. AARON RASHID (THENI) : We are now holding a
commemorative session celebrating the 60" year of our Parliament. Our
bicameral Parliament that has got about 800 Members representing 120 crores of
people and 31 states and other Union Territories of the country symbolize the
democratic will of the entire population of the country.

In this august House, Pandit Jawaharlal Nehru, Indira Gandhiji, Rajivji,
Atal Bihari Vajpayee, our beloved leader Soniaji, the veterans like Babu Jagjeevan
Ram, Quide Millat Ismil Sahib, Maulana Abdul Kalam Azad, Jai Prakash Narain
and Dr. Baba Saheb Ambedkar were here. We have brought legislations like
MNREGA, Right to Information Act, Right to Education Bill and other important
historical legislations for the welfare of our country men. Though we brought
liberation to our country from Britishers.

We have given all citizens right to speak, cast votes, right to raise voice etc.
The Congress has given all the rights to the people of this nation with the sacrifice
of many precious lives of freedom fighters like late Bhagat Singh, Kodi Kattha,
Kumaranji who was in jail for 9 years when he was fighting against the Britishers
for liberation. Our young and charismatic leader Rahul Gandhiji also participated
in many importation legislations and given his valuable suggestions to the nation.
Congress is the only party and its members of Parliament are all working for real
nation building. Our Speaker Shri Somnath Chatterjee in the 14th Lok Sabha used
to give good advice to the new comers in the Parliament. This is the only country
where democracy exists. Even our Leader Sonia Gandhiji has set a record in
history. She made a woman as Speaker of this august House in 15th Lok Sabha
that too, a SC woman. I am really thankful to our great leader Soniaji for this

endeavour .
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Democratic form of governance both at the local level and at the provincial
level have always had a cherished tradition in this country. The Uthiramerur
copper plate inscriptions show to the world the 'kudavolai' form of electing the
representatives of the people for the local bodies. This country of many princely
states is now a nation. It has given to itself a Parliamentary democracy where
multi-party system is the order of the day. There were many invaders and looters
who have desecrated this country in the name of aggression against us or
occupying our territory. But it is only the Moghuls and the Britishers who brought
about a sense of oneness in this country have brought us all together as a country
called India. 1 earnestly feel that our love-hate for Islamic symbols or angrezi
relics must go. More than the south, it is found more in the north. That is why we
find more of communal hatred and frenzy in the minds of the so called ultra-
nationalists. 1 believe that our Indian Parliament brings to table both the ultra-
nationalists and the nationalists either for a meaningful dialogue or for the disposal
of important socio-economic matters that matter more in society. So naturally our
Indian Parliament is like a great Indian circus. We find unity in divergence. Even
in divisions we find integration. This element of unity is the fabric of our national
web of life. Hence, I salute the Indian nation and its great Parliament on the
occasion of 60 years of Parliament.

In these 60 years our nation has met with several successes. We have
brought down child mortality considerably in a big way. We have wiped-out
certain epidemics that used to wipe-out our population in the form of small pox,
polio, plague and so on. We have achieved self sufficiency in food production.
We could achieve success in launching our own satellites and inter-continental
missiles apart from two successful nuclear tests. Along with literacy, computer
literacy has spread in the country in a big way making our youth a sought after
group in many parts of the world due to their technological prowess and
arithmetic skills needed in a computer professional. Right to Education is a mile

stone enactment by our Parliament that was followed up with National Rural
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Employment Guarantee Act that provided for assured job opportunities to rural
unemployment while adding to the national assets in the form of infra-structural
facilities needed in the rural India which has got agriculture as its mainstay. All
these social and economic progression were made as plans discussed on the floor
of the Parliament along with various other enactments.

Our Parliament apart from being the supreme law-making body of the
country has always been a forum where the problems vexing the people in several
parts of the country used to be heard and addressed to. Hon'ble Members from the
nooks and corners of the country representing the people of various languages and
cultures have enriched the knowledge of one another, the ruling coalition and the
opposition groups and the erudite and not so educated, the urbane and the rural
helping each other to see India through one another.

As a Member of Parliament in both 14th and 15th Lok Sabha, I can
vouchsafe for myself that I could get a clear vision of problems galore in this
country whenever they were spelt out by my colleagues. This could enhance my
capacity to have a humane look at the problems faced by the under-privileged and
the deprived sections of the society. I have always been an avid watcher and a
fellow learner of Parliamentary practices and procedures.

In a nation's life 60 years is just a beginning but in an individual's life it
could be the beginning of an end. Now, we have gathered in this august House to
listen to the veterans and their experiences on the floor of the House that had led to
some positive changes in the lives of the people. One great quality of our
Parliament is that we have a well-regulated special mention session wherein we
bring to light the problems that affect the people of our respective constituencies.
Most often they were immediately attended to by positive minded Members in the
treasury benches. Ours is a Parliament that in all probability might have created a
world record in enacting so many well meaning social legislations. Since, we
have diverse social groups, social legislation to ensure social security measures

have always been upheld. That way our Parliament has remained a beacon light to
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other developing countries where the uplift of the people can be ensured by a
Parliament which can feel the pulse of the people by way of listening to the
sentiments of the people expressed by Members based on their ground experience.
With a pride of passing several laws that will uplift the women and the
downtrodden people of the society, our Parliament has enacted laws amending the
Constitution to devolve powers to the people at the local level in the form of three
tier Panchyati Raj System. The dream of late Shri Rajiv Gandhi to have self-
sufficient villages at our backyard has come true in many villages. Our UPA
Government under the leadership of Smt. Sonia Gandhi and our Prime Minister
Dr. Manmohan Singh have brought about several well meaning measures through
this august forum. I wish this House continues with its yeomen service for many

years to come. With this, I conclude.
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*SHRI G.M. SIDDESHWARA (DAVANAGERE) : I feel I am very fortunate to
take part in the discussion on the celebration to mark the 60" years of Indian
Parliament. Great leaders like Mahatma Gandhi, Jawaharlal Nehru, Smt. Indira
Gandhi, Lal Bahaddur Shastri ji, Rajiv Gandhi ji, Atal Bihari Vajapayee ji, Deve
gowda ji have always been our inspiration. They all have set high standard of
parliamentary debate and discourse by raising issue of national interests and
significance as and when required. [ would like to point out that it is very
unfortunate that even after 65 years of independence our country is still reeling
under the scourge of poverty and the backbone of the country that is our farmers
are in great hardships. Let us take a pledge at least now, to work together to build
a very strong nation to ensure all round development of all the sections of the

people of our country.
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*SHRI RAMEN DEKA (MANGALDOI):Sixty years before India resolved to be a
parliamentary democracy. The rate of literature was very low in context of the
West. Many thought around the world, it was an audacious idea that people of
India choosen parliamentary democracy, which was doomed to fail.

But all said and done the people of India roses above all and Indian
democracy kept its head high.

I come from Assam, an underdeveloped region. The people of Assam
fought against British and part and parcel of freedom struggle

Kanak Lata Baruah was brutally fired and killed by police when she was
leading a procession of satyagrahis towards Gahpur Police Station in north bank of
Brahmaputra in Assam. Mukand Kakaty was also killed on same day when he
tried to keep the honour of Indian flag. Maniram Dewan, Kushal Konwar also
punished and hanged by British administration for taking part in freedom struggle.
The people of Assam had an active role during freedom struggle.

The people of Assam always preach democratic value.

Though we took parliamentary democracy sixty years before, if we see our
history in India, we find great Ashoka, Chandra Gupta Maurya, Kumar Bhaskar
Barman (Assam) always preach for welfare state and valued the opinion of
common people.

Maryada Purushotam Shree Ram always valued the opinion of the common
people and their welfare. Mahatma Gandhiji was also thinking to bring 'Ram
Rajya’ in Bharatvarsha.

The institution of parliamentary democracy and federal structure of India
remains only because the common people want democracy.

We have seen up and down of Indian democracy and devaluation of

institutions.
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We have seen emergency. During emergency the democratic institution was
devalued, the fundamental right was cut. But the people of India bounced back and
taught a lesson to those who imposed Emergency in the General Elections in 1977.

We have seen such judgment by the people in many elections in general
elections and state assemblies elections.

Our neighbouring countries miserably failed to keep the democratic system
in true sense.

Now is the time to introspect. Many forces are acting to destabilize our
system and want to hit the federal structure. We must handle those issues with iron
hand in the interest of the country. We must allow to keep going of federal
structure with democratic system.

The corruptions in every level is frustrating and the people are fed up. A
class of people are looting money for development and natural resources. We must
stop this to keep the spirit of democracy; social imbalance created by unscrupulous
people by unscrupulous means will hurt the basic fabric of the democracy.

Once again I would like to state that I feel great to be a part of the
celebration of sixty years of parliamentary democracy in India.

Sri Shankar Deva Great Saint and Statesman of Assam said 600 years
before:

“gRI-IT HRA-TY
“Bharat is great”, “Bharat is great”

I would like to add long live long live Indian democracy.



13.05.2012 384

*st BRWS SEel (IER): TS g 79 H2g9 B W@l @ b Areurs & 9 ufay #fe’ @l
ST 60 WA X & g ol 3 AAR W H WAMBad 3R (U g1 &F Bl Sl & AR A
e # IURRIT g1 39 Ul wed &1 gfues, g iR wiisy & aR # 89 o Tl aR @
21 sfoer a1 gavherdt @ & afes a9 ok wiasy Sooad 21 sva 00 & ool e
el WAl AT RSB PR, S9d faaR 2l S8 GhIRd fIaRl &1 ddx 89 59
FAE BT UFAEAT DI AR [T BT

31T g AT 8 &l aoi8 | qei U1 ol @ & W¥ie d Aiqsy § yrdior 9l &1
AR IR Gl & F9w1 oW & foy oo wwa Rod @1 aifeel 991 U1 o an © &
9 AR W B T HAT ey 6 &9 fham & foy &R 91 tah w@ad BN qore &1 &4
S A S B BEd gY TE Hegd PN ¢l S (oY 3R WA # A9e & HiEH 4
Tgd BM B TS A [fad & dRaf 2l

# fregg oxar g % 39 ufds de1 & IRkAT 99y W@ @ fog e WA iR

faRaRT & 9109 A & 7 o |

*Speech was laid on the Table



13.05.2012 385

* SHRI ANANTH KUMAR (BANGALORE SOUTH ) : I congratulate the
people of India and all the Hon’ble Members of Parliament present here, on the
occasion of the completion of 60 years of the Parliament.

The founding fathers of our Constitution led by Bharat Ratna Dr. B.R.
Ambedkar had a long sighted vision to create the necessary template for ensuring
the sovereignty of our nation and the creation of a vibrant democracy. The three
pillars that have sustained the nation through these 60 years have been the
executive, the legislative which is the voice of the people, and an independent and
impartial judiciary. This has created the framework for making actionable the
concept of equality and freedom, as envisaged in the Constitution, for the vast
multitude who come from divergent linguistic and regional backgrounds.

The Parliament has through the years been responsive to the needs and
aspirations of people and historic legislations have been passed taking both
affirmative and corrective action. This is the definitive forum where the voice of
the last man is heard as loudly as that of the first, and given equal respect. The
Members of Parliament and our legislatures have, when the need arose, put aside
all differences and stood as one for the delivery of social and economic justice and
also against threats to our sovereignty.

But we must pause here to remind ourselves that there exist a number of
challenges before the country today, some of which have continued from the
beginning, such as eliminating social and economic inequality and poverty
alleviation and inclusion of the last man in the growth story. In today’s world of
globalisation and the breaking down of economic barriers, the marginalized
sections of our society are becoming increasingly so. In this scenario, both the
speed and extent of our ability to be responsive matters.

On this day, we must also remember some bitter truths-the unfortunate 90

months in these illustrious sixty years when Parliamentary Democracy was
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subverted by the emergency imposed by a regime for the cause of an individual. 1
am sure that there can be no repetition of this, because in today’s India, as on that
day, the people of this country will rise as one to oppose any dictatorial regime.

Accountability of the executive to the Parliament remains the corner stone
of a vibrant democracy. In recent years we have seen this question being raised
increasingly both within and outside. The media has also come to play a
significant role in this matter. The resultant clash of divergent views within the
Parliament has made the common man cynical and critical of the style of
functioning of the Parliament. The loss of a sense of belonging that the people
feel is a dangerous situation, and common ground and corrective action needs to
be taken by all concerned to remove the disconnect and restore the relevance of
the Parliament in the functioning of the democracy.

On this occasion I also pay my tribute to the great leaders of India who
have raised the prestige of this august House. There exist legends of people such
as Dr. B.R. Ambedkar, Pandit ji, Dr. Syama Prasad Mukherjee, Dr. Ram Manohar
Lohia and Shri Jagjivan Ram. The statesmanship and oratory skills of Sh. Piloo
Modi, Sh. Jagannath Rao Joshi, Sh. Atal Bihari Vajpayee, Sh. George Fernandes
will remain etched in people’s memories.

I thank Madam Speaker and also leaders in the House such as Sh. Pranab
Mukherjee, Sh. Advani ji, Smt. Sushma ji for upholding the highest traditions of
Parliament and am sure that all of us consider it an honour to serve the country

through this august House.
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*SHRI MADHU GOUD YASKHI (NIZAMABAD):I thank you for the
opportunity to express my views on this historic day of 60" Anniversary of the
Temple of Indian Democracy “The Parliament of India”. In its long journey of 60
years, the foundation for freedom laid by the Father of the Nation, Mahatama
Gandhi, Subhash Chandra Bose, Maulana Azad, Bhagat Singh, Sarojini Naidu,
Sardar Patel, Ambedkar, Bal Gangadhar Tilak, Rajender Prasad and other
Freedom Fighters. Our forefathers who laid their lives fighting against the British
Raj to get freedom for the Nation. After ‘azadi’ under the leadership of Father of
our Constitution, Bharat Ratna, Dr. Baba Saheb Ambedkar, the Constitution was
adopted and implemented by the first Prime Minister, the architect of Modern
India, Pandit Nehruji and followed by other Prime Ministers, Shashtriji, Indiraji,
Rajiv Gandhiji and other Prime Ministers who worked very hard to strengthen the
democracy and Indian Parliamentary System. The result is we proudly call it

‘today’ the world largest functional Democracy.

Those were the days when Politics meant for ‘Public Seva’ and people used
to respect public servants wholeheartedly. Now, politics meant for best business
and people have least respect for politicians. This has to change. We should take
pledge on this historic day to regain, rebuild our image and fulfill the dreams of
our forefathers to make our great country as a developed, inclusive, secular, social
world power. Unless and until 300 million people who are living under poverty
are not part of the India’s growth engine and make —Minority, Backward Classes,
Scheduled Castes and Scheduled Tribes part of decision making, we fail in our job
as a Parliamentarians. Let us make a pledge to achieve this goal and ensure
women empowerment, bring probity and transparency in public life and make

judiciary, executive, bureaucracy and legislature are accountable to the people.
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Though we achieve a lot in these 60 years, the expectations of the people are not
met in the open economy. Poor has become poorer and the rich has become super

rich.

As lawyer and Political Science student, I feel guilty to be part of the team who
disrupt the House. As a Member of the Parliament from the backward, neglected,
exploited Telangana region, when our 700 youths committed suicide, self
immolated and died for the separate state and, 4 crores people are fighting for the
last 50 years for separate State of Telangana, when the demand is not met, we are
forced to disrupt the House to bring it to the notice of the Nation and Government.
We continuously fight under democratic means to achieve the goal of separate

state of Telengana.

It is a fundamental duty of every Member cutting across political parties to fight
and strengthen our democracy as my leader, Smt. Soniaji, said fight for the ‘Aam
Admi’ and ‘Purna Swaraj’ for those 80% of the population who belongs to

Minority, Backward Classes, Scheduled Castes, Scheduled Tribes.
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* SHRI PRAVEEN SINGH ARON (BAREILLY) : Thanks for permitting me
to submit my speech in writing as because of paucity of time, speech cannot be
allowed on the historic occasion of 60" year celebration of the great Indian
Parliamentary Democracy and the Parliament itself. My heartiest congratulations
to the Nation and its great people on this great occasion. It is indeed a matter of
great satisfaction and pride that despite being a nation of people of different
culture, languages, socio-economic and religious background, we have been able
to remain united in diversity and on the face of difficult challenges thrown to us
from several quarters both internal as well as external.

It pains me to point out at this auspicious occasion towards the disparaging
fact that despite our 60 year long proud parliamentary democracy — the truth
remains that in numerous instances we still continue to vote and elect our elected
representatives (at all levels, be that panchayat, local bodies, legislative assemblies
or Parliament) under the most undemocratic and rather unpatriotic influence of
money, caste, religious or similar other questionable considerations.

I wish and most humbly but proudly appeal to the nation in general and
present days’ leaders of all political parties, social and religious leaders and
‘Gurus’ as well — to use this historic occasion to usher the Indian nation out of the
totally messy state of misery, all pervasive corruption (moral, spiritual, social and
economical) in which we have so unfortunately landed ourselves.

In my personal and considered opinion the only way out and the way
forward is that leader of all political parties must identify, agree, codify and enact
into ‘laws’ (both in the states as well as Central Legislatures — as applicable) to a
minimum national or state level agenda and commensurate code of conduct ( and
do’s and don’ts) to eradicate all evils including those as enumerated here and
above of corruption, socio-religious divisionary politics and action of each

sections of the society including the political parties.
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I think to achieve this all leaders must also agree to a common minimum
programme of an affirmative action towards the imperative and all important goal
of nation-building.

Further to what have I said today for the sake of brevity I would prefer to
make my submissions pointwise which are as follows :-

We must concede to the fact of hover all prevailing idiosyncrasies in our
apparently hippocratic, deplorable and unfortunate maladies in our very system of
electoral administrative functions. If we continue to sweep these weaknesses
under the carpet of excuses such as — that ours is a rather loud democracy; our
democracy is young and in the process of evolving itself; we are multi-cultural,
caste, religious or languages nation; prior to our attaining independence, the level
of literacy, economic condition etc. of our people was worst; and that we must not
compare ourselves with countries like China, South and North Korea, Malaysia,
Siingapore, South Africa, Western Countries or even countries like Brazil for the
reasons of their — either having lesser population, non-democratic form of
governance, not being multi-religious or multi —caste societies etc. as they are not
having the pool of being a “unity in diversity” nation.

I would rather say that we must compare ourselves viz a viz countries like
China in all respect and endeavour to improve the state of affairs in all areas be
that economical, law and order, strategic or level of quality of life of the common
man of our nation. We must endeavour to rapidly minimize the gap between the
haves and haves not in our country.

With the heavy heart, I am compelled to concede and say that we have
rather messed up on all fronts of Nation-Building. There is an all pervasive
degeneration in the moral, social, political as well as economical areas of our
nation. It is high time that we start realizing and admitting it not for cursing
ourselves but to identify the evil and then fight it out of finish. Unless we
diagnose the disease and chart out course of remedial action, there is no way we

can achieve the objectives and realize the dreams which our fathers have dreamt
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about. We have to make our nation a nation of dreams of great leaders and social
revolutionaries of our nation such as Gautam Buddha, Mahavir, Mahatma Gandhi,
Baba Bhimroa Ambedkar, Rabindranath Tagore, Jyotiba Phule, Jawaharlal Nehru,
Sardar Vallabhbhai Patel, and various other great patriots and visionaries. We
have to make good of the scarifies made by Rani Laxmi Bai, Rani Jhankaribai
Lodhi, Shaeed Bhagat Singh, Lala Lajpat Rai, Chandrashekar Azad, Ram Prasad
Bismil, Khan Bahadur Khan, Rohila Sardar and last but not the least, hundreds of
others such as patriots like Ashafg-ullah Khan.

Before I conclude I must underscore the urgent need of all of us rising
above the petty partisan considerations, narrow social religious beliefs, vested
interests and agree to a common minimum national agenda and objectives with a
clear goal of betterment of our people and taking our nation among the top ranking
nations, amongst the comity of nations.

May God bless our great nation and its parliamentary democracy and bring
peace, satisfaction, tranquility and all round well being to our compatriots in
particular and the entire humanity in general. We really take pride in the history
and guiding principle for us which remains on the lines of ‘Vasudhev-

Kuttumbam’.
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* SHRI GUTHA SUKHENDER REDDY (NALGONDA) : To begin with, I
would like to pay tributes to all those freedom fighters and martyrs, whose
sacrifice has secured independence to the people of India. I would also like to
commend the Indian armed forces for their committed services in protecting the
nation from eventualities.

As the Parliament witnessed 60 years of democracy, it was responsible for
progressive legislations like nationalization of banks, abolition of privy purses, 73
and 74 amendments to the Constitution of India, Reservations to the Weaker
Sections, Right to Information and Education Acts, Equal Property Right for
Women and many more.

At this juncture, I would like to draw the kind attention of this House to the
plight of the people of Telangana. When the whole country got Independence in
1947, People of Telangana were liberated in 1948.  However, further
developments saw the merger of Telangana with Andhra state in 1956, leading to
formation of Andhra Pradesh against the wishes of people of Telangana. The then
Prime Minister Pandit ji, assured the people that in case of injustice and
deprivation a right of demerger may be invoked. Following the long standing
demand for formation of Telangana, on 9" December 2009, the UPA Government
announced the initiation of formation of Telangana. The same was proclaimed in
both the Houses subsequently. However, the stand was changed later on leading
to skepticism and depression in the people pushing them for suicides and self
immolations. The number of such incidents has crossed 800 in the past 2.5 years.

Thus, I request the Hon’ble House and the UPA Government to keep up
their promise of separation of Telangana, and thereby maintaining the dignity and

credibility of this august House.
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* SHRI SAMEER BHUJBAL (NASHIK) : While expressing my views, I bow
to the memory of the galaxy of parliamentarians whose prophetic words and
pronouncements are still echoing in this grand temple of Indian democracy. Every
time I address, Mr. Speaker Sir/Madam, one is conscious of the torrent cascading
the House, where the veterans of the first Lok Sabha took the floor. Not to be
weighted down by the deeds of the doyens of the parliamentary crafts and
statesmanship, we draw our courage and try to emulate and live up to their noble
traditions and legacy. As I raise my humble salute to those founding fathers of our
august House, the billion plus populace joins me in rousing, “ayes” in their
memory.

I believe that the House would join me in remembering the prophetic words
of John F. Kennedy, “if you enter into a quarrel between the past and the present,
you are in danger to losing the future”. The traditions and the legacy of the past
need to be fine tuned and enriched with the realities of the present so as to meet
the challenges of future. Everyone is aware that the future is already upon us, and
gradually there is less space and time at our hand to seek measures and resources
to meet the dynamic economic/social/political challenges. Here, I feel we are
lucky to function in a House which has stood up to many a crises in its six decades
of existence. We have not only conquered and sustained drought/floods/war or
insurgency, but stood up to the bullets of the timid enemies of the state. I have no
doubt that every decision taken in the House is enriched with the spirit and soul of
the great traditions of the House will not only meet with National but International
acclaim.

There is no denying of the fact that we have arrived as a power to reckon
within the international arena. We shall have thus to lead despite pain and agony.
As we try to go past the economic and political cobwebs woven by our friends and

neighbours, the only instrument we have is our vibrant House which is the symbol
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of the World’s largest democracy. We are aware of the internal and external
forces which are constantly trying to divide and deviate us from our chosen path. I
am sure if we act in unison, keeping the dangers in view, we shall achieve the
impossible. We have often displayed a unique way of, “agreeing to disagree” and
then converting the disagreement into a solemn pledge. As a nation of sixteen
hundred dialects and hundreds of religions and cultures we know how to prosper
despite diversity and seek peace/ prosperity from discord.

Abraham Lincon once said, “ A House divided against itself cannot stand.”
I believe that if we have to reach out to the millions yet untouched by the nectar of
an Independent India, the least we can do is network with each other across lines
and benches and present as the formidable core, mind and soul of our billion
people. We have done that successfully in the past sixty years and I pray and
hope that we shall overcome the challenges to our democracy through this vibrant
synergistic dynamo seeking to live upto the slogan, “Incredible India.”

Now, I close with a quote of the great British statesman — Edmund Burke.

“Parliament is a deliberative Assembly of one nation, with one interest,
that of the whole; where, not local purposes, not local prejudices ought to guide,
but the general good resulting from the general reason of the whole.”

I hope we stand up to this simple but clear definition of our being the

Member of Parliament.
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T DI QR FR @I 2| 37T e &, 989 IR dod-dold I8 Aed Sofgl Il § 3R By R

IATHY e W ST B, ifh AN MIRes didhd 39 el W § {6 8 ) 91 $v A

FHIPR T8 FASl SR & AR FASTdR JA: FoAdl &l SAfY Iosd, JoIskd, S, Toid 39
TS B AT S 60 IV W Y ©l SN Sfl, 3A WS DI AT & AA-GA AR AHING
o @ A ft Tl 3 'R Iomfae T @t A o el ¥ ok sR onfie e @t
AT A Tt g1 3 a9M e Il @ uRemd 59 \ed § 9gd Wedl 9wl usd Bl
qHTfoe G @ a=n 7 39 9ed # fAf= @l @ ATieR $ 9grm 81 3R §H RN
H&Al A AT BN Al U WA AT, 54 39 WG H TG GG IR SART W= a9 & AN
AT 2, Wifp I8 faw arr 5 Sufardl |, dfdl |, fosi 4 v W@ s 6 dle g,
IS JERI &1 Felil, BH WG a1yl aredel Sfl, afel IAT f&ae a1 &1 uRem 2 & 40
B! I SATE AT 37 9 0T H 9 96 &, 91 Wdl-par 4 W I §Y &l AT 9Rd &
Mg 39 Fed ¥ ufafefRd 8 &1 9Ra @) 3 gRRd et & 3R 3 o W fh 9
BHRU $ G D! Gl @ [I9T qael T, AU Bl AT 98] T, §9 Gad © YeraN dad
| 3T 39 e H U B AUSAT TGhR, DR N B B e TSHY AT a1 bl

T foran Sem 1 g9 9% 3 UK 2, ol Rgdy 9 #' w® o 5 g Wy oe fyerm, wgdw
a1 AT b o T8l | MR B AME USHR Al a1 DI e B & iR [ faeia &
I gHIQd TR0 Ied Sl A8 A AN OIS U Srell il A8 I/ AMING | @
aRumH 2 6 9 96T # R U @ faew Hifd & == Bt © a1 g8 % fhae @t
IRAT @Y AT At B B TR 39 Wed ¥ USHfd TSl o dTfhd AW W aTd B ©,
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HBTs A DI Gzl DI Ga I §9 e H JART Ol &l I8 39 AHID & b1 aRomy
gl

STEl T RIoHiaeh = T3 &1 [alel 8, S91 a1 39 ¥ed & IR WU Bl gacl Sl
gl oreder Sfl, 9Tl 9¥ I 9 Wad o Udh qdl B WRPR <™l AR uliuer § T 989 W
Tifeat @, oifp ol 18 I8t I T TSdgq &l BN I & &l Th IET T S
ARBR BT ~cd HRAT © 3R fha- & a A<l ¥ AEER B &l S 28 H A THI( 17
IR H S-AT Tl Dl WRBN I I8! ol &A1 Gl bl IWJST AN 9 o G
AT BT B IRV 21 3 ARE 9 e o A faad W 9een g1 9% 99y o, S A
Had Haldd bl JAIARAT B 1T Bt A, IRBN BT T T drelt iR Htoard
gt ot Pad UfedTd Adexy F1 ard Bt M| IS T IIR Bl 2 o Ul Wigde
8, Gaxl AR A A=l goft fder &) =i g1t 81 a8 Wel € AT Tod, # 39 W 37l A8 qre
Wl g, fp gdR1 e foaq W g9 Wed &1 ATA & AIS-H 981 &, §9 a1 bl § F&i
RGHT 4TE W gl

JETeT SN, T Wed Bl AT B AII-A1Y HIfSAT Y A = ff 96 g1 Uh 9HT
T TG Bact AHATIR TS B AIETH | AN AU ARG DI ST | EWWWWW

Tq &R TE SEIR & & TS 96 9 A| IF U8 H 79 Bial o “Hag # oo’ | S o
IeE I WY O IAH BUCG O IAA AN S0 WAl B aN H a1 R, gRewE
AT $B IeeRg=1d WY I fRIY S o1 iR R A= <=eil & #rems | 8kl gs
AT ot faer A1 1St Iei of ugel % aMi weAl & U SN 99 © A |qHn <l
3R I {91 T ST HIATE! BT HiET JERU SR & Ma iR <8 # o e 8d § ek
I © 6 ST WS g8 T dieid 87 9D &g Bl 98 (b aRe W SN o Bl B B
g1 AP I Ue I BT THAN 2| UF A9 2 1 T GGl 3R 98 ¥ 39 Wed # wfansi
BT ARG | U Y8 TP ATHSI [T - $FDIN 3R IS BTl 98 AU S8 Al §l TR
Jg W 9 2 fF RM 96 a9l H 9-URe uferd ¥ Sarer Afgen wfaffe T8 9@l oo
RA<T, Al A< AT & A<, 39 IR AleAsl &1 Ui 7ge URe A< 2l 31 dgq
H 739, 7491 HOgd UIRG B & UAIC], TRUMADRI 3R TR FRET § Afgatreii &1 ddid
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gfaera &1 JMRRTOT fear| fhT &9 ol 9 I8 SMReTur fagmg wr 3k 9ve § =&l < Ui | I8

T SRIGA gl U SRIGe &I d1 Ted] AldaT 7 WA [Harl T § Ugel digs oredell A
H B DIy Al el 59 U8 W FAHT 81 g8 Al Usgdl dAlda¥l 4 39 HHl Bl I)
BTl 3y U Al et & w0 H 39 WS Bl JEINd PR I §l Afhd g3 omen © 6
RIS & Tsed] AlhaHl Afgell A & sriger &l Wl W& B0l 59 3T B | AT
I&l ghe BT Al gl ... (@) usal At ar ufader Afeed & 21 st [ et aga
AT TP 3eR 39 dic W I3 21 iyt sfewr wmieht oft s ufcruer & €1 srewer <, o9 d
S A1 39 TG Bl IRYFAdT BT 7sh BT A | fHaT & rawR U MY § o9 39 e
= aRuead &1 uR=y QA1 81 B8 IR A1 99 qared waE, & Sfad @1 gei afared fear
g1 MR &I U dfad T 81 919 U IR HIRA R UTUed 3rq+-31as &t 7 | I # wierd
T BIRAl W IMHA R fogn A W, ek TR & ur ggd | S=aid dal b sl ar veral
T HRAT W IMHAV B QAT T 1T Id BT TH B G| RIS AR @s ge ok S=m
U Tld dlell

TReR: fRIS 999 dere: d wey
wRfg g9 wTat g =i o |
3ad! 37 & 6 ST BA Suw H ofsd € A1 89 U™ B § SR d |l B & AR qTeR Bl o
DIS SMMPHHAV HAT & a9 89 Y Wl Ui BT ol A1 JIg AU YRS Ig@e 3 M Sl
I 16 U - 62, 71 31X 75 BT, 98 I8 AAWR & 99 39 AaT H U&7 IR UfqueT &1 QIR
TE TS IR IS WST Bacl Ub <% b W H WSl B T
Teh URT IR 37T ST A 9RT &AT| S1d §HR (0 TIRe Wil U9 g9 & dqel U
o & o U W SioeE § udhs MU AT SR\ &1 dbron of b 391 gra &
Ie GOl T8l & STl | Aifp 80 -l § T8l Y| H PeT B T PY ARAT 39 e
gt B AT TH-NHAT | T S B 39BT (B B 59 dad 7 (Tshrd &R & 39 <

P IMRRAT BT IRBRR G| TE 39 Aed Bt GRueadT gl
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SO AT 91 ol a @l URUIdT 1 IaTeR0T H <A1 AT | 3reden Sfl, g4 4 © b
ST T §9 W&T H A<l BT SR HHT el A1 §5b A el gaml, A are | gorl| A
I G BT el § OfF U dic | I8l WHR I &l 89 b qul | bR A H MY A

3R AT TG <R I8l 19« MY A olfehd Pig [hed I ARBR ST BT 89 ANl 1 I
TEl T o1l B9 VR &5 § e © 8l uSi H qAqd YTl Bl < febren faan w,
BRI W ACHRAT 1T, ToRdE PR b @7 TAT| Afh ARG AT P8 APl & b gARI A&
Had A A DR Ieadl & HH W g9 I8 DI ISl bl RS 8l ol 2l AfbT 31 §9 2
5 faea & sav FrEd TREMT R @S 8 & dave AMd AFGs |, e, @R SN
AHT H 89 v & el Ted R @S ©l E

TR, AN TN FART 2] b 3R Ush I oTs SR 9Ra fava 4 iR S5
IS TSl ©, 98 © AR B Albad| @ B © o4 39 Aldad IR AN Helel dRd &, ofF
S HAS | AN SR Yhe BRA ¢l H Hel dTedl g, Albad bl [debed AHIRIEN AT DR
2| QBT Bl Hedl 991 HHE @ T8 DR Fohd IR FAG DBl DHodl &7 FiFal & Tal B
wahd | FAIfaat € g € AW ot oy € wawen # fagfhat ot ong € ofe 59 fAwfo

B FATS Abdd TR TBR HRAT T61 &l 89 07, §HeS ok 9 APl Bl R B, I

QIS BT FHIETT el | oifh QST BT FHE a7 87 U Y 4 Ue ot | a8f Uep we o -

What is the remedy of ills of democracy? The reply was more democracy. Ush U+

AT - AMBIS DI JASAT B FATS KT 52 IR AT AR &l Alba A | TS R FIqG Bl
qredl aEIS & SfEER WX H S Ale WR AU 9 DI GHIG bR A fB B ek
SABID UfhAT BT FEHATA B §U 3T Albad Bl RIgAT BT FHEM HY| dAlbad W)

TER HRP Dls JHLTI! HeH 7 I3 |
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THE PRIME MINISTER (DR. MANMOHAN SINGH): Madam Speaker, I
convey my warm congratulations to you, the Members of this august House and
the people of India on this momentous occasion of the 60" Anniversary of the first
Session of our Parliament.

Madam, the Lok Sabha is a true representation of the unique diversity and
genius of the Indian people. Its Members have come from every region,
community, religion and strata of society. Some of them have left their mark with
their masterly rhetoric, others with their earthy wisdom. Whether from the Left or
the Right, from the Government or Treasury Benches, this House has voiced the
tribulations of ordinary Indians and provided succour to them by enacting laws
that translated the social and economic ideals of our nation into practical reality.
What the Constitution envisioned, Parliament translated into action.

Madam, as we look back over these years, we feel a sense of quiet
satisfaction that this august institution representing the will of the sovereign
people has indeed lived up to the ideals of the founding fathers of our Republic.

A number of countries in Asia, Africa and South America, who liberated
themselves from the yoke of imperialism in the 1940s and 1950s, either
succumbed to the scourge of military dictatorship or the tyranny of one party rule.
India, on the other hand, has maintained an unbroken democratic tradition
sanctified by 15 cycles of general elections and many scores of State and local
body elections.

Madam, this august Chamber has scripted the development of our nation
through debate and discourse tempered by the twin imperatives of idealism and
pragmatism. The House has passed landmark legislation that have deepened the
democratic roots of our polity and furthered our ideal of building a nation in which
each citizen has an equal opportunity to social and economic fulfillment and
cultural enlightenment.

In recent years, we have empowered our citizens by providing them the

rights to information, education and minimum employment.e have taken
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affirmative measures to help the weaker sections of our society including the
Scheduled Castes, Scheduled Tribes, Other Backward Classes, minorities and
women. But I know, this is an unfinished agenda.

In times of calamity or crisis, our Parliament has always demonstrated the
ability to reflect the collective resolve of our nation and show solidarity with the
people and the Government. Be it the external aggressions of 1962, 1965, 1999 or
the glorious moments of 1971, this institution surmounted political partisanship to
reflect the common aspirations and sentiments of our people.

However, as we look ahead, this occasion should also become the moment
for some candid and serious introspection. The manner in which we have
conducted our affairs, especially over the past couple of years, has created a sense
of frustration and disillusionment among the people. The daily routine of
disruptions, adjournments and shouting in the House are leading many outside to
question the efficacy of this institution and its place in public affairs.

If we are to restore the prestige of this institution, each and every one of us
must lead by example. We need to resolve that the Rules of Procedure and
Conduct that we have collectively evolved would be honoured in letter and spirit.
Unless we can find some ways to resolve the growing impasse in the functioning
of Parliament, public disenchantment will only grow. The leaders of political
parties should sit together to find ways and means to raise issues, small or big, and
air differences in a manner that does not stall Parliament at every occasion.

Madam, I believe that we should also reflect on how we should conduct the
affairs of the State in which each of us plays a responsible role. Democracy is
based on the notion of a popular mandate but it should not be construed as a
populist mandate. I believe that a mature democracy is one that balances the daily
pressures of politics against the long-term needs of development. These
conflicting demands between the here and now of electoral politics, and the
requirements of the long run that development imposes, can be and must be

balanced.
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We all have a sacred and solemn responsibility to the people who have
elected us. But equally we bear a moral responsibility to do what is right by the
generations still to come. We must therefore always keep in mind that our
conduct and the actions we take here today will determine the state of the nation
we will bequeath to our children and grandchildren.

In conclusion, Madam, I wish to say that I am optimistic that the innate
wisdom of our people and the strength of our democratic institutions will guide us

on the right path to building a secure and prosperous India.
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16.29 hrs.

VALEDICTORY REFERENCE
MADAM SPEAKER: Hon. Members, as we come to the close of this historic
special sitting of Lok Sabha to commemorate the 60" Anniversary of the First
Sitting of Parliament, I would like to convey my sincere appreciation for the
committed attendance and enthusiasm with which the hon. Members have
approached the discourse on the topic “60 years Journey of the Indian Parliament”.

The views expressed by our hon. leaders and Members, who participated in
the discussion, have enriched the proceedings.

This was a time to reflect on our journey of 60 years and the House rose to
the occasion by doing so. gress is not about counting milestones left behind,
nor about sitting on our laurels, it is about looking up to the journey and
challenges ahead with courage and determination. The proceedings today bear
testimony to this determination and resolve.

In the discussion that lasted about five hours and sixteen minutes, as many
as 41 Members participated. About 90 Members laid their written speeches on the
Table of the house and those speeches will form part of the proceedings of the
House.

I take this opportunity to thank the hon. Prime Minister, hon. Leader of the
House, hon. Leader of Opposition, hon. Deputy Speaker, hon. UPA Chairperson,
hon. Advaniji, Leaders of all Parties and my colleagues in the Panel of Chairmen

in making this Special Sitting exceptional and memorable.
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16.30 hrs.
RESOLUTION
MADAM SPEAKER: I now place the following Resolution before the House:

“We, the Members of Lok Sabha, meeting in a Special Sitting of the
Lok Sabha to commemorate the Sixtieth Anniversary of the First
Sitting of Parliament:

Remembering with gratitude, the immense sacrifices made by
our freedom fighters in the nation’s struggle for
independence, and the stellar role played by the founding
fathers of the Constitution in mandating equality, fraternity,
justice, brotherhood of mankind and the uplift of under-
privileged and down-trodden sections of society;

Acknowledging with satisfaction and pride, the maturity of
the people of India, who have cherished the democratic
values and worked ceaselessly for the unity and integrity of
the nation;

Noting that in the last sixty years, the Parliament has, through
epoch making laws, taken decisive steps towards ensuring
equity and justice in all matters and establishing an inclusive
society in pursuance of our deep faith and commitment to the
ideals enshrined in the Preamble to the Constitution, and a lot
more remains to be accomplished;

We do hereby solemnly reaffirm our total and binding
commitment to the ideals cherished by our founding fathers, and
resolve:

(@) To uphold and maintain the dignity, sanctity and
supremacy of Parliament;

(b)  To make Parliament an effective instrument of change
and to strengthen democratic values and principles;

(c)  To enhance the accountability of Government towards
the people through the oversight of Parliament; and

(d)  To rededicate ourselves completely to the sacred task
of Nation Building.”
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I hope this has the approval of the House.

SEVERAL HON. MEMBERS: Yes.
MADAM SPEAKER: The Resolution is unanimously passed.

The Resolution was unanimously adopted.

16.33 hrs
NATIONAL SONG

MADAM SPEAKER: Now, Vande Mataram.
(The National Song was played.)

MADAM SPEAKER: The House stands adjourned to meet again on Monday, the
14™ May, 2012 at 11 a.m.

16.34 hrs

The Lok Sabha then adjourned till Eleven of the Clock
oonday, May 14, 2012/Vaisakha 24, 1934 (Saka).


reporters
Friday, March 10, 2000/Phalguna 20, 1921 (Saka).
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